
Trade Marks Journal No: 1842 ,   26/03/2018           Class 33 
 

Priority claimed from 07/10/2016; Application No. : 015901986 ;European Union 

3563793    03/03/2017
[International Registration No. : 1346151]
Luc Belaire International Ltd.
12 Merrion Square Dublin 2 Ireland

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); preparations for making alcoholic beverages; spirits and liquors; but in so far as 
whisky and whisky based drinks are concerned, only Scotch whisky and Scotch whisky based drinks produced in 
Scotland.

9601



Trade Marks Journal No: 1842 ,   26/03/2018           Class 33 
 

3564445    10/03/2017
[International Registration No. : 1346635]
Peter Lehmann Wines Pty Limited
Off Para Rd TANUNDA SA 5352 Australia

Proposed to be Used
IR DIVISION
Wine.

9602



Trade Marks Journal No: 1842 ,   26/03/2018           Class 33 
 

Priority claimed from 20/10/2016; Application No. : 694499 ;Switzerland 

3581335    01/03/2017
[International Registration No. : 1352327]
Fédération Internationale de Basketball (FIBA)
Route Suisse 5 Case Postale 29 CH-1295 Mies Switzerland

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); liqueurs; spirits; wines.

9603



Trade Marks Journal No: 1842 ,   26/03/2018           Class 33 
 

3769711    23/10/2017
[International Registration No. : 1389816]
Obshchestvo s ogranichennoy otvetstvennostyu "INTERNET-PROEKTY"
ul. Sadovaya-Karetnaya, d. 8, str. 6, office 210 RU-127006 Moskva Russian Federation

Proposed to be Used
IR DIVISION
Aperitifs; brandy; wine; piquette; whisky; vodka; gin; cocktails; liqueurs; alcoholic beverages, except beer; alcoholic 
beverages containing fruit; spirits [beverages]; distilled beverages; bitters; rum; cider; alcoholic extracts; fruit extracts, 
alcoholic.

9604



Trade Marks Journal No: 1842 ,   26/03/2018           Class 33 
 

 

3774218    10/05/2017
[International Registration No. : 1390703]
Corporación Cuba Ron, S.A.
Calle 200 número 1708, entre 17 y 19, Playa La Habana Cuba

Proposed to be Used
IR DIVISION
Alcoholic beverages, specifically rum.

9605



Trade Marks Journal No: 1842 ,   26/03/2018           Class 34 
 

 

3583099    09/09/2016
[International Registration No. : 1351876]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll your own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); electronic 
cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose of 
heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; liquid nicotine solutions for 
use in electronic cigarettes; smokers' articles, cigarette paper, cigarette tubes, cigarette filters, tobacco tins, cigarette 
cases, ashtrays, pipes, pocket apparatus for rolling cigarettes, lighters, matches.

9606



Trade Marks Journal No: 1842 ,   26/03/2018           Class 35 
 

Priority claimed from 23/07/2015; Application No. : VA 2015 01839 ;Denmark 

3538003    15/01/2016
[International Registration No. : 1335109]
PLANDAY A/S
Njalsgade 19D DK-2300 København S Denmark

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Business administration and management; providing statistical business information; business networking services, 
including providing facilities for online communication; business information services provided via an online electronic 
database on a global computer network; computerised database management services; searching for information in 
computer files for others and retrieving of data in computer databases and information services relating thereto; 
personnel services (human resources management services).

9607



Trade Marks Journal No: 1842 ,   26/03/2018           Class 35 
 

3754014    20/12/2017
[International Registration No. : 1388150]
Shandong Noel BiologicalTechnology Co., LTD
Haigang Road South, 6 Road East of Harbour West, Economic Development District, Hekou District, Dongying City ShanDong China

Proposed to be Used
IR DIVISION
Outsourcing services [business assistance]; providing business information via a web site; import-export agency 
services; auctioneering; procurement services for others [purchasing goods and services for other businesses]; 
provision of an on-line marketplace for buyers and sellers of goods and services; sponsorship search.

9608



Trade Marks Journal No: 1842 ,   26/03/2018           Class 35 
 

Priority claimed from 11/07/2017; Application No. : 87523231 ;United States of America 

3769367    11/01/2018
[International Registration No. : 1390696]
BOOXKEEPING CORPORATION
2525 CAMINO DEL RIO SOUTH, SUITE 222 SAN DIEGO CA 92108 United States of America

Proposed to be Used
IR DIVISION
Bookkeeping.

9609



Trade Marks Journal No: 1842 ,   26/03/2018           Class 35 
 

3776277    28/12/2017
[International Registration No. : 1392956]
KBH Korea Health Care Co., Ltd.
304, Dongil-ro, Gwangjin-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Retail store services featuring coconut oil; retail store services featuring oils for food and fats; retail store services 
featuring health functional food mainly based on coconut oil; retail store services featuring processed dairy products; 
retail store services featuring health functional food mainly based on oils for food and fats; retail store services featuring 
food products made primarily from fruits; retail store services featuring processed vegetable products; retail store 
services featuring cereal-based processed products; retail store services featuring cosmetics; retail store services 
featuring preserved/frozen/dried and cooked fruits and vegetables; wholesale store services featuring coconut oil; 
wholesale store services featuring food products made from oil and fat; wholesale store services featuring health 
functional food mainly based on oils for food and fats; wholesale store services featuring cosmetics; sales agency 
services for coconut oil; sales agency services for oils for food and fats; sales agency services for cosmetics.

9610



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

2668641    17/09/2013
[International Registration No. : 1177447]
American Cancer Society, Inc.
250 Williams Street Atlanta GA 30303 United States of America United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Charitable fundraising services to support cancer research, education, advocacy, prevention, detection, treatment, and 
patient and family services.

9611



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

Priority claimed from 27/06/2013; Application No. : 647636 ;Switzerland 

2669782    22/08/2013
[International Registration No. : 1178197]
BANQUE SYZ SA
Rue du Rhône 30, CH-1204 Genève (Switzerland)

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Banking and financial services carried out as private banking services, namely concerning wealth management of private 
and institutional customers; monetary affairs; financial analyses; capital investment; mutual funds; financial advice; fund 
investment; none of the aforesaid services concerning the issuance and use of tokens of value (including travelers" 
checks), credit cards and other bank cards or electronic payment services.

9612



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

2673102    09/09/2013
[International Registration No. : 1179027]
Preferred Guest, Inc.
One StarPoint Stamford CT 06902 United States of America

Address for service in India/Attorney address:
INVENTURE IP
G-13, LOWER GROUND FLOOR, NIZAMUDDIN WEST, NEW DELHI-110013

Proposed to be Used
IR DIVISION
Credit card services.

9613



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

3580617    23/02/2017
[International Registration No. : 1350544]
HomeServices of America, Inc.
333 South 7th Street, Suite 2700 Minneapolis MN 55402 United States of America

Proposed to be Used
IR DIVISION
Real estate services; real estate administration; real estate consultancy; real estate agencies; real estate management; 
commercial real estate agency services; provision of information relating to real estate; advisory relating to real estate; 
providing information relating to real estate affairs via the internet; real estate brokerage.

9614



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

Priority claimed from 11/07/2016; Application No. : 1782489 ;Australia 

3581401    30/11/2016
[International Registration No. : 1352787]
GUARDIA GOLD PTY LTD
Unit 501, 26 Queens Road Melbourne VIC 3004 Australia

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Investment trust services; investment trusteeship; trust administration; trust investment services; trust management; 
trust services; trusteeship; unit trust investment; unit trust services; unit trust trusteeship; valuation of assets; valuation 
of portfolios of securities; account debiting services; administration of capital investment services; administration of 
investments; administration of mutual funds; advisory services relating to investments; agencies for the exchange of 
currency; agency services for securities; bank account services; bank card services; banking; banking services in 
relation to the electronic transfer of funds; brokerage of securities; brokerage services for securities; bullion brokerage 
services; buying and selling currency; capital fund investment; capital investment; card accessed banking services; card 
operated financial services; cash card services; cash dispensing services; cash management; cash processing; charge-
card services; commodities brokerage; commodities investment advisory services; commodities, gold, mercantile, 
monetary and security exchanges; commodity trading (financial services); computerised financial services; conducting of 
financial transactions; conducting valuations; consumer credit services; corporate funds management; credit card 
services; debit card services; debit collection; deposit services; direct debit services; dispensing of cash; electronic 
banking; exchanging money; financial services; gold exchanges; international banking; international fund investment; 
internet banking; investment; investment advice; investment analysis; investment bank services; investment custody; 
investment information; investment management; investment of funds; investment portfolio management services; 

9615



management of financial assets; management of funds; management of investments; monetary exchange; monetary 
transaction services; monetary transfer; money exchanging; monitoring of financial portfolios; monitoring of investment 
funds; mutual fund management; online banking; personal banking services; portfolio investment management; portfolio 
management; private banking; issuance of credit cards; provision of financial information; provision of foreign currency; 
provision of investment capital; provision of investment services; provision of online currency exchange calculators; 
provision of online financial calculators; provision of safe deposit facilities; risk management (financial); safety deposit 
services; investment services relating to securities; savings account services; financial management and investment 
services relating to time-sharing; securities trading services; management of share portfolios; trading in securities; 
discount card services (financial services); financial securities exchange services.

9616



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

Priority claimed from 30/08/2016; Application No. : 015784051 ;European Union 

3583344    22/02/2017
[International Registration No. : 1352760]
International Fund for Animal Welfare, Inc.
290 Summer Street Yarmouth Port MA 02675 United States of America

Proposed to be Used
IR DIVISION
Fund raising and financial sponsorship; fund raising and management; collection of charitable donations and 
organization of collections; providing funds for animal protection, environmental protection and nature conservation; 
providing information in respect of charitable fund raising; charitable fund raising.

9617



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

 

3763978    27/12/2017
[International Registration No. : 1390213]
Qingdao Zhengzhuang Industrial Co.,Ltd
zhengzhuang, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Capital investment; brokerage of futures; art appraisal; brokerage; surety services; charitable fund raising; lending 
against security; real estate agency services.

9618



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

Priority claimed from 12/10/2017; Application No. : 1078388 ;New Zealand 

3769337    18/12/2017
[International Registration No. : 1389876]
TECHEMY LIMITED
Level 3, 3 Vernon Street Auckland 1010 New Zealand

Proposed to be Used
IR DIVISION
Providing online financial information from a computer database or the internet; provision of financial information; 
financial information; financial information provided on-line from a computer database or the internet; providing financial 
information online; providing financial information by means of a computer database; providing financial information 
relating to rates of exchange; providing financial information relating to exchange rates; providing financial information 
via a web site; financial research services.

9619



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

3769350    18/12/2017
[International Registration No. : 1390058]
SOCIEDADE FRANCISCO MANUEL DOS SANTOS, B.V.
Teleportboulevard 110 (A. 1. 16) NL-1043 EJ Amsterdam

Proposed to be Used
IR DIVISION
Financial management of holding companies; corporate holding of share capital services; financial management for 
businesses; capital fund management.

9620



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

 

Priority claimed from 16/11/2017; Application No. : 1887827 ;Australia 

3770341    14/12/2017
[International Registration No. : 1391785]
Vin-Exchange IP Ltd
Exchange Tower, L1 530 Little Collins St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Brokerage of futures contracts in relation to wine; commodities brokerage in relation to wine; exchange brokerage in 
relation to wine; commodities exchange services in relation to wine; commodities financing in relation to wine; 
commodities insurance in relation to wine; commodities investment advisory services in relation to wine; commodities 
investment consultation services in relation to wine.

9621



Trade Marks Journal No: 1842 ,   26/03/2018           Class 36 
 

3774199    19/12/2017
[International Registration No. : 1390895]
Goetz, Matthew
4A, 202 Riverside Dr. New York NY 10025 United States of America

Proposed to be Used
IR DIVISION
Hedge fund investment services; financial information, advisory, and consultancy services; financial services, namely, 
investment management, investment advice, funds investment, investment consultation and investment of funds for 
others, including cryptocurrency, decentralized application tokens and protocol tokens, blockchain based assets and 
other cryptofinance and digital assets, private and public equity and debt investment services; financial services, namely, 
operation and management of hedge funds, commodity pools and other collective investment vehicles, and trading for 
others of securities, options, futures, derivatives, debt instruments, cryptocurrency, decentralized application tokens and 
protocol tokens, blockchain based assets and other cryptofinance and digital assets, and commodities; public equity 
investment management; financial services, namely, investment advisory services regarding pooled investment vehicles, 
funds investment, investment consultation, and investment of funds for others; financial services, namely, operation and 
management of hedge funds, commodity pools and other collective investment vehicles, and trading for others of 
cryptocurrency, decentralized application tokens and protocol tokens, blockchain based assets and other cryptofinance 
and digital assets, securities, options, futures, derivatives, debt instruments and commodities; investment banking 
services and advisory services; algorithmic trading services; financial services, namely, market making.

9622



Trade Marks Journal No: 1842 ,   26/03/2018           Class 37 
 

Priority claimed from 09/07/2013; Application No. : 646496 ;Switzerland 

2675684    02/09/2013
[International Registration No. : 1180550]
INVENTIO AG
Postfach CH-6052 Hergiswil NW Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Installation, maintenance and repair of elevators, escalators and moving walkways as well as components and parts 
associated therewith; installation, maintenance, repair and construction required to modernize elevators, escalators and 
moving walkways as well as components and parts associated therewith.

9623



Trade Marks Journal No: 1842 ,   26/03/2018           Class 37 
 

 

3769259    14/12/2017
[International Registration No. : 1390138]
Qingdao Zhengzhuang Industrial Co., Ltd
zhengzhuang Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Building construction supervision; rental of construction equipment; mining extraction; upholstering; machinery 
installation, maintenance and repair; furniture maintenance; dry cleaning; restoration of works of art; boiler cleaning and 
repair.

9624



Trade Marks Journal No: 1842 ,   26/03/2018           Class 39 
 

Priority claimed from 06/08/2013; Application No. : 86030341 ;United States of America 

2667342    15/08/2013
[International Registration No. : 1176410]
Federal Express Corporation
3620 Hacks Cross Road, Bldg B, 3rd Floor Memphis, TN 38125 United States of America United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Shipping and delivery services, namely, pick-up, transportation, delivery and storage of documents, packages and cargo 
by land and air; tracking documents, packages and cargo over computer networks, intranets and the internet for business 
purposes; arranging for pick-up, transportation, delivery and storage of documents, packages, and cargo by land and air.

9625



Trade Marks Journal No: 1842 ,   26/03/2018           Class 39 
 

3760602    20/12/2017
[International Registration No. : 1388481]
CHINA EASTERN AIR HOLDING COMPANY
No. 2550 Hongqiao Road, Changning District Shanghai China

Proposed to be Used
IR DIVISION
Freighting; transport; passenger transport; transport of travellers; transport brokerage; transport reservation; 
transportation logistics; packaging of goods; boat transport; car transport; railway transport; air transport; aircraft rental; 
car rental; storage of goods; rental of warehouses; parcel delivery; courier services [messages or merchandise]; 
escorting of travellers; transport services for sightseeing tours; booking of seats for travel; travel reservation.

9626



Trade Marks Journal No: 1842 ,   26/03/2018           Class 39 
 

3763823    03/01/2018
[International Registration No. : 1390214]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No. 1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Freighting; transportation logistics; car transport; air transport; car rental; storage of goods; storage; water supplying; 
distribution of energy; parcel delivery.

9627



Trade Marks Journal No: 1842 ,   26/03/2018           Class 39 
 

 

3764231    27/12/2017
[International Registration No. : 1390416]
Qingdao Zhengzhuang Industrial Co.,Ltd
zhengzhuang, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Shipbrokerage; car parking; car rental; storage of goods; rental of warehouses; parcel delivery; packaging of goods; 
transport.

9628



Trade Marks Journal No: 1842 ,   26/03/2018           Class 40 
 

3774158    03/01/2018
[International Registration No. : 1391250]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Grinding; applying finishes to textiles; woodworking; paper finishing; fruit crushing; food smoking; freezing of foods; 
slaughtering of animals; stripping finishes; air purification.

9629



Trade Marks Journal No: 1842 ,   26/03/2018           Class 41 
 

Priority claimed from 01/08/2013; Application No. : 86025875 ;United States of America 

2668086    28/08/2013
[International Registration No. : 1176765]
LEGEND3D, INC.
Suite 100, 2200 Faraday Avenue Carlsbad CA 92008 United States of America United States of America

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Film editing and production services, namely performing image processing services employing hardware and software to 
convert two dimensional still and moving images into three-dimensional still and moving images.

9630



Trade Marks Journal No: 1842 ,   26/03/2018           Class 41 
 

 

3574953    21/02/2017
[International Registration No. : 1349280]
INTERNATIONAL FACILITY MANAGEMENT ASSOCIATION
800 Gessner, Suite 900 HOUSTON TX 77024 United States of America

Proposed to be Used
IR DIVISION
Arranging and conducting educational conferences, seminars and workshops for workplace professionals, and the 
development, publication and dissemination of educational course materials in connection therewith.

9631



Trade Marks Journal No: 1842 ,   26/03/2018           Class 41 
 

Priority claimed from 23/08/2016; Application No. : 4294312 ;France 

3588264    21/02/2017
[International Registration No. : 1354073]
COMPAGNIE PLASTIC OMNIUM
19 boulevard Jules Carteret F-69007 LYON France

Proposed to be Used
IR DIVISION
Teaching and training services relating to hygiene, health, work safety and environmental protection; editing and 
publishing of information media on paper (pamphlets, leaflets, posters) or electronic media; organization and conducting 
of conferences, seminars, colloquiums, events for non-commercial purposes or publication particularly for educational 
purposes; practical and professional training; training programs; organization of events namely distribution of prizes and 
professional distinctions.

9632



Trade Marks Journal No: 1842 ,   26/03/2018           Class 42 
 

Priority claimed from 07/10/2016; Application No. : 698335 ;Switzerland 

3583241    01/02/2017
[International Registration No. : 1351190]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Provision of information concerning the results of clinical trials for pharmaceutical products.

9633



Trade Marks Journal No: 1842 ,   26/03/2018           Class 42 
 

 

3588308    08/12/2016
[International Registration No. : 1354578]
BP p.l.c.
1 St James's Square London SW1Y 4PD United Kingdom

Proposed to be Used
IR DIVISION
Provision of information, advice and consultancy in relation to carbon offsetting; provision of scientific information, 
advice and consultancy in relation to carbon offsetting; technical research in the field of carbon offsetting; advisory and 
consultancy services relating to the design and development of chemical and mechanical processes for reducing the 
quantity of carbon dioxide in the atmosphere.

9634



Trade Marks Journal No: 1842 ,   26/03/2018           Class 42 
 

 

Priority claimed from 28/08/2017; Application No. : 87586944 ;United States of America 

3772459    02/11/2017
[International Registration No. : 1391765]
Atlassian Pty Ltd.
Level 6, 341 George Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Providing online non-downloadable software for analyzing, tracking, reporting, managing, optimizing, and making 
decisions on software applications, websites, and related information technology assets; providing on-line non-
downloadable software for design and development of computer systems and software applications; providing on-line 
non- downloadable software for analysis and production of programming code in the field of software development; 
providing on-line non-downloadable software for visualization of software and design of computer systems; providing on-
line non- downloadable software for detecting defects in security system software and reliability; providing on-line non-
downloadable software for computer code analysis; hosting a website for others featuring information and data on the 
status, availability, and performance of networks, servers and websites; software as a service (saas) services featuring 
software for design and management of website content, hosting and monitoring websites, analyzing, collecting and 
displaying data on the status, availability, and performance of networks, servers and websites; electronic storage of files, 
documents, images, texts, information and other electronic data in connection with website, server and network 
monitoring; electronic data storage services in connection with website, server and network monitoring.

9635



Trade Marks Journal No: 1842 ,   26/03/2018           Class 43 
 

2665454    15/08/2013
[International Registration No. : 1175388]
Starwood Hotels & Resorts Worldwide, LLC 
10400 Fernwood Road, Dept. 955.23 Bethesda MD 20817 US

Address for service in India/Attorney address:
INVENTURE IP
G-13, LOWER GROUND FLOOR, NIZAMUDDIN WEST, NEW DELHI-110013

Proposed to be Used
IR DIVISION
Hotel services, namely, providing in-room food and beverage.

9636



Trade Marks Journal No: 1842 ,   26/03/2018           Class 43 
 

3740568    10/01/2018
[International Registration No. : 1330012]
HVJ GmbH & Co.KG
Jean-Dohle-Str.1 53721 Siegburg Germany

Proposed to be Used
IR DIVISION
Services for providing food and drink; hotel restaurant services; hospitality services [food and drink]; serving of alcoholic 
beverages; club services for the provision of food and drink; night club services [provision of food]; restaurant services 
provided by hotels; cocktail lounge services; bar services; providing food and drink in restaurants and bars.

9637



Trade Marks Journal No: 1842 ,   26/03/2018           Class 43 
 

 

3745883    29/12/2017
[International Registration No. : 1386906]
Jinan Yuandongli Network Technology Co., Ltd.
No. 30 Jiwei Road, Shizhong District, Ji' nan City Shandong Province China

Proposed to be Used
IR DIVISION
Restaurants; teahouse services; rental of chairs, tables, table linen, glassware; hotel services; bar services; café services;
providing campground facilities; retirement home services; providing temporary accommodation [hotels, boarding 
houses]; self-service restaurant services.

9638



Trade Marks Journal No: 1842 ,   26/03/2018           Class 43 
 

3761704    31/01/2018
[International Registration No. : 1199326]
Musidor B.V.
Herengracht 566 NL-1017 CH AMSTERDAM

Proposed to be Used
IR DIVISION
Restaurants, cafeterias, snack bars, bars, public houses, catering services, provision of food and drink; professional 
consultations relating to franchising in the field of services for providing food and drink, and temporary accommodation; 
information relating to all the aforesaid services provided on-line from databases or the internet.

9639



Trade Marks Journal No: 1842 ,   26/03/2018           Class 44 
 

 

Priority claimed from 10/07/2013; Application No. : 1567668 ;Australia 

2672529    08/08/2013
[International Registration No. : 1178231]
Baxter International Inc.
One Baxter Parkway Deerfield Illinois 60015 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Medical services; healthcare services with the exclusion of manicure and pedicure services; providing consulting 
services and information in the field of nutritional requirement guidance; providing consulting services and information in 
the field of food product nutritional guidance; providing medical information for clinical medical treatment purposes; 
providing information and advice in the field of patient nutritional requirements.

9640



 
Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

2664819    30/07/2013
[International Registration No. : 1174574]
FLSMIDTH A/S
Vigerslev Allé 77 DK-2500 Valby Denmark Denmark

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.7;Machines, motors and structural parts thereof (not included in other, classes) (other than for land vehicles) in the 
field of cement manufacturing industries, mining and mineral processes industries, conveyors (machines), conveyance 
systems (machines); conveyance systems for materials, namely machines for mining, mineral processing and cement 
manufacture including conveyance systems for materials for cement clinker, slag and stones.

Cl.11;Cooling installations and machines, including cooling apparatus for cement clinker, slag and stones; cooling, air 
distribution and heat transfer installations and machines, cooling air distribution and heat transfer apparatus, including 
cooling, air distribution and heat transfer apparatus for cement clinker, slag and stones; cooling containers.

9641



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 22/01/2013; Application No. : 011509643 ;European Union 

2665353    18/07/2013
[International Registration No. : 1175043]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC
313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.9;Electronic data storage mediums of every kind provided with programs; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; cable assemblies; computer software, in 
particular software adapted for CAD for wiring harnesses.

Cl.41;Conducting of training events for software users.

Cl.42;Computer programming for computer-aided construction; adaptation of programs for users with specific 
requirements; development of computer programs (software) stored on data media designed for use in construction and 
automated manufacturing (CAD/CAM); computer software development.

9642



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

2665396    14/08/2013
[International Registration No. : 1175222]
White Labs
9495 Candida Street San Diego CA 92126 United States of America United States of America

Address for service in India/Agents address:
KAN & KRISHME
B-483 KNK HOUSE,MEERA BAGH,PASCHIM VIHAR,NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus, namely, yeast propagation systems and quality control equipment in the nature of sensing 
and signaling devices related thereto, laboratory supplies related to yeast propagation systems, namely, a kit consisting 
of plates, gloves, and sample collection containers.

Cl.30;Yeast.

Cl.42;Laboratory services, namely, gas chromatography services, inspection and quality control services for the beer, 
wine, and distillery industries for beverage safety purposes; quality control for others; chemical analysis.
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Priority claimed from 05/02/2013; Application No. : 1612825 ;Canada 

2665858    02/08/2013
[International Registration No. : 1175398]
Husky Injection Molding Systems Ltd.
500 Queen Street South Ontario, Bolton L7E 5S5 Benelux

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use within an injection molding machine for optimization of performance, namely reduction 
of energy consumption by the injection molding machine, namely optimization of the energy consumption of the 
hydraulic pump; pre-recorded discs, namely laser, optical, compact, digital versatile, CD, DVD, or CD-ROM disks storing 
computer executable program for use within an injection molding machine for optimization of performance, namely 
reduction of energy consumption by the injection molding machine, namely optimization of the energy consumption of 
the hydraulic pump.

Cl.42;Engineering services, namely consultancy services pertaining to optimization of energy consumption in injection 
molding machines.
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2669067    13/08/2013
[International Registration No. : 1177327]
Nippon Zenyaku Kogyo Co., Ltd.
1-1, Aza-Tairanoue, Sasagawa, Asaka-machi, Koriyama-shi Fukushima 963-0196 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations; investigative chemical reagents for use in cell wash and recovery.

Cl.5;Pharmaceutical preparations; pharmaceutical preparations for use in cell wash and recovery.
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2670149    19/07/2013
[International Registration No. : 1177860]
CTP ENVIRONNEMENT
Port de Conflans Fin d'Oise, Le Beaupré n° 4 F-78700 CONFLANS STE HONORINE France

Address for service in India/Agents address:
DAHLIA SEN OBEROI
A-18, CHITTARANJAN PARK, NEW DELHI- 110 019

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for cleaning industrial furnaces and boilers during operation thereof.

Cl.3;Preparations for cleaning industrial furnaces and boilers during operation thereof.

Cl.37;Cleaning of industrial furnaces and boilers during operation thereof.
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Priority claimed from 27/06/2013; Application No. : 011939402 ;European Union 

2670230    29/07/2013
[International Registration No. : 1178067]
Thomas A. Hill Limited
4TH FLOOR CELTIC HOUSE FRIARY STREET DERBY, DERBYSHIRE DE1 1LS United Kingdom

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; toothpaste; shaving creams; shampoos; hair 
styling lotions; hair gels; hair pomades.

Cl.14;Jewellery; clocks; watches; cufflinks.

Cl.18;Umbrellas and parasols; walking sticks; handbags; rucksacks; purses; wallets; leather cases; leather briefcases; 
leather handbags; leather purses; leather bags; leather wallets; leather credit card wallets; leather credit card holder; 
leather credit card cases; leather bags and wallets; travelling cases of leather; briefcases made of leather; bags made of 
leather; handbags made of leather; travelling sets [leatherware]; luggage tags [leatherware]; animal skins.

Cl.24;Bed covers; table covers; travellers rugs; textiles for making up into articles of clothing; duvets; covers for 
pillows; covers for duvets; towels; throws; throws for traveling; cushion covers; bed sheets; travellers rugs; textile goods 
for use as bedding; household textile goods; textile piece goods for making bedding covers.

Cl.25;Clothing, footwear, headgear; t-shirts; button down shirts; thermal underwear; polo shirts; jerseys [clothing]; 
nightwear; pyjamas; loungewear; ties; cravats; tracksuits; hooded sweatshirts; hooded tops; printed t-shirts; cardigans; 
woolly hats; knitwear; knitwear [clothing]; underwear; socks; leather shoes; canvas shoes; caps [headwear]; hats; scarfs; 
shirts; dinner suits; evening suits; swim suits; women's suits; ladies' suits; men's suits; casual jackets; overcoats; jeans; 
denim jeans; bed socks.

Cl.35;Mail order retail services connected with clothing accessories; retail store services in the field of clothing; 
presentation of goods on communication media for retail purposes; retail services connected with the sale of clothing 
and clothing accessories.
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Priority claimed from 22/02/2013; Application No. : 13 3 985 193 ;France 

2670233    17/07/2013
[International Registration No. : 1178577]
SOMFY SAS
50 avenue du Nouveau Monde F-74300 CLUSES France

Address for service in India/Agents address:
L.S.DAVAR & CO.
5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.7;Control devices for machines, engines or motors; electric devices for operating doors, windows, shutters, blinds, 
curtains, screens, ventilation hatches, locks, garage doors, gates, barriers, grills and bollards (retractable); electric or 
electronic motors for operating doors, windows, blinds, screens, curtains, shutters, ventilation hatches, locks, garage 
doors, gates, barriers, grills and bollards (retractable); motor-reducers for operating doors, windows, blinds, screens, 
curtains, shutters, ventilation hatches, locks, garage doors, gates, barriers, grills and bollards (retractable).

Cl.9;Pamphlets, instruction manuals and handbooks, on electronic media on home automation; electric or electronic 
apparatus and instruments for processing, storing, transmitting, broadcasting, receiving data; interfaces for home 
automation applications; electric or electronic apparatus for remote control of home automation features for equipment in 
the home and/or buildings, especially via Internet communication, telecommunications networks including mobile 
telephones, allowing installation, configuration, control, managing, monitoring, especially from a computer or mobile 
telephone, of home automation features and applications and/or motors for blinds, shutters, window openers, locks, 
doors, gates and other access systems, lighting, ventilation, air-conditioning, heating, control, management of systems 
for security, access control, surveillance and alarms, fire detection, electric standby managers (electronic apparatus for 
controlling the power supply to electric apparatus) and/or consumption of gas, electricity, heat and other kind of energy; 
software enabling the tuning, automation and control of these electrical, electronic and/or computer applications; servers 
for home automation applications enabling the reception and transmission of remote control orders as well as the the 
operation of data storage; presence sensors, wind sensors, interior light sensors, sunshine sensors, temperature 
sensors, rain sensors, snow sensors for electrical equipment for controlling lighting or alarms or blinds or shutters or 
heating.

Cl.37;Commissioning, installation assistance, maintenance diagnosis or repair diagnosis, repair of electric or 
electronic apparatus and instruments for remote control of home automation features for equipment in the home; 
information in the field of installation, repair of home automation applications for automating the home; installation and 
maintenance of home automation systems as well as programmable automated systems.

Cl.38;Providing access to computer sites and portals for remote management allowing installation, configuration, 
control, management, surveillance, from computers, touchscreen tablets or mobile telephones, of home automation 
features and applications and/or motors for blinds, shutters, window openers, locks, doors, gates and other systems for 
access, lighting, ventilation, air-conditioning, heating, the control and management of systems for security, access 
control, surveillance and alarms, fire detection in the home and/or buildings, electric standby managers and/or 
consumption of gas, electricity, heat and other kind of energy; computer-assisted transmission of information, messages 
and images, via satellite, via telecommunication networks, including mobile telephones, data communication networks 
and Internet communication networks via radio-communication gateways such as 3G keys or gateways between 
communications protocols and/or other communication interfaces for home automation remote control apparatus and 
installations and/or motors for shutters, blinds, window openers, locks, doors, gates and other systems for access, 
lighting, ventilation, air-conditioning, heating, the control and management of systems for security, access control, 
surveillance and alarms and/or fire detection, electric standby managers and/or consumption of gas, electricity, heat and 
other kind of energy; providing discussion forums on the Internet regarding home automation.

Cl.41;Technical training relating to electricity and electronics applied to electric or electronic apparatus for remote 
control of home automation features for equipment in the home; training in the use of software in the aforesaid areas.

Cl.45;Surveillance, remote surveillance and video surveillance for protecting people, goods and buildings; security 
consultancy.
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Priority claimed from 21/02/2013; Application No. : 30 2013 018 616.8/20 ;Germany 

2670391    15/07/2013
[International Registration No. : 1178128]
Renolit SE
Horchheimer Str. 50 67547 Worms Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.17;Semi finished products from plastic; films and sheets from plastic for use in manufacturing; films and sheets 
from plastic for furniture doors, for furniture sides or rear panels; films and sheets from plastic for covering drawer 
frames; films and sheets from plastic for covering shelves.

Cl.20;Furniture parts from plastic.
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Priority claimed from 19/06/2013; Application No. : 2013-047140 ;Japan 

2670394    25/07/2013
[International Registration No. : 1178280]
MC Food Specialties Inc.
Toho Hibiya Bldg 16F., 2-2, Yurakucho 1-chome, Chiyoda-ku, Tokyo 100-0006 (Japan) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Meat tenderizers for industrial purposes; stabilizers for food, except preparations for stiffening whipped cream; 
thickeners for food; emulsifiers for food; antioxidant for food; mildew proofing agents; ferments for chemical purposes; 
chemicals for maintaining freshness of food and preserving foodstuffs; activated carbons; filtering clarificants and food 
preservatives; calcium salt; lecithin (raw material); plasticizers; hydrolyzed protein (raw material); hydrolyzed protein for 
the food industry; food processing enzymes; enzymes for industrial purposes; fermented polysaccharide derived from 
microorganisms; hydrolyzed protein for food additives and food fillers; anti-aging agents; chelating agents; conditioning 
agents for food, except those for medical purposes; chemicals for use as an additive to food; other chemicals; artificial 
sweeteners; flour and starch for industrial purposes.

Cl.5;Fungicides for kitchen purposes; alcohol formulation; pharmaceutical preparations; veterinary and sanitary 
preparations; empty capsules for pharmaceuticals; dietary supplements for humans; lactose for pharmaceutical 
purposes; lacteal flour for babies; additives to fodder for animals for nonmedical use.

Cl.29;Edible oils and fats; milk products; frozen vegetables; frozen fruits; meat extracts; gelatine; other processed meat
products; processed seafood products containing seaweed extracts or seafood extracts; other processed seafood 
products; dried vegetables; dried fruits; vegetable extracts for food; other processed vegetables and fruits; white of eggs; 
yolk of eggs; powdered eggs; other processed eggs; instant or pre-cooked soup; curry, stew and soup mixes; soup; dried 
flakes of laver mixes for sprinkling on rice in hot water [Ochazuke mixes]; dried flakes of fish, meat, vegetables or 
seaweed [Furi-kake]; protein for human consumption.

Cl.30;Sausage binding materials; thickening agents for cooking foodstuffs mainly consisting of fermented 
polysaccharide derived from microorganisms; binding agents for ice cream; meat tenderizers for household purposes; 
preparations for stiffening whipped cream; flavorings for beverages, other than essential oils; flavorings, other than 
essential oils; aromatic preparations for food, not from essential oils; confectionery; bread and buns; sandwiches; 
steamed buns stuffed with minced meat [Chinese-manjuh]; hamburgers; pizzas; hot dogs; meat pies; umami seasonings; 
seasonings containing meat extracts, seafood extracts or vegetable extracts; mirin-based seasonings; Japanese shochu-
based seasonings; sake-based seasonings; Japanese liquors-based seasonings; wine-based seasonings; seasonings 
mainly consisting of hydrolyzed protein; soya bean paste; Worcester sauce; meat gravies; ketchup; soya sauce; vinegar; 
vinegar mixes; seasoning soy sauce [Soba-tsuyu]; salad dressings; tomato sauce; white sauce; mayonnaise; sauces for 
barbecued meat; cube sugar; fructose for culinary purposes; crystal sugar [not confectionary]; sugar; maltose for 
culinary purposes; honey; glucose for culinary purposes; powdered starch syrup for culinary purposes; starch syrup for 
culinary purposes; molasses for food; natural sweeteners; other seasonings [other than spices]; ice cream mixes; 
sherbet mixes; cereal preparations; frozen dough; rice porridge [Zousui]; rice gruel [Kayu]; yeast powder; koji [fermented 
malted rice]; yeast in pill form, except those for medical purposes; ferments for pastes; yeast extract; other yeast; baking 
powder; malt extract for food; instant confectionery mixes; rice; husked oats; husked barley; flour premixes; cake 
powder; starch for food; soya flour; other flour; gluten for food.

Cl.31;Retail services or wholesale services for foods and beverages (not including those services for cereal 
preparations).

9650



Cl.33;Japanese white liquor [Shochu]; Japanese shochu-based mixed liquor [Mirin]; other Japanese liquors (in 
general); western liquors (in general); Western liquors for cooking; alcoholic fruit beverages; alcoholic fruit beverages for 
cooking; Japanese shochu-based beverages [Chuhai]; Chinese liquors (in general); flavored liquors.

Cl.35;Retail services or wholesale services for foods and beverages (not including those services for cereal 
preparations).

Cl.42;Testing, inspection or research of pharmaceuticals, cosmetics or foodstuff.

Cl.43;Providing foods and beverages.
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2671538    09/08/2013
[International Registration No. : 1175482]
NCC EDUCATION LIMITED
The Towers, Towers Business Park, Wilmslow Road, Didsbury Manchester M20 2EZ United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Teaching apparatus and instruments, CD-ROM reading devices, pre-recorded video tapes, audio tapes, computer 
software, compact discs, video discs, DVDs; magnetic data carriers; sound and image storage media, all being pre-
recorded.

Cl.16;Printed matter; stationery; instructional and teaching material (except apparatus); charts, calculating tables, 
textbooks, books, note books, workbooks, booklets; posters, brochures, flyers, newsletters, information sheets and 
stickers.

9652



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 06/02/2013; Application No. : 30 2013 015 564.5/12 ;Germany 

2671733    25/07/2013
[International Registration No. : 1177704]
VOLKSWAGEN AKTIENGESELLSCHAFT
Berliner Ring 2, 38440 Wolfsburg (Germany)

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Motors, other than for land vehicles; motor parts for motors of all kind; electric motors, not for land vehicles; parts 
for electric motors of all kind, filters for cleaning cooling air for engines; glow plugs for diesel engines; machine 
couplings and transmissions, except for land vehicles; clutches, other than for land vehicles; parts of machine couplings 
and transmissions, included in this class; power-operated jacks.

Cl.12;Motorized land vehicles; motors and engines for land vehicles; propulsion mechanisms for land vehicles; 
clutches for land vehicles; couplings for land vehicles; vehicle chassis for vehicles; vehicle bodies for vehicles; 
pneumatic tires, inner tubes for pneumatic tires, non-skid devices for vehicle tires, repair outfits for inner tubes, adhesive 
rubber patches for repairing inner tubes, tires for vehicle wheels, spikes for tires, anti-skid chains for vehicles, rims for 
vehicle wheels, solid tires for vehicle wheels, vehicle wheels, hubs for vehicle wheels; suspension shock absorbers for 
vehicles, shock absorbing springs for vehicles; head-rests for vehicle seats; vehicle seats; rearview mirrors; anti-theft 
alarms for vehicles, anti-theft devices for vehicles; cigar lighters for automobiles; motor cars, cars, automobiles; motor 
buses; trucks; caravans; trailers and semi-trailers for vehicles, trailer hitches for vehicles; tractors; motorcycles, mopeds; 
omnibuses.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and fittings; retail and wholesale 
services for mail-order business concerning motor vehicles and their parts and fittings; retail and wholesale services via 
Internet concerning motor vehicles and their parts and fittings; retail and wholesale services via teleshopping concerning 
motor vehicles and their parts and fittings; bringing together, but not transporting, a variety of motor vehicles and parts 
and fittings therefore for the benefit of others, thereby enabling customers to view and purchase the goods in a retail 
outlet; negotiation of contracts for the benefit of others about sale and purchase of motor vehicles and their parts and 
fittings; business administration and organizational management of vehicles fleets for others.

Cl.37;Reconstruction, repair, servicing, dismantling, cleaning, maintenance and varnishing of vehicles and their parts 
and motors and their parts, assembly services relating to the installation of vehicles and their parts and motors and their 
parts, vehicle repair in the course of vehicle breakdown service; customized carrying out of alterations on body, chassis 
and motor of automobiles (tuning), included in this class.
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Priority claimed from 19/03/2013; Application No. : MI2013C002756 ;Italy 

2671817    06/08/2013
[International Registration No. : 1178667]
VALENTINO S.p.A.
Via Turati, 16/18 I-20121 Milano Italy

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; purses, 
school bags, school satchels, card cases, travelling trunks, backpacks, rucksacks, wallets, shopping bags, attaché cases, 
beach bags, bags, travelling bags, handbag frames, pouches, briefcases, cases of leather, vanity cases not fitted, leather 
key cases, suitcases, bags for sports, hat boxes of leather, garment bags for travel, leather shoulder belts, leather straps, 
fur, raw skins, dog collars, clothing for pets, umbrellas, walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing, overalls, underwear, sweaters, shirts, jumpers, suits, ready-made clothing, trousers, outer clothing, 
knitwear, coats, skirts, petticoats, pullovers, overcoats, jackets, stuff jackets, ski jackets, ski pants, parkas, clothing of 
leather, T-shirts, blouses, pants, dressing gowns, formal dresses, vests, jerseys, pajamas, bathrobes, brassieres, 
camisoles, corselets, slips, children's clothing, layettes, bathing caps, bathing suits, clothing for gymnastic, waterproof 
clothing, raincoats, masquerade costumes; footwear, slippers, bath slippers, boots, sport boots, horse-riding boots, 
galoshes, shoes, beach shoes, sandals, sport shoes, gymnastic shoes, overshoes; headgear, hats, caps, cap peaks; 
socks, sock suspenders, stockings, garters, gloves, mittens, muffs, shawls, ties, neckties, scarves and foulards (clothing 
article), veils, bandanas, fur stoles, furs (clothing); belts; wedding dresses.
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2671994    04/10/2013
[International Registration No. : 1181102]
Harry's, Inc. 
161 Avenue of the Americas, Floor 8 New York NY 10013 US

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.3;Shaving preparations and grooming supplies for men and women, namely, shaving creams, shaving gels, shaving 
lotions, and shaving foams; after shave lotions and balms; pre-shave facial washes and moisturizers; non-medicated skin 
care preparations.

Cl.8;Razors and razor blades; dispensers, cassettes, holders, handles, and cartridges all specifically designed for and 
containing razor blades, and structural parts therefor.

Cl.21;Shaving accessories, namely, shaving stands for razors.

Cl.35;On-line retail store services in the field of men's and women's grooming products, namely, razors and razor 
blades, dispensers, cassettes, holders, handles, and cartridges all specifically designed for and containing razor blades, 
and shaving accessories, namely, shaving stands for razors.
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2672488    11/09/2013
[International Registration No. : 1179582]
Lex Mundi, Ltd.
2100 West Loop South, Suite 1000 Houston_TX 77027 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.16;Newsletters and directories in the field of the local and global practice and development of law and the 
professional exchange of information regarding same.

Cl.41;Hosting educational and social event meetings, conferences and seminars regarding the local and global practice 
and development of law and permitting attendees to engage in the professional exchange of information on these topics; 
providing online newsletters in the field of the local and global practice and development of law and the professional 
exchange of information regarding same.

Cl.45;Providing information about the local and global practice of law and the development of law.
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Priority claimed from 07/03/2013; Application No. : 644781 ;Switzerland 

2672840    09/08/2013
[International Registration No. : 1179052]
SFS intec Holding AG
Nefenstrasse 30 CH-9435 Heerbrugg Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metallic and ferrous materials; metal building materials; sheet metal assemblies, fastening elements of metal, 
riveted assemblies; assembly elements, particularly rivets, screws and bolts of metal and their parts, blind rivets, 
threaded blind rivets, blind rivets with clamping profiles, progressive blind rivets and blind nuts.

Cl.7;Machines for metal treatment; machines and mechanical equipment for placing, fitting or removing rivets, screws 
and bolts (included in this class); mechanical riveting tools, hydraulic/pneumatic apparatus for fitting blind nuts; 
mechanical tools and apparatus as parts of or accessories for the previously listed goods, namely for rivet supply and for 
carrying out riveting processes; casings and parts of casings for housing of machine parts operated by pneumatic or 
hydraulic means (included in this class).

Cl.8;Riveting tools, hand-operated instruments for fitting blind rivets, apparatus used for placing blind rivets, screws 
and bolts.

Cl.37;Repair, maintenance, refitting and reconditioning services for technical apparatus for assembly, repair of riveting, 
screwing and bolting machines.
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2672842    13/08/2013
[International Registration No. : 1178627]
Nippon Zenyaku Kogyo Co., Ltd.
1-1, Aza-Tairanoue, Sasagawa, Asaka-machi, Koriyama-shi Fukushima 963-0196 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations; investigative chemical reagents for use in cell cryopreservation.

Cl.5;Pharmaceutical preparations; pharmaceutical preparations for use in cell cryopreservation.
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Priority claimed from 06/05/2013; Application No. : 30 2013 030 463.2/07 ;Germany 

2673591    21/08/2013
[International Registration No. : 1178836]
Groz-Beckert KG
Parkweg 2 72458 Albstadt Germany

Address for service in India/Agents address:
DAHLIA SEN OBEROI
G-1316, CHITTARANJAN PARK, NEW DELHI-110019.

Proposed to be Used
IR DIVISION
Cl.7;Parts of and accessories for machines for the textile industry, especially needles, parts and accessories for 
weaving machines; machining tools for the bonding of nonwovens, especially punched tape, paper tape, jet strips, felting 
and structuring needles.

Cl.26;Needles, especially knitting, sewing, felting, fork and structuring needles.
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Priority claimed from 28/03/2013; Application No. : 644550 ;Switzerland 

2673666    07/08/2013
[International Registration No. : 1178434]
Harry Winston SA
Chemin du Tourbillon 8 CH-1228 Plan-les-Ouates Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods namely hands, anchors, pendulums, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.

Cl.35;Wholesale and retail sale services in stores and via computer networks, by catalog, by mail, by telephone, by 
radio and television and by other electronic means for timepieces and jewelry products; presentation of timepieces and 
jewelry products on all communication media for retail sale; advertising, marketing and public relations services; 
advertising services for the purchase and sale of timepieces and jewelry products; business management; business 
administration; office functions; business organizational and management consulting in the field of timepieces and 
jewelry products.

Cl.37;Repair and maintenance of timepieces and jewelry products.
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Priority claimed from 22/02/2013; Application No. : 2653590 ;United Kingdom 

2673839    20/08/2013
[International Registration No. : 1179284]
The Smart Cube Limited
77 Fulham Palace Road, London W6 8JA United Kingdom

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.35;Business services; business management and business administration services; provision of business 
information; business management consultancy, business organization consultancy, business management assistance, 
business inquiries, business auditing, business appraisals, business assessments; business investigations, business 
research, business information services, marketing studies, market research, market surveillance, conducting opinion 
polls, collection of market research information, analysis of market research information.

Cl.36;Financial services; financial analysis and research services; financial investment analysis and research services; 
advisory services relating to financial risk management; financial appraisals; financial assessments; financial valuations; 
asset evaluations; business appraisals for financial evaluation; collection of financial information; economic research 
services.
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2673994    03/09/2013
[International Registration No. : 1178646]
FLSMIDTH A/S
Vigerslev Allé 77 DK-2500 Valby Denmark

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.7;Machines, including centrifugal separators, wet gas scrubbers, cyclones (machines), cyclone parts, pumps 
(machines), pump parts (machine parts), knife gate valves (parts of machines), and parts and accessories (not included in 
other classes) for the aforementioned goods.

Cl.9;Electronic monitors for use with liquid separators and parts therefor.
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2674043    04/09/2013
[International Registration No. : 1178711]
JOE & THE JUICE A/S 
Østergade 26 DK-1100 Copenhagen K DK

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT NO: B- 28. SECTOR -32, INSTITUTIONAL AREA, GURGAON-122001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals; bread, 
pastry and confectionery; ices, honey, treacle, yeast, baking powder, salt, mustard, vinegar, sauces (condiments), spices, 
ice.

Cl.32;Beer, mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices, syrups and other 
preparations for making beverages.

Cl.43;Services for providing food and drink, temporary accommodation.

9663



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

2674065    31/07/2013
[International Registration No. : 1179736]
QA Systems GmbH
Schwieberdinger Straße 56 70435 Stuttgart Germany

Address for service in India/Attorney address:
MAJMUDAR & PARTNERS
5A, BAKHTAWAR, 5TH FLOOR, BEHIND THE OBEROI, NARIMAN POINT, MUMBAI 400021

Proposed to be Used
IR DIVISION
Cl.9;Computer and electronic data processing apparatus; visual display units and printers for use with the aforesaid 
goods; computer programmes; magnetic tapes, cards and discs; magnetic recording media; parts and fittings for all the 
aforesaid goods.

Cl.42;Computer programming; rental of computers; computer hardware, software and programme design; computer 
software consulting services.
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Priority claimed from 09/07/2013; Application No. : 201308217 ;Norway 

2674412    17/07/2013
[International Registration No. : 1178580]
Jotun A/S
Hystadveien 167 N-3209 Sandefjord Norway

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes in the form of heat-curing powder on the basis of polyester, epoxy, 
polymer, fluoropolymer, polyurethane for protective and decorative surface treatment of metal components and metal 
constructions and chemical hardening substances for paints and lacquers; chemical products for industrial purposes in 
the form of heat-curing powder on the basis of polyester, epoxy, polymer, fluoropolymer, polyurethane for protective and 
decorative surface treatment of plastic products, MDF (medium density fibreboard) products, and wood products.

Cl.2;Paints, varnishes, lacquers (including powder lacquers), preservatives against rust and against corrosion for 
protection of surfaces of metal and wood; paints, varnishes, lacquers (including powder lacquers), preservatives against 
rust and against corrosion for protection of surfaces of MDF (medium density fibreboard) and plastic.
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Priority claimed from 22/03/2013; Application No. : 13/3992341 ;France 

2674632    04/09/2013
[International Registration No. : 1178994]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen The Netherlands

Address for service in India/Agents address:
REMFRY & SAGAR.
MILLENIUM PLAZA, SECTOR -27, GURGAON 122002.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use for the manufacture of beauty and skin care products; chemical and 
biochemical preparations for use in cosmetics, skin care products and sun-screen products for the absorption of 
ultraviolet ray.

Cl.3;Cosmetics, also for beauty and skin care; cosmetics and skin care products for the prevention of sunburn; sun-tan 
and sun-screening preparations; preparations and substances for the conditioning, care and appearance of the skin, body
and face.

9666



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 24/07/2013; Application No. : 3015140 ;United Kingdom 

2675111    24/07/2013
[International Registration No. : 1178894]
Brighton College 
Eastern Road Brighton, BN2 0AL GB

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear; clothing including coats, hats and caps, hoodies, scarves; sweaters; sweatshirts, 
ties and t-shirts; sportswear; leisurewear.

Cl.41;Educational services; teaching; academic education services; vocational education services; arranging and 
conducting courses of instruction, lectures and seminars all relating to academic and/or vocational subjects; arranging 
and conducting conferences and seminars in the field of education; educational consultation and examination services; 
provision of primary and secondary school education; boarding school services; library services; vocational guidance; 
sports and physical education instruction services; providing of training; curriculum development; arranging and 
conducting seminars and lectures; arranging and conducting courses of instruction, lectures and seminars; publishing of 
texts, other than publicity texts; publication of books, texts, journals, magazines and periodicals; arranging and 
conducting correspondence courses; provision of training facilities; computer assisted training services; electronic 
publications (not downloadable); providing online electronic publications (not downloadable); publication of electronic 
books and journals on line; publication of electronic news and bulletins on line; providing publications on the Internet or 
a global computer network which may be browsed; publication of training manuals; provision of educational information; 
provision of information relating to training; information relating to education services; information relating to education, 
provided on line from a computer database or the Internet; career information and advisory services (educational and 
training advice); consultancy services relating to academic subjects or vocational skills; professional consultancy 
services relating to education; vocational re-training; preparation of reports relating to language and the arts; research 
and development services relating to languages and the arts; event management services, namely organization of 
educational, entertainment, sporting or cultural events; religious education services; outdoor education services; 
organising and coaching of sports teams; organising of entertainment for wedding celebrations; arranging and 
conducting conferences, workshops, seminars, training sessions, sporting events, cultural events and camps; 
information, advisory and consultancy services in relation to all the aforesaid services via various means of 
communication including a global computer network.

Cl.43;Services for providing food and drink; temporary accommodation services; provision of food and beverage 
services; catering services; arranging of food and drink venues for wedding receptions; providing information in relation 
to all the aforesaid services, including the provision of information on these services via a global computer network.
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Priority claimed from 04/03/2013; Application No. : 85865957 ;United States of America 

2675122    03/09/2013
[International Registration No. : 1182329]
BLUESNAP, INC.
1999 South Bascom Avenue, 6th floor, Campbell CA 95008 (United States of America) 

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.36;Bill payment services provided through a website; credit card and payment card services; credit card payment 
processing services; electronic commerce payment services, namely, establishing funded accounts used to purchase 
goods and services on the internet; money order payment guarantee services; payment processing services, namely, 
credit card and debit card transaction processing services; pre-paid purchase card services, namely, processing 
electronic payments made through prepaid cards; pre-paid purchase card services, namely, processing electronic 
payments through pre-paid cards; providing electronic processing of ACH and credit card transactions and electronic 
payments via a global computer network; providing electronic processing of credit card transactions and electronic 
payments via a global computer network; providing electronic processing of electronic funds transfer, ACH, credit card, 
debit card, electronic check and electronic payments.

Cl.42;Providing use of non-downloadable e-commerce software to allow users to perform electronic business 
transactions via a global computer network, to create and manage an online e-commerce store, to enable electronic 
communications with customers, and to design and develop advertisements and marketing campaigns; providing use of 
non-downloadable fraud detection software; providing use of non-downloadable digital rights management software; 
developing and hosting a server on a global computer network for the purpose of facilitating e-commerce via such a 
server; custom design and development of computer software.

9668



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

2675145    19/08/2013
[International Registration No. : 1181038]
Nichols PLC
Laurel House, 3 Woodlands Park, Ashton Road, Newton-Le-Willows, WA12 0HH United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.30;Non-medicated confectionery; ices, ice cream and ice cream confections; flavourings for beverages (other than 
essential oils); non-alcoholic flavourings for food and beverages, essences.

Cl.32;Non-alcoholic drinks included in this class and preparations for making such drinks; essences for making 
beverages; mineral and aerated waters; non-alcoholic beverages.
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Priority claimed from 27/02/2013; Application No. : 643674 ;Switzerland 

2675601    14/08/2013
[International Registration No. : 1178965]
MMV MEDICINES FOR MALARIA VENTURE
Route de Pré-Bois 20, ICC CH-1215 Genève Switzerland

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals; anti-parasitic products; parasiticides; biocides; biological preparations for medical use; cachets 
for pharmaceutical use; diagnostic products for medical use; chemical preparations for medical use; medicines for 
human medicine; pastilles for pharmaceutical purposes; portable medicine chests (medicine kits); pharmaceuticals, 
namely anti-malaria pharmaceuticals.

Cl.42;Scientific and technological services and research and design relating thereto; technological services; research 
and development of new products for others; research and development of new products for others, namely research and 
development for others of new anti-malaria drugs; technical project study; chemical research; biological research; 
medical research [scientific]; medical research [scientific], namely medical research [scientific] against malaria.

Cl.44;Medical services; medical assistance; pharmacy advice; diagnosis in the field of medicine; medical services, 
namely medical services in the field of malaria; medical analyses provided in connection with patient treatment; medical 
analysis services relating to the treatment of individuals, namely in the field of malaria; consultancy in the field of malaria 
control.
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Priority claimed from 26/03/2013; Application No. : FI2013C000417 ;Italy 

2675937    18/09/2013
[International Registration No. : 1182568]
GOLDEN LADY COMPANY S.p.A.
Via G. Leopardi, 3/5 I-46043 CASTIGLIONE DELLE STIVIERE (MN) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of rubber or plastics); raw fibrous textile materials.

Cl.23;Threads for textile use, yarns.

Cl.24;Textiles and textile goods, not included in other classes, non-woven textile fabrics, cloth, bed blankets, traveling 
rugs, quilts, lingerie fabric, bath linen except clothing, household linen, bed linen, table linen not of paper; table covers, 
covers for cushions, pillow shams, mattress covers, curtains of textile or plastic, shower curtains of textile or plastic.

Cl.25;Clothing; suits and dresses, shirts, hosiery, singlets, sweaters, T-shirts, trousers, leggings (trousers), skirts, 
jackets, overcoats, top coats, raincoats, dressing gowns, swimsuits, neckerchiefs, underwear, stockings, socks, tights, 
gloves, hats, berets; footwear, shoes, belts.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile).
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Priority claimed from 19/01/2013; Application No. : 30 2013 012 499.5/39 ;Germany 

2675967    17/07/2013
[International Registration No. : 1181422]
Deutsche Lufthansa AG
Von-Gablenz-Str. 2-6 50679 Köln Germany

Address for service in India/Agents address:
L.S.DAVAR & CO.
5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.9;Electronic entrance cards, tickets and boarding cards.

Cl.16;Brochures; entrance cards, tickets and boarding cards in printed form; printed matter; travel and in-flight 
magazines; periodicals.

Cl.35;Advertising; organization, performing and monitoring of sales promotion incentive programs, frequent flyer 
programs and customer loyalty programs; management of airline passenger data sets through office work for check-in, 
boarding control and ticket sale.

Cl.38;Telecommunication related to travels, transport by air and aviation; electronic transmission of news and data for 
ticket sale; electronic transmission of data and documents for business purposes via computer terminals from a 
computer-based database; electronic information transmission related to flight reservations, check-in and boarding 
controls for air travels; electronic issuing of tickets, namely electronic transmission of data for ticket issuing and 
providing of access to data in flight reservation systems and databases.

Cl.39;Service of an airline company, namely transport of passengers by airplanes, services of a travel agency; 
providing of travel and flight information inclusive of flight delays, cancellations and changes of flights and exits; issuing 
of electronic travel tickets; transport of passengers and goods by automobiles, trains, ships and airplanes; storage of 
goods of all kinds, rescuing of persons (transportation), transportation of money and valuables; transport of ill persons; 
performing, booking, reservation and organization of travels of all kinds; organization of traffic services (transportation); 
performing of city tours; providing of tourist guides; rental of airplanes and automobiles; packing and delivery of goods.
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2675989    18/09/2013
[International Registration No. : 1181466]
World of Jeans & Tops
10 Whatney, Irvine CA 92618 (United States of America)

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.3;Perfumes and colognes.

Cl.18;Handbags, shoulder bags, beach bags, wallets.

Cl.25;Men's and boy's wearing apparel, namely, t-shirts, sweatshirts, tank tops, woven shirts, pants, jeans, shorts, hats, 
caps, socks, shoes, swim wear, and trunks; and women's and girl's wearing apparel, namely, t-shirts, sweatshirts, tank 
tops, sweatpants, hats, caps, coats, shoes, swim wear, and bikini; men's, boy's, women's and girl's belts worn with 
clothing and shoes; belts.
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Priority claimed from 06/03/2013; Application No. : 641058 ;Switzerland 

2676329    26/08/2013
[International Registration No. : 1181293]
HANDJUICE SA
Chemin du Crêt 7 CH-1025 Saint-Sulpice Switzerland

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; on-line advertising and marketing services; advertising agencies; publication of 
advertising texts; advertising services provided via the Internet; publication of advertising material; dissemination of 
advertisements for others via an on-line electronic communication network; on-line advertising via a computer 
communication network; consultancy services relating to advertisements, advertising and marketing; development and 
implementation of marketing strategies for others; compilation and systematization of information into computer 
databases; organization of trade fairs for commercial or advertising purposes; on-line auction services; provision of 
business information; business management; business administration; office functions.

Cl.36;Insurance underwriting; financial affairs; charitable fund raising; issue of tokens of value in the nature of gift 
vouchers; monetary affairs; real estate affairs.

Cl.38;Telecommunications; communication by electronic means; electronic messaging; provision of access to e-
commerce platforms on the Internet; provision of access to an electronic marketplace (portal) on computer networks; 
provision of telecommunication services for e-commerce platforms on the Internet and other electronic media; electronic 
transmission of sound, images and other data and information of all kinds, particularly via the Internet; provision of 
access to chat lines, chat rooms and forums on the Internet, including mobile Internet.

Cl.41;Education; training; entertainment; sporting and cultural activities; electronic game services provided by means 
of a global communication network; multimedia publishing of printed matter, books, magazines, specialized journals, 
newspapers, newsletters, tutorials, geographical maps, graphics, photographs, videos, music and electronic publications;
publication; publishing by electronic means; provision of non-downloadable electronic publications; publication of books,
magazines and other texts, other than advertising texts; digital video, audio and multimedia entertainment publishing 
services; recording, production and distribution of films, video and audio recordings, radio and television programs.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and software; hosting of e-commerce platforms on the Internet; hosting 
electronic memory space on the Internet for advertising goods and services; design, development and updating of 
software; design and development of software for logistics, supply chain management and e-business portals; provision 
of temporary use of on-line applications and software tools; programming of software for e-commerce platforms; 
programming of software for Internet portals, chat rooms, chat lines and Internet forums; consultancy in the field of 
programming and development of e-business portals; maintenance and consultancy services relating to software used in 
the field of e-commerce; design and development of electronic databases; provision or rental of electronic memory space 
on the Internet.
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2676346    02/08/2013
[International Registration No. : 1179635]
DocFinder GmbH
Arbeitergasse 50/32 A-1050 Wien Austria

Address for service in India/Agents address:
S.S.RANA & CO
317 LAWYERS CHAMBERS,DELHI HIGH COURT,NEW DELHI.3

Proposed to be Used
IR DIVISION
Cl.35;Advertising, in particular promoting services in the health sector, medicines and methods of treatment in 
particular on the Internet; dissemination of advertising matter, in particular on the Internet; computerized file 
management; compilation and systemization of information into computer databases; compilation of statistics; on-line 
advertising on a computer network; rental of advertising time on communication media, in particular on websites; 
presentation of goods and services on communication media, for retail purposes (e-commerce).

Cl.38;Providing access to databases; operating Internet portals.

Cl.42;Industrial analysis and research services; design and development of computer hardware and software; 
computer programming, in particular for search and evaluation services for services in the health sector; providing 
search engines for the Internet, in particular for search and evaluation services for services in the health sector.

Cl.44;Medical services, veterinary services, in particular medical and veterinary assistance; health care, services of 
psychologists, plastic surgery, services of physiotherapists, midwife services; all the aforementioned services in 
particular in connection with advisory services on Internet-websites.
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Priority claimed from 26/04/2013; Application No. : 134001200 ;France 

2676382    22/07/2013
[International Registration No. : 1181026]
BOSTIK SA
253 avenue du Président Wilson F-93210 La Plaine Saint Denis France

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical products for the manufacture of adhesives; adhesives (adhesive materials) for use 
in industry; adhesives for ceiling coverings, for floor coverings, for wall coverings; adhesives for repair and assembly of 
objects; adhesives for wallpaper; separating and unsticking [ungluing] products; starch size; solvents for glues; 
unprocessed epoxy, acrylic and synthetic resins; unprocessed plastics.

Cl.16;Adhesives (glues) for stationery or household purposes; artists' materials; glues for wood for household use; 
glues for fabrics for household use.

Cl.17;Epoxy, acrylic and synthetic resins (semi-finished products); packing, stopping and insulating materials; sealant 
compounds for joints; insulating plaster; insulating varnish; adhesive tapes and strips other than for medical, stationery 
or household purposes; waterproof packings.

Cl.19;Building materials, not of metal; mortar for building; cement; coatings (building materials); plaster; pitch; 
concrete; lime; patching and leveling plaster coats for walls, floors and ceilings; products for patching walls, floors and 
ceilings.
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2676414    04/09/2013
[International Registration No. : 1181456]
JOE & THE JUICE A/S 
Østergade 26 DK-1100 Copenhagen K DK

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, namely 
ready-to-eat food bars made from cereals; bread, pastry and confectionery, namely cakes; ices, honey, treacle, yeast, 
baking powder, salt, mustard, vinegar, sauces (condiments), spices, ice.

Cl.32;Beer, mineral and aerated waters and other non-alcoholic drinks in the form of sweet cider, fruit drinks and fruit 
juices, syrups and other preparations in powder form for making beverages.

Cl.43;Services for providing food and drink, temporary accommodation.
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2676564    01/08/2013
[International Registration No. : 1181255]
Y SOFT, S.R.O.
U Knežské louky 18/2151 CZ-130 00 Praha 3 CZ

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software, electronic identification devices, electronic devices for secured print and 
copying, magnetic and contactless identification cards, bar code cards, electronic devices for data collection, automatic 
payment terminals, electronic and computer control devices.

Cl.35;Promotion activities, advertisement; data processing, text processing and administration of computer files; 
evaluation and processing of operational data from reprographic devices, particularly from printers, copiers, scanners 
and faxes.

Cl.42;Development, design and modifications of computer hardware and software; research and expert opinions in 
science and technology; scientific research for medical purposes.
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2676568    31/07/2013
[International Registration No. : 1181065]
Riepe, Bernd
Oberes Feld 4 32257 Bünde Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes, especially release agents and cleaning agents.

Cl.7;Applicators (machines) for release agents and cleaning agents.
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Priority claimed from 20/03/2013; Application No. : 30 2013 001 881.8/07 ;Germany 

2676775    03/09/2013
[International Registration No. : 1180597]
Lindauer DORNIER Gesellschaft mit beschränkter Haftung
Rickenbacher Str. 119 88131 Lindau Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Electromechanical and pneumatic controllers as components of weft insertion systems for weaving machines.

Cl.9;Weft insertion systems for weaving machines consisting of electronic controllers and monitoring devices; 
computer software for the mentioned electronic controllers and monitoring systems.
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2676777    15/08/2013
[International Registration No. : 1179426]
Karen Millen Fashions Limited
The Triangle, Stanton Harcourt Industrial Estate, Stanton Harcourt Witney, Oxfordshire OX29 5UT United Kingdom

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus; sunglasses.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; imitation jewellery; costume jewellery; precious stones; horological and chronometric instruments; watches; 
straps for watches; cuff links.
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Priority claimed from 26/04/2013; Application No. : 85915810 ;United States of America 

2676927    09/10/2013
[International Registration No. : 1181262]
McGraw-Hill Global Education Holdings, LLC
Two Penn Plaza New York NY 10121 US 

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for multiplayer educational games to be used in 
connection with the curriculum of higher education and for use with online learning management systems.

Cl.42;Providing a web site featuring temporary use of non-downloadable software for multiplayer educational games to 
be used in connection with the curriculum of higher education and for use with online learning management systems.
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2677505    25/09/2013
[International Registration No. : 1182544]
GRAPESEED MEDIA LTD.
6th Floor, St. John's Building, 33 Garden Road, Central HONG KONG China

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.9;Audio, visual and audio/visual recordings for use in instruction in connection with English language and culture.

Cl.16;Printed educational materials in the field of instruction in connection with English language and culture.

Cl.41;Educational services, namely, English language and culture instruction, virtual and real-world, in the form of 
classes, seminars, conferences and workshops.
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Priority claimed from 11/01/2013; Application No. : 2648419 ;United Kingdom 

2677530    09/07/2013
[International Registration No. : 1182624]
DUAL CLUTCH IP LTD
Zone 23 Unit G09, 23 Edwin St, Mt Eden Auckland 1024 NZ

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.7;Universal joints; fans for engines and motors, cooling radiators for engines and motors; silencers, starters, 
carburetors, fuel injection apparatus, fuel feed apparatus; belts for engines and motors, timing chains for engines and 
motors, tappets, rocker arms; cylinder heads, cylinder liners; pistons, piston rings, piston pins; control cables, control 
mechanisms; valves; air cleaners, filters; engine speed governors; electric generators, electric alternators, electric 
dynamos; bearings, bearing sleeves, brushes (bearings); pumps; exhausts for engines and motors; turbochargers, 
compressors; camshafts, crankshafts, crank cases; connecting rods, spark plugs, glow plugs; ignition devices and 
exhaust manifolds, all for automobile engines, and components therefor; parts and fittings for internal combustion 
engines; power transmission take-off units for use with motor land vehicles, and parts and fittings therefor; car vacuum 
cleaners.

Cl.12;Land vehicles; chassis for land vehicles; parts and fittings for land vehicles; motors and drives for land vehicles; 
machine coupling; coupling rings and coupling sleeves all for land vehicles; suspensions (for land vehicles); power 
transmission system (for land vehicles); suspensions springs; suspensions arms; clutch mechanisms for land vehicles, 
clutch disks, clutch cylinders, clutch cables, clutch levers; gear knobs; vehicles seats; head rests and back rests; safety 
belts; seat covers; anti-dazzle and anti-glare devices for vehicles; mud guards and flaps; brake pads, linings, segments 
and shoes; hoods for vehicle engines; steering wheels, shaped covers for steering wheels; shock absorbers; non-skid 
devices; wheel hubs, caps, rims, spokes and tyres; fenders; bumpers; wheel trims, trim panels; spoilers; vehicle pedals; 
spare wheels; pumps for inflating vehicle tyres; windscreen wipers; vehicle window blinds, sunshades; roof racks, 
luggage carriers and nets; cycle carriers, sail board carriers, ski carriers and snow chains.

Cl.35;Retail services connected with the sale of vehicles, car parts and car spares, cleaning and conditioning 
preparations for use on vehicles.
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Priority claimed from 05/02/2015; Application No. : UK00003092933 ;United Kingdom 

3192959    07/07/2015
[International Registration No. : 1265837]
MONICA HEALTHCARE LIMITED
BioCity Nottingham, Pennyfoot Street Nottingham NG1 1GF United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software for displaying electrophysiological signals from a pregnant woman; software for interpreting 
electrophysiological signals from a pregnant woman; software being algorithms for interpreting electrophysiological 
signals from a pregnant woman; software for generating data regarding foetal movements by interpreting 
electrophysiological signals from a pregnant woman; software for emulating electrophysiological signals from a pregnant 
woman; software for displaying foetal electrocardiographic signals; software for interpreting foetal electrocardiographic 
signals; software being algorithms for interpreting foetal electrocardiographic signals; software for generating data 
regarding foetal movements by interpreting foetal electrocardiographic signals; software for emulating foetal 
electrocardiographic signals; software for displaying foetal and maternal heart rates from a pregnant woman; software for 
interpreting foetal and maternal heart rates from a pregnant woman; software being algorithms for interpreting foetal and 
maternal heart rates from a pregnant woman; software for displaying electrohysterograms relating to the uterine activity 
of a pregnant woman; software for interpreting electrohysterograms relating to the uterine activity of a pregnant woman; 
software being algorithms for interpreting electrohysterograms relating to the uterine activity of a pregnant woman; 
software for analysing the morphology of foetal electrocardiographic complexes; software for generating a trigger for 
foetal heart imaging; software for generating foetal heart images; software for displaying foetal heart images.
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Cl.10;Medical apparatus and instruments; monitoring apparatus and instruments for medical purposes; heart monitors; 
foetal monitoring apparatus; instruments for monitoring a foetus; foetal heart monitors; foetal heart rate monitors; 
instruments for monitoring the heart of a foetus; foetal heart activity recorders; foetal heart rate recorders; electronic 
foetal heart signal monitors; electronic instruments for monitoring the heart signal of a foetus; electronic foetal heart 
signal recorders; instruments for observing foetal heart activity; instruments for recording foetal heart activity; foetal 
electrocardiographic monitors; foetal electrocardiographic instruments; foetal electrocardiographic recorders; foetal 
activity monitors; instruments for monitoring physical activity of a foetus; maternal heart monitors; maternal heart rate 
monitors; instruments for monitoring the heart of a pregnant woman; maternal heart activity recorders; maternal heart 
rate recorders; electronic maternal heart signal monitors; electronic instruments for monitoring the heart signal of a 
pregnant woman; electronic maternal heart signal recorders; maternal activity monitors; instruments for monitoring 
physical activity of a pregnant woman; maternal temperature monitors; instruments for monitoring the temperature of a 
pregnant woman; instruments for monitoring the uterine activity of a pregnant woman; instruments for recording the 
uterine activity of a pregnant woman; instruments for capturing the morphological nature of electrocardiographic 
complexes on different parts of a pregnant woman"s abdomen; instruments for recording the morphological nature of 
electrocardiographic complexes on different parts of a pregnant woman"s abdomen; medical electrodes; 
electrophysiology electrodes; electrodes for use with foetal monitoring apparatus; consumable electrodes for use with 
foetal monitoring apparatus; electrodes for use with foetal electrocardiographic monitors; cutaneous electrodes for 
medical use; devices for securing medical electrodes to the skin of a patient; devices for securing cutaneous electrodes 
to the skin of a patient; apparatus for medical image formation; apparatus for foetal image formation; apparatus for foetal 
heart image formation; apparatus for emulating electrophysiological signals from a pregnant woman; apparatus for 
emulating foetal electrocardiographic signals the aforementioned goods adapted to be portable; the aforementioned 
goods adapted to be hand-held; the aforementioned goods adapted for use in the home; the aforementioned goods 
adapted for use in medical establishments; the aforementioned goods adapted for utilising wireless telemetry.

Cl.44;Interpretation of electrophysiological signals from a pregnant woman; interpretation of foetal 
electrocardiographic signals; interpretation of the morphology of foetal electrocardiographic complexes; interpretation of 
the foetal and maternal heart rate from a pregnant woman; interpretation of electrohysterograms relating to the uterine 
activity of a pregnant woman; interpretation of foetal movement data; interpretation of foetal heart images; medical 
analysis service relating to electrocardiographic signals; medical analysis service relating to foetal and maternal heart 
rate from a pregnant woman; medical analysis for foetal diagnosis and treatment; medical analysis service for maternal 
diagnosis and treatment; medical analysis service relating to the morphology of foetal electrocardiographic complexes; 
medical analysis service relating to electrohysterograms; medical analysis service relating to foetal movement data; 
medical analysis service relating to foetal heart images; advisory services relating to foetal monitoring apparatus; 
advisory services relating to foetal heart monitors; advisory services relating to maternal heart monitors; advisory 
services relating to instruments for use monitoring the uterine activity of a pregnant woman; advisory services relating to 
instruments for use monitoring the morphological nature of electrocardiographic complexes on different parts of a 
pregnant woman"s abdomen; advisory services relating to apparatus for generating foetal movement data; advisory 
services relating to apparatus for foetal heart image formation; advisory services relating to medical electrodes; advisory 
services relating to devices for securing medical electrodes to the skin of a patient; health care consultancy services 
relating to foetal health; health care consultancy services relating to the health of pregnant women; provision of medical 
information relating to foetal health; provision of medical information relating to the health of pregnant women; provision 
of medical information relating to foetal electrocardiographic signals; provision of medical information relating to foetal 
and maternal heart rates; provision of medical information relating to electrohysterograms; provision of medical 
information relating to the morphology of foetal electrocardiographic complexes; provision of medical information 
relating to foetal movement; provision of medical information relating to foetal heart images; medical services for the 
diagnosis of conditions of the human body; the aforementioned services provided though the internet; advisory and 
consultancy services relating to all the aforementioned services.
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3417100    29/09/2016
[International Registration No. : 1306009]
EOS PRODUCTS, LLC
19 WEST 44TH STREET, SUITE 811 NEW YORK NY 10036 United States of America

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.3;Lip balm; non-medicated lip care preparations; non-medicated lip protectors.

Cl.5;Medicated lip balm.
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3430024    01/07/2016
[International Registration No. : 1318036]
SEPHORA
65, Avenue Edouard Vaillant F-92100 Boulogne-Billancourt France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; perfumes; eaux de toilette; eau de Cologne; perfume bases; essential oils; potpourris 
[fragrances]; incense; cosmetic products for skin care; nail care products; cosmetic preparations for slimming; lotions for
cosmetic use; skin lotions (cosmetics); skin creams (cosmetics); fluid creams (cosmetics); tissues impregnated with 
cosmetic lotions; hand lotions; beauty masks; hand creams (cosmetics), skin whitening creams (cosmetics); lip care 
products (cosmetics); hair care creams (cosmetics); hair-conditioning products; conditioners; hair lotions; depilatories, 
depilatory wax; shaving products; shaving soap; shaving foam; after-shave products; sun care lotions and creams; 
cosmetic preparations for promoting skin tanning; self-tanning cosmetic preparations; toiletries; dentifrices; cosmetic 
soaps; soaps for toilet purposes; shampoos; shower gels not for medical use; bath gels not for medical use; bath oils not 
for medical use; bath salts; foaming bath products; bath beads; talcum powder for toilet use, cleansing milk for toilet use; 
baby oils not for medical use; baby powders (toiletries) ; make-up products, make-up removing products; lipstick; 
mascaras for eyelashes; hair mascaras; nail polish; nail-polish removing products; blushers; make-up powders; eye 
shadows; eye pencils; eyebrow pencils; blusher pencils; hair bleaches; beard dyes; hair dyes; hair styling creams or gels;
hair sprays; brilliantine; false nails; false eyelashes; adhesives and decorative transfers for cosmetic use; temporary 
tattoos for the body and nails.

Cl.44;Beauty salons; wellness salons, namely spas, hairdressing salons, consultancy services relating to beauty and 
make-up provided via all means of communication, hygienic and beauty care for humans and animals.
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Priority claimed from 05/05/2016; Application No. : 87025841 ;United States of America 

3442613    05/05/2016
[International Registration No. : 1319414]
CFA INSTITUTE
915 East High Street Charlottesville VA 22902 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.16;Printed publications, namely, newsletters, brochures, books, digest books, and monographs in the fields of 
investment management and financial analysis and in support of the interests of investment professionals and financial 
analysts.

Cl.35;Association services, namely, the promotion of professional standards and practices and providing career 
information in the fields of investment management and financial analysis; promoting the interests of investment 
professionals and financial analysts for professional purposes (terms considered too vague by the International Bureau - 
rule 13(2)(b) of the Common Regulations).

Cl.41;Educational services, namely, arranging, conducting, and providing courses of instruction, examinations, 
workshops, seminars and conferences in the fields of investment management and financial analysis and distributing 
course materials in connection therewith.
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Priority claimed from 05/11/2015; Application No. : 139071 ;Bulgaria 

3444667    27/04/2016
[International Registration No. : 1319035]
Dimitar Hristov BALEV
Blvd. Vitosha No.137, apt. 17 BG-1408 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; aromatics [essential oils]; ionone [perfumery]; extracts of flowers [perfumes]; 
cosmetics and cosmetic preparations; potpourris [fragrances]; air fragrancing preparations; fragrances for household 
purposes; canned pressurized air for cleaning and dusting purposes; cleaning preparations; fragrances for automobiles; 
sachets for perfuming linen; scented wood; scented water; incense sticks; tissues impregnated with cosmetic lotions; 
cloths impregnated with a detergent for cleaning; cleaning preparations for automobiles; bath salts, not for medical 
purposes.

Cl.5;Salts for mineral water baths; air purifying preparations; air deodorizers; deodorants for clothing and textiles; air 
deodorising preparations; deodorants, other than for human beings or for animals; moist wipes impregnated with a 
pharmaceutical lotion; disposable sanitizing wipes; babies' napkins [diapers]; sanitary napkins for household use.
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Priority claimed from 13/04/2016; Application No. : 015335672 ;European Union 

3453578    12/10/2016
[International Registration No. : 1321005]
Hamilton Germany GmbH
Fraunhoferstr. 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for monitoring and controlling respirators and respiratory support apparatus.

Cl.10;Medical apparatus and equipment, in particular medical respiratory apparatus and respiratory support apparatus; 
compresses for medical use; parts for the aforesaid apparatus, equipment and compressors.
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3453626    05/10/2016
[International Registration No. : 1309386]
TIGER OF SWEDEN AB
Torsgatan 4 SE-111 23 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, spectacle frames and sunglasses, spectacle cases, spectacle cords and chains.

Cl.14;Jewellery; trinkets, horological and chronometric instruments.

Cl.18;Leather and imitations of leather and goods made of these materials and not included in other classes, namely, 
attaché-cases, brief cases, handbags, shopping bags, school bags, beach bags, bags for sports; suitcases, trunks and 
travelling bags; rucksacks and back-packs; leather sacks, namely leather knapsacks; brief cases, leather key cases; 
purses, wallets; umbrellas; garment bags for travelling; toiletry and vanity cases of leather sold empty.

Cl.25;Clothing, footwear, headgear.

Cl.35;Compiling and displaying a range of goods to enable customers and users to view, obtain information about, and 
purchase, spectacles and sunglasses, jewellery and clocks, bags of leather or imitations of leather, of various kinds, 
textiles for home use, clothing, shoes and headgear, via shopping centres, shops, mail order catalogues, the Internet, 
television.
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Priority claimed from 18/04/2016; Application No. : 4265695 ;France 

3454111    15/09/2016
[International Registration No. : 1321449]
A. RAYMOND et Cie
111-113 cours Berriat, F-38000 Grenoble France

Proposed to be Used
IR DIVISION
Cl.6;Metal fasteners, clips of metal for earthing, bindings of metal for solar panels.

Cl.9;Parts, apparatus and instruments for solar panels for conducting electricity.

Cl.35;Advertising; commercial business management; commercial administration; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); document reproduction; organization of exhibitions for 
commercial or advertising purposes; online advertising on a computer network; publication of advertising texts; 
dissemination of advertisements; public relations.
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Priority claimed from 08/06/2016; Application No. : 015524051 ;European Union 

3490058    21/10/2016
[International Registration No. : 1326442]
Linde Material Handling GmbH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Controls and automatic control devices for floor conveyors, in particular for forklifts, reach trucks, narrow aisle lift 
trucks, forklift trucks, rack stackers, tractors and order pickers, and drives therefor; control devices for autonomous, 
driverless industrial trucks, in particular for forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, 
tractors and order pickers, and drive units therefor; navigational equipment for floor conveyors, in particular for forklifts, 
reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units therefor; control 
devices and assistance systems for partial automation of operating procedures for floor conveyors, in particular for 
forklifts, reach trucks, narrow-aisle trucks, pallet trucks, rack stackers, tractors and order pickers, and drive units 
therefor; control devices for remote control of floor conveyors, in particular for forklifts, reach trucks, narrow-aisle trucks, 
pallet trucks, rack stackers, tractors and order pickers, and drive units therefor; computer and navigation devices for 
recording the environment with image recording systems, in particular with cameras.

Cl.12;Industrial trucks; fork lift trucks; reach trucks; narrow aisle lift trucks; forklift trucks; rack stackers; skidders; 
order pickers; spare parts and parts for the aforesaid goods, as far as included in this class.
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3517058    22/09/2016
[International Registration No. : 1329891]
XIAMEN TIANQIA FOOD & BEVERAGE, MANAGEMENT CO., LTD
No. 108-107 Chang Qing Bei Li, Siming District, Xiamen City 361000 Fujian Province China

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.30;Cocoa beverages with milk; coffee beverages with milk; chocolate beverages with milk; chocolate-based 
beverages; tea; iced tea; tea-based beverages; sugar confectionery; pastries; ice cream.

Cl.32;Non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; fruit juices; waters [beverages]; mineral water 
[beverages]; sherbets [beverages]; non-alcoholic fruit cocktails; non alcoholic beverages; non-alcoholic honey-based 
beverages; milk tea.

Cl.35;Dissemination of advertising matter; advertising; on-line advertising on a computer network; presentation of 
goods on communication media, for retail purposes; layout services for advertising purposes; advertisement plan; 
import-export agencies; procurement services for others [purchasing goods and services for other businesses]; 
personnel management consultancy; personnel recruitment.

Cl.43;Accommodation bureaux [hotels, boarding houses]; cafés; cafeterias; canteens; hotels; self-service restaurants; 
bar; mobile cafe services for providing food and drink; tea house; rental of chairs, tables, table linen, glassware.

9695



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 11/12/2015; Application No. : 30 2015 062 911 ;Germany 

3533345    07/06/2016
[International Registration No. : 1332845]
SWISS KRONO Services GmbH
Friedrichstraße 9 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; industrial glues; adhesives used in industry; polymers 
as coating agents for paper; glues for floor coverings, wall linings, coverings, furniture and goods for interior 
construction; chemical stabilization agents for floor coverings; melamine resins; binding agents for wooden composites, 
wooden composite boards, particle board; melamine; glue for floor coverings, coverings and wall linings or floor, ceiling 
and wall tiles; chemicals for glues.

Cl.2;Artificial resin colorings; paints; varnishes; lacquers; preservatives against deterioration of wood; colorants; 
mordants; raw natural resins; paints; structured coating agents (paints); weather-resistant coating agents (paints); liquid 
coating agents (paints); organic coating agents (paints); transparent coating agents (paints); watertight coatings agents 
(paints); lacquers as coating agents; moisture-repellant coating agents (paints); abrasion-resistant coating agents 
(paints); coating agents for treating floor coverings, wall linings and coverings, as well as furniture and goods for interior 
construction (paints); coating agents for surfaces in the form of colors (paints); coating agents for application on 
masonry (paints).

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes, namely packaging for 
wooden composites; printed matter, namely catalogues, pamphlets, inserts, price lists, advertising brochures, writing, 
paper, business cards, notepads, writing or drawing books.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not of
metal; insulating material; sheets for insulation; fiberboards for insulation; insulation boards; injected insulation agents; 
wood-fiber-polymer construction materials for insulation and damping purposes; wood-plastic binding construction 
materials for insulation and damping purposes; wooden composite boards and molded padding for footfall sound 
damping.

Cl.19;Structural timber for building, namely construction materials for prefabricated houses or non-metal parts for 
prefabricated houses; building materials, not of metal; glued-laminated timber, glued-laminated timber with lacquered 
surface, wooden composites; panels and molded padding, not of metal, for building; wooden panels; wooden molded 
padding; panels and molded padding from wooden composites; wooden composite boards and molded padding with 
wood-veneer protective layers; panels and molded padding from wood shavings; panels and molded padding from wood 
particles; panels and molded padding from hard-fiber material; panels and molded padding from plastic and other non-
metal materials for building; panels and molded padding from a mixture of wood, wooden composites, plastic and other 
non-metal materials for building; wood-plastic composite materials for building; wood-fiber polymer construction 
materials for building; particle board, veneered particle board, laminated particle board, particle board and molded 
padding for construction; particle board, fire-resistant particle boards and molded padding for building; thin particle 
boards, fiber panels, fiber panels and molded padding, for building; wood-fiber panels, fiber panels from wood fibers, 
bonded together with resin and particle board pieces, laminated fiber panels; oriented strand board, long flat oriented 
strand board; melamine resin-layered fiberboards with medium thickness; melamine resin-layered fiberboards with 
greater thickness; hybrid boards with middle ply of bamboo; floors, wall panels, not of metal, for building; wooden 
flooring, parquet flooring and parquet panels, parquet flooring of wood, parquet flooring of cork; parquet flooring out of 
wood, especially with a middle ply of wooden composites; paper and paper molded padding for building, namely with 
paper impregnated with artificial resin for laminates; laminates, not of metal, laminates out of wood; wood; timber floor 
board; wooden beams; wooden planks; wooden paneling; wooden doors; wooden strips; end strips, not of metal, for 
building; end strips of wood, wooden composites or plastic or mixtures of these materials for floors, wall panels and 
ceiling coverings, not of metal; wooden boards; wood veneers; terrace flooring; floor tiles, not of metal; wooden strips for 
building; wood for making household utensils; planks (wood for building); timber (sawn -), plywood; timber 
(manufactured -), moldable wood, wood, semi-worked; prefabricated house parts not consisting of metal; prefabricated 
house construction materials, not of metal, for erecting external cellar; prefabricated house construction materials, not of 
metal, for erecting bicycle storage; prefabricated house construction materials, not of metal, for erecting sheds; sliding 
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doors out of vinyl; shutterings, not of metal; concrete shutterings; vinyl doors.

Cl.20;Goods for furniture decorating and interior decorating, namely furniture, mirrors, picture frames; panels and 
molded padding as furniture parts; panels and molded padding, not of metal, with melamine surfaces as furniture parts; 
countertops (furniture); shelves out of wood (furniture); edge-protection strips out of extruded plastic for furniture; edge 
protectors out of plastic for furniture; edgings of plastic for furniture; edging boards of plastic for shelves; decorative 
edging strips out of wood for future; decorative edging strips out of plastic for built-in furniture; bins and pallets, not of 
metal.

Cl.27;Floor coverings, wall and ceiling covering to the extent contained in this class; wall hangings (non-textile); vinyl 
wallpaper; wall linings; wall linings out of vinyl; floor coverings and artificial floor coverings; vinyl floor coverings.

Cl.35;Compiling goods for third parties for presentation and sales purposes; retail services with respect to floor 
coverings, wall linings, ceiling coverings, furniture and goods for interior decorating.

Cl.36;Real estate affairs; real estate leasing services; real estate management; leasing of real estate.

Cl.37;Building construction; repair, namely repair and renovation of wooden floors, wooden ceilings, wooden walls, 
wooden doors, wood-frame windows; assembly of floors, wall linings, ceiling coverings, furniture and goods for interior 
decorating and prefabricated houses; construction work for creating floor coverings, wall linings, ceiling coverings, 
furniture and goods for interior decorating and prefabricated houses; construction supervision during the construction 
work.

Cl.40;Woodworking.

Cl.42;Architecture; engineering research; engineering consulting; engineering technology analyses; drafts of 
engineering structures; technical drawings; architecture and engineering; engineering services in mechanical 
engineering; technological research; scientific research; technical research; industrial research; engineering technology 
research; technical construction projects development; design and development of new products.
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Priority claimed from 27/07/2016; Application No. : 2016/20997 ;South Africa 

3539162    18/01/2017
[International Registration No. : 1339706]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Entertainment.

Cl.42;Providing online non-downloadable software; software as a service (SaaS).

Cl.45;Online social networking services.
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Priority claimed from 17/11/2016; Application No. : 1810070 ;Australia 

3540411    30/03/2017
[International Registration No. : 1337985]
THE AUSTRALIAN NATIONAL UNIVERSITY A BODY ESTABLISHED UNDER THE AUSTRALIAN NATIONAL UNIVERSITY 
ACT 1991 (CTH)
L6, 121 Marcus Clarke St, Building X-005 ACTON ACT 2601 Australia

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); computer software; application software; electronic publications, 
downloadable; downloadable publications in electronic form; training manuals in electronic form; downloadable 
publications; electronic publications stored on computer media.

Cl.41;University services; educational services, including those provided online; adult education; advisory services 
relating to education; education advisory services; educational examination; educational institute services; information 
relating to education; provision of education services via an online forum; provision of educational courses; provision of 
facilities for education; publication of educational materials; technological education services; providing online electronic 
publications (not downloadable); publication of instructional and teaching material; publication of instructional material; 
production of audio and video programs for podcasting and webcasting; library and online library services; the provision 
of the above services including through computers, computer-based networks including the internet or via electronic 
transmission or a global communications network; providing non-downloadable videos and educational information via a 
website.

Cl.42;Software as a Service (SaaS); provision of online non-downloadable software for providing educational services; 
hosting of educational information through computers, computer-based networks including the Internet or via electronic 
transmission or a global communications network; computer services, namely, creating an on-line community for 
registered users to participate in discussions, get feedback from their peers and form virtual communities; providing non-
downloadable videos and educational information via a website
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Priority claimed from 31/05/2016; Application No. : 4276374 ;France 

3552284    28/10/2016
[International Registration No. : 1343920]
DATA GALAXY
64 Cours de la Liberté F-69003 LYON France

Proposed to be Used
IR DIVISION
Cl.9;Software for managing metadata

Cl.35;Computer file management; database management; compilation of data for others; subscriptions to a database; 
subscriptions to a database server; data processing; systematization of data in a central file; data collection, analysis and 
synthesis; exploitation and commercialization of collected data; compilation of statistics; provision of commercial data 
and information and statistics.

Cl.42;Development (design), installation, maintenance, updating or rental of software; software services (SaaS); 
software services (SaaS) for managing metadata; platform as a service (PaaS); electronic data storage.
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3563037    27/02/2017
[International Registration No. : 1345896]
Beachbody, LLC
3301 Exposition Blvd., Third Floor Santa Monica CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded DVDs featuring exercise, fitness, and dietary information instruction; downloadable, interactive 
multimedia computer software featuring audio, audiovisual and video training information on the subject of physical 
exercise, physical exercise equipment, diet and nutrition, and pictures, images, text, and photos related thereto; computer 
application software for mobile phones, portable media players, handheld computers, namely, software for use in 
database management and use in electronic storage of data, in the field of exercise, fitness, dietary information and 
instruction; downloadable electronic game software.

Cl.25;Tank tops, T-shirts, shirts, hooded sweatshirts, pants, sweatshirts, shorts, jackets, hats, caps, wristbands, cargo 
pants, sweatpants, capri pants, halter tops, vests, socks.

Cl.38;Streaming of video and audio material on the Internet; providing internet chatrooms.
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3563357    01/03/2017
[International Registration No. : 1346056]
The Horse Accessories Pty Ltd
38A Endeavour Rd Caringbah NSW 2229 Australia

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; leather jewellery; watch straps; watches.

Cl.18;Luggage tags; leather bags; leather purses; leather wallets; baggage; articles of luggage being bags; bags 
(envelopes, pouches) of leather, for packaging; carrying bags (other than disposable carrier bags); card cases 
(notecases); leather portfolios (covers); credit card cases.
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Priority claimed from 26/01/2017; Application No. : 30 2017 100 796 ;Germany 

3563616    24/02/2017
[International Registration No. : 1346147]
Gerry Weber International AG
Neulehenstraße 8 33790 Halle Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; deodorants for personal use; soaps; shampoos; sun-tanning preparations; essential oils; 
nail polish; lipsticks; talcum powder [cosmetic]; detergents; room scents; air fragrancing preparations; potpourris 
[fragrances]; joss sticks; scented wood.

Cl.9;Spectacles [optics]; spectacle glasses; sunglasses; ski glasses; goggles for sports; spectacle frames; spectacle 
cases; credit cards; coded identity cards; coded loyalty cards; laptop cases; laptop sleeves; sleeves for smart phone 
devices and mobile phones; sleeves for tablet computers.

Cl.14;Jewelry; ornaments; pins [jewelry]; ornamental pins; pearls [jewelry]; clocks; watch chains; bracelets [jewelry]; 
watch bands; cuff links; jewelry cases; alarm clocks; key rings [trinkets]; precious metals and their alloys.

Cl.18;Leather cases; cases of leather or leather board; boxes of leather or leather board; hatboxes of leather; 
appropriate luggage tags [leather goods]; purses; pocket wallets; credit card wallets; key cases of leather or imitations of 
leather; briefcases; attaché cases; travelling trunks and suitcases; vanity cases; toilet bags, wash bags, bags, envelopes, 
pouches of leather for the storage and transport of fashion articles and fashion accessories, jewelry and costume jewelry, 
cosmetics as well as home accessories [as far as included in class 18]; travelling sets [fine leather goods]; umbrellas; 
parasols; garment bags; rucksacks and bags, in particular handbags [as far as included in this class]; animal skins and 
hides.

Cl.24;Textile materials, textiles and textile goods, knitted fabric [as far as included in class 24]; bed blankets, bed linen 
and bed clothes; covers for cushions; curtains of textile; curtains; home textiles; furniture coverings of plastics or textile; 
place mats [sets], not of paper; quilts, bed covers, lap robes; towels of textile, table napkins of textile, handkerchiefs of 
textile.

Cl.25;Clothing, in particular skirts, dresses, trousers, leggings [trousers], hosiery, blouses, shirts, tops, T-Shirts, 
pullovers, cardigans, blazers, coats, sack coats, jackets, coats; underwear, lingerie, bathing suits, bikinis, bathing trunks, 
bath robes, belts [clothing]; gloves [clothing]; pocket squares [clothing]; shawls [clothing]; scarves [clothing]; sleep 
masks; footwear and parts thereof [as far as included in class 25]; soles for footwear; headgear.

Cl.35;Demonstration of goods for advertising purposes; presentations of goods and services; presentation of goods on
communication media for retail purposes for the goods; loyalty, incentive and bonus program services; provision of an 
online customer club for business, sales and/or advertising purposes; product demonstration services in shop windows 
and teleshopping shows also by live models; professional business consultancy for franchising concepts; retail and 
wholesale services [including teleshopping shows] as well as online retail services and via catalogue for any of the 
goods, namely perfumery, cosmetics, deodorants for personal use, soaps, shampoos, sun-tanning preparations, essential
oils, nail polish, lipsticks, talcum powder [cosmetic], detergents, room scents, air fragrancing preparations, potpourris 
[fragrances], joss sticks, scented wood, spectacles [optics], spectacle glasses, sunglasses, ski glasses, goggles for 
sports, spectacle frames, spectacle cases, credit cards, laptop cases, laptop sleeves, sleeves for smart phone devices 
and mobile phones, sleeves for tablet computers, jewelry, ornaments, pins [jewelry], ornamental pins, pearls [jewelry], 
clocks, watch chains, bracelets [jewelry], watch bands, cuff links, jewelry cases, alarm clocks, key rings [trinkets], 
precious metals and their alloys, leather cases, cases of leather or leather board, boxes of leather or leather board, 
hatboxes of leather, appropriate luggage tags [leather goods], purses, pocket wallets, credit card wallets, key cases of 
leather or imitations of leather, briefcases, attaché cases, travelling trunks and suitcases, vanity cases, toilet bags, wash 
bags, bags, envelopes, pouches of leather for the storage and transport of fashion articles and fashion accessories, 
jewelry and costume jewelry, cosmetics as well as home accessories, travelling sets [fine leather goods], umbrellas, 
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parasols, garment bags, rucksacks and bags, in particular handbags, animal skins and hides, textile materials, textiles 
and textile goods, knitted fabric, bed blankets, bed linen and bed clothes, covers for cushions, curtains of textile, 
curtains, home textiles, furniture coverings of plastics or textile, place mats [sets], not of paper, quilts, bed covers, lap 
robes, towels of textile, table napkins of textile, handkerchiefs of textile, clothing, in particular skirts, dresses, trousers, 
leggings [trousers], hosiery, blouses, shirts, tops, T- Shirts, pullovers, cardigans, blazers, coats, sack coats, jackets, 
coats, underwear, lingerie, bathing suits, bikinis, bathing trunks, bath robes, belts [clothing], gloves [clothing], pocket 
squares [clothing], shawls [clothing], scarfs [clothing], sleep masks, footwear and parts thereof, soles for footwear, 
headgear.

Cl.45;Licensing for franchising concepts; licensing of computer software; rental of dresses and costumes; personal 
and social services rendered by third parties to meet the needs of individuals, namely consultancy with respect to 
personal appearance; personal purchasing services for third parties; personal services for third parties regarding 
individual needs, namely consultancy with respect to a personal selection of gifts; legal advice concerning the provision 
of franchising concepts in connection with technical know-how.
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 26/08/2016; Application No. : 4295058 ;France 

3564234    23/02/2017
[International Registration No. : 1345775]
SAINT GOBAIN AUTOVER FRANCE
ZAC de Mariage, 41 rue des Bruyères F-69330 Pusignan France

Proposed to be Used
IR DIVISION
Cl.12;Windows, windshields, roof glazing, quarter panels, all for vehicles.

Cl.21;Unworked and semi-worked glass (excluding building glass); glass for vehicle windows.

Cl.37;Installation, replacement, repair and customization of glazing for vehicles, namely application (fitting) of tinted 
film on glazing, fitting of sunroofs.
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 07/02/2017; Application No. : 87327326 ;United States of America 

3564408    27/02/2017
[International Registration No. : 1345607]
INFOR (US), INC.
Suite 4100, 13560 Morris Road Alpharetta GA 30004 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software for data analytics, business analytics, business intelligence, business and 
financial performance management, business intelligence analytics, enterprise analytics, enterprise information 
management strategy, business data governance, business data management, data science and analytics, data 
warehousing, data systems quality control, data systems integration, data systems architecture, data solutions and 
machine learning and enterprise information management for the purposes of business transformation, business 
discovery, business agility, and business reliability, predictive business analytics, business optimization analytics, 
business and financial modeling, planning, forecasting, reporting, interactive visualization, and predictive analysis, 
business and financial data processing and analysis, business process automation, identifying and implementing 
business process improvements, deciphering and using business and financial data, accessing, integrating, reporting, 
processing, analyzing, and managing business and financial data, enhancing computer software functionality.

Cl.35;Business consulting services for others in the field of data science, data warehousing, data systems quality 
control, data systems integration, data systems architecture, data solutions, enterprise information management strategy, 
enterprise analytics, business data governance, business data management, predictive business analytics, business 
optimization analytics, and business intelligence.

Cl.42;Software as a service (SAAS) services, namely, hosting software for use by others for data analytics, business 
analytics, business intelligence, business and financial performance management, business intelligence analytics, 
enterprise analytics, enterprise information management strategy, business data governance, business data 
management, data science and analytics, data warehousing, data systems quality control, data systems integration, data 
systems architecture, data solutions and machine learning and enterprise information management for the purposes of 
business transformation, business discovery, business agility, and business reliability, predictive business analytics, 
business optimization analytics, business and financial modeling, planning, forecasting, reporting, interactive 
visualization, and predictive analysis, business and financial data processing and analysis, business process automation, 
identifying and implementing business process improvements, deciphering and using business and financial data, 
accessing, integrating, reporting, processing, analyzing, and managing business and financial data, enhancing computer 
software functionality; software as a service (SAAS) services featuring software for data analytics, business analytics, 
business intelligence, business and financial performance management, business intelligence analytics, enterprise 
analytics, enterprise information management strategy, business data governance, business data management, data 
science and analytics, data warehousing, data systems quality control, data systems integration, data systems 
architecture, data solutions and machine learning and enterprise information management for the purposes of business 
transformation, business discovery, business agility, and business reliability, predictive business analytics, business 
optimization analytics, business and financial modeling, planning, forecasting, reporting, interactive visualization, and 
predictive analysis, business and financial data processing and analysis, business process automation, identifying and 
implementing business process improvements, deciphering and using business and financial data, accessing, 
integrating, reporting, processing, analyzing, and managing business and financial data, enhancing computer software 
functionality; platform as a service (PAAS) services featuring computer software platforms for data analytics, business 
analytics, business intelligence, business and financial performance management, business intelligence analytics, 
enterprise analytics, enterprise information management strategy, business data governance, business data 
management, data science and analytics, data warehousing, data systems quality control, data systems integration, data 
systems architecture, data solutions and machine learning and enterprise information management for the purposes of 
business transformation, business discovery, business agility, and business reliability, predictive business analytics, 
business optimization analytics, business and financial modeling, planning, forecasting, reporting, interactive 
visualization, and predictive analysis, business and financial data processing and analysis, business process automation, 
identifying and implementing business process improvements, deciphering and using business and financial data, 
accessing, integrating, reporting, processing, analyzing, and managing business and financial data, enhancing computer 
software functionality; custom design and development of computer software; computer software consulting; providing 
computer software consultation regarding the use and functionality of software; customizing computer software 
functionality.
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Priority claimed from 24/08/2016; Application No. : 87149752 ;United States of America 

3564478    24/02/2017
[International Registration No. : 1346203]
SYNTHEGO CORPORATION
3696 Haven Ave. Ste. A Redwood City CA 94063 United States of America

Address for service in India/Attorney address:
ROYZZ & CO.
2A/ 54,kalpataru estate JV Link Road, Andheri East 400093, Mumbai

Proposed to be Used
IR DIVISION
Cl.1;Assays for research purposes; biochemical reagents used for non-medical purposes; biochemicals, namely, 
precursors for in vitro genetic engineering use; cells for scientific and research use; cells for scientific, laboratory or 
medical research; chemical reagents for non-medical purposes; chemical reagents, other than for medical or veterinary 
purposes; chemical test kits for molecular biology research for laboratory or research use; diagnostic preparations for 
scientific or research use other than for medical use; diagnostic reagents for scientific use; diagnostic reagents for 
scientific or research use; nucleotides for scientific and research use; reagents for research purposes; reagents for 
scientific and research use; reagents for scientific or medical research use; assays and reagents for use in genetic 
research; biochemicals, namely, polynucleotides for in vitro and in vivo scientific and research purposes; chemical 
solutions and preparations consisting of pre-mixed reactants and reagents for scientific and research use in connection 
with amplification, analysis or labeling of nucleic acid; diagnostic reagents and preparations, except for medical or 
veterinary use; diagnostic reagents for in vitro use in biochemistry, clinical chemistry and microbiology; nucleic acid 
sequences and chemical reagents for other than medical and veterinary purposes; reagent kits comprising generic DNA 
circle, DNA primers, polymerase and buffers for use in biotechnology fields; reagents for use in scientific apparatus for 
chemical or biological analysis.

Cl.42;Biochemical research and development; biotechnology research; DNA analysis services for scientific research 
purposes; DNA screening for scientific research purposes; genetic mapping for scientific purposes; genetic testing for 
scientific research purposes; genetic testing of laboratory animals for research purposes; scientific research; scientific 
research and development; consulting services in the fields of biotechnology, pharmaceutical research and development 
and genetic science; consulting services in the fields of biotechnology, pharmaceutical research and development, 
laboratory testing, diagnostics, and pharmacogenetics; custom design and development of chemical reagents and 
biochemical assays; design, engineering, research, development and testing services in the field of polymeric materials, 
polymer synthesis, and materials customization for medical, scientific, and technological applications; providing reagent 
sample testing and diagnostic services for others in the fields of science and research related thereto; research and 
development in the pharmaceutical and biotechnology fields; scientific research in the field of genetics and genetic 
engineering.
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3564493    15/12/2016
[International Registration No. : 1346205]
Pearson plc
80 Strand London WC2R 0RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Educational teaching, instruction or research apparatus and instruments; electronic apparatus and instruments for 
teaching, instruction, training, research, education, testing, examination and assessment purposes; media bearing 
electronic publications and data; electronic publications and instructional and educational material; downloadable 
electronic publications and instructional material provided on-line from a database or the Internet; downloadable text and 
information provided electronically, by telecommunications networks, by online delivery, by way of the Internet or world 
wide web; electronic databases; videotapes; computer software, hardware and firmware; application software; computer 
software, hardware and firmware for the provision of teaching, instruction, training, research, education, testing, 
examination and assessments, learning objectives, curriculum materials, including software for operation over computer 
networks or by remote computer access; software, for the creation, management, updating and operating of databases; 
computer software for authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, 
displaying, storing and organizing text, graphics, images, and electronic publications; computer software for converting 
data pertaining to development and assessment of language skills, grammar and vocabulary; downloadable mobile 
applications for converting data; downloadable mobile applications for converting data pertaining to the development and 
assessment of language skills, grammar and vocabulary.

Cl.16;Printed matter; printed publications; educational materials in printed form; examination papers; syllabi in printed 
form; diplomas, academic and vocational certificates in printed form; printed examination regulations; books; magazines; 
periodicals; journals; publications; testing materials in printed form; textbooks; exercise books and notebooks; 
newspapers; handbooks and manuals; study guides; instructional or teaching materials; stationery; posters; educational 
materials for use in language and grammar instruction and assessment, namely, printed course materials in the field of 
language, grammar and vocabulary instruction, assessment, testing and measuring and vocabulary and grammar 
development, textbooks, workbooks and teacher guides for language, grammar and vocabulary instruction, testing and 
assessment and vocabulary and grammar development.

Cl.41;Provision of training, teaching, academic, education, instruction, examination, testing and assessment services; 
provision of training, teaching, academic, education, instruction, examination, testing and assessment services 
electronically, by means of telecommunications networks, by online delivery, by way of the Internet or world wide web; 
computer assisted, computer mediated and on-line computer services, all for training, teaching, academic, education, 
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instruction, examination, testing and assessment purposes; educational services, namely, providing curriculum design, 
learning objectives and courses in the field of language, grammar and vocabulary instruction, testing, measuring and 
assessment and vocabulary and grammar development, distribution of course material therewith; services for virtual 
schools, namely, student assessment and performance analysis consultation and consultation on curriculum design, 
learning objectives and courses in the field of language and grammar instruction, testing, measuring and assessment and 
vocabulary and grammar development; online services for the teaching and assessment of language; provision and 
publication of instruction, teaching, training, examination, testing and assessment material; providing online non-
downloadable textbooks, workbooks, teacher guides, toolkits and course materials in the field of language, grammar and 
vocabulary instruction, assessment, testing and measuring and vocabulary and grammar development; publishing 
services; publication of texts, books, textbooks, brochures, syllabi, examination papers, assessments, magazines, 
journals and newspapers; electronic publishing; online publication of electronic texts, books, textbooks, teacher guides, 
instructor toolkits, brochures, syllabi, examination papers, assessments, magazines, research and scholarly articles and 
papers, journals and newspapers; examination services; educational assessment services; distribution of informational 
material in the field of language, grammar and vocabulary instruction, assessment, testing and measuring and vocabulary 
and grammar development; educational certification services; certification in relation to examinations and other forms of 
assessment, education, training and awards; conferral of degrees; organisation and provision of courses, examinations, 
assessment, teaching and training using distance learning methods; preparation and validation, accreditation, conducting
and administration of examinations, assessments and tests; educational research services; production and distribution of
educational films, television programmes and video recordings; arranging, organising and conducting courses, seminars, 
workshops, symposiums, conferences, congresses and exhibitions; information, advisory and consultancy services 
relating to all of the aforesaid services.

Cl.42;Application service provider (ASP) services featuring computer software; application service provider (ASP) 
services featuring software for authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, 
displaying, storing and organizing text, graphics, images, and electronic publications; design of web sites for 
curriculums, learning objectives, vocabulary and grammar inventories; design of computer software concerning 
curriculums, learning objectives, vocabulary and grammar inventories; application service provider (ASP) services 
featuring software for use in connection with online subscription service that enables users to access educational audio, 
video, text and multimedia content; providing temporary use of non-downloadable software to enable users to access 
educational audio, video, text and multimedia content and non-downloadable software for converting, analyzing and 
evaluating data pertaining to development and assessment of language skills, grammar and vocabulary, instruction, 
testing and measuring and vocabulary and grammar development; information, advisory and consultancy services 
relating to all of the aforesaid services.
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 26/08/2016; Application No. : 87152127 ;United States of America 

3564601    31/01/2017
[International Registration No. : 1345594]
INSPIRE 2 INSPIRE INC.
13488 Maxella Avenue, Apt. 214 Marina Del Rey CA 90292 United States of America

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile educational applications featuring fitness instruction and training; downloadable educational 
mobile applications featuring voice and speech instruction and training and live performance training; downloadable 
mobile applications for setting, managing and tracking health, fitness or weight loss goals and information; downloadable 
mobile applications featuring information on exercise, nutrition, health, weight loss, weight control and maintenance, diet, 
recipes, meal planning, and lifestyle.

Cl.41;Educational services, namely, providing web-based, classroom and other training in the fields of exercise, fitness 
and health for certification of and continuing education for instructors, and distribution of training materials in connection 
therewith; educational services, namely, conducting classes, seminars, conferences, and workshops in the fields of 
exercise, fitness and health, and distribution of training materials in connection therewith; educational services, namely, 
offering of assessments and surveys in the field of educator training and performance for the purpose of improving 
teaching procedures; physical fitness training services and consultancy; providing information in the field of exercise, 
fitness and health; providing information about exercise, fitness and health via a website; providing fitness instruction 
and training services; providing voice, speech and performance training services; educational services, namely, 
providing training services in voice, speech, public speaking, communication, performance and critiquing thereof.

Cl.42;Providing temporary use of non-downloadable educational computer software featuring fitness instruction and 
training; providing temporary use of non-downloadable educational computer software featuring voice and speech 
instruction and training and live performance training; providing temporary use of non-downloadable computer software 
for setting, managing and tracking health, fitness or weight loss goals and information; providing temporary use of non-
downloadable computer software featuring information on exercise, nutrition, health, weight loss, weight control and 
maintenance, diet, recipes, meal planning, and lifestyle.
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 06/09/2016; Application No. : 1338781 ;Benelux 

3565127    03/03/2017
[International Registration No. : 1345659]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (LEDs), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated LEDs, OLEDs and/ or polymer emitting diodes for the purpose of lighting 
apparatus and installations.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; so 
called “solid state” lighting apparatus and installations; parts of the aforesaid goods.
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3565134    08/02/2017
[International Registration No. : 1260509]
PINKAR KIMYA SANAYI VE TICARET ANONIM SIRKETI
Savas Sokak, No:101, Kurtulus Sisli-Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations; perfumery; cosmetics; fragrances; deodorants for personal use and animals; 
soaps; dental care preparations; abrasive preparations; emery cloth; sandpaper; pumice stone; abrasive pastes; 
polishing preparations for leather, vinyl, metal, wood.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of 
bleaching and cleaning preparations, perfumery, cosmetics, fragrances, deodorants for personal use and animals, soaps, 
dental care preparations, abrasive preparations, emery cloth, sandpaper, pumice stone, abrasive pastes, polishing 
preparations for leather, vinyl, metal, wood, pharmaceutical and veterinary preparations for medical purposes, chemical 
preparations for medical purposes, dietary supplements, including those adapted for medical purposes, nutritional 
supplements, dietary supplements for slimming purposes, food for babies, herbs and herbal beverages adapted for 
medicinal purposes, preparations for use in dentistry, other than tools and apparatus, sanitary preparations for medical 
use, hygienic pads, hygienic tampons, plasters, materials for dressings, diapers, including those made of paper and 
textiles, preparations for destroying vermin, fungicides, herbicides, deodorants other than for human beings or for 
animals, air deodorizing preparations, disinfectants, antiseptics, detergents for medical purposes enabling customers to 
conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by 
means of electronic media or through mail order catalogues.
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Priority claimed from 28/07/2016; Application No. : 4290399 ;France 

3565143    23/01/2017
[International Registration No. : 1346456]
MOBILITY WORK, SAS
44 rue de Lisbonne F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs) dedicated to the maintenance of industrial equipment; software for the provision of 
real-time data, places, messages, photographs, links and texts; software for creating, sharing, disseminating and 
publishing photographs, videos, personal and general information for purpose of social and professional networking in 
the field of maintenance of industrial equipment; apparatus for recording, transmission or reproduction of sound or 
images; data processing equipment; computers; chips (integrated circuits); electronic components; magnetic recording 
media; sound recording disks; portable electronic and digital communication devices; communication apparatus and 
mobile devices, wireless or not to facilitate communication.

Cl.37;Maintenance and repair of industrial equipment; information relating to the maintenance of industrial equipment; 
industrial equipment installation services.

Cl.38;Information relating to telecommunications; communications by computer terminals or by fiber-optic networks; 
communications by radio or telephone; cellular telephone communication services; providing an online forum enabling 
the operational staff of companies to optimize the management of industrial equipment maintenance; provision of access 
to computer databases intended for the maintenance of industrial equipment; providing online community forums 
enabling users to share their experience and organize scheduling for the maintenance of industrial equipment; provision 
of access to electronic conferences, groups and chat rooms dedicated to the management of industrial equipment 
maintenance; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; news or information agencies; rental of telecommunication apparatus; radio or television 
programs (broadcasts); teleconferencing or videoconferencing services; electronic messaging services; rental of access 
time to global computer networks.

Cl.42;Design, development and maintenance of computers, computer software and websites in the field of industrial 
equipment maintenance; research and development of new products for others; technical project studies; computer 
system analysis; design of computer systems in the field of industrial equipment maintenance; consultancy relating to 
the design and development of computer hardware in the field of industrial equipment maintenance; digitization of 
documents; cloud computing; information technology (IT) consultancy; hosting of servers; graphic arts design services; 
electronic data storage; provision of search engines for the Internet; computer services for the temporary providing of 
non-downloadable computer software for the use of social networks creating a virtual community, and the transmission 
of audio data, video, photographic images, texts, graphics in the field of industrial equipment maintenance; information 
technology consultancy services.
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Priority claimed from 19/12/2016; Application No. : 30 2016 035 877 ;Germany 

3565172    23/02/2017
[International Registration No. : 1347743]
BUCK GROUP AG
Obstgartenstrasse 3 CH-8910 Affoltern am Albis Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Drain cleaning preparations, detergent other than for use in manufacturing operations and for medical uses, 
cleaning preparations for toilet water tanks, dish detergents, machine cleaners and curtain cleaners; detergents, other 
than for use in manufactoring operations and for medical use tablets; scale removing preparations for household and 
toilet cleaning purposes, especially scale removing tablets and powder; degreasing preparations; stain removers; toilet 
blocks; scouring powder; scenting preparations, especially air refresher, aroma stones, dispensers and sprays; cleaning 
agents for textiles; refill and dosing systems for cleaning agents; laundry preparations; laundry detergents for household 
cleaning use; laundry liquids; detergents for automobiles; washing agents for textiles; carpet cleaning preparations; 
destainers; laundry bleach; automobile cleaners; fabric softeners.

Cl.5;Disinfectants; air purifying preparations; biocides.

Cl.35;Retail services, whole sale services related to cleaning preparations, scenting preparations, disinfectants, air 
purifying preparations and biocides; advertising; marketing; sales promotion; agency business services; import-export 
agencies.
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Cl.39;Packaging of goods; storage of goods; filling of goods.

Cl.42;Scientific and technological services and research and design relating thereto; chemical and technical research; 
research and development of new products for others.
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Priority claimed from 08/03/2016; Application No. : 86932753 ;United States of America 

3565189    07/09/2016
[International Registration No. : 1346928]
FKA DISTRIBUTING CO., LLC
3000 Pontiac Trail Commerce Township MI 48390 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Paraffin wax for massage and cosmetic purposes.

Cl.10;Massagers, namely, corded, cordless, rechargeable and battery operated foot, body, neck and back massagers, 
hot and cold massage devices, infrared massagers, hand held massagers, shiatsu massagers; back massage cushions; 
massaging pillows and cushions; vibrating body massage apparatus; foam massage rollers; hydrotherapy foot baths for 
therapeutic use; foot massage apparatus in the nature of a massaging foot bath apparatus for therapeutic use; 
components of foot baths for therapeutic use, namely, handles in the nature of grab bars used to support oneself while in 
the footbath, foot rests, shower massage heads and water jets all sold as integral components of massaging foot baths 
for therapeutic use; paraffin bath for therapeutic use.

Cl.11;Components of electric footbaths, namely, shower heads, handles, footrests and water jets for use in footbaths; 
paraffin bath for cosmetic purposes; portable foot baths.
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Priority claimed from 07/10/2016; Application No. : 30 2016 028 484 ;Germany 

3565436    21/02/2017
[International Registration No. : 1346873]
Atotech Deutschland GmbH
Erasmusstraße 20 10553 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the chemical industry, especially for surface treatment.

Cl.40;Treatment of material for the chemical industry, namely surface treatment.
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Priority claimed from 26/04/2016; Application No. : 015376353 ;European Union 

3566096    26/10/2016
[International Registration No. : 1346245]
EJOT GmbH & Co. KG
Astenbergstraße 21 57319 Bad Berleburg Germany

Address for service in India/Attorney address:
R PARTHASARTHY
B 6/10, Safdarjung Enclave, New Delhi - 110029

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for the design and dimensioning of screws and screw connections; programs for the 
preliminary design and dimensioning of direct screw connections into thermoplastic materials; the aforesaid computer 
programs being recorded on a server; the aforesaid computer programs including being usable via the internet.

Cl.38;Providing access to computer programs and databases, in particular via data networks and the internet, providing
access to content, websites and internet portals.

Cl.42;Engineering, namely design and dimensioning of screws and screw connections; providing of a calculation 
service in relation to the design and dimensioning of screws and screw connections, planning and consultancy, namely in
the field of fastening technology; technical consultancy relating to product development; building and construction 
drafting and consultancy relating thereto; technical mechanical engineering consultancy; technological consultancy in 
the field of vehicles; preparation of technical and scientific reports relating to fastening technology products; technical 
consultancy in connection with fastening means, screws and screw connections; providing of information in the field of 
fastening technology; computerised design in the field of fastening technology and fastening technology goods; design 
of fastening means, design and development of fastening means, namely cables and wires (not for electric purposes), 
fastening and coupling elements, in particular bolts, screws, nuts and components and fittings therefor of metal, 
connecting means, namely screws, including screws for thin sheet-metal joints and mass-produced parts of metals of all 
kinds (small items of metal hardware), including nuts, rivets, bolts, nails, counter supports, hinges, support shells, 
fittings, dowels, discs and load distribution plates, profile rails, fittings and hinges, fastenings of common metal, fixing 
anchors, cotter pins, clips of metal for cables and pipes, fastening materials, fastening nails, fastening plates, shims, 
fastening screws, fastening parts for building, joining elements, connection elements for friction welding, fastening 
elements for friction welding, winged screws (fastenings), retainers (fastenings), hinges of metal for the fixing of pipes, 
locking rings (fastenings), pegs (pins), pipe connectors, connecting elements for pipes, cable junction sleeves, junction 
sleeves for non-electric cables, connecting rods, connecting rods for rods, pipes, clips made of plastics, threaded screws 
of plastic, threaded fasteners made of plastic, self-locking protective plastic caps for use with nuts and screws, fastening 
and connecting elements for industrial and building purposes and components and fittings therefor of plastic, connecting 
elements of plastic, screws of plastic, including screws for thin sheet-metal joints, mass-produced parts of plastic of all 
kinds, including nuts, rivets, bolts, nails, counter supports, hinges, support shells, fittings, dowels, discs and load 
distribution plates in the form of washers and shims, profile rails of plastic, fittings and hinges of plastic, machines for 
supplying, arranging and connecting of the aforesaid fastening means; design in relation to computer programs in the 
field of fastening technology; engineering in relation to the design of fastening means and machines for supply, arranging 
and connecting of fastening means.
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3566137    08/11/2016
[International Registration No. : 1347712]
CHRISTIAN BENZING
Schwieberdinger Strasse 105 70825 Korntal-Münchingen Germany

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; hair lotion; hair preparations and treatments; dentifrices; shampoo; 
conditioner; hair spray; gels; pomades; face creams for cosmetic use; lotions; gels; cosmetic masks; exfoliants; hand 
lotions; creams; gels; exfoliants; body cream; lotions; laundry preparations; gels; exfoliants; shaving toiletries for men; 
fragrances; abrasive or exfoliant cloths; skin whitening products; skincare preparations; anti-perspirants in the form of 
sprays; mineral water sprays for cosmetic purposes; conditioners in the form of sprays for the scalp; topical skin sprays 
for cosmetic purposes.

Cl.5;Dietary foods supplements; medical preparations for use as additives for foodstuffs; medicated skincare 
preparations; nutritional supplements; vitamin and mineral supplements in tablet, powder, or capsule form; 
pharmaceutical sanitary preparations; food supplements; dietary supplements, not for medical purposes, consisting 
predominantly of vitamins, amino acids, minerals and trace elements; decongestant nasal sprays; antiseptic sprays in 
aerosol form for use on the skin; antiseptic sprays in aerosol form for use on hard surfaces; powdered protein for human 
consumption.

Cl.10;Electronic medical devices for the purposes of evaluating the health and fitness of human beings; massage 
apparatus.

Cl.14;Jewels; ornaments [jewellery, jewelry (am.)]; precious stones; tie pins; pins; pendants consisting of precious or 
common metals; travel clocks; cuff links; chronoscopes; wristwatches; parts and additional parts for all of the aforesaid 
goods.

Cl.16;Printed matter; printed publications; fountain pens; ball pens; plastic bags and paper bags; product catalogues; 
pamphlets; informational flyers; books and periodicals about human health and fitness, weight management, dietary 
supplements and foods, business opportunities, marketing plans, and personal achievement.

Cl.21;Household or kitchen utensils; porcelain and earthenware; mugs; cups; glassware; table boxes; containers for 
powdered or loose foodstuffs; hand mixers for beverages.

Cl.25;Clothing; footwear; headgear; sleep masks; caps [headwear]; sun visors; and parts and fittings for all the 
aforesaid goods.

Cl.29;Foods and snacks made from processed oils, fats, and nuts; snacks containing cooked nuts; snacks containing 
dried nuts; snacks containing roasted soy nuts; meat-based snacks containing protein.

Cl.30;Coffee, chocolate and tea based beverages; teas; coffee; chocolate; cocoa; powder for making tea-based, cocoa-
based beverages; herbal preparations for making beverages; herbal teas and herbal infusions; seaweed [condiment]; 
herb tea [infusions]; herbal preparations for making beverages.

Cl.31;Garden herbs, fresh; seaweed (algae) for human consumption; fungi; tree bark; natural plants and blossoms; 
grains; roots and tubers.

Cl.32;Mineral and aerated and other non-alcoholic beverages; fruit drinks and fruit juices and other preparations for 
making drinks; ready-to-drink, concentrated, or powdered non-alcoholic beverages; powdered beverage mixes; non-
alcoholic refreshing drinks; non-alcoholic beverages.

Cl.35;Advertising; business management; business administration; office functions; business consultancy for 
supporting others in relation to direct marketing; advertising; establishment (arranging) of business contacts for 
customers; compilation and systemisation of electronic data in relation to weight management, human health and fitness, 
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multi-level marketing and the development of small businesses; providing information in relation to multi-level marketing 
and the development of small businesses via a website.

Cl.41;Educational and training programs related to weight management and human health and fitness; educational and 
training programs related to multi-level marketing and development of small businesses; providing training programmes 
in the field of weight management, and human health via a websites; providing information in relation to fitness via a 
websites.

Cl.42;Design of websites in relation to weight management, human health and fitness, multi-level marketing and the 
development of small businesses.

Cl.44;Providing health information, in particular weight management, human health information via a website.
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3566228    25/02/2017
[International Registration No. : 1346666]
Roman Peter
Hauptstrasse 32 CH-6034 Inwil Switzerland

Proposed to be Used
IR DIVISION
Cl.36;Providing information relating to charitable fundraising; providing financial assistance to social, charitable and 
religious organizations; financial sponsorship of social, charitable and religious organizations.

Cl.40;Destruction of waste and trash; destruction of waste; rental of machines and apparatus for compacting waste; 
incineration of waste; incineration of waste; conversion of energy from waste into electricity (energy recycling services); 
conversion of energy from waste into electricity; conversion of energy from waste into water vapor (energy recycling 
services); conversion of energy from waste into water vapor; recycling of trash and waste; recycling of waste and 
providing information relating thereto; incineration and destruction of waste; information, delivery of advice and services 
provided by consultants relating to the recycling of waste and trash; industrial toxic waste disposal services; 
decontamination of nuclear waste; treatment services for soil, waste or water (environmental rehabilitation services); 
providing information relating to the rental of waste crushing machines and apparatus; provision of information relating 
to the rental of apparatus and machines for waste compacting; provision of information relating to the recycling of waste; 
services provided by consultants relating to the destruction of waste and trash; services provided by consultants relating 
to the incineration of waste and trash; treatment of industrial waste for carbon sequestration purposes; treatment of 
waste in the field of environmental pollution control; treatment of waste materials; recycling of waste; treatment and 
recycling of waste and trash; treatment of waste; recycling of waste; waste treatment (transformation); treatment of waste 
and harmful substances; services provided by consultants relating to the recycling of waste and trash; treatment services 
for soil, waste or water (environmental rehabilitation services); recycling of waste and providing information relating 
thereto.
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Priority claimed from 27/04/2016; Application No. : 693947 ;Switzerland 

3566237    21/10/2016
[International Registration No. : 1345672]
Green Impact Holding AG
Alte Steinhauser Str. 1 CH-6330 Cham (ZG) Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Sanitary products for medical use; plasters, materials for dressings; sanitary preparations for intimate hygiene 
other than toiletries; disinfectants; products for destroying vermin; fungicides; diapers for babies; absorbent articles 
intended for personal hygiene, namely sanitary napkins, absorbent sanitary articles; medical articles, namely cooling 
bandages for medical use, filled first-aid kits; sanitary towels; sanitary bandages; bandages for dressings; panty liners 
[sanitary products]; sanitary tampons; diapers for babies and incontinence diapers; fabric napkins; babies' diapers of 
paper; adult diapers; diapers for babies; paper liners for diapers; sanitary wipes for medical use; wipes for medical use, 
namely pre-moistened medicated tissues, wipes impregnated with pharmaceutical lotions, wipes impregnated with 
antibacterial preparations, wipes impregnated with insect repellents, disinfecting wipes; disinfectant wipes; adhesive skin 
patches for medical use; sticking plasters for medical use; sanitary pads; compresses; compresses used as dressings; 
medicated compresses; incontinence diapers; all the aforementioned goods, particularly reusable and treated so as to 
have disinfecting properties.

Cl.10;Physicians' coats; shirts for patients; all the aforementioned goods, particularly reusable and treated so as to 
have disinfecting properties; surgical drapes; draw-sheets for sick beds.

Cl.24;Textiles and textile substitutes; bed spreads; table covers; fabrics; filtering materials [textiles]; kitchen linen and 
table linen; bath linen; bed linen and blankets; textile products; textile materials; comforters [bedding]; sheets [textile]; 
curtains; dust sheets; hand towels of textile; table napkins of textile; table napkins of textile; towels of textile; pillow 
cases; bed linen and blankets; mosquito nets; handkerchiefs of textile; coated textiles; fabrics for textile use; fabrics for 
changing babies; household textile articles, namely shower curtains, dish cloths, terry towels; face towels of textile; 
cloths intended for washing the body other than for medical use; tablecloths not of paper; cleaning cloths; piece textile 
articles for the manufacture of protective clothing; all the aforementioned goods, particularly reusable and treated so as 
to have disinfecting properties.

Cl.25;Clothing, footwear, headgear; laboratory coats; uniforms for nurses; paper hats for nurses; underwear; 
brassieres; socks; blouses, rain ponchos; parkas; tee-shirts; trousers; jackets; vests; combinations [clothing]; all the 
aforementioned goods, particularly reusable and treated so as to have disinfecting properties.
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Priority claimed from 17/07/2015; Application No. : UK00003118229 ;United Kingdom 

3566240    27/01/2017
[International Registration No. : 1292010]
British Broadcasting Corporation
Broadcasting House, Portland Place London W1A 1AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software and parts and accessories therefor in this class; computer 
peripherals; computer hardware; personal computers; hand held computers; microcomputers; computer networks 
interface devices; computer programs; interfaces for computers; downloadable computer software; downloadable 
computer programs; mounts for integrated circuits and microprocessors; flash memory; flash memory cards; USB sticks; 
SD cards; computer games; USB flash drives; microprocessors; memory boards; keyboards; cables; modems; solid state 
drives; remote control for computers; circuit boards; integrated circuits; buses for computers; ports for computers; 
expansion cards for computers; magnetic, optical, and electronic data storage materials and devices; computer memory 
devices; batteries; battery chargers, USB chargers, mains chargers; global positioning systems; communications 
equipment; apparatus for data storage; computer cases; parts and accessories for mobile telephones; bags and cases 
adapted or shaped to contain tablet computers, notebook computers, hand held computers, personal digital assistants, 
electronic organisers and electronic notepads; computer programs for accessing, browsing and searching online 
databases; operating system software; application software; data synchronisation software; development tool programs; 
computer desktop utility software; software for data encryption; software for analysing and recovering data; computer 
software used for document management, file management and database management; software for computer system 
backup and data storage; software for telecommunication and communication via local or global communications 
networks, including the Internet, intranets, extranets, television, mobile communication, cellular and satellite networks; 
software for access to communications networks including the Internet; software for social media platforms; computer 
software to enable uploading, downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing 
or otherwise providing electronic media or information via computer and communication networks; software for mobile 
telephone and portable computer applications; instructional material relating to the foregoing; parts and fittings for all the 
aforesaid goods; user manuals in electronically readable, machine readable or computer readable form.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; charitable services for the 
purposes of education and training; organisation of sporting and cultural activities for charitable purposes; arranging and 
conducting of conferences and seminars; education services in relation to computers; the publication of books, texts and 
magazines; production of course materials distributed at seminars, exhibitions and classes; providing on-line electronic 
publications, not downloadable; publication of electronic books, manuals and journals on-line; developing and 
conducting educational programs in relation to computers; organisation of quizzes; organisation of conferences; 
organisation of competitions; arranging for students to participate in educational activities; organisation of educational 
charity activities and events; production and presentation of television programmes, films, sound and video recordings 
and computer programmes; organisation, production and presentation of shows and audience participation events; game 
services provided on-line from a computer network; instruction services in the field of computers; teaching and tuition 
services in the field of computers; online tutorials in the field of computers; providing instructional videos in the field of 
computers; online publishing in relation to computers; providing online electronic information and publications (non- 
downloadable) relating to computers; publication of electronic journals and web logs, featuring user generated or 
specified content; providing webinars in the field of computers.

Cl.42;Design and development of computer hardware and software; research and development of computer hardware 
and software; support and consultation services for design and development of computer systems, databases and 
applications; installation, maintenance and repair of computer software; computer software programming; design and 
development of computers, computer peripherals, computer media, computer memory devices, digital data storage 
devices and systems, hard disk drives, solid state disk drives, miniature fixed disk drives and computer storage disks; 
technical information relating to computer hardware or software provided on-line from a global computer network or the 
Internet; computer systems analysis; computer programming services; creating and maintaining web-sites; application 
service provider (ASP) services; computer services, namely, creating virtual communities for users to participate in 
discussions and forums, engage in social, business and community networking and share information, photographs and 
videos; information, advisory and consultancy services relating to all the aforesaid; technical online information and 
technical database information services relating to computers.
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Priority claimed from 11/05/2016; Application No. : 694958 ;Switzerland 

3566551    02/11/2016
[International Registration No. : 1346658]
MESTRA AG
Kägenstrasse 2 CH-4153 Reinach Switzerland

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for measuring, analysis, control, regulating and recording, particularly electric and electronic apparatus 
of the aforesaid type, all the aforesaid apparatus enabling the measurement, collection, analysis, control, recording and 
regulation of operational, environmental or process parameters; installations and equipment consisting of apparatus of 
the aforesaid type; software enabling the commissioning, monitoring, control, regulation, maintenance and operation of 
apparatus, installations and equipment of the aforesaid type; computer hardware and data communication systems 
consisting of hardware and of software for all the aforesaid apparatus, installations and equipment; all the above-
mentioned goods in the field of technical measuring and industrial process automation, environmental measuring 
technology and environmental monitoring, instrumentation for laboratories, laboratory automation technology, supply 
chain management, facility management and inventory, automation of manufacturing, aeronautical technology and 
transport technology.

Cl.37;Maintenance of apparatus, installations and equipment relating to class 9.

Cl.42;Scientific and technological services as well as research and design services relating thereto, in particular 
development and design services in the context of apparatus for measuring, analysis, control, regulating and recording, 
in particular electric and electronic apparatus of the above-mentioned type, all the above-mentioned apparatus for 
measuring, collecting, analyzing, controlling, recording or regulating process, operation or environment settings; 
development and design services in the context of installations and equipment consisting of a complex of the aforesaid 
apparatus; analysis, design and research services relating to the aforesaid apparatus, installations and equipment; 
computerized start-up, computerized monitoring, controlling and regulating, computer-assisted conducting of apparatus, 
installations and devices mentioned above; design and development of software, in particular software for starting-up, 
monitoring, controlling, regulating, maintaining and operating apparatus, installations and equipment of the above-
mentioned type; taking measurements, including process data and storage measurement for monitoring and controlling 
inventory and managing a storage logistics chain; all the above-mentioned services in the field of measuring and 
industrial process automation technology, environmental measuring and environmental monitoring technology, 
laboratory instrumentation, laboratory automation technology, supply chain management, facility and inventory 
management, automation of manufacturing, aeronautical technology and transport technology.
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Priority claimed from 13/06/2016; Application No. : 87069859 ;United States of America 

3566554    09/12/2016
[International Registration No. : 1347866]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for accessing, searching, browsing, displaying, reading, recommending, sharing, posting in 
social media, organizing, annotating, and archiving news, sports, weather, commentary, and other information, content 
from newspapers, periodicals, blogs, and websites, and other text, data, graphics, images, audio, video, and multimedia 
content; electronic publication reader software; application development software.

Cl.42;Computer services, namely, interactive hosting services for providing a user-customized feed of news, sports, 
weather, commentary, and other information, content from newspapers, periodicals, blogs, and websites, and other text, 
audio, video, and multimedia content; providing search engines for obtaining data via the internet and other electronic 
communications networks; providing online non-downloadable application development software, and support and 
consultation services for developing computer applications.
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Priority claimed from 22/04/2016; Application No. : 015369945 ;European Union 

3566964    21/10/2016
[International Registration No. : 1347848]
Crescendo Biologics Limited
Meditrina, Babraham Research Campus Cambridge, Cambridgeshire CB22 3AT United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemicals for laboratory research purposes; antibodies and antibody 
fragments for scientific and laboratory use; monoclonal antibodies and antibody fragments for scientific and laboratory 
use; antibodies and antibody fragments for scientific research purposes; antibody reagents for scientific and laboratory 
use; antibodies and antibody fragments for scientific reasearch purposes for use in the manufacture of therapeutic 
products.

Cl.5;Pharmaceutical and veterinary preparations; therapeutic preparations for medical and veterinary purposes; 
antibodies; antibody fragments; monoclonal antibodies for therapeutic purposes; antibodies and antibody fragments for 
medical and veterinary diagnostics; antibodies and antibody fragments for use in the discovery, preclinical and clinical 
development of therapeutic products; antibodies and antibody fragments for use in the manufacture of therapeutic 
products.

Cl.40;Treatment and transformation of materials, namely custom manufacture of chemicals, biologicals, antibodies and 
antibody fragments; contract manufacturing services; services for the custom manufacture of therapies using antibodies 
and antibody fragments.

Cl.42;Scientific and technological services and research and design relating thereto; laboratory services relating to 
antibodies and antibody fragments; research into the development of antibodies and antibody fragments; medical 
research laboratory services relating to antibodies and antibody fragments; engineering of antibodies and antibody 
fragments; scientific services relating to the discovery, preclinical and clinical development of therapeutic products; 
consultancy services relating thereto.
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Priority claimed from 14/07/2016; Application No. : 87104422 ;United States of America 

3567039    11/01/2017
[International Registration No. : 1347884]
Verasonics, Inc.
12016 115 Ave. NE Kirkland WA 98034 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software, for use with medical ultrasound diagnostic and therapeutic apparatus, non-
destructive testing and engineering and geologic ultrasound engineering; transducers, adapters for transducers, clock 
synchronization modules, and transducer interface in kit form.

Cl.10;Machines for medical ultrasound diagnosis.
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Priority claimed from 17/08/2016; Application No. : 015759715 ;European Union 

3567089    06/02/2017
[International Registration No. : 1347902]
PROTIQ GmbH
Flachsmarktstraße 54 32825 Blomberg Germany

Proposed to be Used
IR DIVISION
Cl.7;3d printers; machines for manufacturing three-dimensional shapes using plastic, metal, glass, resin or sand 
particles.

Cl.35;Online trading services facilitating the sale of goods and services by others via a computer network; retailing and 
wholesaling relating to 3d printers, 3d printing and 3d consumables; commercial information relating to the sale of goods 
and services of others in connection with 3d printing provided on-line from searchable database; arranging commercial 
transactions, for others, via online shops; arranging of contracts for the purchase and sale of goods and services, for 
others; advertising; on-line advertising on a computer network; promotion, advertising and marketing of on-line websites.

Cl.40;3d reproduction services; printing; providing information relating to printing services; rental of 3d printers; 
material treatment information; custom manufacture of prototypes of new products for others; material treatment 
information; providing information relating to the processing of plastics; custom manufacture and assembly services; 
three-dimensional printing.

Cl.42;Design for 3d printing, including computerised; provision of research services; scientific and technological 
consultancy; scientific and technological services and research and design relating thereto; design and development of 
computer software; computer programming, three-dimensional model development; installation, maintenance and repair 
of software; computer aided part and mould design services; engineering drawing; design and consultancy in connection 
with technical product and process development, for others, for the manufacture of three-dimensional parts through 
additive manufacturing; consultancy services relating to product engineering; new product design; CAD (computer aided 
design) services; design services relating to model making for exhibition purposes; engineering services for the design of
structures; technical engineering consultancy and project planning.
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Priority claimed from 28/09/2016; Application No. : 4302708 ;France 

3567336    16/01/2017
[International Registration No. : 1347636]
Société des Anciens Etablissements Lucien GEISMAR
113 bis, avenue Charles de Gaulle F-92200 Neuilly-sur-Seine France

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for building and maintenance of railways and overhead wires, namely powered 
machines for cutting rails, machines for bending rails, machines for decarbonizing rails, machines for striking rails, 
machines for drilling rails, machines for grinding rails, machines for lifting rails, machines for cleaning rails, machines for 
laying rails, machines for replacing rails, machines for regulating ballast, machines for straightening rails, machines for 
re-profiling rails, machines for sealing rails, machines for drilling cross pieces, machines for cutting cross pieces, 
machines for handling cross pieces, machines for laying cross pieces, machines for sawing cross pieces, machines for 
injecting ballast, machines for screwing and unscrewing sleeper screws, machines for inserting and removing sleeper 
screws, machines for inserting and removing rail clips, machines for brushing rail end-pieces, machines for greasing 
rails.

Cl.8;Hand-operated tools and instruments for the construction and maintenance of railways and overhead wires, such 
as shovels, pickaxes, forks, rail clamps, rail tensioners, support shoes, crowbars, instruments and tools for lifting rails, 
instruments and tools for the protection of personnel on railways, tools for inserting and removing rail clips, valve keys, 
hand-operated saws for rails and cross pieces, drills, drill bits, reamers, jacks, hand instruments for pulling rails, manual 
apparatus for fixing and tightening bands, lighting systems, sleeper tongs.

Cl.9;Apparatus and instruments for measuring and recording parameters of railways and overhead wires, apparatus and
instruments for measuring rail temperature, apparatus and instruments for monitoring wear of rails and overhead wires; 
acoustic [sound] alarms.

Cl.12;All-purpose and specialized railway vehicles for the construction and maintenance of railways and overhead 
wires, such as railway inspection vehicles, railway vehicles for transporting personnel and equipment, railway ballast 
distribution vehicles, railway vehicles for unreeling overhead wires, railway vehicles for ballast tamping, shuttle wagons, 
road/rail engineering machines, handling vehicles, forklift trucks, wagons for transporting equipment, rail trailers for 
transporting equipment, trains for laying and renewing railway, trains for laying overhead wires.

Cl.37;Rental of equipment for the construction and maintenance of railways and overhead wires; installation, 
maintenance and repair of machines for railways and overhead wires.
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Priority claimed from 08/02/2017; Application No. : 40201702119V ;Singapore 

3567421    17/02/2017
[International Registration No. : 1347325]
Mediabay Marketplace Pte. Ltd.
7 Temasek Boulevard, 12-04 Suntec Tower One Singapore 038987 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services relating to sports; business 
management of sports people; sponsorship search for sports people; advertising, including promotion of products and 
services of third parties relating to international sports' events; referral marketing; providing consulting services in the 
field of facilitating the planning, buying, and selling of media; advertisement and promotion of sports brands.

Cl.42;Platform as a service (PaaS) featuring computer software platforms for buyers and sellers of goods and services 
relating to sports.
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Priority claimed from 19/12/2016; Application No. : 30 2016 035 878 ;Germany 

3567548    23/02/2017
[International Registration No. : 1347512]
BUCK GROUP AG
Obstgartenstrasse 3 CH-8910 Affoltern am Albis Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Drain cleaning preparations, detergent tablets, cleaning preparations for toilet water tanks, dish detergents, 
machine cleaners and curtain cleaners; detergents tablets, other than for use in manufactoring operations and for medical
use; scale removing preparations for household and toilet cleaning purposes, especially scale removing tablets and 
powder; degreasing preparations; stain removers; toilet blocks; scouring powder; scenting preparations, especially air 
refresher, aroma stones, dispensers and sprays; cleaning agents for textiles; refill and dosing systems for cleaning 
agents; laundry preparations; laundry detergents for household cleaning use; laundry liquids; detergents for 
automobiles; washing agents for textiles; carpet cleaning preparations; destainers; laundry bleach; automobile cleaners; 
fabric softeners.

Cl.5;Disinfectants; air purifying preparations; biocides.

Cl.35;Retail services, whole sale services related to cleaning preparations, scenting preparations, disinfectants, air 
purifying, preparations and biocides; advertising; marketing; sales promotion; agency business services; business 
services; import-export agencies.

Cl.39;Packaging of goods; storage of goods; filling of goods.

Cl.42;Scientific and technological services and research and design relating thereto; chemical and technical research; 
research and development of new products for others.
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Priority claimed from 19/12/2016; Application No. : 30 2016 035 654 ;Germany 

3567961    23/02/2017
[International Registration No. : 1347513]
BUCK GROUP AG
Obstgartenstrasse 3 CH-8910 Affoltern am Albis Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Drain cleaning preparations, detergent tablets, cleaning preparations for toilet water tanks, dish detergents, 
machine cleaners and curtain cleaners; detergents, other than for use in manufactoring operations and for medical 
purposes; scale removing preparations for household and toilet cleaning purposes, especially scale removing tablets and 
powder; degreasing preparations; stain removers; toilet blocks; scouring powder; scenting preparations, especially air 
refresher, aroma stones, dispensers and sprays; cleaning agents for textiles; refill and dosing systems for cleaning 
agents; laundry preparations; laundry detergents for household cleaning use; laundry liquids; detergents for 
automobiles; washing agents for textiles; carpet cleaning preparations; destainers; laundry bleach; automobile cleaners; 
fabric softeners.

Cl.5;Disinfectants; air purifying preparations; biocides.

Cl.35;Retail services, whole sale services related to cleaning preparations, scenting preparations, disinfectants, air 
purifying preparations and biocides; advertising; marketing; sales promotion; agency business services; import-export 
agencies.

Cl.39;Packaging of goods; storage of goods; filling of goods.

Cl.42;Scientific and technological services and research and design relating thereto; chemical and technical research; 
research and development of new products for others.
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Priority claimed from 24/08/2016; Application No. : 694400 ;Switzerland 

3568548    22/02/2017
[International Registration No. : 1349122]
IPS-INGREDIS INTERNATIONAL AG
Langgasse 51 CH-6340 Baar CH

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products and substances used in the food and beverage industry; chemical additives for use in the 
manufacture of food and beverages, including, acidifying agents, pH regulators, emulsifying agents, preservatives, anti-
oxidants, thickeners, gelling agents, anti-caking agents, gluten and sweeteners; vitamins, trace elements and minerals in 
the form of additives used in the industrial manufacture of foodstuffs and beverages; proteins in the form of additives for 
foodstuffs and beverages used in the industrial manufacture of foodstuffs and beverages.

Cl.2;Colorants for foodstuffs and beverages used in the industrial manufacture of foodstuffs and beverages.

Cl.3;Flavors and flavoring substances of essential oils used in the industrial manufacture of foodstuffs and beverages.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats; shortenings; butter and butter substitutes; margarine 
and margarine substitutes; cocoa butter and cocoa butter substitutes; fruit concentrates and fruit pulps; natural additives 
included in this class for foodstuffs and beverages made with meat, fish, poultry, game, fruits, vegetables, eggs, milks, 
fats and oils; all the aforesaid goods used in the industrial production of foodstuffs and beverages.

Cl.30;Coffee, tea, cocoa, chocolate and artificial coffee; cocoa paste, liquid cocoa paste, cocoa powder ; rice, tapioca 
and sago; flour and preparations made from cereals; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; 
mustard; vinegar, sauces (condiments); spices; ice for refreshment; starch for food; flavors and flavoring substances, 
excluding essential oils; enhancers and flavorings for foodstuffs and beverages, except essential oils; natural additives 
included in this class for foodstuffs and beverages made with coffee, tea, cocoa, rice, tapioca, sago, corn, cereals; natural 
sweeteners; all the aforesaid goods used in the industrial production of foodstuffs and beverages.
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3568906    24/01/2017
[International Registration No. : 1348740]
Albrecht Jung GmbH & Co. KG
Volmestraße 1 58579 Schalksmühle Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric connectors, in particular electric connection devices, couplings, adapters, electric sockets, plugs, 
terminals for electric cables; branch boxes (electricity); junction boxes (electricity); antennas; switchboards; alarms and 
alarm systems; indicators (electric/electronic); covering plates for covering of electro-technical and electronic apparatus 
for home and building technology; limiters (electricity); computer programs, recorded; computer software (recorded); 
chocking coils [impedance]; anti-interference devices (electricity); remote control devices; fire alarms; electric/electronic 
equipment/apparatus, for house and building technology, connected using wireless and/or cable technology, in particular 
via an installation bus system, and for transmitting commands to modulate regulating, control, checking (supervision), 
measuring, transmission and recording equipment/apparatus; interfaces, in particular for home automation and building 
technology; couplers (data processing equipment); optical lamps; light emitting diodes (leds); light regulators, light 
signalling apparatus, in particular dimmers; photometers; regulating, control, checking (supervision), measuring, 
monitoring, switching and recording equipment/apparatus, in particular for home automation and building technology; 
electric/electronic switches, in particular installation switches, built-in switches for equipment, toggle switches, rocker 
switches, rotary switches, press-button switches, touch contacts, pull switches, slide switches and multiple switches; 
distribution consoles and panels (electricity); transmitters of electric and electronic signals; smart cards [intergrated 
circuit cards]; battery chargers; coils (electric and electromagnetic); electrical controls; current rectifiers; converters, 
electric; current relays, in particular for lighting devices; sensors for detecting movements (movement indicators), 
sounds, brightness, gases, smoke, temperature and other physical variables for home automation and building 
technology, in particular for the control of lighting, room and building surveillance; electric/electronic transformers 
(switched-mode power supplies); distribution boxes and boards (electricity); electronic timing apparatus, in particular for 
controlling electric equipment, lighting devices, blinds, roller blinds.

Cl.11;Lighting apparatus and installations; lighting apparatus utilising light emitting diodes (leds); lamps (electric and 
electronic); light diffusers; all aforementioned goods only for and/or in connection with in-wall systems; protective 
casings for lighting [parts of lighting apparatus].

Cl.37;Installation, maintenance and repair of electric apparatus (servicing).
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3568924    03/02/2017
[International Registration No. : 1348494]
SERVETTO S.R.L.
Via Brughetti, 32/34 I-20030 BOVISIO MASCIAGO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metallic fittings for wardrobes; cupboard fittings of metal.

Cl.20;Furniture, in particular accessories for fitting out wardrobes and walk-in wardrobes, such as umbrella stands, tie 
racks, shoe racks, trouser racks, skirt hangers, clothes rails, clothes rails which can be raised and lowered, multi-
functional stands, drawer units, adjustable brackets for shelves.
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Priority claimed from 02/09/2016; Application No. : 1794244 ;Australia 

3568930    02/03/2017
[International Registration No. : 1347505]
Tech Trading Pty Ltd
20 Whyalla St Fyshwick ACT 2609 Australia

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES
74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.25;Exercise wear including shorts, singlets, tights, tops, pants, hoodies, tracksuits including track pants and track 
tops; head gear for wear including hats and caps; arm warmers (clothing); leg warmers leggings; boxer shorts; clothing 
for sports; leotards; hand warmers; printed t-shirts; sleeveless tops; sweat bands; sweat pants; t-shirts

Cl.28;Sporting, fitness and exercise equipment; sporting equipment for boxing and martial arts including boxing 
gloves, punching mitts, focus pads, head guards, waist belts, groin protectors, and shin guards; abdomen protectors 
adapted for use in specific sporting activities; pads for protecting the body against accident or injury (adapted for sports); 
jump ropes (skipping ropes); hand protectors adapted for sporting use, boxing bags; punching bags; weight lifting belts; 
weight training apparatus (other than for medical use); training gloves for boxing and martial arts; sports bags adapted 
(shaped) to contain sporting equipment.
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3570398    07/09/2016
[International Registration No. : 1348759]
Sport-Verein "Werder" v. 1899 e.V.
Franz-Böhmert-Straße 1c 28205 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; downloadable electronic printed publications; computer programs and software for computers and 
mobile terminals, including software for computer games; electronic applications, application software for mobile 
terminals; helmets; identification bracelets, magnetic; connected bracelets [measuring instruments]; electronic tickets; 
tickets in the form of magnetic cards; electronic notice boards; glasses, sunglasses; spectacle cases; mobile telephones 
and other mobile communication devices; screensavers and wallpaper for electronic apparatus (computer software); 
rules.

Cl.25;Clothing, including sportswear and leisurewear; exercise suits; gym shorts and shirts, football shorts and shirts, 
tennis shirts and shorts, bathing suits and beachwear, swimming trunks and swimsuits, including bikinis; corsetry, 
underwear; children' s clothing, clothes for newborn babies; playsuits (clothing); shoes, footwear and boots including 
shoes and boots for sports and leisure; belts (clothing); stockings, tights, socks; neckties, including ties, gloves 
(clothing); headgear, including headbands and sweatbands; gloves for cross-country skiing and cycling; costumes; neck 
scarfs [mufflers].

Cl.28;Games and playthings (including electronic); jigsaw and manipulative puzzles; hobby and model building sets 
(games); toy figurines of plastic, wood, rubber, porcelain and other materials; toy cars and toy lorries; inflatable 
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swimming pools (playthings) and swimming toys, slides, soft and rag dolls and animals, and figurines of fabric, fur and 
other materials; dolls and doll clothing; inflatable balloons; gymnastic and sporting articles and apparatus; fitness 
apparatus (included in class 28), skiing, tennis and angling equipment; skis, ski bindings, ski poles; skate-boards, 
surfboards, roller skates, skates; balls, including sports and games balls; dumb-bells, shot putts, discus, javelins 
(sporting articles); tennis rackets and parts therefor, in particular grips, strings, grip bands and lead bands for tennis 
rackets; table tennis, badminton and squash rackets; tennis balls and shuttlecocks; tables for table tennis; clubs for 
gymnastics, sports hoops, nets for sporting purposes, goal post and ball nets; sports gloves, namely goalkeepers' 
gloves; knee, elbow, ankle and shin guards for sports purposes, fitted bags for sports equipment, golf bags, tennis 
racquet, table tennis bat, badminton racquet, squash racquet, cricket bat and hockey stick bags and covers; decorations 
for christmas trees; card games; instructional and teaching material (except apparatus), in the form of games (terms 
considered too vague by the International Bureau – rule 13.2.b) of the Common Regulations); computer game equipment 
consisting of hand controllers and television games apparatus; video games, computer games and other electronic 
games adapted for use with external screens or monitors (terms considered too vague by the International Bureau – rule 
13.2.b) of the Common Regulations); automatic gaming and entertainment machines adapted for use with external 
screens, including video games and computer games; games and entertainment apparatus, adapted for use with an 
external screen, including video and computer game apparatus; toy hats.

Cl.38;Telecommunications; communications by cellular phones; providing access to search engines and portals for 
accessing data and information via global networks; providing access to computer databases and computer networks; 
broadcasting and transmission of information via wireless or cable networks; broadcasting and transmission of text, 
messages, information, sound, images and data; forums [chat rooms] for social networking; interactive forums (terms 
considered too vague by the International Bureau – rule 13.2.b) of the Common Regulations); electronic exchange of 
messages using chatlines, chatrooms and other internet forums; providing of access to and transmission of digital 
music, video and other multimedia works through telecommunications; broadcasting and transmission of television, 
radio and internet programs; none of the aforesaid services relating to or in connection with training facilities, schools, 
higher education institutes or universities.

Cl.41;Education in the field of football training; providing of football training; entertainment; sporting and cultural 
activities; booking tickets for cultural and sporting activities; rental of sports facilities; operation of sports complexes and 
sports facilities (terms considered too vague by the International Bureau – rule 13.2.b) of the Common Regulations); 
providing of sports facilities; publication of printed matter, including in electronic form (not downloadable), including on 
the internet; arranging and conducting of sports events, in particular football matches; promotion of up-and-coming talent
through providing of training and further training (terms considered too vague by the International Bureau – rule 13.2.b) of 
the Common Regulations); arranging and conducting of colloquiums, conferences, congresses, symposiums, seminars 
and workshops, organisation of exhibitions for cultural or educational purposes, museums; presentation of live show 
performances and musical performances; arranging of prize competitions, lotteries and gambling; photographic 
reporting; recreation services; providing health club services; none of the aforesaid services relating to or in connection 
with training facilities, schools, higher education institutes or universities.

Cl.45;Services of a sports association, namely legal consultancy and representation to social and political decision-
makers, and legal lobbying for the promotion of professional sports; security services for the protection of property and 
individuals; chaperoning services (personal body guarding); issuing, arranging and rental, and other exploitation through 
licensing, of rights to films, television and radio productions and other image and audio programmes, and print media and
other publications, in particular relating to football events; administration and exploitation, through the issuing of 
licences, of copyright and industrial property rights, for others; exploitation of film, television and other ancillary 
copyright in the field of merchandising; legal services and consultancy; mediation; consultancy relating to management 
of intellectual property and copyrights; exploitation (licensing) and administration of television transmission rights, in 
particular rights to the transmission of sporting events; arranging, exploitation (licensing) and administration of rights to 
press, radio, television and film articles for use on sound and image carriers; arranging, exploitation (licensing) and 
administration of rights to articles in newspapers and periodicals.

9738



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

3571361    27/02/2017
[International Registration No. : 1348973]
Beachbody, LLC
3301 Exposition Boulevard, Third Floor Santa Monica CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Prerecorded DVDs featuring exercise, fitness, and dietary information instruction; downloadable, interactive 
multimedia computer software for use in database management, and for use in electronic storage of data which provides 
audio, audiovisual and video training information on the subject of physical exercise, physical exercise equipment, diet 
and nutrition, and pictures, images, text, and photos related thereto; computer application software for mobile phones, 
portable media players, and handheld computers, namely, software for use in database management and use in electronic 
storage of data, in the field of exercise, fitness, and dietary information and instruction; downloadable electronic game 
software in the field of exercise, fitness, and dietary information and instruction.

Cl.25;Tank tops, T-shirts, shirts, hooded sweatshirts, pants, sweatshirts, shorts, jackets, hats, caps, wristbands, cargo 
pants, sweatpants, capri pants, halter tops, vests, socks.

Cl.38;Streaming of video and audio material on the Internet; providing internet chatrooms.
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Priority claimed from 29/06/2016; Application No. : 015592371 ;European Union 

3571399    28/12/2016
[International Registration No. : 1348462]
EPPLE DRUCKFARBEN AG
Gutenbergstr. 5 86356 Neusäß-Augsburg Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.2;Printing inks; toner and filled toner cartridges for photocopiers and printers; inks and filled ink cartridges for 
printers; varnish; binders for printing inks, thickeners for printing inks; additives in the nature of binders, thickeners, 
thinners and siccatives [drying agents] for printing inks, in particular for affecting viscosity, drying, set-off and rub 
resistance.

Cl.16;Printed matter; manuals [handbooks]; stationery; paper and cardboard; bookbinding material; photographs; 
adhesives for stationery or household purposes; artists" materials; paint brushes; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); plastic materials for packaging, included in this 
class; printers" type; printing blocks; inks; inks for writing instruments.

Cl.40;Printing, offset, relief, book, flat, lithographic, gravure and flexographic printing; custom manufacture of 
reproduction templates for printing apparatus and machines for others; printing of proof cards for printing processes.

Cl.42;Services of an EDP programmer; design and development of computer programs; providing of computer 
programs in data networks; computer hard- and software consultancy; surveying; scientific and technological services 
and research and development relating thereto, in particular research in the field of printing and process supervision; 
industrial analysis and research services; consultancy with regard to the technical project planning of working 
procedures and processes; technical consultancy with regard to the standardisation of working procedures and 
processes for quality control purposes; technical consultancy with regard to quality control and quality assurance; 
technical consultancy with regard to the use of computer apparatus and software processes for print operations; 
calibration of printing apparatus, printing machines, copying machines, scanners, monitors, data processing equipment, 
output apparatus, exposure apparatus and proofers; creation of data templates (computer programmes) for output 
apparatus.
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Priority claimed from 23/09/2016; Application No. : 21395812 ;China 

3571422    19/01/2017
[International Registration No. : 1349294]
Foshan Hometech Electrical Appliance Co. Ltd.
Second of F/1, No. 2, Heng Road, Suilong North Street, Dafuji Neighborhood Committee, Ronggui, Shunde District Foshan City, 
Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; food preparation machines, electromechanical; beverage preparation machines, 
electromechanical; kitchen machines, electric; fruit presses, electric, for household purposes; washing machines 
[laundry]; knives, electric; vacuum cleaners.

Cl.11;Lamps; cooking utensils, electric; refrigerators; extractor hoods for kitchens; hot air apparatus; taps [cocks, 
spigots] [faucets (Am.)] for pipes; heaters for baths: radiators, electric; roasting apparatus.
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3573351    10/03/2017
[International Registration No. : 1349675]
Pfleiderer Deutschland GmbH
Ingolstädter Str. 51 92318 Neumarkt Germany

Proposed to be Used
IR DIVISION
Cl.17;Plastic products for exterior construction, interior decoration, for setting up exhibitions and for furniture 
construction, all being semi-finished goods; plates of plastic, surface panels of plastic, in particular HPL panels, plastic 
films not for wrapping, all the aforesaid goods being semi-finished products, and in particular with decorative surfaces.

Cl.19;Building and construction material, not of metal, in particular plastic panels and composite panels of different 
materials, in particular of wood and plastic, and reinforcement elements constructed from plastic panels and/or 
composite panels for outdoor and indoor construction, in particular wall elements, wall claddings, facade elements, 
ceiling elements, window sills, floors, floor slabs.

Cl.20;Parts for furniture, in particular for built-in furniture, in particular worktops, side panels for furniture, furniture 
fronts, doors for furniture.
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Priority claimed from 03/05/2016; Application No. : 689223 ;Switzerland 

3573839    02/11/2016
[International Registration No. : 1349871]
ENDRESS+HAUSER PROCESS SOLUTIONS AG
Christoph-Merian-Ring 12 CH-4153 Reinach Switzerland

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Measuring, analysis, control and recording apparatus, in particular electric and electronic measuring apparatus, all 
the aforesaid apparatus for measuring, collecting, analyzing, recording or regulating process, operating or environmental 
parameters; application software, in particular application software for activating, controlling, regulating, monitoring, 
maintaining and operating the aforesaid apparatus, in particular downloadable application software, all the products in 
the field of measuring and industrial process automation technology, environmental measuring and environmental 
monitoring technology, laboratory instruments, laboratory automation technology, supply chain management, inventory 
and facility management, production automation, medical technologies, pharmaceutical industry, biotechnology, life 
science, aircraft technology and transport technology.

Cl.42;Design and development of application software, in particular application software for activating, controlling, 
regulating, monitoring, maintaining and operating of measuring, analysis, regulating and recording apparatus, in 
particular electric and electronic measuring apparatus, all the aforesaid apparatus for measuring, collecting, analyzing, 
recording or regulating process, operating or environmental parameters; design and development of application software, 
in particular design and development of downloadable application software, all services for the technology of 
measurement and industrial automation of process, environmental measuring technology and environmental monitoring 
technology, laboratory instruments, laboratory automation technology, supply chain management, facility and inventory 
management, production automation, medical technologies, pharmaceutical industry, biotechnology, life science, aircraft 
technology and transport technology.

9743



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 12/11/2015; Application No. : UK00003135902 ;United Kingdom 

3574580    09/05/2016
[International Registration No. : 1349520]
ROBORACE LIMITED
3 Charlbury Grove, Ealing London W5 2DY United Kingdom

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Robotic electrical control apparatus; remote controls; remote control apparatus; remote controls for autonomous 
vehicles; protective helmets for use in sports; goggles for sports; electric timers; batteries; vehicle batteries; battery 
chargers; solar battery chargers; electric battery chargers; battery charging devices for motor vehicles; alarm systems; 
safety gloves for protection against accident or injury; games software; GPS navigation devices; global positioning 
system [GPS] apparatus; internal combustion engine testing apparatus; anti-theft alarms not for vehicles; software; 
virtual reality software; simulators for the steering and control of vehicles; steering apparatus, automatic, for vehicles; 
computer programmes; application software for mobile devices; cases for mobile phones; computer application software 
for mobile devices; electronic scoreboards; speedometers; instruments for measuring speed devices for hands-free use 
of mobile phones; holders adapted for mobile phones; mobile radios; straps for mobile phones; speakers; USB sticks; 
mobile phone applications; binoculars; protective and safety equipment; safety headgear; safety helmets; safety markers; 
safety goggles; safety gloves for protection against accident or injury; safety, security, protection and signaling devices.

Cl.12;Driverless cars; autonomous cars; remote controlled vehicles; remote controlled flying objects; electric cars; 
racing cars; electric motors for motor cars; wheels, tyres and continuous tracks; aerodynamic fairings for vehicles; 
hydraulic and mechanical steering systems; electric steering gears; steering pumps being parts of power steering 
systems for vehicles; steering columns and steering system components; transmissions for land motor vehicles; 
apparatus for locomotion by land, air or water; air vehicles; cars; motor cars; trucks; commercial vehicles; engines; 
automobile engines; internal combustion motors for land vehicles; compressors for supercharging internal combustion 
engines of land vehicles; motors and engines for land vehicles; motor land vehicles, namely, automobiles; and structural 
parts therefore and other automobile parts, namely, chassis; automobile chassis; hoods for engines; radiator grills of 
metal for vehicles; radiator grills of non-metallic materials for vehicles; vehicle and automobile bumpers; automobile 
bumper guards; hoods for vehicles; clutches; transmissions; transmission shafts; sunroofs; deflectors; directional 
signals; horns; rear view and side view mirrors; mud flaps; shock absorbers for automobiles; converters for land 
vehicles; steering wheels; steering linkages; suspension systems; windshield sunshades; windshield wipers; arm rests; 
luggage racks for motor cars; ski carriers for motor cars; brakes for vehicles; brake hardware; brake lining; brake pads; 
storage compartments specifically fitted for use in automobiles; spoilers; anti-theft alarms; alarm systems for cars; 
alarms for vehicles; air bags for vehicles; seat cushions; seat covers, cushions adapted for use in vehicles; vehicle 
windows; luggage carriers; airbags for vehicles; safety seats for children; tyres and wheels for automobiles; valve caps 
for vehicle tires; petrol tank caps for motor cars; bicycles; cycles; trolleys; fitted automotive seat covers; auto aftermarket 
accessories, namely, vehicle custom grilles; steering wheel locks and covers; mopeds; scooters; parts and fittings for the 
aforesaid goods.

Cl.16;Books; publications; newspapers; newsletters; magazines; periodicals; stickers; photographs; postcards; 
posters; calendars; brochures; scrap books; book covers; autograph books; picture books; greeting cards; tickets; 
betting slips; instructional and teaching material (except apparatus); gift vouchers; flyers; advertising and promotional 
materials; paper bags; excluding writing instruments and stationery products, pencils, pens, ball pens, refills, ink pens, 
fountain pens, correction pen, fluid ink fountain pens, gel pens, sketch pens, parts and fittings thereof, pencil sharpeners, 
scissor, erasers, crayons, measurement scales.

Cl.18;Bags; canvas bags; trunks and travelling bags; sports bags; luggage; handbags; card cases; business cases; 
briefcases; wallets; card holders in the nature of wallets; banknote holders in the nature of wallets; rucksacks; umbrellas, 
parasols and walking sticks.

Cl.25;Clothing, footwear and headgear; sports caps; sports headgear; sportswear; sports footwear; clothes for sports; 
track suits; overalls; waterproof clothing; armbands being items of clothing; gloves; scarves; underwear; thermal 
underwear; thermally insulated clothing.

Cl.28;Games and playthings; playing cards; sporting articles; arcade games; balls for games; board games; cuddly 
toys; soft toys; stuffed toys; electronic activity toys; fluffy toys; toy flying saucers; squeezable balls used to relieve 
stress; toy cars; miniature car models; toy robots; transforming robotic toy vehicles; remote control toys; battery 
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operated remote controlled toy vehicles; remote controlled scale model vehicles; remote controlled toys in the form of 
vehicles; battery-operated action toys; tracks for model vehicles; racing cars sold as a game; video game apparatus 
featuring racing car games; remote controls for operating flying toys; remote controls for operating scale model vehicles.

Cl.37;Installation of electric and electronic equipment in automobiles; vehicle battery charging; battery charging 
service for motor vehicles; replacement of batteries; inspection, construction, reconstruction, repair, restoration, 
maintenance, reconditioning, dismantling, diagnostic tuning, cleaning painting and polishing services for land, water and 
air vehicles, or parts and fittings of the aforesaid; servicing of vehicle repair in the course of vehicle breakdown services; 
repair information for automobiles; construction information for automobiles; motor vehicle maintenance and repair; 
vehicle cleaning; vehicle greasing; vehicle polishing; anti-rust treatment for vehicles; vehicle services stations (refuelling 
and maintenance); retreading of tires; mining extraction; varnishing; heating equipment installation and repair; electric 
appliance installation and repair; repair of tyres; tyres (retreading of); tyres (vulcanization of) [repair]; replacement of 
tyres; vehicle conversions [engine]; tuning of engines.

Cl.38;Broadcasting services, namely, uploading, posting, showing, displaying, tagging, blogging, sharing or otherwise 
providing electronic media or information over the internet or other communications network; interactive broadcasting 
and communications services; providing access to a video sharing portal for entertainment and education purposes; 
electronic transmission of streamed and downloadable audio and video files via electronic and communications networks 
as well as by means of a global computer network; electronic mail services; providing of access to on-line chat rooms 
and bulletin boards; transmission of messages, data and content via the internet and other computer and 
communications networks; providing online forums, chat rooms, and providing access to electronic journals, blogs, and 
list-servers for the transmission of messages, comments and multimedia content among users; providing on-line chat 
rooms for social networking; chat room services for social networking; chat room services for social networking; forums 
[chat rooms] for social networking; web streaming being the transmission of data, information and audio-visual data via 
the internet or other computer network; transmission of written and digital communications; operation of chat rooms; 
provision of on-line forums; advisory and consultancy services relating to the aforesaid.

Cl.40;Custom-built construction of autonomous vehicles; custom construction of cars, their accessories and parts and 
fittings therefor.

Cl.41;Entertainment services provided at a motor racing circuit or race track; organisation of automobile racing events; 
interactive entertainment services; organisation of automobile races and electric car races; organising races for remote 
controlled vehicles and autonomous vehicles; entertainment in the nature of automobile races; organising sporting 
events; arranging of cultural events; timing of sports events; sports entertainment services; provision of sports and 
recreational services; organising of sports competitions reservation and sale of tickets for sports events; entertainment 
services provided during intervals at sports events; booking of seats for shows and sports events; booking of sports 
personalities for events (services of a promoter); rental of equipment for racing; organising of sports competitions and 
sports events; provision of sports facilities; arranging of sports competitions; timing of sports events; organization of 
sports competitions; instruction services relating to sports; information relating to sports education; information relating 
to computer gaming entertainment provided online from a computer database or a global communication network; 
gambling services; betting services; production of sporting events for television; providing facilities for sports 
tournaments; providing facilities for sporting events, sports and athletic competitions and awards programmes; 
production of television programmes; production of live entertainment features; production of sporting events; 
production of course material distributed at professional courses; publishing of electronic publications; providing on-line 
publications; providing electronic publications [not downloadable].

Cl.42;Design of motor racing cars; engineering services relating to robotics; advisory services relating to design 
engineering; computer assisted engineering design services; custom design services; customization of computer 
hardware and software; software installation; development of software; software maintenance services; development of 
computer programs for combustion process analysis inside an engine; design and development of virtual reality 
software; design and development of computer game software and virtual reality software; computer software design; 
mechanical research in the field of motorsports; testing of materials in the field of motorsports; technical project studies 
in the field of motorsports; technical expertise in the field of motorsports; vehicle roadworthiness testing in the field of 
motorsports; quality control in the field of motorsports; technological advice on environmental protection in the field of 
motorsports; technical consultancy in the field of engineering and design of motorised vehicles for motorsports; 
technical inspections of motor vehicles in the field of motorsports, quality control in the field of motorsports; electronic 
data storage; recovery of computer data; inspection and conditioning of vehicles, providing a rating prior to third party 
purchase.
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Priority claimed from 01/02/2017; Application No. : 201701185 ;Norway 

3574803    22/02/2017
[International Registration No. : 1349541]
Slettvoll Møbler AS
Skaffarvegen 105 N-6200 Stranda Norway

Proposed to be Used
IR DIVISION
Cl.4;Candles; scented candles.

Cl.11;Lamps.

Cl.20;Furniture, mirrors, picture frames; beds; mattresses; baskets not of metal; trays not of metal.

Cl.21;Household or kitchen utensils and containers; glassware, porcelain and earthenware (not included in other 
classes).

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; curtains of textile; bedding; 
bedspreads.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile).

Cl.35;Retailing of furniture and interior decorations.

Cl.40;Custom manufacturing of furniture.

Cl.42;Interior decoration consultancy.
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3577249    29/06/2016
[International Registration No. : 1351536]
CCC Frontier Inc.
17-10 Sarugakuchou, Shibuya-ku Tokyo 150-0033 Japan

Proposed to be Used
IR DIVISION
Cl.9;Accessories for mobile phones and smartphones; telecommunication machines and apparatus; computer 
programs for mobile phones and smartphones; electronic machines, apparatus and their parts; downloadable music, 
sound and images; downloadable electronic game programs for use on mobile phones; downloadable computer 
programs for mobile phones; downloadable computer game programs; downloadable computer programs; downloadable 
electronic publications in the nature of magazines; electronic publications, downloadable; audio recordings; sound and 
video recordings.

Cl.41;Electronic games services provided by means of computer networks or mobile phone networks, and consultancy, 
advisory and information services relating thereto; providing information, consultancy and advisory services relating to 
electronic games services provided by means of computer networks or mobile phone networks; providing information, 
consultancy and advisory services relating to electronic game score provided by means of computer networks or mobile 
phone networks; providing streamed images, video and sound via the Internet, and consultancy, advisory and information
services relating thereto; electronic publications provided by means of mobile phone networks, and consultancy, 
advisory and information services relating thereto; providing on-line electronic publications, and consultancy, advisory 
and information services relating thereto; organization of on-line game events, and consultancy, advisory and information 
services relating thereto; organization of entertainment events excluding movies, shows, plays, musical performances, 
sports, horse races, bicycle races, boat, races and auto races, and consultancy, advisory and information services 
relating thereto; entertainment, and consultancy, advisory and information services relating thereto.

Cl.42;Providing programs for mobile phones or computers via the Internet or other communication network, and 
consultancy, advisory and information services relating thereto; providing computer programs in data networks, and 
consultancy, advisory and information services relating thereto; rental of computer programs, and consultancy and 
information services relating thereto; rental of computer hardware, and consultancy, advisory and information services 
relating thereto; design, programming, maintenance, installation, upgrading, analysis and copying of computer program, 
and consultancy, advisory and information services relating thereto; design of machines, apparatus and instruments, and 
their parts, as well as systems composed thereof, and consultancy, advisory and information services relating thereto; 
designing, and consultancy, advisory and information services relating thereto; website design, development, hosting 
and maintenance services, and consultancy, advisory and information services relating thereto; providing Internet search 
engines, and consultancy, advisory and information services relating thereto; rental of memory space for computer and 
server, and consultancy, advisory and information services relating thereto.
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Priority claimed from 06/09/2016; Application No. : 87162315 ;United States of America 

3577271    22/02/2017
[International Registration No. : 1350819]
Sightlife
1200 6th Avenue, Suite 300 Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Distributorship services in the field of medical equipment used in corneal transplantation procedures.

Cl.44;Organ and tissue bank services; isolation, collection, distribution and banking of corneal tissue; eye bank 
services, namely, recovering, processing and providing eye tissue for eye surgeries, eye research and eye education and 
evaluating and providing ocular tissue prepared with laser technologies and processes; providing information pertaining 
to eye banks and the donation of eye tissue.
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Priority claimed from 08/09/2016; Application No. : 1795366 ;Australia 

3577418    02/03/2017
[International Registration No. : 1351036]
Trydel Research Pty Ltd
31 Cornhill St Ferntree Gully VIC 3156 Australia

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical compositions, including: chemical preparations for use in the repair of tyres; 
compositions for repairing inner tubes of tyres; compositions for repairing tyres; preparations for repair of tyres; tyre 
repair composites; tyre repairing compositions; chemical products and preparations for use in producing sealants; 
sealant preparations, compounds and compositions for tyres; puncture repair compounds and compositions.

Cl.12;Tyre inflation apparatus being air pumps; tyre repair kits comprised of air pumps and patches; and parts of the 
aforementioned goods, being compressors, pumps, hoses and valves.
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Priority claimed from 24/08/2016; Application No. : 87149319 ;United States of America 

3577923    25/08/2016
[International Registration No. : 1350439]
ACT, INC.
500 Act Drive Iowa City IA 52243 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, namely manuals, newsletters, brochures, booklets, score reports, research 
reports, policy reports, and training and teaching materials in the fields of education, educational and vocational testing, 
vocational planning and training, career exploration, occupational profiling, and workforce development, training and 
teaching software and downloadable training and teaching materials in the fields of basic workplace skills, customer 
service, interpersonal and business communications, problem solving, critical thinking, teamwork, workplace discipline, 
job searching, resume writing, and financial awareness; computer software sold to companies, schools, and institutions, 
for improving the basic academic, technical, and business skills, namely mathematics, reading for information, applied 
technology, business writing, listening skills, observation skills, workplace observation, teamwork; downloadable 
electronic award certificates.

Cl.16;Publications and printed matter, namely, manuals, newsletters, brochures, booklets, score reports, research 
reports, policy reports, and training and teaching materials in the fields of education, educational and vocational testing, 
vocational planning and training, career exploration, occupational profiling, and workforce development, training and 
teaching materials in the fields of basic workplace skills, customer service, interpersonal and business communications, 
problem solving, critical thinking, teamwork, workplace discipline, job searching, resume writing, and financial 
awareness; printed award certificates.

Cl.35;Providing an on-line computer database featuring job profiles and requirements (terms considered too vague by 
the International Bureau - Rule 13(2)(b) of the Common Regulations); computerized database management and 
compilation of information into computerized databases; advisory and consultancy services in the fields of vocational 
planning, career exploration, occupational profiling, and workforce development; providing a website featuring 
information in the field of workforce development programs in the fields of vocational planning, career exploration, 
occupational profiling, and workforce development (terms considered too vague by the International Bureau - Rule 13(2)
(b) of the Common Regulations); maintaining a database of vocational testing results and examinee data.

Cl.41;Educational and vocational examination services; analyzing educational and vocational test scores and data for 
others; preparing, administering, and scoring standardized tests and issuing and verifying certificates to successful 
examinees based on examination results in connection therewith; providing an on-line computer database in the field of 
education (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); providing 
information in the field of education; providing on-line training courses in basic workplace skills, customer service, 
interpersonal and business communications, problem solving, critical thinking, teamwork, workplace discipline, job 
searching, resume writing, and financial awareness; providing a website featuring information in the field of education 
(terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); providing an 
website for training purposes, namely, to provide instruction in career exploration and workplace skills by means of 
student assignments and tracking of student progress (terms considered too vague by the International Bureau - Rule 13
(2)(b) of the Common Regulations); advisory and consultancy services in the fields of education, educational and 
vocational testing, vocational training; providing a website featuring information in the field of vocational testing for 
employment, educational and vocational testing, vocational training.

Cl.42;Providing online non-downloadable software for training in basic workplace skills, customer service, 
interpersonal and business communications, problem solving, critical thinking, teamwork, workplace discipline, job 
searching, resume writing, and financial awareness; providing a website featuring online non-downloadable software that 
enables instructors to interact with students, deliver online courses of instruction and assignments, track student 
progress and assignment completion, and manage the learning experience (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); providing on-line non-downloadable interactive software
that facilitates the preparation of resumes.
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3578081    08/03/2017
[International Registration No. : 1350932]
JAMES TROY OWEN
Hilltop, Warbage lane, Dodford, Bromsgrove B61 9BL United Kingdom

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.14;Horological and chronometric instruments; watches, jewellery, costume jewellery, fashion jewellery; rings, 
necklaces, pendants, earrings, bracelets, charms, chains; precious stones; diamonds, silver, gold and stainless steel 
jewellery, crystal jewellery, rose gold jewellery; platinum and white gold clocks and watches; key rings; key fobs; 
jewellery boxes; jewellery cases; jewellery rolls; brooches; jewellery pins; straps and bands for watches; cases for 
watches and clocks; key chains; pins; tie pins; cuff links; parts and fittings for the aforesaid goods.

Cl.18;Luggage and carrying cases; trunks and travelling bags; umbrellas, parasols and walking sticks; bags; 
handbags; leather shoulder belts; cases, namely, leather cases, make up cases, overnight cases, travelling cases, beauty 
cases, attaché cases and portfolio cases; garment bags for travel; backpacks; messenger bags; handbag frames; leather 
handles for bags; hat boxes; key cases; shoulder belts, straps and thongs made from leather or from imitations of leather;
leather leads and leashes; wallets and purses; suitcases; valises; vanity cases; whips; parts and fittings for the aforesaid 
goods.

Cl.35;Retail, wholesale, mail order retail and electronic retail services connected with the sale of jewellery, rings, 
necklaces, bracelets, charms, chains, precious stones, clocks and watches, key rings, key fobs, jewellery boxes, jewellery 
cases, jewellery rolls, brooches, jewellery pins, straps and bands for watches, cases for watches and clocks, horological 
and chronometric instruments, watches, key chains, pins, tie pins, cuff links, trunks and travelling bags, umbrellas, 
parasols and walking sticks, bags, handbags, leather shoulder belts, cases, garment bags for travel, handbag frames, 
leather handles for bags, hat boxes, key cases, shoulder belts, straps and thongs made from leather or from imitations of 
leather, leather leads and leashes, wallets and purses, suitcases, luggage, valises, vanity cases, whips, clothing, 
headgear and footwear, belts (clothing), articles of outerwear, underwear, coats, clothing of leather and of imitations of 
leather, jackets, trousers, skirts, shirts, smocks, dresses, suits, articles of knitwear, t-shirts, sweaters, sweatshirts, sports 
clothing, sports hats, sports footwear, beach clothes, beach shoes, belts, bathing suits and bathing trunks, dressing 
gowns and bath robes, clothes for babies, clothes for children, costumes, earmuffs, boots, shoes and slippers, stoles, 
gloves, headbands, hosiery, leggings, ties, pyjamas, saris, scarves and, shawls, stockings, socks, sun visors, swimsuits, 
tights, togas, uniforms, waistcoats, waterproof clothing, wristbands, bridal wear, aprons, bibs, ties, scarves and gloves.
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Priority claimed from 18/04/2016; Application No. : 30 2016 011 319 ;Germany 

3578991    10/10/2016
[International Registration No. : 1350443]
RasenBallsport Leipzig GmbH
Neumarkt 29-33 04109 Leipzig Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; walkie-talkies; portable and mobile telephones and parts, spare parts and equipment, in particular 
holders and sheaths and accessories; electric cables; electric plugs; electrical adaptors; batteries; accumulators, electric; 
battery charge devices; SIM cards; cases for mobile phones; downloadable ring tones for mobile phones; software for 
mobile phones (Apps); downloadable sound, music, image and video recordings; interactive multimedia computer game 
programs; photocopying apparatus; magnetic data carriers, recording discs; compact discs, DVDs and other digital 
recording media; video tapes; portable media players; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; computers; data processing equipment; computer software; fire-extinguishing apparatus; 
automatic cash dispensing machines; ticket dispensers; automatic photographic booths; machine readable data carriers; 
electronic publications (downloadable); computer programmes [programs], recorded; computer game software; mouse 
pads; navigation apparatus for vehicles [on-board computers]; protective clothing [body armour]; protective spectacles; 
protective masks; protective helmets, in particular for sports purposes; protective shields, including ear, body and face 
protective shields; spectacles; spectacle frames; spectacle cases and holders; sunglasses; goggles for sports; 
headphones; special purpose containers (cases, sheaths, housings) for apparatus and instruments included in this class; 
covers for smartphones; cases for smartphones; selfie sticks [hand-held monopods]; smartglasses; smartwatches; 
marking buoys; life buoys; signalling buoys; wind socks for indicating wind direction; magnets; luminous signs; 
bracelets (encoded identification-), magnetic; central processing units; chips [integrated circuits]; computer peripheral 
devices; data processing apparatus; electronic notice boards; hands free kits for phones; laptop computers; 
loudspeakers; telephone apparatus; television apparatus; video game cartridges; wire connectors [electricity]; wires, 
electric; remote control apparatus; video screens; recorded content; information technology and audiovisual equipment; 
magnetizers and demagnetizers; devices for electrocoating processes [electrodeposition], devices for water 
electroanalysis [electrolysers]; apparatus, instruments and cables for electricity; optical devices, enhancers and 
correctors; safety, security, protection and signalling devices; diving equipment; chargers for electronic cigarettes; 
wearable activity trackers; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; parts and fittings of all the aforesaid goods, included in this class.

Cl.14;Precious metals and their alloys; statues of precious metal; figurines [statuettes] of precious metal; boxes of 
precious metal; badges of precious metal; key rings [trinkets or fobs]; works of art of precious metal; jewellery, precious 
stones; chains [jewellery]; earrings; rings [jewellery]; bracelets [jewellery]; necklaces [jewellery]; semi-precious stones; 
diamonds; agates; pearls [jewellery]; paste jewellery [costume jewellery]; cuff links; tie pins; coins; horological and 
chronometric instruments; clocks; watches; chronometers; wrist watches; watch straps; watch cases [parts of watches]; 
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cases for watches [presentation]; jewelry cases [caskets]; gemstones, pearls and precious metals and imitations thereof; 
time instruments; other articles of precious metals and precious stones and imitations thereof namely statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof, ornaments, made of 
or coated with precious or semi-precious metals or stones, or imitations thereof, tokens; jewellery boxes and watch 
boxes; parts and fittings of all the aforesaid goods, included in this class.

Cl.16;Paper and cardboard; towels of paper; table napkins of paper; filter paper; handkerchiefs of paper; toilet paper; 
bottle envelopes of cardboard or paper; packing paper; printed matter; leaflets; magazines [periodicals]; books; printed 
publications; newspapers; newsletters; prospectuses; manuals [handbooks]; booklets; graphic representations; cards; 
greeting cards; brochures and folders [stationery]; bookbinding material; photographs; periodicals; posters; calendars; 
catalogues; transparencies [stationery]; flags of paper; signboards of paper or cardboard; clipboards; transfers 
[decalcomanias]; stickers [stationery]; labels, not of textile; stationery; adhesives for stationery or household purposes; 
artists' materials; pencils, pastels [crayons], watercolors [paintings], artists' watercolour saucers, painters' easels, 
modelling materials; paintbrushes; stamps [seals]; typewriters and office requisites [except furniture]; instructional and 
teaching material [except apparatus]; plastic materials for packaging; plastic film for wrapping; plastic bubble packs for 
wrapping or packaging; printers' type; printing blocks; blackboards; writing instruments; drawing instruments; writing 
materials; drawing materials; self-adhesive tapes for stationery or household purposes; money clips; works of art and 
figurines of paper and cardboard, and architects' models; decoration and art materials and media; filtering materials of 
paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; stationery and educational 
supplies; disposable paper products; parts and fittings of all the aforesaid goods, included in this class.

Cl.18;Leather and imitations of leather; boxes of leather or leather board; cases of leather or leatherboard; bags 
[envelopes, pouches] of leather, for packaging; bags for climbers; bags for campers; bags for sports; gym bags; beach 
bags; luggage tags, chin straps, of leather; purses; pocket wallets; key cases; handbags; leather cases; shopping bags; 
school satchels; backpacks; shoulder belts [straps] of leather; animal skins, hides; fur; trunks and travelling bags; 
suitcases; travelling sets [leatherware]; umbrellas and parasols; walking sticks; whips, harness; saddlery; covers for 
animals; sausage skins and imitations thereof; bags; parts and fittings of all the aforesaid goods, included in this class.

Cl.21;Household or kitchen utensils and containers; cleaning instruments, hand-operated; soap dispensers; toilet 
utensils; dustbins; flower pots; drinking vessels; drinking glasses; bottles; flasks; coolers [ice pails]; ice cube moulds; 
non-electric portable coolers; combs and sponges; brushes [except paintbrushes]; brush-making materials; articles for 
cleaning purposes; steelwool; unworked or semi-worked glass [except glass used in building]; glassware, porcelain and 
earthenware; statues, statuettes and works of art of glass, porcelain, terra-cotta, earthenware or ceramic; signboards of 
porcelain or glass; cosmetic utensils; cooking pot sets; crockery; cocktail stirrers; shakers; pails; aerosol dispensers, not 
for medical purposes; deodorising apparatus for personal use; fitted vanity cases; coasters, not of paper and other than 
table linen; dishes; menu card holders; pitchers; statues, figurines, plaques and works of art, included in the class; 
gardening gloves; garden hose sprayers; tableware, other than knives, forks and spoons; cooking utensils, non-electric; 
cooking pots; bathroom articles; articles for animals, namely indoor aquaria and vivaria, devices for pest and vermin 
control, bird baths, cages for household pets, feeding and drinking articles, fish bowls, grooming articles, nesting 
articles, tags, waste disposal articles; articles for clothing and footwear namely boot jacks and shoehorns, buttonhooks, 
drying racks for laundry, clothing stretchers, ironing and clothes pressing articles, wax-polishing appliances, non-
electric, for shoes, shoe stretchers and shapers; parts and fittings of all the aforesaid goods, included in this class.

Cl.24;Textiles and substitutes for textiles; cotton fabrics; silk; bath linen, except clothing; bed linen; table linen of 
textile; velvet; knitted fabric; lingerie fabric; plastic material [substitute for fabrics]; fabric for textile use; fabric for 
footwear; fabric of imitation animal skins; non-woven textile fabrics; curtains of textile or plastic; household linen; table 
covers; bed covers; bed linen; shower curtains of textile or plastic; banners; flags, not of paper; labels of cloth; textile 
stickers; sew-on labels; wall hangings of textile; sleeping bags (sheeting); fabrics; filtering materials of textile.

Cl.25;Clothing, footwear, headgear; tee-shirts; blouses; sweaters; anoraks; jackets [clothing]; coats; dresses; knitwear 
[clothing]; aprons [clothing]; trousers; shorts; skirts; tops; braces for clothing [suspenders]; corselets; corsets 
[underclothing]; belts [clothing]; money belts [clothing]; sun visors; sportswear, namely sports singlets, sports jerseys, 
sports shirts; clothing of leather; outer clothing; socks; uniforms; clothing for gymnastics; cyclists' clothing; motorists' 
clothing; sandals; slippers; sports shoes; boots for sports; football boots; studs for football boots; ski boots; non-
slipping devices for footwear; caps [headwear]; hats; headbands [clothing]; bandanas; parts and fittings of all the 
aforesaid goods, included in this class.

Cl.28;Games and playthings; dolls; plush toys; puppets; toy pistols; play balloons; playing cards; bingo cards; 
practical jokes [novelties]; confetti; appliances for gymnastics; gymnastic and sporting articles; skis; snowboards; ice 
skates; snowshoes; machines for physical exercises; stationary exercise bicycles; trampolines; targets; tennis 
equipment; tennis nets; tennis ball throwing apparatus; angling equipment; artificial fishing bait; fish hooks; bags 
specially adapted for sports equipment; bags especially designed for skis and surfboards; cricket bags; golf bags; tennis 
bags; ski bindings; edges of skis; sole coverings for skis; snowboard bindings; balls for games; dumb-bells; sling shots 
[sports articles]; discuses for sports; javelins for field sports; rackets; cricket bats; golf clubs; hockey sticks; roller 
skates; in-line roller skates; indoor football tables; tables for table tennis; billiard tables; decorations for Christmas trees; 
snow globes; gaming machines for gambling; apparatus for games; video game machines; arcade video game machines; 
amusement machines automatic and coin-operated; slot machines [gaming machines]; hand-held video games; hand-
held computer games; hand-held games with liquid crystal displays; scale model vehicles; radio-controlled toy vehicles; 
toy vehicles; scooters [toys]; fencing weapons; bows for archery; nets for sports; fishing tackle; landing nets for anglers; 
swimming webs [flippers]; swimming belts; water wings; paragliders; hang gliders; skateboards; surf boards; body 
boards; windsurfing boards; harness for sailboards; masts for sailboards; protective paddings [parts of sports suits]; 
cheerleading pom-poms; artificial Christmas trees; fairground and playground apparatus; drones [toys]; toys; parts and 
fittings of all the aforesaid goods, included in this class.

Cl.38;Telecommunications; information about telecommunication; communication by telephone; cellular telephone 
communication; audio, video and multimedia broadcasting via the Internet and other communications networks; 
streaming of data; video-on-demand transmission; electronic mail; providing internet chatrooms; radio and television 
broadcasting; electronic bulletin board services [telecommunications services]; providing telecommunications 
connections to a global computer network; telecommunications routing and junction services; teleconferencing services; 
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providing user access to global computer networks; providing access to databases; voice mail services; news agencies; 
rental of telecommunication equipment; satellite transmission; providing telecommunication channels for teleshopping 
services; rental, hire and leasing in connection with the aforesaid, included in this class; advice, consultancy and 
information for the aforesaid, included in this class.

Cl.41;Education; teaching; academies [education]; providing recreation facilities; amusement parks services; providing 
of training; practical training [demonstration]; entertainment; presentation of live performances; radio, music, cinema and 
television entertainment; presentation of circus performances; sporting and cultural activities; educational services and 
coaching in the field of motor sports, as well as entertainment services, namely, performing and competing in motor 
sports events; sports facility services for racing and sport teams, in particular in the motorsport sector; sports facility 
services for racing and sport teams, in particular in the motorsport sector; providing sports facilities for racing and sport 
teams, in particular in the motorsport sector; organization of sports competitions with racing and sport teams, in 
particular in the motorsport sector; organization of sports competitions; night clubs services [entertainment]; 
discotheque services; organization of exhibitions for cultural, sporting or educational purposes; rental of videotapes, 
motion pictures, games equipment and sound recordings; production of radio and television programmes; film 
production, other than advertising films; theatre productions; production of music; production of shows; videotaping; 
microfilming; publication of texts, other than publicity texts; publication of books; on-line publication of electronic books 
and journals; electronic desktop publishing; providing on-line electronic publications, not downloadable; game services 
provided on-line from a computer network; karaoke services; music composition services; songwriting; screenplay 
writing; layout services, other than for advertising purposes; animal training; health club services [health and fitness 
training]; library services; organization of lotteries; language interpreter services; arranging and conducting of 
colloquiums; arranging and conducting of seminars; arranging and conducting of symposiums; arranging and 
conducting of congresses; arranging of contests, arranging and conducting of conferences; arranging and conducting of 
workshops [training]; arranging and conducting of concerts; dubbing; gambling services; photography; recording studio 
services; television studio services; rental of sports grounds; rental of stadium facilities; subtitling; publishing and 
reporting; education, entertainment and sports; translation and interpretation; rental, hire and leasing in connection with 
the aforesaid, included in this class; advice, consultancy and information for the aforesaid, included in this class.

Cl.45;Security services for the protection of property and individuals; evening dress rental; fire-fighting; undertaking; 
crematorium services; missing person investigations; opening of security locks; security consultancy; adoption agency 
services; horoscope casting; organization of religious meetings; marriage agencies; licensing of computer software [legal 
services]; registration of domain names [legal services]; intellectual property consultancy; copyright management; 
licensing of intellectual property; intellectual property watching services; legal research; legal services; mediation; 
inspection of factories for safety purposes; rental of fire alarms; rental of fire extinguishers; safety, rescue, security and 
enforcement services; astrological forecasting; spiritual services; detective agencies; dating services; conducting 
religious prayer services; clothing rental; house sitting; background investigation and research services; personal 
shopping for others; lost property return; on-line social networking services; personal letter writing; pet sitting; political 
lobbying services; escorting in society [chaperoning]; planning and arranging of wedding ceremonies; rental, hire and 
leasing in connection with the aforesaid, included in this class; advice, consultancy and information for the aforesaid, 
included in this class.
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Priority claimed from 02/02/2016; Application No. : 4245901 ;France 

3581534    26/07/2016
[International Registration No. : 1352976]
U10
1 place Verrazzano F-69009 LYON France

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; pet shampoos, make-up pencils, make-up glitter, make-up powders, blushes, mascaras and more 
generally products for make-up and face painting, make-up removing products, pencils for cosmetic use, nail polish; 
cosmetic dyes; cosmetic kits exclusively for disguise and creative hobbies; false nails, false eyelashes, adhesives for 
affixing false hair; decorative transfers for cosmetic use; toiletries exclusively for disguise and creative hobbies; lotions, 
lacquers, colorants for the hair; tissues impregnated with cosmetic lotions exclusively for disguise and creative hobbies; 
potpourris [fragrances]; hair spray cans, glitter lacquers, incense to burn, incense cones to burn; potpourris [fragrances]; 
room fragrances; household products for the care and preservation of flowers; maintenance products for the care of 
flowers in the form of ball, gel or powder; bleaching preparations and other substances for laundry use; cleaning, 
polishing, degreasing and abrasive preparations; soaps; perfumes; essential oils; cosmetics exclusively for disguise and 
creative hobbies; hair lotions; dentifrices; depilatories; lipstick; shaving products; preservatives for leather (polishes); 
creams for leather.

Cl.4;Industrial oils and greases; lubricants; dust-absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles, wicks for lighting; firewood; gas for lighting.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietary substances for medical 
use; food for babies; plasters; materials for dressings; material for stopping teeth and for dental impressions; 
disinfectants; products for destroying vermin; fungicides; herbicides; medicated baths; chemical preparations for 
medical or pharmaceutical use; medicinal herbs; herbal teas; parasiticides; sugar for medical use; alloys of precious 
metals for dental use; antiparasitic products, antiparasitic collars for animals; deodorants; air fresheners; car deodorants; 
deodorizing room sprays; deodorants for clothing or textile materials; deodorizers for litter trays; anti-mosquito and 
insects; diapers of textile; diapers made of paper or cellulose (disposable) exclusively for animals; diapers of paper or 
cellulose exclusively for animals.

Cl.8;Scissors for babies; nail files; instruments and sets for manicure and pedicure; scissors; electric or non-electric 
nail clippers; electric manicure sets; nail clips; hair-removing tweezers; rhinestone applicator and stud cabochons; hobby 
knives [scalpels]; cutting tools [tools]; punch pliers [tools]; borers; perforating tools [hand tools]; guns [hand tools]; 
punches [tools]; hand-operated hand tools and implements; cutlery; table forks; spoons; side arms, other than firearms; 
razors; apparatus for slaughtering butchers' animals; clippers (hand implements); instruments for grinding and 
sharpening; scythes, spades, forks, grafting tools, scrapers, rakes, pruning shares, bill-hooks, clippers (hand 
instruments) and more generally hand-operated hand tools for gardening.

Cl.11;Electric heaters for feeding bottles; night lights (lighting apparatus); wall lamps; electric dispensers for air 
fresheners; luminous disco balls; electric luminous garland; luminous light candles and fountains; luminous tubes; hand-
held showers; electric, gas, coal plancha and barbecue; exterior solar lighting; lamp shades, light bulbs, electric lights for 
Christmas trees, lamps, floor lamps, Chinese lanterns, chandeliers, ceiling lights; barbecues; ornamental fountains; 
apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes; air-conditioning apparatus or installations; freezers; flashlights; electric coffee machines; cookers (cooking 
stoves); lighting apparatus for vehicles; heating or air-conditioning installations for vehicles; air or water purifying 
apparatus and machines; sterilizers.

Cl.16;Bibs of paper; announcement cards (stationery); place mat of paper; plastic covers for medical booklets; artists' 
articles for scrap-booking and creative leisure activities; stickers; staples for offices; albums; hand labeling appliances; 
apparatus for mounting photographs; aquarelles; modeling clay; stationery; stickers [stationery]; iron-transfer paper; 
bookbinding material; paint trays; ink sticks; drawing pads; paint boxes [articles for use in school]; boxes of paper; 
painters' brushes; blotters; covers of paper for flower pots; tracing patterns; notebooks; cards; painters' easels; glue for 
stationery; glues for office use; pencils; charcoal pencils; painting pencils; transfers (decalcomanias); party ornaments of 
paper; party decorations of metallic paper; cake decorations of paper; graphic prints; flags of paper; shields [paper 
seals]; punches [office requisites]; ink; labels, not of textile; announcement cards [stationery]; plastic bubble packs for 
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wrapping or packaging; viscose sheets for wrapping; sheets [stationery]; figurines [statuettes] of papier mâché; drawing 
materials; writing materials; watercolor saucers for artists; pictures; drawing instruments; electric or non-electric pencil 
sharpening machines; three-dimensional models for educational purposes; marking pens [stationery]; modeling 
materials; packing [padding] material of paper or cardboard; plastics for modeling; embroidery patterns; handwriting 
specimens for copying; molds for modeling clays [artists' materials]; writing cases [stationery]; paper bows; engravings 
(works of art); lithographic works of art; crêpe paper; corrugated paper; tissue paper; pastels [crayons]; modeling paste; 
patterns for dressmaking; money clips; paper clips; paintbrushes; drawing boards; stencil plates; tracing needles for 
drawing purposes; paperweights; erasing products; drawing rulers; adhesive tapes for stationery or household purposes; 
paper ribbons; seals [stamps]; steatite [tailor's chalk]; fountain pens; inking pads; applicator pads; canvas for painting; 
drawing sets; writing slates; felt pens; chalks; bulldog clips; colored sand as supplies for art or handicraft work; gum for 
suede leather; mask of paper; garlands of paper; invitation cards and envelopes; bookbinding material; photographs; 
stationery; adhesives for stationery or household purposes; artists' materials; paintbrushes; typewriters and office 
requisites (except furniture); instructional or teaching material (except apparatus); printing type; printing blocks; paper; 
cardboard; boxes of cardboard or paper; posters; albums; cards; books; newspapers; prospectuses; pamphlets; 
calendars; writing instruments; paintings (pictures), framed or unframed; aquarelles; patterns for dressmaking; graphic 
prints; drawing instruments; handkerchiefs of paper; face towels of paper; table linen of paper; toilet paper; bags (covers, 
pouches) for packaging (made of paper or plastic); garbage bags (of paper or of plastics); printed materials, posters, 
watercolors, engraved or lithographed works of art, images, printed matter, photographs, portraits, graphical 
reproductions, framed or unframed paintings; boxes of cardboard or paper, flower pot holders of paper, table linen of 
paper, face towels of paper.

Cl.18;Trunks; suitcases, traveling bags, shopping bags, beach bags, school bags, handbags, traveling sets 
(leatherware); leather or leather-board boxes; beach umbrellas; umbrellas; parasols; key cases (leather goods); 
briefcases (leather goods); wallets; coin purses not of precious metal; toiletry sets, storage pockets, laundry bags; 
luggage; leashes and harness for animals; watch chains; cat o' nine tails (whips); muzzles; leather and imitations of 
leather; animal skins; trunks and suitcases; backpacks, wheeled bags; bags for climbers and campers, travel bags, beach 
bags, school bags; vanity cases (empty); collars or clothing for animals; bags or net bags for shopping; bags or small 
bags (envelopes, pouches) for packaging (made of leather).

Cl.20;Pear seats, poufs, stools; playpens for babies; mats for infant playpens; bedding (excluding bed linen); folding 
beds for babies and children; mattresses; changing tables and mats; infant walkers; baby bouncers; baby swing chairs 
(seats); high chairs; seating boosters (seats, other than for vehicles); toilet reducers (seats, other than for vehicles); bath 
seats; steps not of metal, latches not of metal, seats, poufs, hooks, boxes of plastic for babies' pacifiers (teats), sunbeds, 
inflatable poufs; floor cushions; seat cushions; seats for chairs; decorations of plastic for foodstuffs and in particular for 
cakes; cushions, baskets, bins for animals; identity plates not of metal; support bars not of metal; camping furniture, 
mattresses; armchairs; garden gnomes; lumber, polystyrene, acrylic, plastic pieces to be decorated for use in the context 
of creative leisure activities; figurines of wood, polystyrene, acrylic; plastic figurines; decorative wooden mobiles; 
bamboo; wooden reels for yarn, silk, cord; letter boxes, not of metal or masonry; boxes of plastic; knobs, not of metal; 
busts of wood, wax, plaster or plastic; picture frames; toy chests; seashells; coral; horn, unworked or semi-worked; 
decorations of plastic for foodstuffs; tortoiseshell; meerschaum; racks; non-electric fans for personal use; mannequins; 
embroidery frames; holders of cloth for embroidery; mirrors [looking glasses]; mobiles [decoration]; moldings for picture 
frames; unworked or semi-worked mother-of-pearl; house numbers, not of metal, non-luminous; art objects of wood, wax, 
plaster or plastic; inflatable publicity objects; plaited straw except matting; baskets, not of metal; display stands; display 
units for jewelry; cabinet work; reeds [plaiting material]; rattan; wood ribbons; straw edgings; statues of wood, wax, 
plaster or plastic materials; tortoiseshell imitation; straw plaits; silvered glass [mirrors]; party or table decoration articles; 
kennels and nesting boxes; coat hangers; chests of drawers; cushions; racks; packaging containers of plastic; 
armchairs; seats; bedding (excluding bed linen); mattresses; funerary urns; plate racks; wickerwork; wooden boxes; 
works of art made of wood, wax, plaster, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-
pearl, meerschaum, substitutes for all these materials or of plastic; rattan; screens, armchairs, cabinets and more 
generally furniture; boxes of wood or plastic; non-electric fans for personal use; baskets not made of metal; umbrella 
stands, hat stands, coat stands; boards for hanging keys; cushions; rings, hooks, tie-backs, rails and rods for curtains; 
bead curtains for decoration; slatted indoor blinds; mirrors (looking glasses); mobile objects for decoration, decorative 
mobiles producing sounds; poster boards; placards of wood or plastics; decorative wall plaques, not of textile; frames 
and picture frame brackets; flower-pot pedestals.

Cl.21;Tableware not of paper; trash cans; cups; cups, drinking vessels, glasses (containers); tableware; plates not of 
precious metal; heat-insulated containers; brushes for cleaning babies' feeding bottles; trays for sterilization; vanity 
cases; combs; sponges; brushes (except paintbrushes); hairbrushes and toothbrushes; toothbrushes, toothbrush finger-
stalls; brush-making materials; toilet utensils or cases; soap boxes; perfume vaporizers; measuring flasks (not of 
precious metals); portable baby baths; feeding bottle drainers; nasal aspirators for babies; baby pots; coasters; cases 
and holders for burning candles and incense; mirror balls; self-shining sponge (shoes), brushes for shoe wax, for shoe 
polish, suede brushes, shoehorns; display racks for cakes; scratching posts for cats; playing posts for cats; bowls for 
animals; croquette dispensers; water dispensers, transportable drinking flasks; retractable plates, dispensers for 
excrement bags; plate holder; litter trays for pets; scoops for the disposal of pet waste; glass dishes, silicone dishes, 
metal dishes, ceramic dishes; folding boxes; bowls [basins]; laundry baskets; plastic wash buckets, food cans, bins and 
boxes of plastic for household use; sieves; salad bowls; cutlery trays; racks, soap dispensers, cups, soap dishes, toilet 
brushes; toilet flaps; shower scrapers; towel holders of metal, plungers for clearing blocked drains; towel rails and rings; 
dispensers for toilet paper or handkerchief; badges; chips and rollers of glass and acrylic glass; Non-electric household 
or kitchen utensils and containers (neither of precious metal, nor coated therewith); combs and sponges; brushes (except 
paintbrushes); brush-making materials; hand-operated cleaning instruments; steel wool; unworked or semi-worked glass 
(except building glass); porcelain; earthenware; bottles; works of art made of porcelain, terracotta or glass; statues or 
figurines (statuettes) made of porcelain, terracotta or glass; toilet utensils or cases; trash cans; glasses (receptacles); 
watering cans, heads for watering cans and more generally instruments for watering flowers and plants; flower pots; 
nozzles for sprinkler hoses; holders for flowers (flower arranging); gardening gloves; flowerpot covers not of paper; 
works of art made of porcelain, terracotta or glass; earthenware; porcelain ware; pottery; tableware not of precious metal; 
vases not of precious metal; kitchen and household utensils not of precious metals; napkin rings not of precious metal; 
unworked or semi-worked glass, enameled glass, painted glass; pots; flasks not of precious metal; glass jars [carboys]; 
candle holders and candlesticks not of precious metals; perfume burners; perfume vaporizers; baskets for domestic use, 
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not of precious metal; indoor aquariums.

Cl.25;Clothing; footwear; headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear; bibs, 
not of paper; layettes [clothing]; pajamas; sleeping bags (clothing for babies and children); clothing for babies and 
children; dressing gowns and robes for bath; bathrobes (clothing); ponchos, rain suits and clothing, shoes and slippers; 
bathrobes, kimonos, slippers, dressing gowns, interior robes, aprons, soles of leather; soles of chlorophyll; carbon soles; 
antibacterial soles.

Cl.27;Rugs; wallpapers; gymnastic mats; carpets for automobiles; artificial turf; carpets, rugs, mats and matting, 
linoleum and other floor coverings; bath mats; wall hangings not of textile.

Cl.28;Rattles; mobiles (toys); plush toys; dolls; musical toys and games; bath toys and games; early learning games, 
educational games, board games, building games, table games and toys (excluding amusement machines, video games 
and computer games); pulling, dragging and/or pushing games and toys; scale model vehicles; figurines, characters and 
animals (toys); spinning tops; seesaw-type toys; bowling games; balls for games, play balloons and playing balls; 
marbles for games; balls, cues and billiard tables; ring games; dolls; bedrooms, beds, houses, clothes and feeding 
bottles for dolls; puppets; bead boxes (including pearls made of wood) and flakes (toys); tool boxes (toys), training 
bicycles (toys); balloons; blowguns; supporter's horn, party favors; piñatas; toy tunnels; inflatable swimming pools (play 
article); buoys; water rings, swimming boards and jackets; streamers; streamers in the form of a bomb; hassle-free; 
creative leisure kits (games and toys); scoubidou (games); games; toys; ornaments for Christmas trees (except 
illumination articles); Christmas trees of synthetic materials; apparatus for physical education or gymnastics; fishing 
tackle; balls for games; billiard tables, cues or balls; card or board games; ice or roller skates; scooters; sailboards or 
surf boards; rackets; snowshoes; skis; protective padding (parts of sportswear); water wings.
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3582459    16/06/2016
[International Registration No. : 1352685]
Xiaomi Inc.
Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68, Qinghe Middle Street, Haidian District 100085 Beijing China

Proposed to be Used
IR DIVISION
Cl.12;Strollers; repair outfits for inner tubes; wheelchairs; trolleys; adhesive rubber patches for repairing inner tubes; 
pumps for bicycle tires; bicycles.

Cl.14;Jewelry boxes; bracelets [jewellery, jewelry (am.)]; brooches [jewellery, jewelry (am.)]; paste jewellery [costume 
jewelry (am.)]; chains [jewellery, jewelry (am.)]; charms [jewellery, jewelry (am.)]; necklaces [jewellery, jewelry (am.)]; tie 
clips; coins; key rings [trinkets or fobs]; badges of precious metal; tie pins; pins [jewellery, jewelry (am.)]; earrings; hat 
ornaments of precious metal; rings [jewellery, jewelry (am.)]; ornaments [jewellery, jewelry (am.)]; medals; clocks; 
wristwatches; stopwatches; boxes for timepieces; watch cases [parts of watches]; watches; clocks and watches, electric; 
watch chains; watch bands; precious metals, unwrought or semi-wrought; ingots of precious metals; iridium; gold, 
unwrought or beaten; osmium; palladium; platinum [metal]; rhodium; alloys of precious metal; silver, unwrought or 
beaten; spun silver [silver wire]; silver thread [jewellery, jewelry (am.)]; shoe ornaments of precious metal; amulets 
[jewellery, jewelry (am.)]; cloisonné jewellery [jewelry (am.)]; chronoscopes; alarm clocks; silver jewellery; cap jewelry; 
timer (watch); clock and watch box (gift); clockworks; clock boxes.

Cl.16;Mats for beer glasses; pamphlets; booklets; manuals [handbooks]; bookmarkers; printed matter; scrapbook 
albums; envelopes [stationery]; postcards; flags' of paper; albums; calendars; periodicals; posters; printed publications; 
prospectuses; atlases; books; pictures; lithographic works of art; bags [envelopes, pouches] of paper or plastics, for 
packaging; boxes of cardboard or paper; pencil sharpening machines, electric or non-electric; stationery; paper-clips; 
office requisites, except furniture; files [office requisites]; folders for papers; writing cases [stationery]; document files 
[stationery]; bookends; staples for offices; money clips; stamps [seals]; pencils; steel pens; gummed tape [stationery]; 
adhesive tape dispensers [office requisites]; paper; carbon paper; placards of paper or cardboard; ink; drawing 
instruments; painters' easels; typewriters, electric or non-electric; teaching materials [except apparatus]; modelling 
materials; rosaries; note books; almanacs; comic books; paper knives [cutters] [office requisites]; adhesive tapes for 
stationery or household purposes; compasses for drawing; toilet paper; towels of paper; greeting cards; cards; table 
coasters of paper; notebook or drawing book; tear-off calendars; hand pressure stapler (office equipment); pad.

Cl.20;Stands for calculating machines; baskets, not of metal; picture frames; photograph frames; wind chimes 
[decoration]; works of art of wood, wax, plaster or plastic; busts of wood, wax, plaster or plastic; pillows; bolsters; tool 
handles, not of metal; plaited straw, except matting; nameplates, not of metal; decorations of plastic for foodstuffs; 
kennels for household pets; identification bracelets, not of metal; funerary urns; hooks, not of metal, for clothes rails; 
curtain hooks; door handles, not of metal; furniture; counters [tables]; divans; cradles; mirrors [looking glasses]; stuffed 
animals; mannequins; pet cushions; cushions; sleeping bags for camping; chests for toy; pillow cushion.

Cl.21;Bowls [basins]; basins [bowls]; blenders, non-electric, for household purposes; utensils for household purposes; 
lunch boxes; chopsticks; kitchen utensils; containers for household or kitchen use; pitchers; jugs; candy boxes; urns; 
tableware, other than knives, forks and spoons; cups; dishes; pots; fruit cups; bottles; glass bulbs [receptacles]; boxes of
glass; ceramics for household purposes; porcelain ware; pottery; liqueur sets; tea services [tableware]; tea caddies; 
drinking glasses; coffee services [tableware]; teapots; candelabra [candlesticks]; clothes drying racks; vases; combs; 
cosmetic utensils; works of art of porcelain, ceramic, earthenware or glass; toothbrushes; toothpick holders; cleaning 
instruments, hand- operated; polishing apparatus and machines, for household purposes, non-electric; crystal 
[glassware]; half-produced glass tubes; birdcages; indoor aquaria; insect traps; glasses [receptacles]; pepper pots; waste
paper baskets; window-boxes; dustbins; toothbrushes, electric; toothpicks; make-up removing appliances; gloves for 
household purposes.

Cl.25;Sleep masks; wedding dresses; chasubles; sashes for wear; wimples; shower caps; money belts [clothing]; 
girdles; maniples.

Cl.28;Apparatus for games; jigsaw puzzles; dolls; play balloons; toys; games; mobiles [toys]; plush toys; playing 
cards; board games; skateboards; protective paddings [parts of sports suits]; body- building apparatus; archery 
implements; swimming pools [play articles]; ornaments for Christmas trees, except illumination articles and 
confectionery; scratch cards for playing lottery games; fishing tackle; camouflage screens [sports articles]; portable 
games with liquid crystal displays; radio-controlled toy vehicles; mah-jong; chess games; rackets; roller skates; shin 
guards [sports articles]; lines for fishing; living room game toys; board games; poker; protective pad (complete set of 
sportswear components); sports racket; plastic race track; sweat absorption band for racket; swimming belts; cheering 
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squad toys.

Cl.36;Financial management; financial information; financial evaluation [insurance, banking, real estate]; financial 
consultancy; business liquidation services, financial; repair costs evaluation [financial appraisal]; banking; investment of 
funds; insurance consultancy; insurance information; insurance services; financial analysis; financing services; lease-
purchase financing; stock exchange quotations; capital investment; rent collection; home banking; exchanging money; 
electronic funds transfer; real estate management; brokerage; surety services; trusteeship; deposits of valuables; art 
appraisal; stamp appraisal; numismatic appraisal; jewellery [jewelry (am.)] appraisal; antique appraisal; real estate 
brokerage; charitable fund raising; pawnbrokerage; lending against security; processing of credit card payments; health 
insurance; savings bank; credit card services.

Cl.37;Repair information; repair and maintenance of computer; electric appliance installation and repair; interference 
suppression in electrical apparatus; installation, maintenance and repair of computer hardware; photographic apparatus 
repair; rustproofing; telephone installation and repair; elevator installation and repair; installation and maintenance of 
entertainment or sports apparatus; burglar alarm installation and repair; shoe repair; knife sharpening; pump repair; 
umbrella repair; parasol repair; artificial snow-making services; restoration of works of art; restoration of musical 
instruments; swimming-pool maintenance; repair of hand tools; maintenance of jewelry ornaments; fire alarm installation 
and repair; installation and repair of electrical equipment; cellphone repairs; mobile terminal maintenance; construction; 
mining extraction; upholstery repair; heating equipment installation and repair; motor vehicle maintenance and repair; 
airplane maintenance and repair; shipbuilding; clock and watch repair; safe maintenance and repair; retreading of tires 
[tyres]; furniture installation and repair; fur care, cleaning and repair; disinfecting.
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Proposed to be Used
IR DIVISION
Cl.9;Computer software for organizing and viewing digital images and photographs; computer software to enhance the 
audio-visual capabilities of multimedia applications, namely, for the integration of text, audio, graphics, still images and 
moving pictures; computer peripherals; apparatus for broadcasting, recording, transmission or reproduction of sound or 
images.

Cl.38;Transmission of mobile content via internet; transmission of digital content via the internet; transmission of 
information via the Internet; streaming of digital media content for others via global computer network; transmission of 
audio and video content via the Internet; transmission of data, sound and images; transmission of online music file; 
transmission of digital files for shopping information service; Internet broadcasting services; video-on-demand 
broadcasting.

Cl.41;Digital image processing for video film production; production of audio and video recording; audio and video 
recording services; provision of recording studio facilities.
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3583104    15/02/2017
[International Registration No. : 1351878]
CAB PRODUKTTECHNIK GESELLSCHAFT FÜR COMPUTER- UND AUTOMATIONS-BAUSTEINE MBH & CO. KG
Wilhelm-Schickard-Straße 14 76131 Karlsruhe DE

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.7;Printing and dispensing machines, in particular machines for printing labels and labelling machines, electrical 
labelling apparatus, and parts and components of all the aforesaid goods; accessories for the aforesaid goods, included 
in this class.

Cl.9;Replication apparatus, in particular printers; data processing apparatus, equipment and accessories, in particular 
printers for computer; signal cables for IT, in particular cables for printers, printing and labelling machines, electrical 
labelling machines; replacement parts of the aforesaid goods; accessories of the aforesaid goods, included in this class; 
software for printing and dispensing machines, printers, electrical labelling apparatus.

Cl.16;Office machines, in particular machines for printing labels for stationeries, office labelling machines; parts of the 
aforesaid goods; accessories of the aforesaid goods, included in this class.

9761



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 09/11/2016; Application No. : UK00003195929 ;United Kingdom 

3583238    14/11/2016
[International Registration No. : 1351883]
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Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; lubricating oils and greases; fuels; non-chemical additives for fuels, 
lubricants and greases; dust absorbing, wetting and binding compositions; illuminants; gear oils; dust binding 
compositions; oils for heating and lighting; cutting and grinding fluids and oils; oils for machining and/or metal working 
operations.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
supervision, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; data processing equipment and computers; recorded media; computer hardware and firmware; 
computer software; computer games software; computer software relating to science, engineering and transport; 
computer software relating to vehicle telemetry, analytics, diagnostics and performance; computer software relating to 
the telemetry, analytics, diagnostics and performance of a world land speed record vehicle; computer software 
downloadable from the Internet; computer games downloadable from the Internet; computer software downloadable from 
the Internet in relation to science, engineering and transport; computer software downloadable from the Internet relating 
to vehicle telemetry, analytics, diagnostics and performance; computer software downloadable from the Internet relating 
to the telemetry, analytics, diagnostics and performance of a world land speed record vehicle; downloadable electronic 
publications; telecommunications apparatus; computer equipment adapted for use with an external display screen or 
monitor; mouse mats; mobile phone accessories; contact lenses, spectacles and sunglasses; clothing for protection 
against injury, accident, irradiation or fire; car racing helmets; motorcycle helmets; fireproof automobile racing suits for 
safety purposes; furniture adapted for laboratory use; computer games.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motor cars; vans; lorries; motorcycles; motor boats; 
sailing boats; aircraft.

Cl.14;Precious metals and their alloys; jewellery, costume jewellery, precious stones; horological and chronometric 
instruments, clocks and watches.

Cl.16;Publications, books, magazines, newsletters; photographs, posters, pictures; stationery; paper, cardboard and 
goods made from these materials; adhesives for stationery or household purposes; artists’ materials; paint brushes; 
typewriters; packaging materials; printers’ type; printing blocks; paint boxes for children; cheque book holders.

Cl.24;Textiles and substitutes for textiles; bed covers; bed sheets; duvet covers; table covers; towels; bath towels; 
beach towels; tea towels; printed fabrics.

Cl.25;Clothing, footwear headgear, for men, women and children; sports clothing; T-shirts; polo shirts; tops; hoodies; 
coats; jackets; trousers; shorts; caps; socks; overalls.

Cl.28;Games and playthings; playing cards; gymnastic and sporting articles; decorations for Christmas trees; 
childrens' toy bicycles; toys; scale model vehicles; toy vehicles; radio controlled toy vehicles; electronic games; 
computer games consoles; arcade games.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; soft drinks; energy drinks; fruit beverages 
and fruit juices; non-alcoholic beers and wines; syrups and other preparations for making beverages.

Cl.38;Telecommunications; telecommunications services for the transmission and distribution of data; data streaming; 
the streaming of data relating to science, engineering and transport; the streaming of data relating to vehicle telemetry, 
analytics, diagnostics and performance; the streaming of data relating to the telemetry, analytics, diagnostics and 
performance of a world land speed record vehicle; providing access to data in computer networks via the Internet; 
providing access to data in computer networks via the Internet relating to science, engineering and transport; providing 
access to data in computer networks via the Internet relating to vehicle telemetry, analytics, diagnostics and performance;
providing access to data in computer networks via the Internet relating to the telemetry, analytics, diagnostics and 
performance of a world land speed record vehicle; transmission of data and audio visual images via a global computer 
network or the Internet; transmission of data and audio visual images via a global computer network or the Internet 
relating to science, engineering and transport; transmission of data and audio visual images via a global computer 
network or the Internet relating to vehicle telemetry, analytics, diagnostics and performance; transmission of data and 
audio visual images via a global computer network or the Internet relating to the telemetry, analytics, diagnostics and 
performance of a world land speed record vehicle; transmission of data, audio, video and multimedia files, including 
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downloadable files and files streamed over a global computer network; broadcasting services; television broadcasting; 
film broadcasting.

Cl.41;Provision of education and training in relation to science, engineering and transport; provision of school and 
university courses and projects in relation to science, engineering and transport; provision of education and training in 
relation to science, engineering and transport on-line from a computer database or the Internet; provision of an on-line 
virtual learning environment (VLE) in relation to science, engineering and transport; sporting and cultural activities; 
organization of sporting events; organization of motor racing events; organization of world land speed record attempt 
events; timing of sporting events.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; providing temporary access to non-downloadable 
computer software; providing temporary access to non-downloadable computer games software; providing temporary 
access to non-downloadable computer software relating to science, engineering and transport; providing temporary 
access to non-downloadable computer software relating to vehicle telemetry, analytics, diagnostics and performance; 
providing temporary access to non-downloadable computer software relating to the telemetry, analytics, diagnostics and 
performance of a world land speed record vehicle; providing temporary access to non- downloadable electronic 
publications.
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Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software products; fire extinguishers.

Cl.35;Advertising; business management; business administration; office functions; business management 
consultancy; consultancy in the field of marketing and business advertising; updating of advertising material; services for
organizing business meetings (also via the internet); economic forecasting; commercial information and advice for 
consumers [consumer advice shop]; business management assistance; provision of commercial and business contact 
information; business investigations; preparing, organizing, composing and placing advertisements (for others); drafting 
of advertisements for use on web pages on the internet; arranging business introductions; personnel recruitment; 
advertising and (digital) advertising services; composing of advertisements for use as web pages and on the internet; 
compilation of advertisements; commercial intermediation services; business networks (services relating to -).

Cl.38;Telecommunications; chat room services; electronic exchange of messages via chat lines, chat rooms and 
internet forums; forums [chat rooms] for social networking; videoconferencing services; providing internet chatrooms; 
providing online forums; rental of access time to global computer networks; providing access to databases; providing 
user access to global computer networks.

Cl.41;Teaching; providing of training; entertainment services; sporting and cultural activities; coaching [training]; 
conference services; arranging and conducting of conferences and congresses.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer software consultancy; computer 
programming; server hosting; installation of computer software; maintenance of computer software; computer software 
design; software as a service [saas]; computer rental; rental of computer software; rental of web servers; hosting 
computer sites [web sites].

Cl.45;Legal services; security services for the protection of property and individuals; dating services; matchmaking 
services.
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Priority claimed from 01/08/2016; Application No. : 87122695 ;United States of America 

3583797    20/12/2016
[International Registration No. : 1352793]
NOVA CREDIT INC.
885 El Camino Real, Suite 13A-151 Palo Alto CA 94301 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for the compilation of credit reporting data.

Cl.36;Financial services, namely, credit reporting services.
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Priority claimed from 09/08/2016; Application No. : 1337430 ;Benelux 

3584437    09/02/2017
[International Registration No. : 1352443]
MAGIC PRODUCTION GROUP (M.P.G.) SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic recording media, sound 
recording disks; compact disks, DVDs and other digital recording media; animated cartoons; electronic publications 
recorded on computer media; all the aforesaid goods in connection with famous characters represented in the form of 
adolescent cartoon characters, where none of the above products is connected with television or singing competitions.

Cl.16;Paper; cardboard; printing products; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional or 
teaching material (except apparatus); plastic materials for packaging (not included in other classes); printing type; 
images, diaries, comic strips, newspapers, magazines, books, activity books; pen and pencil cases; all the aforesaid 
goods in connection with famous characters represented in the form of adolescent cartoon characters, where none of the 
above products is connected with television or singing competitions.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; Decoration for Christmas trees, 
building games, card games, manipulation games, parlor games, action toys, construction toys, models (toys), scale 
model vehicles (toys); all the aforesaid goods in connection with famous characters represented in the form of adolescent 
cartoon characters, where none of the above products is connected with television or singing competitions.

Cl.30;Pastry and confectionery; edible ices; chocolate and chocolate-based products.

Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.38;Dissemination of motion picture films and other audiovisual and multimedia content via Internet protocol and 
communication networks; all the aforesaid services in connection with famous characters represented in the form of 
adolescent cartoon characters, where none of the above services is connected with television or singing competitions.

Cl.41;Education; training; sporting and cultural activities; provision of non-downloadable online comic books and 
graphic novels; interactive entertainment services; organization and provision of games via the Internet; entertainment 
provided via a global communication network; information in the field of education or entertainment provided online from 
a computer database or the Internet; providing on-line non-downloadable video; all the aforesaid services in connection 
with famous characters represented in the form of adolescent cartoon characters, where none of the above services is 
connected with television or singing competitions.
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Priority claimed from 20/07/2016; Application No. : 2016-077816 ;Japan 

3584536    31/08/2016
[International Registration No. : 1352460]
SNK PLAYMORE CORPORATION
1-16-17, Esaka-Cho, Suita-City Osaka 564-0063 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs recorded on CD-ROMs; computer game programs recorded on 
data media; computer game software for use on mobile and cellular phones; computer game software for use on mobile 
computers; computer game software for use on tablet computers; mobile computers; computer game software 
downloadable from a global computer network; game programs for arcade video game machines; game programs for 
home video game machines; video game cartridge; video game programs recorded on CD-ROMs; video game programs 
recorded on data media; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal 
displays; downloadable music files; downloadable image or video files; downloadable ring tones for mobile phones; 
compact discs [audio-video]; phonograph records; cinematographic film, exposed; exposed cinematographic films; 
exposed slide films; slide film mounts; electronic publications, downloadable; cell phone straps; portable telephones; 
tablet computers; telecommunication machines and apparatus; animated cartoons.

Cl.41;Game services provided on-line from a computer network; providing information on game services provided on-
line from a computer network; providing amusement arcade services; arranging and organization of game competitions; 
games equipment rental; video game machine rental; providing on-line images and videos, not downloadable; providing 
on-line music and sounds, not downloadable; rental of records and recorded compact discs; rental of recorded video 
discs; club services [entertainment or education]; providing information in the field of recreational activities; 
amusements; entertainment information; educational and instruction services relating to arts, crafts, sports and general 
knowledge; organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars; 
providing on-line electronic publications, not downloadable; reference libraries of literature and documentary records; 
book rental; cinema presentations; film production; film distribution; entertainer services; direction or presentation of 
plays; musical performances; arranging and planning of movies, shows, plays and musical performances; organization of 
sporting events; organization of entertainment events excluding movies, shows, plays, musical performances, sports, 
horse races, bicycle races, boat races and auto races; production of videotape film in the field of education, culture, 
entertainment and sports [not for movies or television programs and not for advertising or publicity]; providing 
amusement facilities; rental of toys; rental of amusement machines and apparatus; rental of game machines and 
apparatus; amusement park and theme park services; providing facilities for movies, shows, plays, music and 
educational training.
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Priority claimed from 26/07/2016; Application No. : 015692742 ;European Union 

3586496    24/01/2017
[International Registration No. : 1353911]
Lumberg Holding GmbH & Co. KG
Im Gewerbepark 2 58579 Schalksmühle Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for manufacturing connectors and cable sets.

Cl.8;Hand tools and implements (hand-operated) for manufacturing connectors and cable sets.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electric cables and leads; ready-made electric cables and 
wires; plug-in connectors; plug-in devices in the nature of plugs; connectors and electric contacts; terminals; electric 
contact elements; commutators; sensor; actuators; electronic components for I/O systems and bus systems.

Cl.42;Scientific and technological services, and research and design relating thereto; development, technical drawing, 
graphic design and technical consultancy relating thereto of scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, electric cables and wires, ready-made electric cables and wires, plug-in connectors, plug-in devices, 
connectors and contacting devices, connecting clips, contact elements, switches, sensors, actuators, electronic 
components for i/o systems and bus systems, machines and machine tools for manufacturing connectors and cable sets, 
hand tools and implements (hand-operated) for manufacturing connectors and cable sets.
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Priority claimed from 15/04/2016; Application No. : 30 2016 011 200 ;Germany 

3586815    29/09/2016
[International Registration No. : 1354557]
J.G. Weisser Söhne GmbH & Co. KG
Bundesstraße 1 78112 St. Georgen DE

Proposed to be Used
IR DIVISION
Cl.7;Mechanical handling apparatus, workpiece pallets, manually and numerically controlled dividing apparatus, 
consisting of circular dividing apparatus, dividing plates, dividing heads and rotary tables; tools and tool-holders for 
machine tools; handling machines and apparatus for handling semi-finished products, work pieces, tools and work-piece 
fixings for use in connection with machine tools; parts for the aforesaid goods (included in this class); metal working 
machines and tools; machine elements; housings [parts of machines]; tables for machines; individual parts and fittings 
for machine tools, in particular control devices (included in this class); assemblies for machine tools, in particular for 
milling machines and/or lathes; handling machines and mechanical handling apparatus for workpieces or tools; 
mechanical equipment and machines for the automated handling of tools and workpieces; radial cams; parts for the 
aforesaid goods.

Cl.9;Electromagnetic and electronic controllers for machine tools; data processing, data input and data output 
apparatus for use in connection with industrial production; parts for all the aforesaid goods (included in this class); 
programs for industrial production and production planning; electrical communication machines and instruments; 
electrical distribution or control machines and instruments; measuring and testing machines and instruments; regulating, 
controlling, measuring, recording and monitoring apparatus, in particular regulating, controlling, measuring, recording 
and monitoring apparatus for numerically controlled machine tools; installations consisting of a combination of the 
aforesaid apparatus and equipment; parts for all the aforesaid apparatus, instruments and equipment (included in this 
class); digital, electromechanical, electric and electronic control devices and/or data processing equipment for controlling 
and operating machine tools and/or lathes and/or for assemblies for machine tools and/or lathes; software for use in 
connection with industrial manufacturing, namely operating and control software for operating and control consoles of 
machine tools for processing and forwarding of CAD/CAM and NC data to machines tools; special fittings for machine 
tools for working metals and plastics, namely electric, electronic and digital control devices.

Cl.37;Repair of and maintenance, namely error elimination in, machine tools, machine tool accessories and machine 
tool control mechanisms.

Cl.41;Training for users of machine tools, machine tool accessories, machine tool control mechanisms and programs 
for machine tools.

Cl.42;Programming for industrial manufacture and production planning, design of machine tools and equipment or 
apparatus relating thereto, including parts therefor, and devices consisting of the aforesaid goods; technological and 
technical consultancy in relation to the performance and operation of machine tools requiring sophisticated expertise, 
techniques and experience in order to ensure proper operation together with computers, apparatus/machines and for 
other purposes; testing or research in relation to machine tools and associated equipment or apparatus.
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Priority claimed from 15/06/2016; Application No. : 87072644 ;United States of America 

3587000    13/12/2016
[International Registration No. : 1354219]
ABOUT, INC.
1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for obtaining information, expert content and articles in the fields of finance and 
financial services.

Cl.41;Providing blogs and non-downloadable publications in the nature of articles and columns in the fields of finance 
and financial services, via a website; providing on-line publications in the nature of articles, columns and blogs in the 
fields of finance and financial services.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the fields of finance 
and financial services on a global computer network; developing customized web pages and other data feed formats 
featuring user-defined information in the fields of finance and financial services; providing customized on-line web pages 
and data feeds featuring user-defined information, which includes blog posts, new media content, other on-line content, 
and on-line web links to other websites; providing customized on-line web pages featuring user-defined information, 
which includes search engines and on-line web links to other web sites.
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Priority claimed from 16/09/2016; Application No. : 1339438 ;Benelux 

3587487    17/01/2017
[International Registration No. : 1353988]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric irons for household use incorporating a steam generating apparatus; 
apparatus for ironing fabrics.

Cl.11;Garment steamers.
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Priority claimed from 01/08/2016; Application No. : 015707656 ;European Union 

3587552    09/12/2016
[International Registration No. : 1354223]
The Royal Commonwealth Society for the Blind
35 Perrymount Road Haywards Heath, West Sussex RH16 3BW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Campaigning (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); 
promotional and public awareness campaigns in the field of disability.

Cl.36;Charitable fundraising services; management of funds; financial arrangements to facilitate charitable giving; 
financial management services; fund investments.

Cl.41;Education and training services; publication of books, leaflets, journals and other printed materials; electronic 
publishing; organising of conferences, seminars, courses, workshops and public awareness events.

Cl.45;Political lobbying services; setting and implementation of professional standards relating to disability (term 
considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations).
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3587611    05/12/2016
[International Registration No. : 1354214]
GUANGZHOU AOKING LEATHER CO., LTD
No. 6 Zebin Road, Yangguang Road, Shiling Town, Huadu District, Guangzhou Guangdong Province China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.18;Garment bags for travel; travelling sets [leatherware]; backpacks; shopping bags; handbags; trunks [luggage]; 
bags for sports; school bags; pocket wallets; valises [hand].

Cl.25;Clothing; knitwear [clothing]; baby layettes; footwear; hats; hosiery; gloves [clothing]; scarves; neckties; strap 
for clothing.
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Priority claimed from 11/08/2016; Application No. : 87135056 ;United States of America 

3587662    13/02/2017
[International Registration No. : 1354284]
Humans Net, Inc.
37 W 19th St., Fl 2 New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Tools in the nature of downloadable software for creating contracts for services rendered between buyers and 
providers of services for everyday tasks; tools in the nature of downloadable software for users to negotiate terms of an 
agreement between a buyer and provider of services in the field of everyday tasks from an online website.

Cl.35;Business services, namely, providing an online marketplace for consumers and providers of services in the field 
of assistance with everyday tasks; business services, namely, providing information in the field of negotiating contracts 
for assistance with everyday tasks via an online website; business services, namely, providing the ratings and reviews on 
services for commercial purposes posted by users on an online marketplace via an online website.

Cl.41;Business education services, namely, providing tools in the nature of educational tutorial sessions in the field of 
negotiating terms of an agreement for users to negotiate terms of an agreement between a buyer and seller of services in 
the field of everyday tasks via an online website; business education services, namely, providing tools in the nature of 
educational tutorial sessions in the field of negotiating terms of an agreement for users to create contracts for services 
being rendered between buyers and providers of services for everyday tasks via an online website.

Cl.42;Providing tools in the nature of non-downloadable software for users to create contracts for services rendered 
between buyers and providers of services for everyday tasks via an online website; providing tools in the nature of non-
downloadable software for users to negotiate terms of an agreement between a buyer and provider of services in the field 
of everyday tasks via an online website; providing information on computer technology for users to post ratings and 
reviews on services for commercial purposes via an online website; providing temporary use of a web-based software 
application for providing an online marketplace for buyers and sellers of services of everyday tasks on a global computer 
network; providing temporary use of a web-based software application for providing a two-way system for users of an 
online marketplace to evaluate and provide feedback regarding parties they have interacted with via the online 
marketplace in connection with everyday tasks.

9774



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

Priority claimed from 17/10/2016; Application No. : 4020160084850 ;Republic of Korea 

3587995    28/12/2016
[International Registration No. : 1353768]
Kyochon F & B Co., Ltd.
78, Songsin-ro, Gasan-myeon, Chilgok-gun Gyeongsangbuk-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.30;Prepared coffee and coffee-based beverages; noodle-based prepared meals; Korean-style dried seaweed rolls 
containing cooked rice (gimbap); kimchi pancakes (kimchijeon); crust of overcooked rice (nurungji); cooked dish 
consisting primarily of sliced oval rice cakes with broth (tteokguk); Korean-style dumplings (mandu); buckwheat 
vermicelli; cooked barley; roasted coffee beans; cooked rice mixed with vegetables and beef (bibimbap); mung bean 
pancake (bindaetteok); rice-based pudding dessert; rice-based snack food; prepared cocoa and cocoa-based beverages; 
rice balls; sushi; chopped noodles (kalguksu); cold soybean soup noodle.

Cl.43;Canteen services; tourist eating house services; lunch box restaurant chain services; restaurant and hotel 
services; restaurant services; buffet restaurants; salad bars; western style restaurants; providing food and drink in 
restaurant chains; mobile cafe services for providing food and drink; mobile restaurant services; Japanese restaurants; 
traditional tea cafes; Chinese restaurants; cafe and cafeteria services; take-away food services; cart bars; snack stall; 
pizza parlors; Korean restaurants.
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3588067    27/10/2016
[International Registration No. : 1354562]
Trimble Inc.
935 Stewart Drive Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, tablet computers, laptop computers, handheld computers and 
desktop computers, namely, software for tracking, managing, monitoring, storing, updating, sharing and viewing 
information, documents, photos, videos, data and files, for use in the fields of building and project design, construction, 
building operations, civil engineering, and project management; computer software for accessing web-based 
communication and collaboration platforms allowing users to capture, access, view, display, exchange, share, organize, 
store, create, manage, transmit, and download information, documentation, photos, videos, data and files from local and 
global computer networks and wireless networks from mobile phones, tablet computers and portable electronic 
computing devices; downloadable computer software for tracking, managing, monitoring, storing, updating, sharing and 
viewing information, documents, photos, videos, data and files for use in the fields of building and project design, 
construction, building operations, civil engineering, and project management; downloadable software for use in creating, 
converting, reading, viewing, editing, managing, printing, indexing, integrating, synchronizing and retrieving electronic 
documents and files; computer software for allowing real time electronic communications over computer networks and 
mobile computing devices; computer application software for mobile phones, tablet computers, laptop computers, 
handheld computers and desktop computers that allows field workers to update, receive and transmit data, electronic 
files and information stored in computers in real time using a mobile device; downloadable mobile applications for secure 
access to enterprise data sources and for downloading, viewing, editing, creating, updating, collaborating, sharing, 
managing and synchronizing data and electronic files via mobile phones, tablet computers and other mobile computing 
devices; downloadable geographical information system (GIS) software; electronic publications, namely, user manuals 
and instructional books featuring information on computer software recorded on computer media

Cl.35;On-line wholesale and retail store services featuring a wide variety of goods and services for use in the fields of 
building and project design, construction, building operations, civil engineering, project management, geospatial 
technology, and geographical information systems (GIS); providing an online marketplace for sharing, buying, and/or 
selling products and services; electronic commerce services, namely, providing information about products and services 
via telecommunication networks for advertising and sales purposes

Cl.42;Software as a service (SAAS) services, namely, hosting software for use in building and project design, 
construction, building operations, civil engineering, and project management, for use in collecting, editing, organizing, 
modifying, book marking, transmitting, displaying, synchronizing, converting, storing and sharing data, files and 
information, for use in receiving, processing, transmitting and displaying data, files and information, for use in project 
management, for use in data collection, integration, sharing, and analysis, for use in operations management, for use in 
monitoring and managing equipment, vehicles and personnel, and for use in tracking and managing costs; application 
service provider (ASP) services, namely, hosting, managing, developing and maintaining applications and software and 
websites for use in the fields of building and project design, construction, building operations, civil engineering, and 
project management; application service provider (ASP) services featuring software for wireless communication, mobile 
information access, and remote data management for wireless delivery of content to and from mobile computers, mobile 
phones, or personal digital assistants; application service provider (ASP) services featuring computer software for 
business and project planning, collaboration and communication, namely, for collecting, capturing, tracking, managing, 
monitoring, storing, updating, editing, organizing, searching, viewing and sharing of information, documents, photos, 
videos, data and files, for collaborating on shared documents and conducting interactive discussions, for digital asset 
management, project management, approval workflow of business and project processes, expenses and materials, for 
procurement of goods and services, and for collecting and storing data, electronic files, and records; providing an online 
non-downloadable Internet-based system application featuring technology enabling users to convert digital images and 
electronic files to different formats and providing an interface allowing users to view, manipulate and share digital images 
and electronic files originating from different file formats; application service provider (ASP), software-as-a-service 
(SAAS) and platform-as-a-service (PaaS) featuring software for collaborating, accessing, integrating, formatting and 
synchronizing disparate electronic files and digital images; providing temporary use of online nondownloadable cloud 
computing software for use in the fields of building and project design, construction, building operations, civil 
engineering, and project management, namely, for collecting, tracking, generating and analyzing data, for project and 
construction management, for providing wireless communication, mobile information access, and remote data 
management for wireless delivery of content to and from mobile devices, handheld computers, laptop computers, and 
mobile electronic devices; information, advisory and consulting services relating to the selection, implementation and use
of computer software; installation, repair, maintenance and updating of computer software; technical support services, 
namely, troubleshooting of computer software problems

9776



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 08/07/2016; Application No. : UK00003173780 ;United Kingdom 

3588228    06/01/2017
[International Registration No. : 1353442]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE
The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; usb flash drives; cd-roms; magnetic data media; magnetic tapes; magnetic disks; optical discs; 
optical data media; videotapes; computer software; downloadable computer software; computer software, recorded; 
software for mobile phones, tablets and portable computers; downloadable software for mobile devices; educational 
software; application software; computer software for communicating with users of hand-held computers; computer 
software in the field of electronic publishing; downloadable books; downloadable booklets; downloadable pamphlets; 
downloadable image files; downloadable text files; downloadable video files; downloadable exam papers; downloadable 
quizzes; downloadable assessment criteria; downloadable educational materials; downloadable periodical publications; 
downloadable journals; downloadable dictionaries; downloadable reference books; downloadable lecture notes; 
downloadable educational worksheets; downloadable slide presentations; downloadable flashcards; downloadable 
vocabulary lists; electronic publications, downloadable; printed publications in electronically readable form; printed 
publications in optically recorded form; databases; podcasts; talking books; downloadable publications; downloadable 
educational materials including exam papers, course materials and lecture notes; mouse pads; sleeves for laptops; 
sleeves for tablet computers; sleeves for portable computers; cases for mobile phones, tablets or portable computers; 
computer software for the provision of training, education, examination and assessment including software for operation 
over computer networks and by remote computer access; magnetic, optical and other disks, magnetic tape and other 
media for electronically recording data or software carrying computer data or computer software for the provision of 
training, education, examination and assessment; parts and fittings for all the aforesaid goods; none of the aforesaid 
being or related to computer or video games, online games or online entertainment, or computer game, video game or 
interactive entertainment software on any medium.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed publications; prospectuses; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; exercise 
books; bibles; printed awards; printed certificates; reference books; dictionaries; directories; reports; journals; exam 
papers; lecture notes; worksheets; quizzes; educational assessment criteria; flashcards; vocabulary lists; documents; 
forms; brochures; instructional and teaching materials included in this class all relating to the training, testing, 
examination and assessment of candidates for educational achievement, and to the provision of training, testing, 
examination and assessment services, including computer assisted, computer mediated services and on-line services 
and to the provision of distance learning programmes; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; certification of education 
and training awards; computer assisted education services; computer assisted examination services; design of 
educational courses, examinations and qualifications; development of educational material; educational assessment 
services; educational examination services; academic examination services; educational research; provision of 
educational examination facilities; setting of educational standards; university education services; university services; 
provision of distance learning programmes; arranging and conducting of colloquiums, workshops [training], congresses, 
conferences, seminars and symposiums; correspondence courses; distance learning courses; organisation of 
competitions [education or entertainment]; organisation of exhibitions for cultural or educational purposes; arranging of 
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festivals for educational purposes; club services [entertainment or education]; holiday camp services [entertainment]; 
holiday camp services [education]; sport camp services; electronic desktop publishing; publishing consultancy services; 
advisory services relating to publishing; publishing services; electronic publishing services; providing electronic 
publications; publication of printed matter and printed publications; production of radio and television programmes; 
providing online electronic publications, not downloadable; publication of texts, other than publicity texts; publication of 
books, reference books, directories, manuals, reports, magazines, journals, periodicals, dictionaries, exam papers, lecture
notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets, flashcards, vocabulary lists and 
educational material including online publication; publishing; writing of texts, other than publicity texts; bibliographic 
information; language interpreter services; translation; lending libraries; mobile library services; providing museum 
facilities; teaching, examination and assessment services including computer assisted and computer mediated services 
and on-line services; information, advisory and consultancy services relating to the aforesaid services; none of the 
aforesaid being or related to computer or video games, online games or online entertainment, or computer game, video 
game or interactive entertainment software on any medium.
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Priority claimed from 23/09/2016; Application No. : M 2016 06425 ;Romania 

3588243    05/01/2017
[International Registration No. : 1353227]
SC SAMMILLS DISTRIBUTION SRL
Str. Constructorilor nr. 27, Apahida Jud Cluj Romania

Proposed to be Used
IR DIVISION
Cl.32;Still water, carbonated waters, water (beverages), drinking water, mineral water, bottled water, flavoured water, 
spring water, table water, soda water (syphon), sparkling water, carbonated mineral waters, mineral waters (beverages).

Cl.35;Advertising; business management; business administration; office functions.
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Priority claimed from 28/10/2016; Application No. : UK00003193762 ;United Kingdom 

3588254    21/02/2017
[International Registration No. : 1354288]
Kudu International Limited 
Ingles Manor, Castle Hill Avenue Folkestone CT20 2RD GB

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer peripherals; electronic data processing equipment; computer 
networking and data communications equipment; computer components and parts; electronic memory devices; 
electronic control apparatus; programmed-data-carrying electronic circuits; wires for communication; electrodes; 
telephones; aerials; batteries; micro processors; keyboards; video films.

Cl.16;Paper; cardboard; printed publications; printed matter; computer printers (Inking ribbons for -); bookbinding 
materials; books; adhesives for stationery or household purposes; artists' paint brushes; music sheets; music scores; 
periodical magazines; photographs; stationery and educational supplies; typewriters; instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); printing blocks.

Cl.38;Telecommunication services; communication services for the electronic transmission of voices; transmission of 
data; electronic transmission of images, photographs, graphic images and illustrations over a global computer network; 
transmission of data, audio, video and multimedia files; simulcasting broadcast television over global communication 
networks, the Internet and wireless networks; provision of telecommunication access to video and audio content 
provided via an online video-on-demand service; satellite communication services; telecommunications gateway 
services.

Cl.41;Production of radio and television shows and programmes; film production services; education, teaching and 
training; entertainment services; presentation of movies; film distribution; provision of non-downloadable films and 
television programs via a video-on-demand service; arranging and conducting of workshops and seminars; arranging and 
conducting of congresses; organization of exhibitions for cultural and educational purposes; publication of electronic 
books and journals online.
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Priority claimed from 08/08/2016; Application No. : 30 2016 107 186 ;Germany 

3588266    13/12/2016
[International Registration No. : 1354248]
Fraunhofer-Gesellschaft zur Förderung der angewandten Forschung e.V.
Hansastraße 27c 80686 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, particularly for apparatus for recording, transmission or reproduction of sound, data or 
images; encoders (data processing); encoding apparatus; decoders (data processing); decoding apparatus; apparatus for 
recording, processing, transmission and reproduction of sound, data or images; information technology and audiovisual 
equipment; data processing apparatus; computers; audio/visual and photographic devices; audio devices and radio 
receivers; display devices, television receivers and film and video devices; image capturing and developing devices; 
digital media player; TV sets; set-top boxes; audio and video receivers; loudspeakers; soundbars; headphones; MP3 
players; DVD players; optical disk players, particularly blu-ray players; virtual reality headsets; digital sound processors; 
digital projectors.

Cl.28;Video game machines; game consoles for use with an external display screen or monitor; video gaming consoles 
for playing computer games.

Cl.42;Scientific and technological services and design relating thereto; scientific and industrial research; technical 
research; engineering in the field of audio technology; technical engineering in the field of loudspeakers, headphones and
audio equipment; computer programming; consultancy relating to the design and development of computer software and 
hardware architecture; design and development of computer hardware and software, particularly for apparatus for 
recording, transmission or reproduction of sound, data or images; computer software installation and maintenance.
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Priority claimed from 06/02/2015; Application No. : FI2015C000145 ;Italy 

3722146    21/12/2017
[International Registration No. : 1248359]
SNAK S.R.L.
Via Ponte a Iozzi, 8/1 I-50026 IMPRUNETA (FI) Italy

Proposed to be Used
IR DIVISION
Cl.21;Porcelain ware; cups; teapots; tea balls; tea strainers; tea canisters; tea services [tableware]; kitchen containers; 
storage jars.

Cl.30;Tea; flowers or leaves for use as tea substitutes; tea extracts; instant tea; iced tea; non-medicated tea bags; tea 
mixtures; tea-based beverages; tea for infusions; non-medicated tisanes made of tea; packaged tea [other than for 
medicinal use].

Cl.43;Provision of food and drink.
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Priority claimed from 17/01/2014; Application No. : PD2014C000050 ;Italy 

3722152    21/12/2017
[International Registration No. : 1242358]
GOLDEN GOOSE S.P.A.
Via San Martino, 17 I-20122 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, not included in other classes; animal skins, hides; trunks and travelling bags; 
umbrellas and parasols; walking sticks; whips, harness and saddlery; attaché cases; bags for sports; bags for climbers; 
bags for campers; bags; beach bags; belt bags; waist bags; bum bags; boston bags; clutch bags; duffel bags; gladstone 
bags; gym bags; hiking bags; key bags; knitted bags; leather bags; overnight bags; roll bags; school bags; shoulder 
bags; tote bags; travelling bags; carry-all bags; all purpose sports bags; bags for carrying animals; canvas shopping 
bags; carry-on bags; cosmetic bags sold empty; game bags (hunting accessories); garment bags for travel; leather bags 
and wallets; net bags for shopping; shoe bags for travel; sling bags for carrying infants; textile shopping bags; bags 
(envelopes, pouches) of leather, for packaging; jewellery bags of textile material (empty); briefcases; card cases 
(notecases); credit card cases (wallets); handbag frames; handbags; hat boxes of leather; haversacks; key cases; music 
cases; pocket wallets; pouch baby carriers; purses; rucksacks; suitcase handles; suitcases; leather suitcases; tool bags 
of leather, empty; travelling trunks; travelling sets (leatherware); vanity cases, not fitted; boxes of leather or leather board;
cases, of leather or leatherboard; chin straps, of leather; coverings of skins (furs); fur; girths of leather; leather laces; 
leather straps; leather thread; leather twist; leatherboard; moleskin (imitation of leather); shoulder belts (straps) of 
leather; leather thongs; collars for animals.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 15/03/2016; Application No. : 4256855 ;France 

3723298    18/12/2017
[International Registration No. : 1348317]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude, Société Anonyme
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Fuel gas; liquefied natural gas.

Cl.7;Compressors for gas compression; valves; regulators; expansion turbines; fluid separators; machines and 
mechanical equipment dedicated to gas, petroleum, chemical or petrochemical industry installations.

Cl.11;Installations and apparatus (and components thereof) for fluid liquefaction, separation and evaporation; gas 
condensers; gas separation equipment; gas purification installations and equipment; heat exchangers for natural gas or 
hydrocarbon gas; apparatus, installations and equipment for the treatment and liquefaction of hydrocarbon gas and 
natural gas; devices, apparatus and installations for production of gas and chemical products.

Cl.40;Treatment of products, namely liquefaction of gas and particularly of natural gas; gas production services.

Cl.42;Engineering work, technical consulting services, plan preparation, technical project studies, industrial research 
and development services, studies and work provided by engineers namely appraisals, evaluations, estimates, research, 
preparation of reports in the fields of gas production and liquefaction, particular relating to natural gas.

9784



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 15/03/2016; Application No. : 4256858 ;France 

3727112    18/12/2017
[International Registration No. : 1347629]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude, Société Anonyme
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Fuel gas; liquefied natural gas.

Cl.7;Compressors for gas compression; valves; regulators; expansion turbines; fluid separators; machines and 
mechanical equipment dedicated to gas, petroleum, chemical or petrochemical industry installations.

Cl.11;Installations and apparatus (and components thereof) for fluid liquefaction, separation and evaporation; gas 
condensers; gas separation equipment; gas purification installations and equipment; heat exchangers for natural gas or 
hydrocarbon gas; apparatus, installations and equipment for the treatment and liquefaction of hydrocarbon gas and 
natural gas; devices, apparatus and installations for production of gas and chemical products.

Cl.40;Treatment of products, namely liquefaction of gas and particularly of natural gas; gas production services.

Cl.42;Engineering work, technical consulting services, plan preparation, technical project studies, industrial research 
and development services, studies and work provided by engineers namely appraisals, evaluations, estimates, research, 
preparation of reports in the fields of gas production and liquefaction, particular relating to natural gas.
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Priority claimed from 02/05/2016; Application No. : 1042149 ;New Zealand 

3738412    21/12/2017
[International Registration No. : 1309736]
NYRIAD LIMITED
3A Dick Street Cambridge 3434 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Application software; boxes adapted for storing computer software disks; communication software; 
communications processing computer software; computer game software; computer games entertainment software; 
computer games programs (software); computer games software; computer graphics software; computer hardware for 
use in computer-assisted software engineering; computer programs distributed online; recorded software distributed 
online; computer programs (downloadable software); computer software; computer software adapted for use in the 
operation of computers; computer software applications, downloadable; computer software designed to estimate costs; 
computer software designed to estimate resource requirements; computer software downloaded from the internet; 
computer software for accounting systems; computer software for analysing address files; computer software for 
analysing market information; computer software for authorising access to databases; computer software for business 
purposes; computer software for communicating purposes between microcomputers; computer software for 
communication between computer processes; computer software for processing address files; computer software for 
processing market information; computer software for the analysis of defects; computer software for use in controlling 
machines; computer software packages; computer software (including software downloadable from the internet); 
computer software products; computer software (programs); computer software programs for database management; 
computer software programs for spreadsheet management; computer software (recorded); data carriers for computers 
having software recorded thereon; data communications software; data processing software; data processing software 
for graphic representations; data processing software for word processing; education software; engineering design 
software; game programs and software for use with electronic games of all kinds; games software for use with 
computers; industrial computer software programs; industrial controls incorporating software; installations for the 
remote loading of computer software; installations for the remote unloading of computer software; integrated software 
packages; interactive computer software; interactive entertainment software for use with computers; interactive video 
software; magnetic platforms for software; magnetic storage materials incorporating software; network management 
computer software; computer operating software for main frame computers; packaged software; personal computer 
application software; personal computers incorporating computer software; pre-recorded software; process controlling 
software; recorded software and programs for use with electronic games of all kinds; satellite imagery software; security 
devices for computer software; simulation software for use in digital computers; software drivers; table representation 
software; telecommunications hardware; telecommunications software; video game software; video games programs 
(computer software).

Cl.42;Computer software consultancy; computer software design; computer software development; computer software 
engineering; computer software programming services; computer support services (computer hardware, software and 
peripherals advisory and information services); computer support services (programming and software installation, repair 
and maintenance services); design of computer hardware; development of computer hardware; design of computer 
software; development of computer software; development of computer software application solutions; development of 
software; diagnosis of faults in computer software; information technology (IT) services (computer hardware, software 
and peripherals design and technical consultancy); installation of computer software; installation of middleware 
(software); installation of middleware (software); repair of middleware (software); maintenance of middleware (software); 
maintenance of computer software; online provision of web-based software; software creation; software engineering; 
writing of computer software.

Cl.45;Licensing of computer software (legal services); licensing of software.
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Priority claimed from 19/04/2016; Application No. : 3.609.897 ;Spain 

3738416    03/01/2018
[International Registration No. : 1308652]
JOANA BOVER GRASA
C/ Víctor Català, 12 E-08440 CARDEDEU (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generation, cooking, refrigeration, drying, ventilation, water supply and 
sanitary installations; lighting accessories; light bulbs, decorative lighting; lighting installations; lamps [lighting 
apparatus].

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) made of wood, cork, cane, reed, rattan, 
horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of 
plastics.
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Priority claimed from 01/08/2016; Application No. : 2016-082258 ;Japan 

3739803    28/12/2017
[International Registration No. : 1358394]
Takasago Koryo Kogyo Kabushiki Kaisha also trading as Takasago International Corporation
37-1, Kamata 5-chome, Ota-ku Tokyo 144-8721 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; pet shampoos; washing powder; glass cleaning preparations; scouring preparations 
[cleanser]; toilet soap; industrial soap; shampoos; detergents prepared from petroleum; laundry soap; dry cleaning 
preparations; hand cleaners [hand cleaning preparations]; toilet bowl detergents; scrubbing powder; liquid soap; 
medicated soap; dentifrices; toothpaste in soft cake form; tooth powder; moistened tooth powder; tooth paste; non-
medicated dental rinse; cosmetics and toiletries; make-up powder; face-powder on paper; creamy face powder; pressed 
face powder; loose face powder; liquid foundation [Mizu-oshiroi]; toilet water; common lotions; eau de Cologne [cologne 
water]; skin lotions; milky lotions; viscous lotions; hand lotions; shaving lotions; cosmetic creams; cleansing creams 
[cosmetic]; cold creams; vanishing creams; hand creams; shaving creams; suntan creams [self-tanning creams]; 
sunscreen creams; skin whitening creams; creamy foundation; lip creams; cosmetic rouges; lipsticks; creamy rouges; 
cheek colors; hair care preparations; hair oils; color rinses; cold waving solutions; combing oils; wave-set lotions; hair 
dyes; stick pomades for cosmetic purposes; permanent wave preparations; Japanese hair fixing oil [Bintsuke-abura]; hair 
creams; hair spray; hair tonics; hair fixers; hair lacquers; hair rinses [shampoo-conditioners]; bay rums; hair pomades; 
perfumes; liquid perfumes; perfumed paste; perfumed powder; eye shadows; depilatories; talcum powder [for toilet use]; 
nail polish; nail polish removers; bath oils; bath salts; beauty masks; baby oils; baby powder; mascaras; eyebrow 
pencils; hair bleaches; fragrance and flavoring preparations for beverages prepared from essential oils; natural perfumery 
prepared from vegetables; natural perfumery prepared from animals; synthetic perfumery; food flavorings prepared from 
essential oils; jasmine oil; clove oil [essential oil]; peppermint oil [perfumery]; vanilla oil; rose oil; bergamot oil; lavender 
oil; musk [natural]; ambergris [natural]; geraniol [synthetic]; synthetic musk; vanillin being synthetic perfumery 
compounds; heliotropine [synthetic]; incenses and fragrances; sniffing incenses [Kyuko]; joss-sticks; perfuming sachets; 
breath freshening preparations.

Cl.30;Binding agents for ice cream; meat tenderizers for household purposes; preparations for stiffening whipped 
cream; aromatic preparations for food [not from "essential oils"]; flavorings, other than essential oils, for beverages; tea; 
oolong tea [Chinese tea]; black tea [English tea]; tea of salty kelp powder [Kombu-cha]; Japanese green tea; coffee; 
artificial coffee; coffee beverages with milk; cocoa; chocolate-based beverages; cocoa beverages with milk; 
confectionery; Japanese traditional confectionery; sugar coated beans [confectionery]; starch-based candies [Ame]; 
pellet-shaped rice crackers [Arare]; rice dumplings dressed with sweet bean jam [Ankoro]; cakes of sugar-bounded millet 
or popped rice [Okoshi]; fried dough cookies [Karintoh]; soft pin-rolled cakes of pounded rice [Gyuhi]; crystal sugar 
pieces [confectionery]; rice crackers [Senbei]; sweet dumplings [Dango]; Mitsumame [confectionery consisting of boiled 
beans, agar gel cubes and fruits with syrup]; Japanese style steamed cakes [Mushi-gashi]; sweet pounded rice cakes 
[Mochi-gashi]; bean-jam filled wafers [Monaka]; pastry shells for monaka; dried sugared cakes of rice flour [Rakugan]; 
western-style confectionery; ice candies; ice cream; wafers; castella sponge cakes; hardtacks [confectionery]; caramels; 
candies [sweets]; cookies; crackers; cones for ice cream; sherbets [sorbets]; cream puffs; sponge cakes; toffees [taffies]; 
chewing gums; chocolate; doughnuts; fruit drops [candies]; nougat; pies; biscuits; pancakes; popcorn; marshmallows; 
rusks; waffles; bread and buns; bean jam buns; cream buns; jam buns; bread; buns; seasonings [other than spices]; soya
bean paste [condiment]; Worcestershire sauce; ketchup; soy sauce [soya sauce]; vinegar; vinegar mixes; seasoning soy 
sauce [Soba-tsuyu]; salad dressings; white sauce; mayonnaise; sauces for barbecued meat; cube sugar; fructose [for 
culinary purposes]; crystal sugar [not confectionery]; sugar; maltose [for culinary purposes]; honey; glucose for culinary 
purposes; powdered starch syrup [for culinary purposes]; starch syrup [for culinary purposes]; table salt mixed with 
sesame seeds; cooking salt; roasted and ground sesame seeds; celery salt; spices; mustard powder [spice]; curry 
powder [spice]; pepper powder [spice]; clove powder [spice]; hot pepper powder [spice]; cinnamon powder [spice]; 
wasabi powder [Japanese horseradish]; ice cream mixes; sherbet mixes; unroasted coffee beans; cereal preparations; 
uncooked udon noodles [Japanese wheat noodles]; oat flakes; oatmeal; dried cooked rice; uncooked enriched rice; 
pasta-wrappings for gyoza; corn flakes; powder of sweetened bean jam [Sarashi-an]; uncooked artificial rice; uncooked 
spaghetti noodles; uncooked somen noodles [very thin Japanese wheat noodles]; instant udon noodles; instant soba 
noodles; instant Chinese noodles; uncooked soba noodles [Japanese buckwheat noodles]; uncooked Chinese noodles; 
uncooked bean-starch noodles [Harusame]; bread crumb; uncooked Chinese rice noodles [Bifun]; uncooked dried pieces 
of wheat gluten [Fu]; canned cooked rice; macaroni [uncooked]; pounded rice cakes [Mochi]; almond paste; sandwiches; 
sushi; pizzas; boxed lunches consisting of rice, with added meat, fish or vegetables; meat pies; ravioli; Chinese stuffed 
dumplings [Gyoza, cooked]; Chinese steamed dumplings [Shumai, cooked]; fried balls of batter mix with small pieces of 
octopus [Takoyaki]; hamburgers [sandwiches]; hot dogs [sandwiches]; instant confectionery mixes; instant jelly mixes; 
instant doughnut mixes; instant pudding mixes; instant pancake mixes; husked rice; husked oats; husked barley; flour; 
Japanese arrowroot powder [Kudzu-ko]; wheat flour; rice flour; corn starch; sago palm starch; sweet potato starch; 
potato flour; buckwheat flour; tapioca flour; corn flour; pulse flour; barley flour.
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Priority claimed from 14/07/2017; Application No. : UK00003243745 ;United Kingdom 

3740474    08/01/2018
[International Registration No. : 1385096]
Mindbench Limited
3 Queen Street, Ashford Kent TN23 1RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy; business information; business inquiries; business investigations; business management 
and organisation consultancy; business management assistance; business research; commercial information agency 
services; commercial or industrial management assistance; dissemination of advertising matter; economic forecasting; 
employment agency services; personnel management consultancy; marketing research; marketing studies; opinion 
polling; personnel recruitment; public relations; business statistical information services; word processing services; 
business advisory services relating to the selection of computers; business advisory services relating to the use of 
computers; recruitment services; recruitment consultancy services; business recruitment consultancy; executive 
recruitment services.

Cl.41;Computer assisted education services; computer training advisory services; computerised training; education 
services relating to computer software; education services relating to computer systems; education services relating to 
the use of computers in business; educational services relating to the writing of computer programs.

Cl.42;Advisory services relating to computer based information systems; advisory services relating to computer 
hardware; advisory services relating to computer software; advisory services related to computer programming; advisory 
services related to the use of computer software; appraising of computer programmes; commissioned writing of 
computer programmes, software and code for the creation of web pages on the Internet; computer advisory services; 
computer aided analytical services; computer consultancy; computer hardware leasing; computer hardware rental; 
computer programming; computer research services; computer software research.
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Priority claimed from 13/07/2017; Application No. : UK00003243495 ;United Kingdom 

3740505    11/01/2018
[International Registration No. : 1363010]
Asymptote Limited
Sovereign House, Chivers Way Histon Cambridge CB24 9BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical nucleation preparations for scientific use.

Cl.5;Chemical nucleation preparations for medical use.
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3740934    08/01/2018
[International Registration No. : 1245061]
remerge GmbH
Gryphiusstr. 13 10245 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing services.

Cl.42;Providing online non-downloadable software for use in customer relationship management.
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Priority claimed from 04/11/2014; Application No. : 013425624 ;European Union 

3741659    08/01/2018
[International Registration No. : 1237079]
FERRER INTERNACIONAL, S.A.
94, Gran Vía Carlos III, E-08028 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic reagents for medical use; diagnostic preparations for medical use.

Cl.42;Research and development of new products (for others); medical, pharmaceutical, chemical, biological, 
bacteriological and scientific laboratory services; research in laboratories; laboratory testing services; laboratory 
research services relating to pharmaceutical products; scientific and laboratory research; computer programming in the 
medical field; quality control services; services for fostering and promoting research and innovation, particularly 
scientific and medical research and innovation.

Cl.44;Medical and health care services, sanitary and clinical services, medical services for health assessment, hygiene 
services provided by persons or establishments to persons, medical services for the diagnosis and treatment of diseases,
provision of information relating to medical professionals, provision of reports relating to physical examination of 
persons, pharmacy advice, information relating to health and healthy lifestyles.
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3743739    10/01/2018
[International Registration No. : 1383407]
Utterberry Ltd
5 Chancery Lane London WC2A 1LG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Sensors for use in structural, geological and environmental monitoring solutions; sensors for use in monitoring 
physical activity in athletes; and related data reporting software.

Cl.10;Sensors for use in monitoring patients for medical or therapeutic use.
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3743741    08/01/2018
[International Registration No. : 1250387]
Wattle Health Australia Limited
17/71 Victoria Crescent Abbotsford VIC 3068 Australia

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, dietary supplements for humans and animals; plasters, materials for 
dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, 
herbicides; food for infants including formula; vitamins and vitamin supplements; minerals and mineral supplements; 
nutritional supplements; herbal remedies and unguents; protein foods for dietetic purposes; protein foods, products and 
preparations for use as additives for human consumption (adapted for healthcare purposes); beverages containing added 
vitamins and vitamin supplements (for healthcare purposes); beverages containing added minerals and mineral 
supplements (for healthcare purposes); beverages containing added nutritional supplements (for healthcare purposes); 
beverages containing added protein supplements (for healthcare purposes); health food supplements; medicated food; 
medicated supplements for food; medicinal oils and edible oils for medicinal purposes including fish oil.

Cl.29;Meat, fish, seafood, poultry and game; canned meat, fish, seafood, poultry and game; frozen meat, fish, seafood, 
poultry and game; frozen hamburger patties; preserved, dried, cooked or processed fruits; preserved, dried, cooked or 
processed vegetables including vegetable mixes; canned fruit and canned vegetables, frozen fruit and frozen vegetables 
including potatoes; stir fry vegetables; beans; baked beans; dairy products; drinks made from dairy products; soups, 
broths and broth concentrates; consommés; soup preparations; sweet spreads, jams, marmalade; savoury spreads, 
pickles, vegetable extract spreads; salads; fillings in this class; meat-based snack foods, fruit-based snack foods, 
vegetable-based snack foods, nut-based snack foods, seed-based snack foods and egg-based snack foods; prepared 
meals consisting primarily of chicken, poultry, fish, seafood, game, meat, vegetables, tofu, eggs, cheese or any 
combination of one or more thereof; prepared meals in a can consisting primarily of chicken, poultry, fish, seafood, game, 
meat, vegetables, tofu, eggs, cheese or any combination of one or more thereof; frozen prepared meals consisting 
primarily of chicken, poultry, fish, seafood, game, meat, vegetables, tofu, eggs, cheese or any combination of one or more 
thereof; meat, chicken, seafood or vegetable stock; dips; microwaveable meals consisting primarily of chicken, poultry, 
fish, seafood, game, meat, vegetables, tofu, eggs, cheese or any combination of one or more thereof; tomato paste; edible 
oils and fats; eggs; roasted, dried, preserved, salted, spiced, coated and processed nuts; food products made from 
roasted, dried, preserved, salted, spiced, coated and processed nuts; milk, milk powder, milk products, milk based 
beverages.
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Priority claimed from 27/06/2017; Application No. : 87506756 ;United States of America 

3746113    27/12/2017
[International Registration No. : 1368697]
Zambala LLLP
1349 Galleria Drive Henderson NV 89014 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Incubation services, namely, providing financing to freelancers, start-ups, existing businesses, and non-profits.

Cl.42;Research, development, and design of computer hardware and software.
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Priority claimed from 27/04/2017; Application No. : 87428213 ;United States of America 

3746120    27/12/2017
[International Registration No. : 1368698]
Zambala LLLP
1349 Galleria Drive Henderson NV 89014 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Incubation services, namely, providing financing to freelancers, start-ups, existing businesses, and non-profits.

Cl.42;Research, development, and design of computer hardware and software.
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Priority claimed from 09/06/2017; Application No. : 87482280 ;United States of America 

3747702    27/12/2017
[International Registration No. : 1369847]
Zambala LLLP
1349 Galleria Drive Henderson NV 89014 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Incubation services, namely, providing financing to freelancers, start-ups, existing businesses, and non-profits.

Cl.42;Research, development, and design of computer hardware and software.
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Priority claimed from 19/06/2017; Application No. : 708830 ;Switzerland 

3747839    18/01/2018
[International Registration No. : 1383202]
E. I. du Pont de Nemours and Company
Chestnut Run Plaza, 974 Centre Road Wilmington DE 19805 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic ink.

Cl.17;Elastomeric films for electrical insulation.

9798



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 10/09/2015; Application No. : 014550842 ;European Union 

3748898    16/01/2018
[International Registration No. : 1296115]
E.V.O. S.R.L.
Via Positano, 100 I-00134 ROMA (RM) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cologne; lavender water; toilet water; aloe vera preparations for cosmetic purposes; aromatics; cake flavorings 
[essential oils]; hair balsam; bases for flower perfumes; make-up powder; hair dye; cosmetics; cosmetic preparations for 
eyelashes; cosmetic creams; dentifrice; deodorants for human beings or for animals; bergamot oil; incense; cleansing 
milk for toilet purposes; after-shave lotions; hair care lotions; lotions for cosmetic purposes; lip glosses; mascara; beauty 
masks; eyebrow pencils; cosmetic pencils; cosmetic kits; oils for toilet purposes; essential oils; oils for perfumes and 
scents; oils for cosmetic purposes; cotton wool for cosmetic purposes; sun block preparations; cosmetic preparations 
for baths; douching preparations for personal sanitary or deodorant purposes [toiletries]; cosmetic sun-protecting 
preparations; cosmetic preparations for slimming purposes; cosmetic preparations for skin care; depilatory preparations; 
perfumery; make-up; shaving preparations; toiletries; make-up removing preparations; perfume; air fragrancing 
preparations; lipsticks; bath salts, not for medical purposes; tissues impregnated with make-up removing preparations; 
almond soap; shaving soap; bar soap; soap; deodorant soap; shampoos; nail polish; talcum powder, for toilet use; 
cosmetic dyes; beard dyes.

Cl.21;Glass bulbs [receptacles]; bottle openers, electric and non-electric; cooking pot sets; drinking glasses; bottles; 
glass flasks [containers]; goblets; decanters; corkscrews, electric and non-electric; bread baskets, domestic; fruit cups; 
crystal [glassware]; mixing spoons [kitchen utensils]; soap dispensers; tea strainers; kitchen graters; oven mitts; funnels;
salad bowls; cocktail shakers; toilet cases; works of art of porcelain, ceramic, earthenware or glass; frying pans; scoops 
[tableware]; pie servers; basting brushes; shaving brushes; plates; dishes; saucers; porcelain ware; menu card holders; 
shaving brush stands; soap dishes; napkin rings; egg cups; potholders; ceramics for household purposes; containers for 
household or kitchen use; kitchen containers; salt cellars; boxes of glass; cookie jars; tea caddies; soap boxes; coolers 
[ice pails]; coffee services [tableware]; liqueur sets; tea services [tableware]; spice sets; services [dishes]; oil cruets; 
sieves [household utensils]; spatulas [kitchen utensils]; garlic presses [kitchen utensils]; toilet sponges; cake molds 
[moulds]; cookery molds [moulds]; molds [kitchen utensils]; cloth for washing floors; cookie [biscuit] cutters; glass 
stoppers; cups; teapots; cosmetic utensils; cooking utensils, non-electric; kitchen utensils; utensils for household 
purposes; toilet utensils; pottery; pots; candle jars [holders]; vases; flower pots; cabarets [trays]; glasses [receptacles]; 
sugar bowls; soup bowls; siphon bottles for carbonated water; trivets [table utensils].

Cl.25;Rainproof clothing; gowns; suits; bathrobes; clothing; bandanas [neckerchiefs]; berets; underwear; stocking 
suspenders; stockings; socks; breeches; albs; shirts; short-sleeve shirts; sports singlets; hats; coats; belts [clothing]; 
swimming costumes; neckties; scarves; jackets [clothing]; neck scarfs [mufflers]; skirts; knitwear [clothing]; leggings 
[trousers]; maillots; hosiery; sweaters; pullovers; trousers; ear muffs [clothing]; pyjamas; pullovers; neck scarfs 
[mufflers]; leg warmers; footwear; shawls; sashes for wear; neck scarfs [mufflers]; topcoats; tee-shirts; aprons [clothing]; 
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gloves [clothing].

Cl.29;Fruit peel; butter; cocoa butter; game, not live; artichokes, preserved; meats; preserved meat; pork; caviar; foods 
made from fish; tomato paste; jams; canned meat; fruit preserves; eggplant paste; liver; fish fillets; cheese; mushrooms, 
preserved; bacon; vegetables, preserved; vegetables, dried; lentils, preserved; almonds, ground; marmalade; vegetable 
mousses; fish mousses; olive oil for food; olives, preserved; liver pâté; fish, not live; fish, preserved; salted fish; poultry, 
not live; pollen prepared as foodstuff; fruit pulp; ham; salmon, not live; pickles; vegetable juices for cooking; tomato juice 
for cooking; truffles, preserved; tuna, not live; fish roe, prepared; raisins.

Cl.30;Vinegar; beer vinegar; farinaceous foods; sponge cake; petit-beurre biscuits; cocoa; coffee; cinnamon [spice]; 
capers; caramels [candy]; cloves [spice]; chocolate; condiments; sweetmeats [candy]; almond confectionery; pralines; 
macaroons [pastry]; wheat flour; corn flour; flour; leaven; macaroni; honey; nutmegs; bread; royal jelly; almond paste; 
pasta; pepper; pesto [sauce]; bee glue; rice; cooking salt; tomato sauce; sauces [condiments]; peppers [seasonings]; 
spaghetti; seasonings; meat gravies; noodles; tea; vanilla [flavoring] [flavouring]; saffron [seasoning]; sugar.

Cl.31;Grains [cereals]; wheat; maize; almonds [fruits]; hazelnuts; nuts [fruits]; olives, fresh; barley; oysters, live; 
potatoes, fresh; truffles, fresh.
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

3748940    16/01/2018
[International Registration No. : 1269179]
ELECTROLOY METAL PTE LTD
67 Tuas Avenue 1 Singapore 639509 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Silicones; semiconductor silicon; pure silicon; silicone resins; solder creams consisting of soldering chemicals in 
the form of cream; soldering fluxes; solder masks (chemical preparations for masking in soldering process); solder 
stripper (preparations); soldering chemicals; soldering fluxes; soldering pastes consisting of soldering fluxes and powder
in the form of paste; soldering preparations; chemical agents for use in soldering; chemical agents for use in the 
soldering of metals; chemical preparation for soldering; chemical preparations for use in soldering; chemical 
preparations in liquid form for use in soldering; dry film solder mask consisting of chemical preparations; preparations 
for soldering; preparations for use with solder; soldering preparations comprising solder metal and flux; silicon 
containing metal alloys.

Cl.6;Gold solder; metal solder for common metals; metal solder for electronic applications; metal solder for stainless 
steel; silver solder; solder rods or metal; solder wires of metal; soldering metals in bar form; soldering wire of metal; 
soldering wire with built-in flux; spelter for soldering; cored solder.
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Priority claimed from 05/08/2015; Application No. : 4520150007214 ;Republic of Korea 

3750612    26/12/2017
[International Registration No. : 1270490]
STARINDEX Incorporated
5F., 20, Jandari-ro 2-gil, Mapo-gu Seoul 04042 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Intelligence application program for downloadable wireless terminal; downloadable smart phone application 
(software); downloadable computer program for managing addresses; computer software applications, downloadable; 
computer software for digital information and data access; computer application software for digital or electronic tablets; 
computer software for organizing and viewing digital images and photographs; smart phone application (software); 
application software for smart phone; computer software for remote telecommunication; computer application software 
for mobile phones; computer software for internet chatting; computer software; downloadable music files; downloadable 
multimedia file; downloadable image files; downloadable mobile gift certificates; downloadable mobile coupons; 
downloadable mobile tickets; electronic publications, downloadable.

Cl.35;Advertising and commercial information services via the internet; marketing services; advertising by mobile; 
customer loyalty services for commercial/promotional and publicity purposes; provision of space on websites for 
advertising goods and services; providing marketing consulting in the field of social media; online advertisements; 
providing and rental of advertising space on the internet; marketing services by internet; advertising by transmission of 
on-line publicity for third parties through electronic communications networks; advertising by coupons; business 
consultation and management regarding marketing activities and launching of new products; business planning for sales 
promotion of goods and services; providing business information in the field of social media; management and 
compilation of computerised databases; administrative processing of purchase orders; arranging subscriptions of the 
online publications of others; tickets procurement services for others (purchasing tickets for other businesses); 
commercial intermediary services in the field of event programs.
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Priority claimed from 17/07/2017; Application No. : 87531199 ;United States of America 

3751170    16/01/2018
[International Registration No. : 1365798]
Casebia Therapeutics Limited Liability Partnership
c/o Jacksons Accountants, The Old Bakehouse, Course Road Ascot, Berkshire SL5 7HL United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Gene therapy products, namely, therapeutics for the treatment of liver, hepatological, cardiovascular, central 
nervous system, endocrine, gastrointestinal, immunological, dermatological, infectious, inflammatory, menopausal, 
metabolic, autoimmune, musculoskeletal, neurological, ophthalmologic, psychiatric, respiratory, urogenital, urological, 
hematologic, fungal and viral diseases and disorders; gene therapy products, namely, gene transfer, regulation, 
modulation and delivery pharmaceuticals for the treatment of genetic diseases and disorders.

Cl.42;Research and development of human therapeutics using gene editing; pharmaceutical research and development 
services.
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Priority claimed from 17/07/2017; Application No. : 87531201 ;United States of America 

3751228    16/01/2018
[International Registration No. : 1366380]
Casebia Therapeutics Limited Liability Partnership
c/o Jacksons Accountants, The Old Bakehouse, Course Road Ascot, Berkshire SL57HL United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Gene therapy products, namely, therapeutics for the treatment of liver, hepatological, cardiovascular, central 
nervous system, endocrine, gastrointestinal, immunological, dermatological, infectious, inflammatory, menopausal, 
metabolic, autoimmune, musculoskeletal, neurological, ophthalmologic, psychiatric, respiratory, urogenital, urological, 
hematologic, fungal and viral diseases and disorders; gene therapy products, namely, gene transfer, regulation, 
modulation and delivery pharmaceuticals for the treatment of genetic diseases and disorders.

Cl.42;Research and development of human therapeutics using gene editing; pharmaceutical research and development 
services.
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Priority claimed from 26/06/2017; Application No. : 4371723 ;France 

3751238    20/12/2017
[International Registration No. : 1387571]
GRATIAGO
Chateau de Touche Noire F-36240 Géhée France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; pharmaceuticals for use in oncology.

Cl.9;Downloadable applications for mobile devices.
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3753238    08/01/2018
[International Registration No. : 1274207]
AvaSure Holdings, Inc.
5801 Safety Drive Belmont MI 49306 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware for use with patient monitoring systems in the healthcare industry.

Cl.35;Wholesale distribution services featuring patient monitoring equipment for the healthcare industry; business 
consulting services related to patient safety and monitoring in the healthcare industry.
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3753942    08/01/2018
[International Registration No. : 1278901]
AvaSure Holdings, Inc.
5801 Safety Drive Belmont MI 49306 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for use with a centralized care provisioning system for use by healthcare 
providers for patient care and predictive modeling for use with computers, audio equipment, lighting equipment; 
computer hardware and software for medical patient monitoring equipment, for receiving, processing, transmitting and 
displaying data; computer software for controlling and managing patient medical information; healthcare surveillance 
monitoring system comprised of surveillance software, transmission software and surveillance analysis software and 
related hardware, namely, monitors, monitor carts, control modules, surveillance cameras; data entry devices, namely, 
keyboards, computer mice and touch flat panel display screens; centralized patient care provisioning system comprised 
of surveillance software, transmission software and surveillance analysis software and related hardware, namely, 
monitors, monitor carts, control modules, and surveillance cameras.

Cl.45;Surveillance services, namely, providing remote patient monitoring services for use in the healthcare industry for 
patient safety purposes.
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3755307    20/12/2017
[International Registration No. : 1389440]
Pharma Medico UK Limited
First Floor, Templeback, 10 Temple Back BS1 6FL Bristol United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Hair preservation treatments and preparations for the care of the scalp and hair (non-medical); soaps, essential 
oils, lotions, moisturizers, toiletries, and creams (cosmetics), including non-medicated cosmetic preparations for care, 
cleaning and improvement of skin and hair; shampoos, conditioners, hair and scalp preparations; sun screen and sun 
protection creams and lotions.

Cl.5;Medical and pharmaceutical preparations; vitamins, minerals and nutritional supplements and preparations hereof; 
food supplements; dietary nutritional supplements; dietetic substances; dietetic foods and beverages; nutritional 
additives; sanitary preparations; diagnostic preparations; diagnostic reagents.
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Priority claimed from 27/06/2017; Application No. : 87507026 ;United States of America 

3755612    21/12/2017
[International Registration No. : 1389116]
Butterfly Network, Inc.
530 Old Whitfield Street Guilford CT 06437 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for medical imaging and for use with medical imaging equipment, namely, software for 
analyzing, processing, and displaying images on medical imaging machines.

Cl.10;Medical devices for imaging and apparatus for medical imaging in the field of diagnostics and treatment; medical 
diagnostic imaging apparatus incorporating medical imaging software.
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Priority claimed from 31/07/2017; Application No. : 1358397 ;Benelux 

3755673    15/12/2017
[International Registration No. : 1389273]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric flat irons, electric steam irons; electric flat irons for household use, consisting of a steam generating 
apparatus for household use, electric steam irons for household use, consisting of a steam generating apparatus for 
household use.

Cl.11;Garment steamers, fabric steamers.
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3756261    30/01/2018
[International Registration No. : 1322868]
Rotork PLC
Rotork House, Brassmill Lane Bath BA1 3JQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Actuators; valves and valve mechanisms; servo-valves; control and regulating valves; hydraulic valves; pressure 
valves; power operated valves; mechanical valves; pneumatic valves; slide, stop and shutter valves; industrial process 
controllers (pneumatic); dampers (parts of machines); actuators for dampers; anti-vibrating mountings for machines; 
gears other than for vehicles; gear assemblies, gear boxes, gear couplings, gear transmissions and gear cases, other 
than for land vehicles; clutches other than for land vehicles; pressure reducers; spindles not for land vehicles; bearing to 
shaft locking devices; locking devices for actuators and mechanical valves; mechanical regulators; pressure regulators; 
pneumatic regulators; vacuum regulators; flow controllers and regulators; boosters being parts of machines; volume 
boosters being parts of machines; pressure boosters; pneumatic air volume booster; filters; oil filters; lubricant filters; 
drum filters; pressure switches as parts of machines; intake manifolds for engines or motors; pressure intensifiers.

Cl.9;Measuring, detecting, signalling and monitoring instruments, indicators and controllers; electric and electronically 
controlled valves; electric control and regulating valves; solenoid valves; automatically actuated valves; control valves; 
remote control apparatus for effecting the automatic opening and closure of valves and actuators; gauges; sensors and 
detectors; monitoring sensors; modulating sensors; switches, binary switches for pressure, delta pressure, temperature, 
humidity, gases, mists, vapour and dust; electric switch boxes; regulators (electronic); safety and releasable locking 
devices (electric); electric relays; electric relays, controlled using air or gas; transducers; parts of the mentioned above 
appliances, devices and instruments; electronic data processing equipment, in particular apparatus for the input, 
transmission, storage and output of data; data processing programs and software; integrated circuits and 
semiconductors; junction sleeves for electric cable; holders for electric coils; choking coils [impedance]; sockets; plugs 
being electric connections; switches; control panels [electricity]; electromagnetic coils; connections for electric lines.

Cl.37;Maintenance and servicing of control and fail-safe apparatus and installations, including valves, motorised valves 
and light mechanisms for use in pipelines and channels, particularly in the chemical, petrochemical, water and waste and 
power generating industries, control and fail-safe apparatus and installations for industrial processes, electronic 
assemblies, computer hardware for monitoring and controlling industrial processes, control apparatus and installations 
including electrical/electronic means for controlling the operating of moveable equipment and mechanisms, including 
valves, motorised valves and light mechanisms for use in pipelines and channels, and of parts and fittings for the 
aforesaid goods.
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Priority claimed from 24/06/2017; Application No. : 87503941 ;United States of America 

3756314    20/12/2017
[International Registration No. : 1389420]
Cree, Inc.
4600 Silicon Dr. Durham NC 27703 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Light emitting diodes (LEDs); electronic components, modules and subassemblies in the nature of light emitting 
diodes.

Cl.11;Lighting apparatus; lighting fixtures; downlights; spotlights; table lamps; light bulbs; flashlights; lanterns; 
headlamps; motor vehicle lighting; portable lighting; horticultural lighting.
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Priority claimed from 26/09/2017; Application No. : 017249632 ;European Union 

3756323    20/12/2017
[International Registration No. : 1389700]
NMH GmbH
Am Flugplatz 2 88367 Hohentengen Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric, hydraulic and pneumatic hoists; aerial platforms for use with hoists; spur gear manual hoists; handling 
apparatus for loading and unloading; automatic dispensing machines; coating machines; pile pressing machines; 
assembly tables; feeding machines; feeding machines for presses; linear actuators; linear actuators [mechanical]; 
machining centres; machines for use in assembly.

Cl.9;Measuring apparatus; measuring apparatus; measuring instruments; programmable controllers; programming 
units (electronic -); programming units (electric -).
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

3756450    21/12/2017
[International Registration No. : 1388829]
Stanno Holding B.V.
Bergweidedijk 52 NL-7418 AA Deventer

Proposed to be Used
IR DIVISION
Cl.18;Sports bags not included in other classes; suitcases and travel bags.

Cl.25;Clothing, footwear, headgear.

Cl.28;Gymnastic and sporting articles not included in other classes.
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Priority claimed from 13/06/2017; Application No. : 016849838 ;European Union 

3756524    13/12/2017
[International Registration No. : 1388827]
Gregor Anton Piech
Sonnleitenweg 12 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.6;Resealable packaging containers of metal, and parts therefor.

Cl.17;Resealable packaging containers of composite materials, and parts therefor.
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Priority claimed from 28/12/2017; Application No. : 017645177 ;European Union 

3761703    29/12/2017
[International Registration No. : 1389453]
Me Healthy OÜ
Laeva 2 EE-10111 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.36;Financial services.

Cl.42;Software development.

Cl.44;Healthcare services.
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3761777    20/12/2017
[International Registration No. : 1243555]
KAO KABUSHIKI KAISHA (also trading as Kao Corporation)
14-10, Nihonbashi Kayabacho 1-Chome, Chuo-Ku Tokyo 103-8210 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; body wash; shampoo; conditioner; facial and body lotion; facial and body milk; facial and body cream; 
baby powder; baby oils; baby fragrance; baby cologne; sunscreen preparations (cosmetic gel, milk for UV protection); 
bath preparations (not for medical purpose); fabric softeners; laundry bleach; detergents other than for use in 
manufacturing operations and for medical purposes; dentifrices; toothpowder; toothpaste.

Cl.5;Sanitary napkins; sanitary towels; sanitary pads; sanitary panty; panty liners; menstruation tampon; menstruation 
knickers; napkins for incontinents; pants for incontinents; disposable paper diapers for babies; disposable diaper pants 
for babies; incontinence diapers; babies' diapers of paper, disposable.

Cl.21;Cosmetic utensils; toothbrushes; mops; dusters; cosmetic brushes and foam applicators for applying cosmetics; 
toilet brushes; toilet cases; toilet sponges; toilet utensils; sponges for household purposes; bath sponges.
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Priority claimed from 24/03/2017; Application No. : 4348913 ;France 

3761779    29/01/2018
[International Registration No. : 1369095]
ERAM
SAINT-PIERRE-MONTLIMART CEDEX F-49111 MONTREVAULT-SUR-ÈVRE France

Proposed to be Used
IR DIVISION
Cl.9;Clothing, clothing items, footwear and headgear for protection against accidents, injuries, radiation, chemicals and 
fire; clothing, clothing items, footwear and headgear for prevention of accidents; gloves for protection against accidents, 
injuries, radiation, chemicals and fire; protective helmets; safety helmets.

Cl.18;Leather and imitations of leather; briefcases [leather goods]; card holders; purses (coin purses); wallets; purses; 
handbags; backpacks; cloth bags; clutch bags [evening handbags]; satchels; satchels; clutches [purses]; small clutch 
handbags; clutch bags; bags [envelopes, pouches] of leather for packaging; leather pouches; umbrellas.

Cl.25;Clothing; footwear; headgear; belts [clothing]; gloves [clothing]; neckties; scarves; caps; hosiery.
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Priority claimed from 18/09/2017; Application No. : 711515 ;Switzerland 

3761811    04/01/2018
[International Registration No. : 1388893]
LCC, LUXURY COSMETIC CONCEPTS SÀRL
Chemin des orlons 10 CH-1860 Aigle Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Beauty masks; skin whitening cream; cosmetic kits; make-up; cosmetic creams; perfumes; sunscreen 
preparations.

Cl.5;Dietary fibers; ferments for pharmaceutical use; dietetic substances for medical use; dietetic beverages for medical 
use; slimming pills; capsules for medicines; pectin for pharmaceutical use; balms for medical use; medicated lotions.
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Priority claimed from 29/01/2016; Application No. : 86891171 ;United States of America 

3762150    26/01/2018
[International Registration No. : 1306376]
Directed Genomics, LLC
240 County Road Ipswich MA 01938 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Reagents, reagent kits comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA nucleases, DNA 
ligases, RNA ligases, other enzymes, DNA enrichment baits, RNA enrichment baits, probes, primers, oligonucleotides, 
magnetic beads, nucleotides and/or buffers and assays for scientific, pharmaceutical, and medical research use; 
reagents, reagent kits comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA nucleases, DNA ligases, 
RNA ligases, other enzymes, DNA enrichment baits, RNA enrichment baits, probes, primers, oligonucleotides, magnetic 
beads, nucleotides and/or buffers and assays for genetic research; diagnostic reagents, diagnostic reagent kits 
comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA nucleases, DNA ligases, RNA ligases, other 
enzymes, DNA enrichment baits, RNA enrichment baits, probes, primers, oligonucleotides, magnetic beads, nucleotides 
and/or buffers and diagnostic assays for scientific use; nucleic acids; reagents and reagent kits comprising enzymes, 
baits, probes, oligonucleotides, magnetic beads and/or buffers for research purposes, namely, for the extraction of 
nucleic acids; reagents and reagent kits comprising enzymes, baits, probes, oligonucleotides, magnetic beads and/or 
buffers for research purposes, names for the purification of nucleic acids; reagents and reagent kits comprising enzymes, 
buffers, nucleotides, oligonucleotides, DNA, and RNA for research purposes, namely, for the preparation of nucleic acid 
samples; assays, reagents and reagent kits comprising polymerases, other enzymes, buffers, dyes, primers, nucleotides 
and/or oligonucleotides for research purposes, namely, for the quantification of nucleic acids; assays, reagents and 
reagent kits comprising polymerases, other enzymes, buffers, dyes, primers, nucleotides and/or oligonucleotides for 
research purposes, namely, to measure the quality of nucleic acids; assays, reagents and reagent kits comprising 
nucleases, polymerases, other enzymes, buffers, and nucleotides for research purposes, namely, for the repair of 
damaged nucleic acids; reagents and reagent kits comprising ligases, polymerases, other enzymes, buffers and/or 
nucleotides for research purposes, namely, for labeling of nucleic acids; reagent and reagent kits for the fragmentation of 
nucleic acids, including nucleases, other enzymes, and buffers.

Cl.5;Medical diagnostic reagents, reagent kits comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA 
nucleases, DNA ligases, RNA ligases, other enzymes, DNA enrichment baits, RNA enrichment baits probes, primers, 
oligonucleotides, magnetic beads, nucleotides and/or buffers and assays.

Cl.40;Custom manufacturing services, namely, custom synthesis of oligonucleotides, including RNA synthesis, DNA 
synthesis, and modified nucleic acid synthesis.

Cl.42;Oligonucleotide design services, for the design of baits and probes for nucleic acid sample enrichment or 
analysis, including software development; scientific laboratory services, namely, DNA and RNA sequencing and reporting 
services, including sample preparation, next generation sequencing, bioinformatics analysis and software development.

9820



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

3762196    18/05/2017
[International Registration No. : 1390237]
Jaguar Land Rover Limited
Abbey Road, Whitley, Coventry CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; motor vehicles; apparatus for locomotion by land, air and/or water; motor land vehicles; land vehicles; 
off-road vehicles; ATVs; driverless motor vehicles; autonomous motor vehicles; racing cars; reconditioned classic 
vehicles; vehicles sold in kit form; commercial vehicles; electric vehicles; hybrid vehicles; military vehicles; vehicles for 
use by emergency services, search and rescue services; powertrains for land vehicles; engines for land vehicles; motors 
for land vehicles; engines for bicycles; motors for bicycles; engines for racing cars; trailers; arm rests for vehicle seats; 
luggage bags specially adapted for fitting in the boot of vehicles; car interior organizer bags, nets and trays specially 
adapted for fitting in vehicles; head-rests for vehicle seats; vehicle head rest covers; wing mirror protective and vanity 
covers; car seat covers; covers for vehicle steering wheels; fitted covers for vehicles; wheels for vehicles; alloy wheels; 
wheel trims; wheel rims; spare wheels; hub caps for wheels; hub centre caps; wheel covers; wheel sprockets; spoilers for 
vehicles; covers for vehicles; seats for vehicles; safety seats for vehicles; safety belts for vehicles; safety harnesses for 
vehicles; safety signals [audible] for vehicles; anti-theft, security and safety devices and equipment for vehicles; radiator 
grilles for vehicles; trim panels for vehicle bodies; doors for vehicles; vehicle windows; vehicle windshields; window 
glass for vehicle windows and windshields; roof windows for vehicles; skylight windows for vehicles; vehicle bumpers; 
vehicle centre consoles sold as parts of vehicles and which incorporate electronic interfaces; bicycles; tricycles; parts, 
fittings and accessories for bicycles; quadricycles; motorised unicycles; go-karts; strollers and prams, and their parts 
and accessories; baby, infant and child seats for vehicles; sun blinds, roof racks, luggage carriers and nets, cycle 
carriers, sail board carriers, ski carriers, and snow chains, all for vehicles; drones; unmanned aerial vehicles; personal air 
vehicles; hovercraft; underwater vehicles; jet vehicles for water sports; remote control vehicles, not toys; parts and 
fittings for all of the aforesaid goods; excluding mopeds and motorcycles and all parts and fittings for mopeds and 
motorcycles.

Cl.37;Maintenance, repair, servicing, reconditioning, restoration, inspection, care, cleaning, painting and polishing of 
passenger vehicles, drones, unmanned aerial vehicles, automotive manufacturing machinery, internal combustion 
engines or of parts and fittings for all these goods; applying external finishes or coatings to vehicles; diagnostic or 
Inspection services, all for motor cars or for parts and fittings therefor, or for internal combustion engines; assembly of 
accessories for vehicles (installation services); Vehicle breakdown assistance [repair]; providing emergency roadside 
assistance service (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
tuning of engines and motor vehicles; providing maintenance and vehicle repair assistance and information to drivers 
regarding their vehicles; maintenance, upgrading and diagnostic repair services for in-car electronics systems or in-car 
entertainment systems; charging station services for electric vehicles; vehicle battery charging; custom modification of 
vehicles; custom tuning of vehicles; automotive upgrade services; information, consultancy and advice relating to any of 
the aforesaid services and for the supply of parts for motor land vehicles; none of the foregoing related to mopeds and 
motorcycles (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations)
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3762198    07/02/2018
[International Registration No. : 1194382]
Jan Kath Design GmbH
Friederikastr. 148 44789 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.20;Furniture, in particular, benches, beds, office furniture, stools, coat stands, chests of drawers, upholstered 
furniture, racks [furniture], cupboards, seats.

Cl.24;Textiles and textile products, in particular, household textiles, curtains, upholstery fabrics, velvet, sheets (textile), 
woven fabric, wall hangings of textile, felt.

Cl.27;Carpets and other materials for covering existing floors, in particular hand-knotted carpets, hand-tufted carpets, 
machine-tufted carpets, woven carpets, carpeting, carpet underlays.

Cl.42;Design services, in particular, graphic design, graphic arts designing, design of interior decor.
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Priority claimed from 29/01/2016; Application No. : 86891169 ;United States of America 

3762935    26/01/2018
[International Registration No. : 1310202]
Directed Genomics, LLC
240 County Road Ipswich MA 01938 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Reagents, reagent kits comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA nucleases, DNA 
ligases, RNA ligases, other enzymes, DNA enrichment baits, RNA enrichment baits, probes, primers, oligonucleotides, 
magnetic beads, nucleotides and/or buffers and assays for scientific, pharmaceutical, and medical research use; 
reagents, reagent kits comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA nucleases, DNA ligases, 
RNA ligases, other enzymes, DNA enrichment baits, RNA enrichment baits, probes, primers, oligonucleotides, magnetic 
beads, nucleotides and/or buffers and assays for genetic research; diagnostic reagents, diagnostic reagent kits 
comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA nucleases, DNA ligases, RNA ligases, other 
enzymes, DNA enrichment baits, RNA enrichment baits, probes, primers, oligonucleotides, magnetic beads, nucleotides 
and/or buffers and diagnostic assays for scientific use; nucleic acids; reagents and reagent kits comprising enzymes, 
baits, probes, oligonucleotides, magnetic beads and/or buffers for research purposes, namely, for the extraction of 
nucleic acids; reagents and reagent kits comprising enzymes, baits, probes, oligonucleotides, magnetic beads and/or 
buffers for research purposes, names for the purification of nucleic acids; reagents and reagent kits comprising enzymes, 
buffers, nucleotides, oligonucleotides, DNA, and RNA for research purposes, namely, for the preparation of nucleic acid 
samples; assays, reagents and reagent kits comprising polymerases, other enzymes, buffers, dyes, primers, nucleotides 
and/or oligonucleotides for research purposes, namely, for the quantification of nucleic acids; assays, reagents and 
reagent kits comprising polymerases, other enzymes, buffers, dyes, primers, nucleotides and/or oligonucleotides for 
research purposes, namely, to measure the quality of nucleic acids; assays, reagents and reagent kits comprising 
nucleases, polymerases, other enzymes, buffers, and nucleotides for research purposes, namely, for the repair of 
damaged nucleic acids; reagents and reagent kits comprising ligases, polymerases, other enzymes, buffers and/or 
nucleotides for research purposes, namely, for labeling of nucleic acids; reagent and reagent kits for the fragmentation of 
nucleic acids, including nucleases, other enzymes, and buffers.

Cl.5;Medical diagnostic reagents, reagent kits comprising DNA polymerases, RNA polymerases, DNA nucleases, RNA 
nucleases, DNA ligases, RNA ligases, other enzymes, DNA enrichment baits, RNA enrichment baits probes, primers, 
oligonucleotides, magnetic beads, nucleotides and/or buffers and assays.

Cl.40;Custom manufacturing services, namely, custom synthesis of oligonucleotides, including RNA synthesis, DNA 
synthesis, and modified nucleic acid synthesis.

Cl.42;Oligonucleotide design services, for the design of baits and probes for nucleic acid sample enrichment or 
analysis, including software development; scientific laboratory services, namely, DNA and RNA sequencing and reporting 
services, including sample preparation, next generation sequencing, bioinformatics analysis and software development.
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3762968    29/12/2017
[International Registration No. : 1390322]
Stussy, Inc.
17426 Daimler Street Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Cl.18;All purpose sport bags; all-purpose athletic bags; all-purpose carrying bags; backpacks; beach bags; carryalls; 
duffel bags; fanny packs; handbags; luggage; shoulder bags; sports bags; sports packs; tote bags; waist bags; waist 
packs.

Cl.25;Belts; coats; footwear, namely, shoes; headgear, namely, beanies, scarves; hosiery; jackets; jerseys; pants; 
rainwear; scarves; shirts; shorts; socks; sweat pants; sweat suits; sweatshirts; swim suits; t-shirts; tank tops; wind 
resistant jackets.
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Priority claimed from 17/05/2017; Application No. : 40201709049R ;Singapore 

3762989    16/11/2017
[International Registration No. : 1389881]
Halza Pte. Ltd.
71 Ubi Road 1, 10-46 Oxley Bizhub Singapore 408732 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; communications networks; computer networks for the communication of data; computer 
programs for the creation of networks; computer programs relating to computer networks; connecting elements for 
communication networks; network software applications being downloadable computer programs; telecommunications 
networks; computer programs for medical purposes; computer software for applications and databases integrations; 
downloadable software in the nature of a mobile application; medical and healthcare software; communication software; 
computer software; data processing software.

Cl.38;Electronic network communications; chat room services for social networking; providing online chat rooms for 
social networking; communication services over computer networks; computer network communication services; 
communications via multinational telecommunication networks; digital network telecommunications services; providing 
user access to global computer network and online sites containing information on a wide range of topics; transmission 
of information and images relating to pharmaceuticals, medicine and hygiene.

Cl.42;Cloud computing; development of computer software application solutions; provision of online non-
downloadable software (application service provider); computer programming in the medical field; computerised data 
storage services; data storage (other than physical storage); electronic data storage; medical research; computer 
software design; computer software development; computer software rental; computer software maintenance.

Cl.44;Advisory services relating to health; advisory services relating to medical problems; advisory services relating to 
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medical services; consultancy relating to health care; consultancy and advisory services in relation to medical services; 
health care; health care consultancy services (medical); health care services offered through a network of health care 
providers on a contract basis; health counseling; information services relating to health care; location of emergency 
health care; managed health care services; medical advisory services; medical analysis services; medical assistance 
consultancy provided by doctors and other specialized medical personnel; medical assistance services; medical 
consultations; medical counseling; medical services; medical health assessment services; mental health services; 
occupational health and safety services (therapeutic and rehabilitation services); personal care services (medical nursing, 
health, hygiene and beauty care); preparation of reports relating to health care matters; provision of health care services; 
providing information including online, about medical services, and veterinary services; provision of medical assistance; 
provision of medical information; lifestyle counselling (medical).

Cl.45;Online social networking services; licensing of software.

9826



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 05/07/2017; Application No. : 87516529 ;United States of America 

3763087    05/01/2018
[International Registration No. : 1390187]
Maverick Media
450 North Roxbury Drive, 8th Floor Beverly Hills CA 90210 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Bags, including backpacks, duffle bags, book bags, barrel bags, leather bags, gym bags, tote bags, messenger 
bags, overnight bags and luggage.

Cl.25;Clothing, including sweatshirts, t-shirts, and tank tops; socks; hats.

9827



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

3763913    15/12/2017
[International Registration No. : 1390678]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; descaling preparations for household purposes; antistatic preparations for household purposes; 
aromatics [essential oils]; air fragrancing preparations; cake flavorings [essential oils]; flavorings for beverages [essential
oils]; breath freshening sprays; canned pressurized air for cleaning and dusting purposes; balms, other than for medical 
purposes; lip glosses; polishing stones; abrasive paper; emery paper; polishing paper; petroleum jelly for cosmetic 
purposes; cobblers' wax; cotton wool for cosmetic purposes; sachets for perfuming linen; drying agents for dishwashing 
machines; adhesives for cosmetic purposes; scented water; Javelle water; lavender water; toilet water; laundry wax; floor 
wax; non-slipping wax for floors; depilatory wax; mustache wax; tailors' wax; polish for furniture and flooring; 
shoemakers' wax; polishing wax; massage gels, other than for medical purposes; heliotropine; dental bleaching gels; 
geraniol; make-up; deodorants for pets; deodorants for human beings or for animals; scented wood; perfumes; non-
slipping liquids for floors; windshield cleaning liquids; greases for cosmetic purposes; volcanic ash for cleaning; 
perfumery; decorative transfers for cosmetic purposes; ionone [perfumery]; shaving stones [astringents]; smoothing 
stones; eyebrow pencils; cosmetic pencils; silicon carbide [abrasive]; carbides of metal [abrasives]; alum stones 
[astringents]; tripoli stone for polishing; adhesives for affixing false eyelashes; adhesives for affixing false hair; quillaia 
bark for washing; corundum [abrasive]; beard dyes; colorants for toilet purposes; cosmetic dyes; laundry starch; laundry 
glaze; polishing creams; cosmetic creams; skin whitening creams; polishing rouge; incense; nail polish; lotions for 
cosmetic purposes; after-shave lotions; beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for 
toilet purposes; essential oils; essential oils of cedarwood; essential oils of lemon; oils for cleaning purposes; bergamot 
oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oil of turpentine for degreasing; whiting; cleaning chalk; 
almond milk for cosmetic purposes; cleansing milk for toilet purposes; musk [perfumery]; soap; deodorant soap; shaving 
soap; soap for brightening textile; cakes of toilet soap; antiperspirant soap; soap for foot perspiration; almond soap; mint 
for perfumery; cosmetic kits; emery; nail art stickers; false nails; eau de Cologne; bases for flower perfumes; joss sticks; 
pastes for razor strops; toothpaste; dentifrices; pumice stone; hydrogen peroxide for cosmetic purposes; breath 
freshening strips; abrasive cloth; glass cloth [abrasive cloth]; lipsticks; pomades for cosmetic purposes; shaving 
preparations; cosmetic preparations for baths; hair waving preparations; laundry soaking preparations; grinding 
preparations; douching preparations for personal sanitary or deodorant purposes [toiletries]; smoothing preparations 
[starching]; color-removing preparations; leather bleaching preparations; polishing preparations; denture polishes; 
mouthwashes, not for medical purposes; cosmetic preparations for slimming purposes; starch glaze for laundry 
purposes; furbishing preparations; fabric softeners for laundry use; laundry bleach; dry-cleaning preparations; paint 
stripping preparations; lacquer-removing preparations; make-up removing preparations; floor wax removers [scouring 
preparations]; varnish-removing preparations; rust removing preparations; nail care preparations; cleaning preparations; 
preparations for cleaning dentures; wallpaper cleaning preparations; preparations for unblocking drain pipes; laundry 
preparations; aloe vera preparations for cosmetic purposes; sunscreen preparations; color- [colour-] brightening 
chemicals for household purposes [laundry]; shining preparations [polish]; make-up powder; diamantine [abrasive]; stain 
removers; scouring solutions; false eyelashes; tissues impregnated with cosmetic lotions; safrol; laundry blueing; 
turpentine for degreasing; potpourris [fragrances]; bleaching soda; bath salts, not for medical purposes; bleaching salts; 
fumigation preparations [perfumes]; preservatives for leather [polishes]; ammonia [volatile alkali] [detergent]; astringents 
for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning preparations [cosmetics]; hair dyes; 
neutralizers for permanent waving; preparations to make the leaves of plants shiny; cosmetic preparations for eyelashes; 
cosmetic preparations for skin care; cosmetics; cosmetics for animals; mascara; detergents, other than for use in 
manufacturing operations and for medical purposes; degreasers, other than for use in manufacturing processes; 
bleaching preparations [decolorants] for cosmetic purposes; antiperspirants [toiletries]; talcum powder, for toilet use; 
terpenes [essential oils]; emery cloth; cloths impregnated with a detergent for cleaning; shampoos; shampoos for pets; 
dry shampoos; sandpaper; soda lye; extracts of flowers [perfumes]; ethereal essences; badian essence; mint essence 
[essential oil]; amber [perfume]; shoe polish; creams for leather; cotton wool and cotton sticks for cosmetic purposes; 
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toiletry preparations; washing soda, for cleaning; depilatory preparations; shoe polish and creams.

Cl.9;DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; answering machines; accumulators, 
electric; accumulators, electric, for vehicles; actinometers; alidades; altimeters; ammeters; anemometers; anodes; 
antennas; anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; 
remote control apparatus; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus 
for the remote control of signals; monitoring apparatus, electric; sound recording apparatus; Global Positioning System 
[GPS] apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; radiological apparatus for 
industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; 
stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, 
electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, 
luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; batteries, 
electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; magnetic tape units for computers; 
computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; safety tarpaulins; signalling 
buoys; life buoys; marking buoys; vacuum gauges; electrolysers; variometers; scales; letter scales; weighbridges; 
precision balances; levelling staffs [surveying instruments]; camcorders; video cassettes; video telephones; video 
screens; viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit closers; 
wavemeters; voltmeters; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers [measuring 
instruments]; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; 
smoke detectors; counterfeit [false] coin detectors; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; identification threads for electric wires; nose 
clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal 
bells; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; needles 
for record players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; 
inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; measuring 
instruments; cosmographic instruments; mathematical instruments; levelling instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; cinematographic cameras; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; encoded magnetic cards; riding helmets; 
carriers for dark plates [photography]; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic 
coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; electronic agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; 
calibrating rings; protective suits for aviators; compact discs [read-only memory]; comparators; marine compasses; 
computers; laptop computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery 
boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of 
traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; vacuum 
tubes [radio]; darkroom lamps [photography]; thermionic tubes; amplifying tubes; flashlights [photography]; head 
cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers [measuring instruments]; 
slide-rules; contact lenses; correcting lenses [optics]; optical lenses; optical condensers; sounding lines; electricity 
conduits; measuring spoons; magnifying glasses [optics]; thread counters; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; divers' masks; solderers' helmets; protective masks; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer 
hardware]; monitors [computer programs]; terminals [electricity]; junction sleeves for electric cables; teeth protectors; 
knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data 
media; computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; weighing 
machines; punched card machines for offices; shoes for protection against accidents, irradiation and fire; objectives 
[lenses] [optics]; eyepieces; lenses for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters 
[electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos 
clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; signalling 
panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; gloves for protection against accidents; 
gloves for protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces 
for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; printed 
circuit boards; compact disc players; cassette players; sound recording strips; X-ray films, exposed; films, exposed; life-
saving rafts; laboratory trays; measuring glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; 
food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; distance 
measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of leather; 
apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; printers for 
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use with computers; retorts' stands; apparatus for changing record player needles; drainers for use in photography; 
cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; test tubes; pressure indicator 
plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, 
insulated; fuse wire; computer programmes [programs], recorded; computer game software; computer programs 
[downloadable software]; computer operating programs, recorded; record players; processors [central processing units]; 
rods for water diviners; electronic publications, downloadable; distribution consoles [electricity]; control panels 
[electricity]; radar apparatus; masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; 
sprinkler systems for fire protection; frames for photographic transparencies; screens for photoengraving; walkie-talkies; 
voltage surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; 
speed regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; 
time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray 
photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; 
grids for batteries; speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting 
filaments]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; 
safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; integrated circuit cards 
[smart cards]; connections for electric lines; couplings, electric; connectors [electricity]; sonars; sound locating 
instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; 
alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; audiovisual 
teaching apparatus; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; 
personal stereos; stereoscopes; stands for photographic apparatus; fire boats; sulfitometers; drying racks 
[photography]; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; 
abacuses; egg timers [sandglasses]; taximeters; television apparatus; telescopes; teleprompters; teleprinters; cordless 
telephones; theodolites; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles 
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter 
cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; neon signs; X-ray tubes not for 
medical purposes; telephone receivers; gauges; quantity indicators; automatic indicators of low pressure in vehicle tires 
[tyres]; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope 
indicators; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; sound 
reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical purposes; 
railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention installations, 
electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; centering apparatus 
for photographic transparencies; dosage dispensers; battery chargers; chargers for electric batteries; acoustic alarms; 
sounding apparatus and machines; editing appliances for cinematographic films; cathodic anti-corrosion apparatus; 
couplers [data processing equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference 
devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; 
whistle alarms; adding machines; readers [data processing equipment]; heat regulating apparatus; photocopiers 
[photographic, electrostatic, thermic]; bar code readers; downloadable ring tones for mobile phones; downloadable image
files; downloadable music files; animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for 
photography; USB flash drives; magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing apparatus 
for photographic prints; photometers; flash-bulbs [photography]; enlarging apparatus [photography]; photovoltaic cells; 
containers for contact lenses; eyeglass cases; containers for microscope slides; cases especially made for photographic 
apparatus and instruments; chromatography apparatus for laboratory use; chronographs [time recording apparatus]; 
laboratory centrifuges; cyclotrons; frequency meters; time clocks [time recording devices]; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; protective helmets for sports; cell phone straps; tripods for cameras; switchboards; distribution boards 
[electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial purposes; fluorescent
screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; ergometers; armatures 
[electricity]; fire pumps; lens hoods; directional compasses; verniers; sockets, plugs and other contacts [electric 
connections]; hands-free kits for telephones; loudspeakers with built-in amplifiers; mechanical signs; signs, luminous; 
probes for scientific purposes; buzzers; instruments containing eyepieces; surveying instruments; screw-tapping 
gauges; slide calipers; calculating machines; pocket calculators; decompression chambers; protective helmets; 
cathodes; automated teller machines [ATM]; mouse pads; compact discs [audio-video]; commutators; fire-resistant flying 
suits; lactodensimeters; lactometers; magnets; decorative magnets; mouse [computer peripheral]; life saving apparatus 
and equipment; sunglasses; goggles for sports; gloves for divers; periscopes; integrated circuits; polarimeters; semi-
conductors; respiratory masks, other than for artificial respiration; scanners [data processing equipment]; sirens; 
spherometers; ear plugs for divers; tachometers; levels [instruments for determining the horizontal]; mercury levels; 
filters [photography]; darkrooms [photography]; shutters [photography]; eyeglass chains; compasses for measuring; 
asbestos screens for firemen; fire hose; eyeglass cords; screens [photography].

Cl.11;Lamp shades; steam accumulators; heat accumulators; defrosters for vehicles; distillation apparatus; 
desiccating apparatus; hydromassage bath apparatus; disinfectant apparatus; air deodorising apparatus; tanning 
apparatus [sun beds]; ionization apparatus for the treatment of air or water; coffee roasters; beverage cooling apparatus; 
hand drying apparatus for washrooms; fruit roasters; water purifying apparatus and machines; refrigerating apparatus 
and machines; drying apparatus and installations; freezers; drying apparatus; structural plates for ovens; coolers for 
furnaces; expansion tanks for central heating installations; flushing tanks; refining towers for distillation; bidets; boilers, 
other than parts of machines; bath tubs; spa baths [vessels]; bath tubs for sitz baths; waffle irons, electric; fans [air-
conditioning]; fans [parts of air-conditioning installations]; electric fans for personal use; roasting spits; refrigerating 
display cabinets; water heaters; water heaters [apparatus]; water flushing installations; air reheaters; extractor hoods for 
kitchens; gas condensers, other than parts of machines; acetylene generators; hydrants; burners; acetylene burners; 
petrol burners; gas burners; burners for lamps; germicidal burners; incandescent burners; oxyhydrogen burners; 
laboratory burners; oil burners; alcohol burners; hot water bottles; footwarmers, electric or non-electric; bed warmers; 
pocket warmers; warming pans; grills [cooking appliances]; lampshade holders; stills; showers; refrigerating containers; 
gas lighters; lighters; friction lighters for igniting gas; chimney blowers; coils [parts of distilling, heating or cooling 
installations]; furnace ash boxes; evaporators; shower cubicles [enclosures (Am.)]; Turkish bath cabinets, portable; 
heating apparatus; refrigerating chambers; fireplaces, domestic; chimney flues; pressure cooking saucepans, electric; air 
valves for steam heating installations; level controlling valves in tanks; thermostatic valves [parts of heating 
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installations]; electrically heated carpets; light bulbs; light bulbs, electric; solar thermal collectors [heating]; distillation 
columns; furnace grates; ventilation hoods; ventilation hoods for laboratories; lamp globes; air-conditioning apparatus; 
air conditioners for vehicles; gas boilers; laundry room boilers; heating boilers; coffee machines, electric; taps [cocks, 
spigots] [faucets (Am.)] for pipes; taps [faucets]; mixer taps for water pipes; forges, portable; lava rocks for use in 
barbecue grills; electric lights for Christmas trees; acetylene flares; safety lamps; gas lamps; curling lamps; germicidal 
lamps for purifying air; lamps for directional signals of automobiles; light bulbs for directional signals for vehicles; arc 
lamps; laboratory lamps; oil lamps; ultraviolet ray lamps, not for medical purposes; miners' lamps; electric lamps; 
chandeliers; barbecues; bread baking machines; watering machines for agricultural purposes; footmuffs, electrically 
heated; heaters for baths; heaters for heating irons; immersion heaters; brackets for gas burners; anti-splash tap nozzles; 
heat pumps; filaments for electric lamps; magnesium filaments for lighting; heating filaments, electric; luminous house 
numbers; heating apparatus for defrosting vehicle windows; hot air bath fittings; bath fittings; loading apparatus for 
furnaces; kiln furniture [supports]; sauna bath installations; refrigerating appliances and installations; blankets, electric, 
not for medical purposes; fabric steamers; lamp reflectors; vehicle reflectors; hearths; steam boilers, other than parts of 
machines; pasteurisers; lamp mantles; sockets for electric lights; coffee percolators, electric; stoves [heating apparatus]; 
bakers' ovens; hot air ovens; kitchen ranges [ovens]; microwave ovens [cooking apparatus]; microwave ovens for 
industrial purposes; incinerators; kilns; solar furnaces; dental ovens; furnaces, other than for laboratory use; urinals 
[sanitary fixtures]; feeding apparatus for heating boilers; heating plates; cookers; hot plates; heaters, electric, for feeding 
bottles; aquarium heaters; aquarium lights; heating cushions [pads], electric, not for medical purposes; clean chambers 
[sanitary installations]; water intake apparatus; deodorising apparatus, not for personal use; fumigation apparatus, not for
medical purposes; gas scrubbing apparatus; oil-scrubbing apparatus; glue-heating appliances; forage drying apparatus; 
water filtering apparatus; air purifying apparatus and machines; ice machines and apparatus; cooling appliances and 
installations; cooking apparatus and installations; lighting apparatus and installations; sanitary apparatus and 
installations; cooking rings; lighting apparatus for vehicles; light-emitting diodes [LED] lighting apparatus; heating 
apparatus for solid, liquid or gaseous fuels; heating apparatus, electric; hot air apparatus; steam facial apparatus 
[saunas]; safety accessories for water or gas apparatus and pipes; regulating and safety accessories for gas apparatus; 
regulating accessories for water or gas apparatus and pipes; regulating and safety accessories for water apparatus; 
regulating and safety accessories for gas pipes; roasting jacks; plate warmers; electric appliances for making yogurt; 
anti-dazzle devices for automobiles [lamp fittings]; anti-glare devices for vehicles [lamp fittings]; rotisseries; radiator 
caps; diving lights; washers for water taps; radiators [heating]; central heating radiators; radiators, electric; sinks; 
disinfectant dispensers for toilets; drip irrigation emitters [irrigation fittings]; light diffusers; nuclear reactors; heat 
regenerators; pressure water tanks; roasters; lamps; street lamps; ceiling lights; toilet seats; lighting installations for air 
vehicles; pressure cookers, electric; gas scrubbers [parts of gas installations]; lamp glasses; sterilizers; water sterilizers; 
air sterilisers; air dryers; laundry dryers, electric; hair dryers; malt roasters; tobacco roasters; bread toasters; discharge 
tubes, electric, for lighting; lamp chimneys; luminous tubes for lighting; pipes [parts of sanitary installations]; flues for 
heating boilers; boiler pipes [tubes] for heating installations; toilets [water-closets]; toilets, portable; humidifiers for 
central heating radiators; wash-hand basins [parts of sanitary installations]; toilet bowls; water conduits installations; air-
conditioning installations; desalination plants; installations for processing nuclear fuel and nuclear moderating material; 
watering installations, automatic; cooling installations for water; cooling installations for liquids; milk cooling 
installations; cooling installations for tobacco; water purification installations; purification installations for sewage; steam 
generating installations; water distribution installations; air filtering installations; swimming pool chlorinating apparatus; 
ventilation [air-conditioning] installations and apparatus; ventilation [air-conditioning] installations for vehicles; water 
softening apparatus and installations; cooling installations and machines; heating installations; heaters for vehicles; hot 
water heating installations; polymerisation installations; water supply installations; flare stacks for use in the oil industry; 
ash conveyor installations, automatic; whirlpool-jet apparatus; air cooling apparatus; aquarium filtration apparatus; 
cooking utensils, electric; flaming torches; headlights for automobiles; vehicle headlights; filters for air conditioning; 
filters for drinking water; lights for automobiles; bicycle lights; motorcycle lights; lights for vehicles; electric torches; 
lanterns for lighting; Chinese lanterns; fountains; ornamental fountains; deep fryers, electric; fittings, shaped, for ovens; 
oven fittings made of fireclay; bread-making machines; refrigerators; chromatography apparatus for industrial purposes; 
kettles, electric; dampers [heating]; refrigerating cabinets; ice boxes; carbon for arc lamps; heating elements; fan heaters; 
apparatus for dehydrating food waste; heat exchangers, other than parts of machines; bath installations; air filters for 
industrial installations.

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; cardboard articles; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for stationery or household 
purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; envelopes [stationery]; cases for 
stamps [seals]; paint boxes [articles for use in school]; correcting fluids [office requisites]; stencils [stationery]; French 
curves; paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household 
purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for 
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stationery or household purposes; self-adhesive tapes for stationery or household purposes; drawing rulers; square 
rulers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; bookbinding material; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
folders [stationery]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; 
bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; painters' easels; 
hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office 
requisites]; cords for bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; sealing wafers; covers 
[stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; handwriting 
specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical paper bags; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for papers; 
papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking sheets for document 
reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for stationery purposes; printers' 
blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office requisites, except furniture; writing 
materials; writing instruments; drawing materials; school supplies [stationery]; adhesive tape dispensers [office 
requisites]; hand labelling appliances; printed matter; lithographic works of art; prospectuses; printed timetables; ledgers 
[books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-squares for drawing; graphic 
reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-up; face towels of paper; table 
napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files [stationery]; 
scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in microscopy 
[teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board erasers; 
composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing books; 
fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil plates; 
cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; squares 
for drawing; chart pointers, non-electronic; envelope sealing machines for offices; sealing machines for offices; 
vignetting apparatus; apparatus for mounting photographs; stapling presses [office requisites]; manuals [handbooks]; 
figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver paper; molds for modelling clays [artists' 
materials]; photo-engravings; photographs [printed]; stencil cases; canvas for painting; compasses for drawing; numbers 
[type]; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets 
for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; 
labels, not of textile; isinglass for stationery or household purposes; cigar bands; boxes of paper or cardboard; bottle 
envelopes of paper or cardboard; desk mats; bottle wrappers of paper or cardboard; flyers; chromolithographs 
[chromos]; artists' watercolor saucers.

Cl.20;Picture frame brackets; reels, not of metal, non-mechanical, for flexible hoses; pulleys of plastics for blinds; 
bolts, not of metal; casks of wood for decanting wine; mooring buoys, not of metal; casks, not of metal; barrels, not of 
metal; sideboards; busts of wood, wax, plaster or plastic; costume stands; bolsters; fans for personal use, non-electric; 
work benches; vice benches, not of metal; coat hangers; coatstands; shoulder poles [yokes]; screws, not of metal; 
display stands; showcases [furniture]; newspaper display stands; comb foundations for beehives; signboards of wood or 
plastics; loading gauge rods, not of metal, for railway waggons [wagons]; nuts, not of metal; covers for clothing 
[wardrobe]; nesting boxes; coffins; doors for furniture; curtain holders, not of textile material; pegs [pins], not of metal; 
divans; kennels for household pets; keyboards for hanging keys; display boards; plugs [dowels], not of metal; containers,
not of metal, for liquid fuel; troughs, not of metal, for mixing mortar; packaging containers of plastic; flower-stands 
[furniture]; curtain tie-backs; binding screws, not of metal, for cables; rivets, not of metal; imitation tortoiseshell; locks, 
not of metal, for vehicles; locks, other than electric, not of metal; bead curtains for decoration; door bolts, not of metal; 
bottle closures, not of metal; closures, not of metal, for containers; latches, not of metal; mirrors [looking glasses]; hand-
held mirrors [toilet mirrors]; bamboo; animal claws; animal hooves; coral; meerschaum; whalebone, unworked or semi-
worked; stag antlers; tortoiseshell; shells; horn, unworked or semi-worked; animal horns; rattan; ivory, unworked or 
semi-worked; corozo; plaited straw, except matting; wickerwork; hampers [baskets]; works of art of wood, wax, plaster or 
plastic; cabinet work; reeds [plaiting materials]; settees; curtain rods; index cabinets [furniture]; drain traps [valves] of 
plastic; water-pipe valves of plastic; valves, not of metal, other than parts of machines; staves of wood; mats for infant 
playpens; saw horses; bed casters, not of metal; furniture casters, not of metal; brush mountings; chopping blocks 
[tables]; wind chimes [decoration]; bottle caps, not of metal; cradles; tent pegs, not of metal; curtain rings; chests of 
drawers; floating containers, not of metal; containers, not of metal [storage, transport]; lecterns; dog kennels; bakers' 
bread baskets; baskets, not of metal; bottle casings of wood; taps, not of metal, for casks; armchairs; hairdressers' 
chairs; deck chairs; hospital beds; bedsteads of wood; beds; edgings of plastic for furniture; table tops; hooks, not of 
metal, for clothes rails; curtain hooks; clothes hooks, not of metal; beds for household pets; nesting boxes for household 
pets; ladders of wood or plastics; playpens for babies; mannequins; air mattresses, not for medical purposes; 
mattresses; hydrostatic [water] beds, not for medical purposes; furniture of metal; office furniture; school furniture; 
mobiles [decoration]; curtain rails; house numbers, not of metal, non-luminous; barrel hoops, not of metal; furniture; 
moldings [mouldings] for picture frames; furniture partitions of wood; mother-of-pearl, unworked or semi-worked; mirror 
tiles; ambroid plates; registration plates, not of metal; identity plates, not of metal; loading pallets, not of metal; handling 
pallets, not of metal; transport pallets, not of metal; head-rests [furniture]; stakes for plants or trees; trestles [furniture]; 
magazine racks; book rests [furniture]; stands for calculating machines; flower-pot pedestals; baby changing mats; pet 
cushions; pillows; cushions; air cushions, not for medical purposes; air pillows, not for medical purposes; removable 
mats or covers for sinks; racks [furniture]; library shelves; furniture shelves; shelves for storage; wood ribbon; straw 
edgings; towel stands [furniture]; hat stands; cask stands, not of metal; inflatable publicity objects; counters [tables]; 
bedding, except linen; corks for bottles; corks; stoppers, not of metal; stair rods; standing desks; embroidery frames; 
towel dispensers, fixed, not of metal; picture frames; sections of wood for beehives; tanks, not of metal nor of masonry; 
fodder racks; curtain rollers; door handles, not of metal; knobs, not of metal; fishing baskets; writing desks; seats of 
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metal; benches [furniture]; vats, not of metal; honeycombs; sofas; bungs, not of metal; statues of wood, wax, plaster or 
plastic; figurines [statuettes] of wood, wax, plaster or plastic; oyster shells; silvered glass [mirrors]; ambroid bars; 
umbrella stands; gun racks; carts for computers [furniture]; dressing tables; washstands [furniture]; typing desks; 
drafting tables; massage tables; tables of metal; wall-mounted baby changing platforms; desks; tea carts; dinner wagons 
[furniture]; tables; steps [ladders], not of metal; chairs [seats]; high chairs for babies; chests, not of metal; placards of 
wood or plastics; stools; crates; trolleys [furniture]; straw plaits; mobile boarding stairs, not of metal, for passengers; 
straw mattresses; decorations of plastic for foodstuffs; beehives; funerary urns; winding spools, not of metal, non-
mechanical, for flexible hoses; wax figures; door fittings, not of metal; coffin fittings, not of metal; bed fittings, not of 
metal; furniture fittings, not of metal; window fittings, not of metal; infant walkers; garment covers [storage]; stuffed 
animals; stuffed birds; hinges, not of metal; chaise longues; poles, not of metal; screens [furniture]; filing cabinets; 
medicine cabinets; meat safes, not of metal; plate racks; bamboo curtains; paper blinds; slatted indoor blinds; woven 
timber blinds [furniture]; indoor window blinds [shades] [furniture]; interior textile window blinds; yellow amber; lockers; 
cases of wood or plastic; chests for toys; letter boxes, not of metal or masonry; bottle racks; identification bracelets, not 
of metal; clips, not of metal, for cables and pipes; scratching posts for cats; reels of wood for yarn, silk, cord; plastic key 
cards, not encoded and not magnetic; spring mattresses; shelves for file cabinets; cupboards; screens for fireplaces 
[furniture].

Cl.21;Indoor aquaria; buckets; china ornaments; dishes; paper plates; vegetable dishes; saucers; mugs; candy boxes; 
bottles; demijohns; vases; epergnes; fruit cups; bird baths; baby baths, portable; plungers for clearing blocked drains; 
waffle irons, non-electric; coolers [ice pails]; buckets made of woven fabrics; whisks, non-electric, for household 
purposes; towel rails and rings; hair for brushes; funnels; carpet beaters [hand instruments]; signboards of porcelain or 
glass; candle extinguishers; flower pots; chamber pots; glue-pots; cruets; decanters; large-toothed combs for the hair; 
combs for animals; tea cosies; abrasive sponges for scrubbing the skin; sponges for household purposes; toilet 
sponges; sponge holders; toothpick holders; soap holders; holders for flowers and plants [flower arranging]; shaving 
brush stands; toilet paper holders; soap dispensers; ironing boards; cutting boards for the kitchen; bread boards; 
washing boards; strainers; smoke absorbers for household purposes; containers for household or kitchen use; kitchen 
containers; glass jars [carboys]; heat-insulated containers; heat-insulated containers for beverages; thermally insulated 
containers for food; glass flasks [containers]; closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for 
household purposes; majolica; brush goods; cleaning instruments, hand-operated; cabarets [trays]; stew-pans; covers, 
not of paper, for flower pots; shaving brushes; cages for household pets; polishing leather; hot pots, not electrically 
heated; glass bulbs [receptacles]; shoe trees [stretchers]; napkin rings; poultry rings; rings for birds; coin banks; bread 
baskets for household purposes; baskets for household purposes; waste paper baskets; feeding troughs; mangers for 
animals; lunch boxes; tea caddies; washtubs; earthenware saucepans; cauldrons; coffee percolators, non-electric; 
coffeepots, non-electric; coffee grinders, hand-operated; fused silica [semi-worked product], other than for building; beer 
mugs; tankards; rat traps; pot lids; aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; buttonhooks; 
pitchers; perfume burners; watering cans; insect traps; mixing spoons [kitchen utensils]; scoops [tableware]; pie servers; 
butter dishes; material for brush-making; polishing materials for making shiny, except preparations, paper and stone; 
noodle machines, hand-operated; polishing apparatus and machines, for household purposes, non-electric; pepper mills, 
hand-operated; mills for household purposes, hand-operated; feather-dusters; brooms; isothermic bags; confectioners' 
decorating bags [pastry bags]; bowls [basins]; mosaics of glass, not for building; saucepan scourers of metal; soap 
boxes; mouse traps; cooking pot sets; nozzles for watering cans; pouring spouts; nozzles for watering hose; fitted picnic 
baskets, including dishes; toilet cases; floss for dental purposes; fiberglass thread, not for textile use; cookie [biscuit] 
cutters; pastry cutters; sprinklers; syringes for watering flowers and plants; cotton waste for cleaning; wool waste for 
cleaning; cleaning tow; chopsticks; cocktail stirrers; pepper pots; gloves for household purposes; polishing gloves; 
gardening gloves; plates to prevent milk boiling over; trays for household purposes; trays of paper, for household 
purposes; lazy susans; heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets [table utensils]; 
coasters, not of paper and other than table linen; menu card holders; knife rests for the table; flat-iron stands; egg cups; 
grill supports; abrasive pads for kitchen purposes; scouring pads; drinking troughs; powdered glass for decoration; 
pottery; pots; cooking pots; painted glassware; tableware, other than knives, forks and spoons; porcelain ware; 
earthenware; crystal [glassware]; cosmetic utensils; toilet utensils; trouser presses; cruet sets for oil and vinegar; make-
up removing appliances; spice sets; apparatus for wax-polishing, non-electric; bottle openers; glove stretchers; 
bootjacks; crumb trays; tie presses; clothes-pegs; glass stoppers; powder compacts; perfume vaporizers; powder puffs; 
dusting apparatus, non-electric; combs; electric combs; grills [cooking utensils]; sifters [household utensils]; drinking 
horns; shoe horns; candle rings; salad bowls; sugar bowls; beaters, non-electric; services [dishes]; coffee services 
[tableware]; liqueur sets; tea services [tableware]; sieves [household utensils]; cinder sifters [household utensils]; tea 
strainers; pipettes [wine-tasters]; siphon bottles for carbonated water; rolling pins, domestic; steel wool for cleaning; 
currycombs; blenders, non-electric, for household purposes; fruit presses, non-electric, for household purposes; salt 
cellars; drinking vessels; vessels of metal for making ices and iced drinks; refrigerating bottles; cups of paper or plastic; 
glasses [receptacles]; drinking glasses; figurines [statuettes] of porcelain, ceramic, earthenware or glass; glass for 
vehicle windows [semi-finished product]; plate glass [raw material]; opal glass; opaline glass; glass incorporating fine 
electrical conductors; glass, unworked or semi-worked, except building glass; glass wool, other than for insulation; 
vitreous silica fibers [fibres], not for textile use; fiberglass, other than for insulation or textile use; soup bowls; drying 
racks for laundry; basins [receptacles]; table plates; disposable table plates; insulating flasks; indoor terrariums [plant 
cultivation]; indoor terrariums [vivariums]; cloth for washing floors; cloths for cleaning; dusting cloths [rags]; furniture 
dusters; urns; aerosol dispensers, not for medical purposes; wax-polishing appliances, non-electric, for shoes; water 
apparatus for cleaning teeth and gums; electric devices for attracting and killing insects; watering devices; utensils for 
household purposes; kitchen utensils; cooking utensils, non-electric; coffee filters, non-electric; flasks; drinking flasks; 
molds [kitchen utensils]; cake molds [moulds]; ice cube molds [moulds]; cookery molds [moulds]; deep fryers, non-
electric; comb cases; bread bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; 
ironing board covers, shaped; tea infusers; glass bowls; mops; mop wringers; corkscrews; animal bristles [brushware]; 
pig bristles; dishwashing brushes; brushes for cleaning tanks and containers; lamp-glass brushes; horse brushes; 
scrubbing brushes; toothbrushes; toothbrushes, electric; carpet sweepers; brushes for footwear; tar-brushes, long 
handled; toilet brushes; electric brushes, except parts of machines; brushes; eyebrow brushes; nail brushes; nest eggs, 
artificial; boxes of metal, for dispensing paper towels; dustbins; window-boxes; boxes of glass; pressure cookers, non-
electric; busts of porcelain, ceramic, earthenware or glass; cooking skewers of metal; clothing stretchers; birdcages; 
deodorising apparatus for personal use; bathroom towel holders; frying pans; works of art of porcelain, ceramic, 
earthenware or glass; grinders, non-electric, for household purposes; cookie jars; mess-tins; portable ice chests, non-
electric, for food and beverages; basting spoons [cooking utensils]; cocktail shakers; toilet paper dispensers; drinking 
straws; statues of porcelain, terra-cotta or glass; enamelled glass, not for building; graters for kitchen use; litter boxes 
for pets. 
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 03/08/2017; Application No. : 01358744 ;Benelux 

3763922    27/12/2017
[International Registration No. : 1390681]
RENSKE NATURAL PETFOOD BV
Beerseweg 34A NL-5431 LC Cuijk

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for veterinary use; insecticides; food supplements, not for veterinary use, for animal feed.

Cl.31;Foodstuffs for animals.
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Priority claimed from 23/06/2017; Application No. : 709457 ;Switzerland 

3763962    15/12/2017
[International Registration No. : 1390085]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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3769244    06/02/2018
[International Registration No. : 1382666]
dely, Inc.
Gotanda Daini Nagaoka Building 2nd floor, 7-17-3, Nishi-Gotanda, Shinagawa-ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Cl.9;Game programs for home video game machines; electronic circuits and CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; records; downloadable music files; downloadable image files; recorded 
video discs and video tapes; electronic publications; telecommunication machines and apparatus; covers for 
smartphones and mobile phones; downloadable game programs for mobile phones; computer application software for 
mobile phones.

Cl.35;Retail services or wholesale services for food and beverages; retail services or wholesale services for liquor; 
retail services or wholesale services for meat; retail services or wholesale services for sea food; retail services or 
wholesale services for vegetables and fruits; retail services or wholesale services for confectionery, bread and buns; 
retail services or wholesale services for rice and cereals; retail services or wholesale services for milk; retail services or 
wholesale services for carbonated drinks [refreshing beverages] and non-alcoholic fruit juice beverages; retail services or 
wholesale services for tea, coffee and cocoa; retail services or wholesale services for processed food.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; publication of books; providing videos using the Internet 
or mobile phone; production of radio or television programs; production of videotape film in the field of education, 
culture, entertainment or sports [not for movies or television programs and not for advertising or publicity]; organization 
of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; planning and management of cooking school.

Cl.42;Design services (excluding advertisement), rental of computers; providing computer programs on data networks.

Cl.43;Services for temporary accommodation; accommodation bureaux; services for providing food and drink; 
boarding for animals; preschooler and infant care at daycare centers.
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Priority claimed from 30/03/2017; Application No. : 165296212 ;European Union 

3769301    07/08/2017
[International Registration No. : 1390486]
Robert Bosch GmbH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric machine tools; drilling machines, drilling hammers, bench drilling machines, drill chucks, impact rotary 
hammers and chipping hammers; nut runners; groove-milling cutters; grinding, cutting and roughing equipment such as 
superfinish devices, angle grinders, triangular grinders, eccentric grinders, belt grinders, vibrating grinders, right angle 
polishers, straight grinders (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); metal cutting snips (electric); nibbling devices (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); glue guns; tackers (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); power saws; circular saws; jig saws; circular cross-cut saws and mitre-box 
saws; sabre saws; band saws; planing machines; milling machines; bench belt sanding machines; suction apparatus and 
dust removal apparatus for the aforesaid goods; universal suction equipment; the aforesaid goods also being battery-
powered hand-held tool equipment; parts, tools, adaptors (non-electric), attachments and fittings for all the aforesaid 
goods, included in class 7 (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations).

Cl.8;Hand tools and implements (hand-operated), parts, tools and accessories for the aforesaid goods, all the aforesaid 
goods included in class 8 (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations).

Cl.9;Batteries; chargers for electric batteries; accumulators, electric.

Cl.11;Heat guns.
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Priority claimed from 23/06/2017; Application No. : 708428 ;Switzerland 

3769376    22/12/2017
[International Registration No. : 1390452]
Cadbury UK Limited
P.O. Box 12, Bournville Lane, Bournville Birmingham B30 2LU United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Yogurt.

Cl.30;Cocoa; cocoa and chocolate-based beverages and preparations for making such beverages; chocolate, 
confectionery being non-medicinal, particularly chocolate sweets and confectionery; biscuits, wafers, cakes, pastries, 
baked and dough products; cereal-based preparations; snack mixes consisting of cereals, rice or wheat; edible ices, 
namely ice-cream products, deep-frozen confectionery and desserts; refrigerated desserts and confectionery; chocolate 
spread.

9838



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

3769681    28/07/2017
[International Registration No. : 1391372]
GAMBERO ROSSO S.P.A.
Via Ottavio Gasparri, 13 17 I-00152 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.16;Publications, namely magazines, books, pamphlets, newsletters, journals and guides all on the subject of food 
and wine.

Cl.41;Cooking courses; production of programs for television and radio; creation and productions of a TV thematic 
programs, on-line thematic programs, radio thematic programs, all on the subject of food and wine; on-line services, 
namely providing on-line journals and magazines in the filed of food and wine.

Cl.42;Providing quality assurance in the food industry based on wine tasting and evaluation; providing quality 
assurance in the food industry.

Cl.43;Restaurant services.
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Priority claimed from 24/01/2017; Application No. : 1059340 ;New Zealand 

3769699    21/07/2017
[International Registration No. : 1390167]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Window shades and window blind openers, electric.

Cl.9;Computers; computer hardware; wireless communication devices for the transmission of voice, data, images, 
audio, video, and multimedia content; computer peripheral devices; peripheral devices for computers, mobile telephones, 
mobile electronic devices, wearable electronic devices, smart watches, set top boxes, and audio and video recorders; 
cameras; digital audio and video recorders; radio transmitters and receivers; electrical and electronic connectors, 
couplers, and adapters; remote controls; alarms, alarm sensors, and alarm monitoring systems; residential security and 
surveillance systems; smoke and carbon monoxide detectors; thermostats, monitors, sensors, and controls for air 
conditioning, heating, and ventilation devices and systems; electric and electronic door locks and latches; remote 
controls for opening and closing garage doors; lighting controls; electrical outlets; electrical and electronic switches.

Cl.11;Light bulbs, lighting fixtures, and lamps; heaters, air conditioners, and electric fans.

Cl.42;Computer programming; design and development of computer software; computer software development 
consulting services; support and consultation services for developing computer systems and applications; providing 
information in the field of computer software development online.
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Priority claimed from 23/06/2017; Application No. : 016917114 ;European Union 

3769702    22/12/2017
[International Registration No. : 1389851]
MELEXIS TECHNOLOGIES NV
Transportstraat, 1 B-3980 Tessenderlo

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic vending 
machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, all the aforesaid products being relating to the 
automotive industry; magnetic data carriers, recording discs for magnetic data carriers; data processing equipment, 
computers; computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.
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Priority claimed from 13/06/2017; Application No. : 016858805 ;European Union 

3769703    07/12/2017
[International Registration No. : 1389839]
SwedeMec AB
Bidevindsgatan 3 SE-652 21 KARLSTAD Sweden

Proposed to be Used
IR DIVISION
Cl.9;Instruction manuals in electronic format; application software; computer application software; downloadable 
application software for smart phones; software and applications for mobile devices; downloadable applications for use 
with mobile devices; computer gaming software; games software; computer application software featuring games and 
gaming; downloadable electronic game programs; interactive multimedia software for playing games; electronic game 
software for mobile phones; electronic game software for wireless devices; computer game software for use with on-line 
interactive games; 3d scanners; devices for streaming media content over local wireless networks; animated cartoons; 
films, exposed; downloadable movies.

Cl.28;Construction toys; multi-part construction toys; interlocking toy construction pieces; mascot dolls; stuffed toy 
animals; costumes being children's playthings; game consoles; apparatus for games; parlour games; counters [discs] for 
games; puzzles; toy tools; toy tool sets; decorations for Christmas trees.
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Priority claimed from 27/07/2017; Application No. : UK00003246720 ;United Kingdom 

3769720    12/12/2017
[International Registration No. : 1391484]
Owen Mumford Limited
Brook Hill Woodstock, Oxfordshire OX20 1TU United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; adhesive plasters; adhesive tapes for medical purposes; anaesthetics; analgesics; 
antibiotics; antiseptics; bacterial preparations for medical and veterinary use; bandages for dressings; biological 
preparations for medical purposes; diagnostic preparations; diagnostic testing materials for medical purposes; 
disinfectants; nutritional supplements; sterilising preparations; surgical dressings; tissues impregnated with 
pharmaceutical lotions; blood for medical purposes; chemical preparations for testing blood for medical purposes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; safety syringes; lancets; lancing devices; single use lancing devices; blood lancets; disposable 
lancets for finger puncture; blood testing apparatus; diagnostic apparatus for medical purposes; needles for medical 
purposes; pen needles; safety pen needles; suture needles; hypodermic needles; medical syringes; injection syringes; 
auto-injector medical syringes; medical syringe needles; needles for injections; needles for surgical purposes; 
disposable needles for finger puncture; surgical cutlery; eye droppers; gynaecological dilators; medical devices for 
gynaecological treatment; medical devices for treating erectile dysfunction; parts and fittings for all the aforesaid goods.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; alternative medicine services; medical assistance; medical clinic services; medical 
diagnostic services; medical testing; physical therapy; therapy services; surgical diagnostic services; surgical treatment 
services; information, advisory and consultancy services relating to the aforesaid services.
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3769721    15/12/2017
[International Registration No. : 1391482]
Envato Pty Ltd
L1, 121 King St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Advertising; directory services; promoting the goods and services of others; operating an online marketplace for 
the selling and buying of goods and/or services of others; online retail services; retail services; online trading services 
being the facilitation of the exchange of electronic files, digital publications and digital products; compilation and 
systemisation of information into computer databases; media management services; consultancy, information and 
advisory services regarding the aforementioned services.

Cl.45;Legal administration of licences; licensing of intellectual property rights including reproduction rights for images, 
photographs, ebooks, text and tutorials; licensing of images, photographs, ebooks, text, and tutorials, including via 
computer networks and global communications networks; consultancy, information and advisory services regarding the 
aforementioned services.
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Priority claimed from 26/04/2017; Application No. : 40201707469Y ;Singapore 

3769728    24/10/2017
[International Registration No. : 1391423]
Singapore Business Federation
160 Robinson Road, Sbf Center 06-01 Singapore 068914 Singapore

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; instructional and teaching 
materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks; printed matter for 
advertising purposes; printed publications for advertising businesses; advertising materials for dissemination in card 
form; advertising materials for dissemination in paper form; advertising materials for dissemination in plastics form; 
posters; advertising posters; posters being publicity material; posters being printed matter; plastic cards, other than 
encoded or magnetic; identification cards, other than encoded or magnetic; invitation cards; greeting cards; banners of 
cardboard; banners of paper; engravings; diaries; booklets; notebooks; calendars; training materials, other than 
apparatus; training guides in the form of printed matter; magazines [periodicals]; brochures; catalogues; bags 
[envelopes, pouches] of paper or plastics, for packaging; gift bags of paper or plastic; souvenir plastic carrier bags; 
packaging boxes of cardboard; wrapping materials made of cardboard.

Cl.35;Advertising; business management; business administration; office functions; business appraisals and 
evaluations in business matters; business development services; business strategy development services; business 
strategic planning services; business feasibility studies; business research; business statistical analysis; business 
expertise services; market research and business analyses; business information for enterprises; business information 
and inquiries; business intermediary services relating to the matching of potential private investors with entrepreneurs 
needing funding; arranging business introductions; management consultation services relating to business; service to 
assist in establishing a network of business contacts; chamber of commerce services for the promotion of businesses; 
chamber of commerce services for the promotion of trade; business organisation and management consulting services; 
business management and enterprise organization consultancy; business organization and operation consultancy; 
business management planning; business negotiations; negotiation of business contracts for others; business promotion
services; business relocation services; business referrals services; business representative services; business risk 
assessment services; commercial assistance in business management; compilation and provision of trade and business 
price and statistical information; compilation of business data; compilation of business directories; compilation of 
business information; compilation of statistics [for business or commercial purposes]; provision of commercial and 
business contact information; provision of trade information; provision of foreign trade information; foreign trade 
consultancy services; conducting business and market research surveys; conducting exhibitions for business purposes; 
organisation of exhibitions and trade fairs for business and promotional purposes; organisation of exhibitions and events 
for commercial or advertising purposes; organising of trade shows; conducting of trade shows; conducting, arranging 
and organizing trade shows and trade fairs for commercial and advertising purposes; sales promotion for others; opinion 
polling; market opinion polling studies; lobbying services for commercial purposes; lobbying (promoting, publicising or 
otherwise representing the interests or concerns of others), namely, promoting the interests of businessmen and 
businesswomen; arranging of business and trade missions overseas; trade promotional services; arranging and 
concluding commercial transactions for others; consultancy and advisory services in the field of business strategy; 
business advisory services relating to the management of businesses; business advisory services relating to the 
operation of franchises; dissemination of business information; provision of business news [business management]; 
economic information services for business purposes; economic forecasting; economic analysis for business purposes; 
efficiency or process auditing [examining, reviewing or assessing the working of a business or organization]; evaluation 
of business opportunities; help in the management of business affairs or commercial functions of an industrial or 
commercial enterprise; logistics services consisting of business management and organization of facilities and 
resources; preparation of documents relating to business; providing information about commercial business and 
commercial information via the global computer network; provision of business information via global computer 
networks; providing information, including online, about advertising, business management and administration & office 
functions; online advertising via a computer communications network; assistance, advisory services and consultancy 
with regard to business planning; assistance, advisory services and consultancy with regard to business management; 
assistance, advisory services and consultancy with regard to business organization; consultancy relating to business 
promotion.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
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conferences; conducting of business conferences; arranging and conducting of conventions; arranging and conducting 
of symposiums; arranging and conducting of seminars; arranging of exhibitions for educational purposes; organisation 
of exhibitions for cultural or educational purposes; arranging and conducting of workshops [training]; business training; 
dissemination of educational material; dissemination of entertainment material; electronic publication of information on a 
wide range of topics, including online and over a global computer network; providing online electronic publications, not 
downloadable; publication of brochures; publication of catalogs; publication of journals; publication of texts, other than 
publicity texts; training courses in strategic planning relating to advertising, promotion, marketing and business; 
business training consultancy services; commercial training services; business educational services; production of audio
and/or video recordings; production of audio-visual presentations; multimedia production; publication of multimedia 
material online; advisory services relating to education; advisory services relating to training; advisory services relating 
to entertainment; providing information, including online, about education, training, entertainment, sporting and cultural 
activities; consultancy services relating to education; consultancy services relating to training.
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3769729    31/10/2017
[International Registration No. : 1391413]
salesforce.com, inc.
The Landmark @ One Market St., Suite 300 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in predictive analytics, big data and business 
data analysis and visualization, complex event processing, mining the most relevant information from disparate data 
sources, providing automated solutions to enable organizations to integrate disparate data and translate and structure 
that data into actionable insights, customer relationship management (CRM), sales performance management, sales 
automation, marketing automation, customer service and support, customizable marketing and advertising, social media 
management and publication, mobile and computer software application development and customization, and business 
analytics; computer application software for mobile phones, namely, software for use in predictive analytics, big data and 
business data analysis and visualization, complex event processing, mining the most relevant information from disparate 
data sources, providing automated solutions to enable organizations to integrate disparate data and translate and 
structure that data into actionable insights, customer relationship management (CRM), sales performance management, 
sales automation, marketing automation, customer service and support, customizable marketing and advertising, social 
media management and publication, mobile and computer software application development and customization, and 
business analytics; computer software, namely, downloadable software development tools for the creation of mobile 
internet applications and client interfaces; web site development software; computer software for use in predictive 
analytics, big data and business data analysis and visualization, complex event processing, mining the most relevant 
information from disparate data sources, providing automated solutions to enable organizations to integrate disparate 
data and translate and structure that data into actionable insights, sales performance management, sales automation, 
marketing automation, customer service and support, customizable marketing and advertising, social media management 
and publication, mobile and computer software application development and customization, business analytics and 
customer relationship management (CRM); computer software for creating searchable databases of information and data; 
computer software, namely, an application allowing sales and field service employees to update and receive data stored 
in an enterprise's computer databases in real time, using a mobile device, with full telephony integration with the 
telephone and/or software features of the mobile device; computer software for providing an on-line database in the field 
of transaction processing to upload transactional data, provide statistical analysis, and produce notifications and reports; 
computer software that provides real-time, integrated business management intelligence by combining information from 
various databases and presenting it in an easy-to-understand user interface; downloadable software, downloadable 
mobile applications, and downloadable cloud computer software for providing business data analytics, business 
analytics, business intelligence and for collecting and analyzing business data; computer software for web and mobile 
applications for providing business data analytics, business analytics, business intelligence and for collecting and 
analyzing business data; enterprise software in the nature of a database for compiling data, customer data and customer 
interactions for enabling marketers to plan, personalize, optimize and customize communications with customers 
throughout the marketing, sales, and service lifecycle; downloadable computer programs and computer software for 
retrieving, tracking, analyzing, testing, measuring and managing data, customer data and customer interactions; 
downloadable computer programs and computer software for retrieving, tracking, analyzing, testing, measuring and 
managing data, customer data and customer interactions in the field of marketing, sales and customer service; 
downloadable computer programs and computer software recorded on data media for retrieving, tracking, analyzing, 
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testing, measuring and managing data from computer networks and from the Internet in the field of marketing, sales and 
customer service; computer application software for mobile phones, portable media players, handheld computers, 
namely, software for providing business data analytics, business analytics, business intelligence and for collecting and 
analyzing data; downloadable computer software and computer software recorded on data media for the scanning, 
displaying, processing, measuring and output of data on computer networks, on the Internet, and on mobile terminals and 
devices in the field of marketing, sales, services, business analytics, data analytics, and business intelligence; 
downloadable software for generating embeddable code for websites, for the purpose of creating, customizing, deploying,
scheduling, tracking, analyzing, testing, measuring and managing online content on users' websites, on social media 
websites, and other online forums; computer software for computer system and application development, deployment 
and management.

Cl.35;Business strategic planning services; business and marketing data analytics services for web and mobile sites; 
customer loyalty services for commercial, promotional and advertising purposes; marketing services for others, namely, 
marketing content development, media placement, strategy and management, social media strategy consultation, and 
social media community management; business consultancy services for others in connection with customer 
engagement and customer interactions on the Internet and other media; advisory services relating to advertising, 
marketing, sales and customer service management; business organization and management advisory and consultancy 
services; compilation and systemization of data and information into computer databases; compilation and systemization 
of data and information into computer databases in the field of marketing, sales and customer service; compilation of 
statistics; office functions, namely, administration and indexing of data and information for business purposes; office 
functions, namely, compiling indexes of information and websites for business purposes; monitoring of social websites, 
internet postings, web content, and online content of others for customer-specified topics and to capture relevant content 
on those topics, and providing documentation and analysis of that online content to others for business purposes; 
advertising services, namely, television advertising, online advertising on computer networks, radio advertising, 
advertising by mail order, bill-posting, print and Internet advertising; dissemination of advertising matter; direct mail 
advertising; advertising via mobile radio networks; advertising on mobile phone television; advertising on the Internet for 
others; advertising agency services; planning and design of advertising activities; placing advertisements for companies 
on the Internet and other media for promotional purposes; distribution of samples for publicity purposes; sales 
promotion; public relations; computerized market research services conducted on digital networks; telemarketing 
services; market research and analysis services; public relations agency services; commercial information agencies; 
writing of publicity texts; creating and updating of advertising material; rental of advertising time on communication 
media; publication of publicity texts; publicity columns preparation; publicity material rental; production of advertising 
films; public opinion polling; news clipping services; marketing services; market research studies; marketing research 
services; rental of advertising space on the Internet; layout services for advertising purposes; arranging advertising 
events, namely, arranging and conducting special events for commercial, promotional or advertising purposes; 
multimedia advertising agency services; merchandising agency services, namely, advertising, marketing research and 
market studies and analysis; auctioneering provided on the Internet; arranging and conducting of exhibitions and trade 
fairs for business, commercial and advertising purposes; business organization and management consultancy, namely, 
development of business concepts; personnel management consultancy; outsourcing services; business efficiency 
expert services; arranging of trading and economical contacts for third parties, also over the Internet; arranging of 
contracts, for others, for the providing of services; arranging of contracts, for others, for the buying and selling of goods; 
business consultancy with regard to consumer products and consumer claims management via service hotlines, in 
particular for Internet users; conducting business research in computer files, in databases, on the Internet and on 
computer networks, for others, with regard to business matters and offers for goods and services; compilation and 
systemization of information into computer databases; computerized file management; compilation of statistics; office 
functions in the field of business data, namely, information and data compiling and indexing relating to business 
management; compilation of data, namely, image, audio and/or video data in computer databases for business purposes; 
organizing and conducting tradeshows in the fields of business, marketing, advertising, brand development, sales, 
customer service, cloud computing, data analytics, customer information, customer relationship management, employee 
efficiency, and software development.

Cl.42;Computer software development in the field of mobile applications; providing temporary use of on-line non-
downloadable software development tools; technological consulting services in the field of computer data management 
and computer data analytics; services of analysis of technical data, namely, providing non-downloadable proprietary 
software used for providing data automation and collection service to evaluate, analyze and collect data in the fields of 
business, marketing, advertising, brand development, sales, customer service, cloud computing, data analytics, customer 
information, customer relationship management, and employee efficiency; software as a service (SAAS) services 
featuring software for providing data analytics, business analytics, business intelligence and for collecting and analyzing 
data in the fields of business, marketing, advertising, brand development, sales, customer service, cloud computing, 
customer information, customer relationship management, employee efficiency, and security and authentication; platform 
as a service (PaaS) featuring software in the nature of a database for compiling data, customer data and customer 
interactions for enabling marketers to plan, personalize, optimize and customize communications with customers 
throughout the marketing, sales, and service lifecycle; platform as a service (PaaS) featuring computer software platforms 
for retrieving, tracking, analyzing, testing, measuring and managing data, customer data and customer interactions in the 
fields of business, marketing, advertising, brand development, sales, customer service, cloud computing, customer 
information, customer relationship management, employee efficiency, and security and authentication; platform as a 
service (PaaS) featuring computer software platforms for enabling marketers to plan, personalize, optimize, monitor, 
analyze and measure customer interactions across channels and devices; platform as a service (PaaS) featuring 
computer software platforms for enabling marketers to plan, personalize, optimize, monitor, analyze and measure 
customer interactions across social media, customer relationship management (CRM) systems, point-of-sale systems, 
web analytics, web posts, email and mobile devices; providing temporary use of online non-downloadable software for 
the optimization of online websites for third parties for marketing purposes; consulting services in the field of providing 
online, non-downloadable software and applications; providing temporary use of on-line non-downloadable software for 
creating and customizing computer and mobile application software functionality, integrating data, and automating 
business processes; online hosted computer services, namely, designing, developing, customizing, and maintaining 
computer software applications for others, and consulting services related thereto; technical research in the field of 
designing and developing computers and computer software systems for use in connection with automated business 
processes, business development tools, and business and data analytics; information technology consulting services; 
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installation of computer software; computer system design and analysis; data conversion of computer programs and 
data; maintenance of computer software; monitoring of computer systems by remote access to ensure proper 
functioning; rental of computer software and web servers; scientific and technological services, namely, research and 
design in the field of computer hardware and software design and development; industrial analysis and technological 
research services in the field of computer and mobile application software development; design and development of 
computer hardware and software; computer software consultancy; computer system design and analysis, namely, 
designing of computer systems for posting images, links, videos, text and other brand content, for retrieving, sorting, 
filtering and moderating user generated content and online communications, for managing brand content on social media 
websites and social networks, and for analyzing, retrieving and managing the performance of brand engagement; creating 
and maintaining web sites for others; providing search engines for the internet; styling services, namely, website and 
mobile application design services; web site design consultancy; consultancy in the design and development of 
computer hardware; digitization of documents; duplication of computer programs; providing temporary use of online non-
downloadable software for generating embeddable code for websites, for the purpose of creating, customizing, deploying,
scheduling, tracking, analyzing and managing online content on users' websites, on social media websites and other 
online forums, and for analyzing, monitoring and managing the performance of brand engagement of others; providing 
temporary use of online non-downloadable software for creating and deploying customized interactive content on social 
profiles; packaging design services; conducting technical project feasibility studies in the field of computer hardware and 
software design and development; quality control, namely, computer monitoring service which tracks application 
software performance, performs periodic software maintenance and provides reports and alerts concerning such 
performance; recovery of computer data; research and development of new products for others; server hosting; providing
non-downloadable software for monitoring of social network sites and online content for others for the purpose of 
monitoring, analyzing, testing, and reporting about brand content on social media websites and social networks, and 
about the performance of online brand engagement; providing temporary use of on-line non-downloadable software 
development tools for the creation of mobile internet applications and client interfaces; providing temporary use of on-
line non-downloadable cloud computing software for providing business data analytics, business analytics, business 
intelligence and for collecting and analyzing business data.
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Priority claimed from 15/03/2017; Application No. : 30 2017 102 650 ;Germany 

3769733    06/09/2017
[International Registration No. : 1391313]
RK Rose + Krieger GmbH Verbindungs- und Positioniersysteme
Potsdamer Str. 9 32423 Minden Germany

Proposed to be Used
IR DIVISION
Cl.6;Extruded profiles made of aluminium or other types of metal; mitre joints made of aluminium or other types of 
metal; profile rails made of aluminium or other types of metal; assembly profiles made of aluminium or other types of 
metal; profiles made of aluminium or other types of metal for the manufacture of industrial rack and frame structures, as 
well as assembly systems comprising the same; protective and disconnecting devices in the form of bars, cover plates 
and panels made of aluminium or other types of metal, as well as systems comprising the same; cable channels (non-
electric) made of aluminium or other types of metal and their accessories, as well as systems comprising the same; 
profiles, tubes and profile tube connectors made of metal; plates made of aluminium and metal; clamping and fixing 
material made of aluminium or other types of metal; locks and keys made of metal; flanges for metal tubes; aluminium 
products in the form of profiles (semi-finished products).

Cl.7;Linear guides as machine parts; adjustment units (machine parts), positioning equipment and positioning drives 
(machine parts), essentially comprising guides and carriages as well as drive units for the carriages (machine parts), 
which in turn comprise electric motors with gears or handwheels and spindles or pneumatic cylinders or hydraulic 
cylinders; parts of the aforementioned units; equipment and drives, namely electric motors, gears, couplings, switches 
and hinges; hydraulically or pneumatically operated cylinders (machine parts) for clamping workpieces; lifting columns 
(machine parts) for adjusting working platforms; linear guide rails as machine parts; machine frames in the form of 
machine housings and machine cladding made of plastic, aluminium or other types of metal; machine-adapted frames 
made of plastic, aluminium or other types of metal and their accessories; flange connections for tubes (machine parts).

Cl.9;Electronic controls and control systems; programmable controls and control systems; software for controls and 
control systems; mobile apps; cable channels (electric).

Cl.17;Plastic products in the form of profiles (semi-finished products); non-metal tube connection pieces; extruded 
profiles made of plastic; mitre joints made of plastic; non-metal profile connection pieces; profile tube connectors made 
of plastic flanges for non-metal tubes.

Cl.19;Assembly profiles made of plastic; profile rail made of plastic; profiles made of plastic for the manufacture of 
industrial rack and frame structures; protective and disconnecting devices in the form of bars, cover plates and panels 
made of plastic, as well as systems comprising the same; cable channels (non-electric) made of plastic and their 
accessories, as well as systems comprising the same; profiles and tubes made of plastic; plates made of wood, plastics, 
acrylic glass or glass.

Cl.20;Workstation furniture, essentially comprising assembly benches, work tables, workbenches and accessories for 
the same; ergonomic workstation furniture and auxiliary equipment, as well as systems comprising the same; clamping 
and fixing material made of plastics.

Cl.42;Scientific and technological services as well as research work; industrial analysis and research services; 
development of computer hardware and software; ergonomic, technical and design-related planning and organisation of 
workstations.
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Priority claimed from 09/08/2017; Application No. : 017088601 ;European Union 

3769735    11/12/2017
[International Registration No. : 1391487]
Refractory Intellectual Property GmbH & Co. KG
Wienerbergstraße 11 A-1100 Wien Austria

Proposed to be Used
IR DIVISION
Cl.7;Mixers (machines), concrete mixers (machines), mixers for furnace repair materials, compactors, gunning 
machines for lining furnaces, transportation robots, robots for transferring workpieces, industrial robots for use in the 
handling of workpieces.

Cl.19;Refractory building materials, not of metal; refractory ceramic masses, namely refractory castable mixes (not of 
metal) and refractory concrete; ceramic refractory work pieces, namely ceramic refractory blocks (not of metal) and 
refractory ceramic tiles; refractory shapes (non-metallic), namely ceramic shapes for use in refractory furnaces; refractory 
cement, refractory mortars (non-metallic), refractory bricks, not of metal; silos, not of metal.

Cl.35;Retail services in relation to refractory building materials, retail services in relation to construction equipment, 
retail services in relation to hand-operated implements for construction, retail services in relation to hand-operated tools 
for construction.
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Priority claimed from 03/05/2017; Application No. : 2017/03140 ;Sweden 

3769740    01/11/2017
[International Registration No. : 1391294]
E.ON Sverige Aktiebolag
SE-205 09 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software (apps); apparatus and instruments for measuring, signaling, checking 
(monitoring) and checking of electricity; computer programs for information, analysis and reporting of energy use, energy 
efficiency, energy conservation, cost analysis, administration, energy analysis, invoice management, environmental 
reporting, environmental impact analysis, trend reporting and alarm systems; power line transmission devices; power 
lines; power converters; power units [transformers]; power supplies [transformers]; power transformers for amplification; 
energy control devices; electrical control devices; apparatus and instruments for the accumulation and storage of 
electricity.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigeration, drying, ventilating, water supply and 
sanitary purposes; facilities for gas, heat, cooling and water in connection with the supply of the population.

Cl.35;Management and planning for third parties in connection with the operation of facilities for the supply of 
electricity, gas, heat, cooling and water of the population; intermediation of contracts for the supply of electrical and 
thermal energy and of gaseous fuels; organizational and business consulting in the energy field; procurement services 
for third parties (acquisition of goods and services for other companies) in the energy field; issuance of statements 
regarding organizational and business issues relating to electrical and thermal energy, gas, water and wastewater; 
business and organizational monitoring of business processes, in particular reading of electric and thermal energy, gas 
and water counters, and drawing up of calculations for this; development of business and/or marketing concepts to 
others in the field of energy technology.

Cl.37;Construction of facilities for supplying the population with electrical energy, gas, heat, cooling and water; 
maintenance services in facilities for supplying the population with electrical energy, gas, heat, cooling and water; 
contracting services for repair and maintenance related to heating and heat; installation and maintenance of energy 
networks as well as operational optimization and advice.

Cl.39;Electricity, gas, heat, cooling and water supply (distribution); physical storage of electronically stored data or 
documents; power distribution; distribution of energy; water distribution; water supply; supply (transport) of electrical 
and thermal energy and gaseous fuels and water for the supply of consumers; storage, transport, wiring, distribution of 
electrical and thermal energy, gaseous fuels and water; transport and storage of waste, provision of transport via 
pipelines.

Cl.40;Electricity generation; production of energy; air refreshing; air purification; air deodorization; recycling of waste 
and garbage; sorting of waste and recyclable materials; waste and garbage disposal; rental of generators; rental of air 
conditioners; rental of air heaters; waste and garbage disposal; water treatment; generation of electrical and thermal 
energy in power plants, district heating plants, wind power plants, solar plants; generation of electrical and thermal 
energy from renewable energy sources, especially wind energy, water, solar, geothermal and biomass; production of 
biogas; wastewater treatment through mechanical or chemical purification, sewage treatment; chemical transformation, 
processing, destruction and incineration of garbage and waste; recycling of waste and garbage.

Cl.42;Technical planning for the operation of facilities for supplying the population with electrical energy, gas, heat, 
cooling and water; scientific and technological services and related research and design; control of energy consumption; 
measuring services; advice, analysis and information on energy use, energy efficiency, energy conservation, energy 
analysis, environmental reporting and environmental impact analysis, cost analysis and administration related to energy 
consumption and environmental impact.
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Priority claimed from 20/07/2017; Application No. : 709654 ;Switzerland 

3769752    16/11/2017
[International Registration No. : 1391216]
Kofi Annan Foundation
Rue de Varembé 9-11 CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Organization of events, exhibitions, fairs and shows for promotional purposes and to raise public awareness of 
human rights worldwide and of human rights issues and concerns; advertising promotion to raise awareness of human 
rights and human rights issues and concerns worldwide; consulting for the integration of concepts of economic, social 
and environmental responsibility in business models and development plans.

Cl.45;Promoting the interests of not-for-profit international companies, such as the United Nations and these agencies, 
in the fields of social policy and humanitarian policy; humanitarian, social and personal services, namely assistance, 
advice and legal support for persons fighting for their freedom and human rights in administrative and social processes; 
lobbying services, namely promoting the interests of human rights and human rights issues and concerns worldwide in 
the field of politics, legislation and regulations relating to human rights; providing information in the field of human rights 
and human rights issues and concerns worldwide; providing on-line information in the field of human rights and human 
rights issues and concerns; providing information in the field of human rights and human rights issues and concerns 
worldwide via a website.
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Priority claimed from 07/07/2017; Application No. : 302017000076868 ;Italy 

3770324    27/10/2017
[International Registration No. : 1391433]
ARTIMPIANTI S.N.C. DI GENRE WALTER E BOTTA ALBERTO VALIDAMENTE SIGLABILE "ARTIMPIANTI SNC"
Via Busca, 57 COSTIGLIOLE SALUZZO (Cuneo) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; slitting machines for industrial use; machine tools for foundries; industrial robots; robotic handling 
apparatus; machines for machining metals; damping devices for use with machine tools.

Cl.42;Design and development services in the field of civil, industrial and mechanical installations; design services of 
special equipments for industry and handicraft; design services of production lines in the automotive and foundries 
fields; design of industrial robots.
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Priority claimed from 13/09/2016; Application No. : 30 2016 026 574 ;Germany 

3770327    14/12/2016
[International Registration No. : 1391584]
Leybold GmbH
Bonner Straße 498 50968 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Operating fluids, namely mineral oils, silicone oils; lubricants.

Cl.6;Metals and their alloys; building materials of metal; portable buildings of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; metal hardware and small items of metal hardware; springs [metal 
hardware]; flanges of metal [collars]; cramps of metal; copper rings; sleeves [metal hardware]; pipe muffs of metal; 
collars of metal for fastening pipes; junctions of metal for pipes; screws of metal; nuts of metal; shims; valves of metal, 
other than parts of machines; metal tubes, branching pipes of metal, jets of metal, penstock pipes of metal, elbows of 
metal for pipes, metal tubing; containers of metal for compressed gas or liquid air, closures of metal for containers, 
bottles [metal containers] for compressed gas or liquid air, safes; ores.

Cl.7;Vacuum pumps including gas transfer vacuum pumps, displacement vacuum pumps, oscillation displacement 
vacuum pumps, membrane vacuum pumps, piston vacuum pumps, rotary displacement vacuum pumps, rotary vane 
vacuum pumps, rotary piston vacuum pumps, roots vacuum pumps, kinetic vacuum pumps; mechanical kinetic vacuum 
pumps, turbo vacuum pumps, molecular vacuum pumps, turbomolecular vacuum pumps; propellant vacuum pumps, 
diffusion vacuum pumps; gas-binding vacuum pumps, adsorption vacuum pumps, getter vacuum pumps, cryo vacuum 
pumps, rotary vacuum pumps, propellant vacuum pumps, condensation propellant vacuum pumps, sorption vacuum 
pumps; condensers as parts of machines; vacuum pump stations comprising several vacuum pumps of said type; valves, 
connection components (parts of machines), separators, filters, condensers, vacuum shut-off valves, said goods as parts 
of machines; compressors; electric compressors; motors for compressors; vacuum devices (electric) and/or vacuum 
machines for operation under rough, fine, high or ultra-high vacuum conditions; welding devices and apparatus; 
machines for the filling of materials under vacuum conditions; machines for the impregnating of materials under vacuum 
conditions; machines for the mixing of materials under vacuum conditions; machines for the pressing of materials under 
vacuum conditions; machines for the forging of materials under vacuum conditions; machines for the casting of materials 
under vacuum conditions; machines for the spraying of materials under vacuum conditions; machines for the coating of 
materials under vacuum conditions; gas generators (compressors); electrical devices and machines for the production 
and treatment of metal powders; electrical devices and machines for cryogenic technology; rings of metal as machine 
parts and sealings.

Cl.9;Devices for measuring, regulating, controlling and checking, vacuum measuring devices; physical apparatus for 
treatment of metals in vacuum; nuclear-physical and nuclear-technological devices and apparatus; physical apparatus for 
production and treatment of metal powders.

Cl.11;Refrigerating machines, cryorefrigerators; devices with vacuum chambers for experimenting, etching, coating 
under vacuum conditions; devices for drying, freeze-drying, distilling, vaporizing or coating of materials under vacuum 
conditions; devices for the treatment of metals under vacuum conditions; sintering furnaces for treatment of materials 
under vacuum conditions; electric furnaces for treatment of materials under vacuum conditions; furnaces for melting 
materials under vacuum conditions; hot-air apparatus for treatment of metals under vacuum conditions; furnaces for 
melting, cleaning, refining and reprocessing of metals; vacuum furnaces, light-arc furnaces, induction furnaces, electron 
beam furnaces and electroslag remelting furnaces; gas-purifying and gas recovery devices; distillation columns gas for 
physical separation of fractions; devices for pulling single crystals or for zone pulling (as far as included in this class); 
devices for the production of monoglycerides (as far as included in this class); gas-operated devices (for cooling) for 
cryogenic technology.

Cl.16;Printed matter; books; books related to vacuum pumps and vacuum technology; brochures; brochures related to 
vacuum pumps and vacuum technology; printed instruction and teaching material related to vacuum technology, physical 
and technical basics of vacuum technology and leak detection, measuring technology, maintenance and repair work on 
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vacuum pumps, vacuum measuring devices and leak detectors.

Cl.17;Caoutchouc, guttapercha, rubber, asbestos, mica and substitutes thereof, in raw or partially processed 
conditions; goods of plastics [semi-finished products]; sealing, packaging and insulating materials for vacuum pumps 
and compressors; sealings for vacuum pumps and compressors, caulking materials, sealing rings; rubber rings; tubes 
[not of metal].

Cl.37;Repair, maintenance and refurbishing (repair) of machines and devices related to vacuum technology, repair and 
maintenance of compressors.

Cl.41;Arranging and conducting of seminars and workshops in the field of vacuum technology, physical-technical 
basics of vacuum technology and measurement technology, repair and maintenance work on vacuum pumps, vacuum 
measurement devices and leak detectors, arranging and conducting of seminars and workshops related to the physical-
technical basics of vacuum technology and leak detection; arranging and conducting of product training in the field of 
vacuum technology, particularly relating to vacuum pumps, pump stations, vacuum measuring devices and leak 
detectors; arranging and conducting of seminars and workshops in the field of measurement technology; arranging and 
conducting of seminars and workshops related to repair and maintenance work on vacuum pumps, pump stations, 
vacuum measuring devices and leak detectors; writing of instruction and teaching material in the field of vacuum 
technology, physical-technical basics of vacuum technology and measurement technology, maintenance and repair work 
on vacuum pumps, vacuum measuring devices and leak detectors; providing online publications [not downloadable] 
related to teaching material and seminar materials in the field of vacuum technology, leak detection technology and 
physical-technical basics of vacuum and leak detection technology and in the fields of maintenance and repair work on 
vacuum pumps, vacuum measuring devices and leak detectors.

Cl.42;Programming of software for an internet platform for conducting training in the field of vacuum technology, 
physical-technical basics of vacuum technology and measurement technology, maintenance and repair work on vacuum 
pumps, vacuum measuring devices and leak detectors; calibration of devices of vacuum technology; technical 
counselling in the field of vacuum technology; cloud computing; providing temporary use of electronic teaching material 
and educational software in the fields of vacuum technology, leak detection technology and physical-technical basics of 
vacuum technology and leak detection technology and in the fields of maintenance and repair work on vacuum pumps, 
vacuum measuring devices and leak detectors; rental of devices and apparatus in vacuum technology and metallurgy.
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Priority claimed from 08/08/2017; Application No. : 710140 ;Switzerland 

3770365    28/11/2017
[International Registration No. : 1391670]
Bobst Firenze S.r.l.
Via Fratelli Cervi 76 I-50013 Campi Bisenzio (FI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Printing machines and modules [machine part], particularly for flexographic, heliographic and offset printing; 
machines and modules [machine part] for attaching and positioning printing blocks and plates; motors for positioning 
printing blocks and plates; control devices, components and spare parts for printing machines and modules [machine 
part].

Cl.9;Computers, electronic control apparatus, instruments and devices for printing machines and modules [machine 
part]; computers, electronic control apparatus, instruments and devices for machines and modules [machine part] for 
attaching and positioning printing blocks and plates; electronic sensors and digital cameras for detection, tracking and 
positioning; software for printing machines and modules; software for machines and modules [machine part] for 
attaching and positioning printing blocks and plates.
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3770418    08/01/2018
[International Registration No. : 1391113]
GRAB Co., Ltd.
B1, 30, Eonju-ro 174-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.18;Toilet bags, sold empty; bags; purses; trunks and traveling bags; umbrellas; parasols.

Cl.25;Footwear; clothing; socks; leggings, namely leg warmers; neck scarfs; mufflers; shawls; neckties; winter gloves; 
headwear; belts for clothing.

Cl.35;Comprehensive shopping mall by internet; retail store service featuring cosmetics; wholesale store service 
featuring cosmetics; retail store service featuring cameras; wholesale store service featuring cameras; retail store service 
featuring spectacles; wholesale store service featuring spectacles; retail store service featuring sunglasses; wholesale 
store service featuring sunglasses; retail store service featuring goggles for sports; wholesale store service featuring 
goggles for sports; retail store service featuring mobile phones; wholesale store service featuring mobile phones; retail 
store service featuring downloadable electronic publications; wholesale store service featuring downloadable electronic 
publications; retail store service featuring compact discs; wholesale store service featuring compact discs; retail store 
service featuring DVDs; wholesale store service featuring DVDs; retail store service featuring discs; wholesale store 
service featuring discs; retail store service featuring clocks and watches; wholesale store service featuring clocks and 
watches; retail store service featuring precious stones; wholesale store service featuring precious stones; retail store 
service featuring paste jewelry; wholesale store service featuring paste jewelry; retail store service featuring jewelry; 
wholesale store service featuring jewelry; retail store service featuring costume jewelry; wholesale store service featuring 
costume jewelry; retail store service featuring precious metals; wholesale store service featuring precious metals; retail 
store service featuring imitations of precious metal; wholesale store service featuring imitations of precious metal; retail 
store service featuring jewellery made of precious metals; wholesale store service featuring jewellery made of precious 
metals; retail store service featuring earrings; wholesale store service featuring earrings; retail store service featuring 
necklaces; wholesale store service featuring necklaces; retail store service featuring ankle bracelets; wholesale store 
service featuring ankle bracelets; retail store service featuring bracelets; wholesale store service featuring bracelets; 
retail store service featuring stationery; wholesale store service featuring stationery; retail store service featuring office 
requisites, except furniture; wholesale store service featuring office requisites, except furniture; retail store service 
featuring school supplies, stationery; wholesale store service featuring school supplies, stationery; retail store service 
featuring printed matters, except books and periodicals; wholesale store service featuring printed matters, except books 
and periodicals; retail store service featuring books; wholesale store service featuring books; retail store service 
featuring periodicals; wholesale store service featuring periodicals; retail store service featuring printed publications; 
wholesale store service featuring printed publications; retail store service featuring teaching materials, except apparatus; 
wholesale store service featuring teaching materials, except apparatus; retail store service featuring toilet bags, sold 
empty; wholesale store service featuring toilet bags, sold empty; retail store service featuring bags; wholesale store 
service featuring bags; retail store service featuring purses; wholesale store service featuring purses; retail store service 
featuring trunks and traveling bags; wholesale store service featuring trunks and traveling bags; retail store service 
featuring umbrellas; wholesale store service featuring umbrellas; retail store service featuring parasols; wholesale store 
service featuring parasols; retail store service featuring leather key chains; wholesale store service featuring leather key 
chains; retail store service featuring leather key holders; wholesale store service featuring leather key holders; retail store 
service featuring footwear; wholesale store service featuring footwear; retail store service featuring clothing; wholesale 
store service featuring clothing; retail store service featuring socks; wholesale store service featuring socks; retail store 
service featuring leggings; wholesale store service featuring leggings; retail store service featuring neck scarfs; 
wholesale store service featuring neck scarfs; retail store service featuring mufflers; wholesale store service featuring 
mufflers; retail store service featuring shawls; wholesale store service featuring shawls; retail store service featuring 
neckties; wholesale store service featuring neckties; retail store service featuring winter gloves; wholesale store service 
featuring winter gloves; retail store service featuring headwear; wholesale store service featuring headwear; retail store 
service featuring belts for clothing; wholesale store service featuring belts for clothing; retail store service featuring 
decorative ribbons and braids; wholesale store service featuring decorative ribbons and braids; retail store service 
featuring decorative articles for the hair; wholesale store service featuring decorative articles for the hair; retail store 
service featuring tie pins not of precious metal; wholesale store service featuring tie pins not of precious metal; retail 
store service featuring belt ornaments not of precious metal; wholesale store service featuring belt ornaments not of 
precious metal; retail store service featuring decorative rings for mobile phones except of precious metal and jewelry; 
wholesale store service featuring decorative rings for mobile phones except of precious metal and jewelry; retail store 
service featuring toys; wholesale store service featuring toys; retail store service featuring dolls; wholesale store service 
featuring dolls; retail store service featuring mobile phones; wholesale store service featuring mobile phones. 
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Priority claimed from 20/03/2017; Application No. : 1350664 ;Benelux 

3770439    10/08/2017
[International Registration No. : 1390902]
LeasePlan Corporation N.V.
P.J. Oudweg 41 NL-1314 CJ Almere

Proposed to be Used
IR DIVISION
Cl.35;Business administration services related to vehicle leasing and to vehicle rental; business administration 
services related to fleet management, including administrative management of data on maintenance requirements, 
window repair and on breakdown services for vehicles; administration services related to vehicle leasing and fleet 
management; business management services for the benefit of vehicle fleets.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; banking; financial information; home banking; 
savings bank services; financial leasing (hire-purchase); financial services related to vehicle leasing and to vehicle rental; 
financial advice relating to vehicle leasing; issuance of prepaid cards and tokens of value; issuing of credit cards and 
other electronic means of payment for use with leased vehicles for the purchase of fuels, lubricants and automotive 
accessories; vehicle insurance services; hire-purchase financing of vehicles.

Cl.39;Rental of vehicles; vehicle leasing services.
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Priority claimed from 05/05/2017; Application No. : 702581 ;Switzerland 

3771434    02/11/2017
[International Registration No. : 1391658]
FLORAÏKU Sàrl
Chemin des Hauts-Crêts 18 CH-1223 Cologny Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; depilatory products, shaving products; 
lipstick, cosmetic creams, lotions for cosmetic use, hair sprays, sprays for cosmetic use; balms for cosmetic use, oils for 
perfumes and scents, oils for toilet purposes, ethereal essences, flower extracts (perfumery), incense, sunscreens, 
cosmetic preparations for skin tanning; mouth care products (not for medical use); cleaning products for cosmetic use, 
cosmetic bath preparations, bath salts (not for medical use), cosmetic sets, make-up removing products, scented water, 
shampoos, nail care products, make-up, beauty masks, cosmetic preparations for slimming purposes, tissues 
impregnated with cosmetic lotions.

Cl.4;Candles, perfumed candles.

Cl.35;Wholesale or retail services for soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, depilatory 
products, shaving products, lipstick, cosmetic creams, lotions for cosmetic use, hair sprays, sprays for cosmetic use, 
balms for cosmetic use, oils for perfumes and scents, oils for toilet purposes, ethereal essences, flower extracts 
(perfumery), incense, sunscreens, cosmetic preparations for skin tanning, mouth care products (not for medical use), 
cleaning products for cosmetic use, cosmetic bath preparations, bath salts (not for medical use), cosmetics, cosmetic 
sets, make-up removing products, scented water, shampoos, nail care products, make-up, beauty masks, cosmetic 
preparations for slimming purposes, tissues impregnated with cosmetic lotions, candles and perfumed candles; on-line 
retail store services featuring the aforementioned goods; demonstration of goods; sales promotion for others and 
advertising services in the field of promotion and sales of perfumes and cosmetics; dissemination of advertisements, 
dissemination (distribution) of samples; dissemination of advertising material, advertising; organization of exhibitions 
and competitions for commercial or advertising purposes.
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3771463    15/09/2017
[International Registration No. : 1391699]
ClearBank Ltd
Hill House 2, Skinners Lane Wroxham NR12 8SJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software for the provision of banking services; magnetically encoded cards for 
carrying data; multifunction cards for financial services; charge cards, cash cards, bank cards, cheque cards, credit 
cards, debit cards; computer application software for mobile devices and mobile phones, namely, software for consumers 
to access, monitor and manage their loyalty program profile and funds in associated stored value accounts, pay for 
purchases via mobile pay functionality, access menu data and store location information; computer hardware and 
software for facilitating payment transactions by electronic means; software products for secure protected online 
payments; software relating to payment over the internet and other communications networks; electronic payment 
terminal; electronic verification apparatus for verifying authentication of charge cards, bank cards, credit cards, debit 
cards and payment cards; read-out apparatus for use in the authentication and identification of cashless payment means; 
credit cards; computer software that allows merchants to accept payment for goods and services by check, credit, debit 
or stored value card over a global computer network; combination electronic terminal, printer, check reader, card reader 
and payment transaction storage device for use in the approval and processing of check, credit, debit and stored value 
card payments; computer hardware; terminals; printers; signature capture devices; check readers; pin pads; contactless 
readers; cellular wireless electronic transaction terminals and electronic payment devices for use in connection with 
check, credit card, debit card and stored value card transactions, transaction authorisations and payment processing 
services.

Cl.35;Advertising and promotional services; compilation of data relating to goods for purchase; bookkeeping and 
accounting services; tax and taxation assessment [accounts] preparation and advice therefor; preparation and 
compilation of income or corporate tax returns data processing services; information, advisory and consultancy services 
relating to data processing; user incentive schemes relating to use of credit cards, store cards, charge cards, cash cards, 
debit cards, payment cards; loyalty, incentive and bonus program services; information, advisory and consultancy 
services related to all the aforesaid services.

Cl.36;Banking services; online banking services; credit card, debit card, store card, bank card, charge card, gift 
voucher card and other payment card authentication and verification services; electronic funds transfer and payment 
services; processing of transactions made by credit cards, debit cards, store cards, bank cards, charge cards, gift 
voucher cards, other payment cards and microchips containing account details; card to card transfer and mobile banking 
and payments; processing of credit and debit transactions by telecommunication link; issue and redemption of tokens, 
coupons and vouchers of value; currency exchange services; electronic wallet services (payment services); E-wallet 
account services namely the provision of online electronic money accounts (e-wallet accounts) and services for 
consumers and online merchants whereby consumers fund their e-wallet accounts and consumers and online merchants 
(businesses) send and receive payments and remittances over the Internet; point of sale payment services; mail payment 
services; telephone payment services; escrow services; recurring payment services; merchant account services; 
financial risk management; financial services; insurance; monetary affairs; services in relation to secure handling of 
online financial transaction data; services for secure transfer of money between banks, their customers and merchant 
accounts; financial services being financial analysis and consultation; financial exchange of data between financial 
institutions and their customers; financial services relating to analysis of payment transaction data; monetary affairs 
services being cross border multi-currency exchange services; information, advisory and consultancy services related to 
all the aforesaid services.

Cl.38;Advisory and consultancy services, all relating to electronic data capture and transmission systems for the 
purposes of electronic funds transfer from points of sale; receipt and/or delivery of messages, documents and other data 
by electronic transmission; receipt and/or delivery of messages, documents and other data via the Internet; provision of 
electronic communication links; transmission services related to the dissemination by email of vouchers, voucher codes, 
gift codes, claim codes, discount offers, promotional offers, coupons and printable vouchers enabling customers to 
conveniently view and redeem tokens of value by means of the Internet; providing access to computer servers, databases 
and networks; providing access to the Internet; provision of telecommunications connections and access to the Internet; 
telecommunication portal services; location-based and personal transmission of information; providing and supplying 
location-specific data transmission via the Internet; leasing of access time to databases; information, advisory and 
consultancy services related to all the aforesaid services.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
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computers and computer networks; updating software of electronic data capture and transmission systems for the 
purposes of electronic funds transfer; monitoring of electronic data capture and transmission systems for the purposes 
of electronic funds transfer; monitoring of card readers and electronic apparatus all for handling financial and associated 
transactions including authorisation and processing of payments made with credit cards, debit cards, store cards, bank 
cards, charge cards, gift voucher cards and other payment cards and microchips containing account details; monitoring 
of electronic apparatus for retrieving information stored on credit cards, debit cards, store cards, bank cards, charge 
cards, gift voucher cards and other payment cards and microchips containing account details; monitoring updating of 
electronic verification apparatus for verifying authenticity of credit cards, debit cards, store cards, bank cards, charge 
cards, gift voucher cards and other payment cards and microchips containing account details; design and development 
of computer hardware and software; computer software programming services; providing temporary use of non-
downloadable computer software for preparing invoices or for tracking packages over computer networks, intranets and 
the internet; providing temporary use of non-downloadable computer software broadcasting geographical data received 
using a global positioning system; computer consultancy services; computer programming services; computer design 
services; application service provider (ASP) services featuring mobile phone and wireless handheld computer 
applications software for use in enabling users to make electronic payments and to receive, redeem, and manage 
electronic receipts and electronic coupons; lease, hire and rental of computer equipment, hardware, software and 
programs; encryption services; electronic signature verification and authorisation services; digital signature verification 
and authorisation services; information, advisory and consultancy services related to all the aforesaid services.

Cl.45;Identity theft and fraud prevention services; identity theft and fraud prevention services relating to processing of 
financial payments made by bank cards, credit cards, debit cards, charge cards, gift voucher cards, store cards, stored 
value payment cards and other cards containing microchips with bank account details in multiple currencies for merchant 
accounts including card authorisation, verification and fraud screening; information, advisory and consultancy services 
related to all the aforesaid services.
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3771482    06/10/2017
[International Registration No. : 1391121]
ITOCHU Corporation
1-3, Umeda 3-chome, Kita-ku, Osaka-shi 530-8448 Osaka Japan

Proposed to be Used
IR DIVISION
Cl.18;Backpacks; bags for campers; bags for sports; bags; beach bags; business card cases; card cases [notecases]; 
garment bags for travel; luggage tags; walking sticks; parasols; purses; randsels [Japanese school satchels]; rucksacks; 
school bags; school satchels; shopping bags; suitcases; travelling bags; travelling trunks; trunks [luggage]; umbrella 
covers; umbrellas; vanity cases, not fitted.

Cl.25;Bandanas [neckerchiefs]; bathing caps; bathing drawers; bathing suits; bathing trunks; beach shoes; belts 
[clothing]; berets; bodies [lingerie]; bodices [underclothing]; boots for sports; boots; boxer shorts; breeches for wear; 
caps [headwear]; clothing for gymnastics; clothing of imitations of leather; clothing of leather; clothing; coats; fishing 
vests; footwear; furs [clothing]; gloves [clothing]; half-boots; hats; headbands [clothing]; headgear for wear; inner soles; 
jackets [clothing]; jerseys [clothing]; jumpers [pullovers]; knitwear [clothing]; leg warmers; leggings [leg warmers]; 
leggings [trousers]; liveries; mufflers [neck scarves]; neck scarves [mufflers]; overalls; overcoats; pajamas (Am.); pants 
(Am.); ponchos; pullovers; pyjamas; ready-made clothing; sandals; scarfs; scarves; shoes; short-sleeve shirts; ski boots; 
ski gloves; skirts; slippers; socks; sports jerseys; sports shoes; sweat-absorbent socks; sweat-absorbent underclothing; 
sweat-absorbent underwear; sweaters; swimsuits; trousers; underclothing; underwear; uniforms; vests; visors 
[headwear]; waistcoats; waterproof clothing.

Cl.35;Retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for 
clothing; retail services or wholesale services for footwear, other than special footwear for sports; retail services or 
wholesale services for bags and pouches; retail services or wholesale services for personal articles; retail services or 
wholesale services for nightwear, swimming costumes, mufflers [clothing], gloves and mittens [clothing], headgear for 
wear, belts for clothing, and socks and stockings other than special sportswear; retail services or wholesale services for 
towels of textile and handkerchiefs.
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3771523    17/10/2017
[International Registration No. : 1390796]
LAMSYSTEMS CC
Turgoyak Road, 2/4 Miass RU-456300 Chelyabinsk region Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Furniture especially made for laboratories; clothing for protection against accidents, irradiation and fire; clothing 
for protection against fire; clothing especially made for laboratories; shoes for protection against accidents, irradiation 
and fire.

Cl.11;Air purifying apparatus and machines; ionization apparatus for the treatment of air; ventilation hoods for 
laboratories.

Cl.37;Painting, interior and exterior; plastering; burglar alarm installation and repair; installation and repair of air-
conditioning apparatus; fire alarm installation and repair; electric appliance installation and repair; installation, 
maintenance and repair of computer hardware; office machines and equipment installation, maintenance and repair; 
machinery installation, maintenance and repair; interference suppression in electrical apparatus.
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3771538    18/12/2017
[International Registration No. : 1391489]
Tapetenfabrik Gebr. Rasch GmbH & Co. KG
Raschplatz 1 49565 Bramsche Germany

Proposed to be Used
IR DIVISION
Cl.24;Wall hangings of textile material and viscose; viscose wall hangings.

Cl.27;Wallpaper; wallpaper and wall hangings (not of textile); textile wallpaper.
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3771565    19/09/2017
[International Registration No. : 1391602]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely fountain solution additives, consisting predominantly of alcohol and/or alcohol 
substitutes for printing in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines; photoresists.

Cl.2;Printing inks, inks for printing in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, coating machines, digital 
printing and marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, 
in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or 
magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal 
properties, olfactory inks, pharmacological and/or active substance-releasing inks, and siccatives for printing inks and 
pastes, binding agents for printing inks and pastes, engraving ink; printing inks for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; binding 
agents for printing colours, inks and pastes; engraving ink; primers; shellac; primary resist lacquers; metals in foil form 
for printing; mordants.

Cl.3;Laundry preparations; industrial cleaning agents; aids, namely washing preparations and cleaning preparations for 
use in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; auxiliary preparations, namely washing preparations and cleaning preparations for use in installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and spaces equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing 
particles, dust and fibres separated from machines; auxiliary preparations, namely washing preparations and cleaning 
preparations for use in ventilation installations, ventilation apparatus, air conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air conveying devices, 
in particular ventilators, blowing machines and compressors, air heaters, air coolers, air filters, and nozzle chambers for 
humidifying; auxiliary preparations, namely washing preparations and cleaning preparations for use in drying ovens, 
drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat generation, regulation
and safety accessories for gas appliances; auxiliaries, namely washing preparations and cleaning preparations for use in 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor.

Cl.4;Lubricants (consisting predominantly of industrial oils and greases) and/or lubricating agents for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 

9866



on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; lubricating agents (mainly with industrial oils and greases) and/or lubricants for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; lubricating agents (mainly with industrial oils and greases) 
and/or lubricants for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in 
particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for 
humidifying; lubricants (mainly with industrial oils and fats) and/or lubricating agents for drying ovens, drying apparatus, 
heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purification 
installations, thermal energy stores, solar collectors, solar modules for heat generation and regulation and safety 
accessories for gas appliances; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor.

Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; printing machines 
for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; printing machines 
for corrugated cardboard; inkjet printing machines and apparatus; laser marking machines and apparatus; laser printing 
machines and apparatus; marking machines; painting machines; packing machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, imprinting and marking machines, in particular for the 
graphics sector, the packaging sector and data processing; labellers [machines]; engraving machines; machines and 
mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; pallet changing and transfer machines; stacking machines; machines for handling sheets 
and plates of metal; foodstuff distribution machines; machines and apparatus for the surface treatment of metals; hot 
stamping machines and apparatus; thermal transfer machines and apparatus; rotary die-cutters for punching of printed 
matter or paper or plastics; sheet metal punches for stamping printed matter or paper or plastics; addressing and 
marking machines for printed matter; machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; printing plates; flexographic printing plates; accessories, included in this class, 
for the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely control apparatus, printing mechanisms, inking apparatus, damping units, lacquering units, 
reel changers, folding apparatus; machines and mechanical apparatus for storing printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; conveyors (machines), belts for conveyors, conveying apparatus for conveying
printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels or metal 
or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
the folding of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines
and mechanical devices for changing and/or bending and/or punching printing plates and/or flexographic printing plates; 
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machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for cleaning rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet printing modules and/or laser systems in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or 
for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; 
parts for inking apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in 
tempering machines, included in this class; machines and mechanical apparatus for adjusting cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for adjusting 
registers and/or register marks in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for quality 
control of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for adjusting web tension settings in 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; filters (parts of machines or engines); separators; suction and conveying 
machines for ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith; filters for 
cleaning cooling air, for engines; blowing engines; fibre separators (machines); air compressors and air ejectors for 
machines; collecting machines for compacting, filling and pressing of particles, dust and fibres separated from machines; 
air conveying devices (air conditioning), namely compressors; air power-operated blowers; blowing machines; air 
compressors; accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, pallet changing and transfer machines, stacking machines, machines for 
handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of 
metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; accessories, included in this 
class, for the aforesaid filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air 
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separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors 
and air ejectors for machines, collecting machines, for compacting, filling and pressing machine-separated particles, dust 
and fibres; machines and mechanical apparatus for producing security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for applying security labels and/or components therefor; machines and 
mechanical apparatus for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control of machines 
for producing security labels, securities, banknotes, and/or components therefor; machines and mechanical apparatus for 
quality control of machines for applying security labels, and/or components therefor; machines and mechanical 
apparatus for quality control in machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality 
control of security labels, securities, banknotes, and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus; laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labellers (machines), engraving
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this 
class, for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic 
checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales 
software (recorded), and software, included in this class, for producing product security means, authentication features, 
security features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
sales software (recorded), and software for lacquering machines, packaging machines, coating machines, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for 

9869



lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
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exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
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printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for remotely 
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controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or
organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular by payment means in the form of banknotes and/or 
coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC (near field communication) apparatus, including in particular with return of change; 
automated teller machines [ATM]; money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment 
for personalising recording media; machine-readable recording media, in particular recording media with integrated 
circuits for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated 
circuit (chip cards), in particular cards having microprocessors for communication with external data processing devices 
or with mobile radio terminals; coded telecommunication cards; coded and uncoded digital recording media with 
contactless interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories 
for data processing installations, in particular non-volatile memories (digital storage media); digital recording media 
containing memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in 
particular encryption and decryption, data for both online and offline operation; software for computer network 
applications, in particular for internet, intranet and extranet applications; data processing software, in particular for 
telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored pre-recorded advertising and communications 
media, included in this class, in particular films, videos, included in this class; inkjet printers, in particular with one or 
more inkjets, single-colour or multi-colour inkjet printers; accessories, included in this class, for inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers; encoding machines, in particular for the 
graphics sector, the packaging sector and data processing; parts for the aforesaid goods and accessories for the 
aforesaid goods, included in this class.

Cl.11;Air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and 
apparatus; air handling installations; air delivery devices (air-conditioning), in particular ventilators; air heating 
apparatus; air coolers; filters for air conditioning; nozzle chambers for humidifying; ventilating installations and 
apparatus for air conditioning; air conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, and parts therefor, in particular for rooms, buildings, trains, ships and 
vehicles; fans, air heaters, air cooling apparatus and filters for air conditioning, included in this class; nozzle chambers 
for humidifying and washing out air; spray nozzles, air-flow control valves and shut-off valves being parts for air-
conditioning installations; individual air treatment systems, air ducts, air outlets, nozzles, induction devices and fan coil 
units for heating and cooling rooms, room cooling devices with fans; air outlets and inlets being parts for ventilating 
installations, including in combination with fume cupboards; facade air-conditioning modules for decentral heating, 
cooling, fresh-air supplying, air recirculating and ventilating, for rooms and buildings; air filters for process air 
technology, for filtering dust, fibres, chips, granules and paper; drier cabinets; desiccating apparatus; heat accumulators; 
heat exchangers and parts therefor (included in this class), in particular active coatings with catalytic properties, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purifying installations; thermal energy accumulators; solar panels and plates (heating); solar modules for heat 
generation; regulating and safety accessories for gas apparatus (included in this class); parts for the aforesaid goods, 
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included in this class.

Cl.16;Printed matter; printers' blankets, not of textile, rubber blankets for offset printing machines, all the aforesaid 
goods included in this class; printing blocks, printing type and printers' blankets for duplicators; goods of paper, namely 
product security means, security labels, securities, banknotes; goods of paper and cardboard, namely stickers and labels,
printed and/or embossed cards; graphic representations; advertising and communications material, included in this 
class, in particular printed matter on internal and external communications in the form of brochures, invitations, flyers, 
customer magazines, company presentations, newsletters, advertisements and printed matter on objects in the 
construction of exhibition stands; numbering machines, in particular for the graphics sector, the packaging sector and 
data processing.

Cl.35;Advertising and business administration; arranging of contracts, for others, in relation to the buying and selling 
of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; arranging of contracts, for others, for the buying and selling of installations, equipment, 
apparatus, filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air separation of
machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors 
for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing machine-
separated particles, dust and fibres; arranging of contracts, for others, for the buying and selling of ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; arranging 
of contracts, for others, for the buying and selling of drying ovens, drying apparatus, heat accumulators, heat exchangers 
and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger 
stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, 
thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories 
for gas apparatus; arranging of contracts, for others, for the buying and selling of machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; arranging of contracts, for others, for the buying and selling of machines for applying product security means, 
identification features, security features, security labels and/or components therefor; arranging of contracts, for others, 
for the buying and selling of machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; arranging of contracts, for others, for the buying and 
selling of product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; sales promotion for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; sales promotion for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; sales promotion for ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; sales promotion for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; sales promotion for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; sales promotion for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; sales promotion for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; sales 
promotion for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; professional consultancy in the context of the sale of goods, in particular the sale of printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
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machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; professional business consultancy within the framework of the sale of goods, in particular 
the sale of installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; professional business consultancy within 
the framework of the sale of goods, in particular the sale of ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; professional business consultancy within the framework of 
the sale of goods, in particular the sale of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; professional business consultancy in the context of the sale of goods, in particular the sale of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; professional business consultancy in the context of the sale of goods, in particular the sale of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; professional business consultancy in the context of the sale of goods, in particular the sale of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; professional business consultancy in the context of the sale of goods, in 
particular the sale of product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; business organisational consultancy, professional business consultancy, 
business management information in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, interfaces, data transfer and/or in relation to devices for transport and/or 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; business organisational consultancy, professional business 
consultancy, business management information in relation to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls being parts or fittings for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; business organisational consultancy, professional business consultancy, 
business management information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts 
or accessories for machines for packaging product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating equipment, control equipment, 
monitoring equipment, quality control equipment, production control equipment and/or temperature monitoring 
equipment being parts or accessories for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
equipment; business organisational consultancy, professional business consultancy, business management information 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; business organisational consultancy, professional business consultancy, business management 
information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; business organisational consultancy, professional business consultancy, 
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business management information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus and/or production control apparatus being parts or accessories of and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; business organisational consultancy, professional business consultancy, business management information in 
relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; business organisational consultancy, professional business consultancy, business 
management information relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment for subassemblies and parts for installations, equipment, apparatus, filters, separators, 
suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; business organisational consultancy, professional business consultancy, business 
management information relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, for machines for the graphics industry, and for machines for the further processing of printed matter 
or paper or plastics or metal or organic or inorganic materials; business organisational consultancy, professional 
business consultancy, business management information with regard to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts for drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; business organisational consultancy, professional 
business consultancy, business management information relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset 
rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, for machines for the graphics industry, and for machines for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; business organisational 
consultancy, professional business consultancy, business management information relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, for machines for the graphics industry, and for 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
business organisational consultancy, professional business consultancy, business management information relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; business organisational consultancy, professional business consultancy, business management 
information relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; business organisational consultancy, professional business consultancy, 
business management information in relation to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for ink slides, ink rollers, damping rollers, register adjustment devices, devices for 
storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning rollers in 
inking apparatus or damping units and/or cylinders, cutting equipment and/or cutting cylinders, registers and/or register 
marks, web tension settings and/or for quality control for and/or in printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; business 
organisational consultancy, professional business consultancy, business management information relating to remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering for inking apparatus or damping units and/or 
cylinders in printer engines and/or inkjet printing heads and/or laser systems; business organisational consultancy, 
professional business consultancy, business management information in relation to remote control, remote operation, 

9876



remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
business organisational consultancy, professional business consultancy, business management information relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment, for 
installations, equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust 
removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air 
compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, 
filling and pressing of particles, dust and fibres separated from machines; business organisational consultancy, 
professional business consultancy, business management information relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for air-technology installations, air-technology 
equipment, air conditioning, heating, refrigerating, aeration and de-aeration, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular fans, blowers and compressors, air 
heaters, air coolers, air filters and nozzle chambers for humidification; business organisational consultancy, professional 
business consultancy, business management information with regard to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; business organisational consultancy, professional business consultancy, business 
management information relating to remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; business organisational consultancy, professional 
business consultancy, business management information relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; business organisational 
consultancy, professional business consultancy, business management information relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; business organisational consultancy, professional business consultancy, business management information 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; advertising in relation to printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; advertising for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; advertising for ventilation apparatus, air-conditioning, heating,
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; advertising for drying ovens, drying apparatus, heat accumulators, heat 
exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas equipment; advertising for machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; advertising for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
advertising for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; advertising for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; computerised file management; 
presentation of goods and services, included in this class.

Cl.36;Financial affairs; financial consultancy in the context of the sale of goods, financial investment consultancy in 
relation to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
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stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machinery and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus, and parts therefor; financial investment consultancy relating to installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; financial investment consultancy relating to air-technology installations, air-technology equipment, air 
conditioning, heating, refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, 
air treatment installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air 
filters and relating to nozzle chambers for humidification; financial investment consultancy relating to drying ovens, 
drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat generation and 
regulation and safety accessories for gas appliances; financial investment consultancy relating to machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; financial investment consultancy relating to machines for applying product security means, 
identification features, security features, security labels and/or components therefor; financial investment consultancy 
relating to machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; financial investment consultancy relating to and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; financial investment consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, interfaces, data transfer and/or in relation to devices for transporting 
and/or storing printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics 
reels or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, 
drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and plates of 
metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot stamping 
machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or in relation to web tension controls, being parts or fittings for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, 
scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; financial investment consultancy with 
regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, being parts or accessories for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; financial investment consultancy with regard to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, being parts or accessories for ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; financial investment consultancy with regard to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; financial investment consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension 
controls, being parts or accessories for machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
financial investment consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, 
being parts or accessories for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to electronic 
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regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories of and/or for product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
financial investment consultancy in relation to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying 
machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy with 
regard to electric and electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and conveying devices 
for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, 
blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; financial 
investment consultancy with regard to electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; financial investment consultancy with regard to electric and electronic 
measuring and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for 
drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas apparatus; financial investment consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; financial investment consultancy in relation to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for packaging product security means, authentication features, security features, security labels, securities, 
banknotes, and/or components therefor; financial investment consultancy relating to electric and electronic measuring 
and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; financial investment consultancy in relation to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for ink slides, ink rollers, damping rollers, register 
adjustment devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, 
devices for cleaning rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings and/or for 
quality control for and/or in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; financial investment consultancy with regard to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or cylinders in printer engines 
or ink-jet print heads and/or laser systems; financial investment consultancy in relation to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy with 
regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
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separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; financial investment consultancy with 
regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; financial investment 
consultancy with regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; financial 
investment consultancy relating to remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
financial investment consultancy relating to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; real estate management, and brokerage, rental and leasing of real estate; financial transactions, in 
particular receiving and/or processing of payments by means of apparatus for the payment of goods and/or services 
and/or bills, in particular for enabling customers to pay by themselves, in particular by payment means in the form of 
banknotes and/or coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc (near field communication) apparatus, including in particular with return of 
change.

Cl.37;Installation, maintenance and repair of printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; installation, maintenance and repair of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, namely fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of machines for 
producing security labels, securities, banknotes; installation, maintenance and repair of machines for applying security 
labels; installation, maintenance and repair of machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
(included in this class) of pre-printing data processing equipment, parts or fittings for pre-printing data processing 
equipment, data processing equipment for data preparation, including continuous data preparation, variable data printing, 
including database printing, further processing of printed matter, production controls, parts and fittings for interfaces 
and/or parts or fittings for data transfer for devices for transport and/or storage of printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension 
controls, being parts or fittings for printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
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machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; installation, maintenance and repair of electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, being parts or accessories for installations, equipment, apparatus, filters, separators, suction and conveying 
devices for the air-technology cleaning, dust removal and air separation of machines and rooms equipped therewith, air 
filters, blowers and fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, being parts or accessories for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and 
repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus and/or web tension controls, being parts or accessories for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, 
being parts or accessories for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; installation, maintenance and repair of electronic regulating apparatus, 
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or 
accessories of and/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; installation, maintenance and repair of electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; installation, 
maintenance and repair of electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; installation, maintenance and repair of electric and electronic measuring 
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, and/or 
inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, registers and/or register marks, 
web tension settings, being parts or fittings for printing machines, offset printing machines, rotary web printing 
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machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or 
damping units and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus 
and/or damping units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; installation, maintenance and repair of 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for the air-technology cleaning, dust removal 
and air separation of machines and rooms equipped therewith, air filters, blowers and fibre separators, air compressors 
and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and 
pressing particles, dust and fibres separated from machines; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of remote control, remote
operation, remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and devices of and/or for product security means, authentication features, security features, security
labels, securities, banknotes and/or components therefor; machinery installation, maintenance and repair; rebuilding 
machines; commissioning of machines within the framework of installation; commissioning of machines in the context of 
maintenance; cleaning of machines; cleaning of buildings; vehicle cleaning; installation and/or maintenance of apparatus 
for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in 
particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless payment by 
debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or NFC (near field communication) 
apparatus, including in particular with return of change; installation and/or maintenance of money-dispensing apparatus; 
installation and/or maintenance of money-receiving apparatus; installation and/or maintenance of money-dispensing and 
money-receiving apparatus; installation and/or maintenance of vending machines; installation and/or maintenance of 
accessories for the aforesaid apparatus, in particular cash boxes for receiving payment means, in particular banknotes 
and/or coins and/or tokens of value.

Cl.38;Providing of access to data on computer networks, transmission of data on computer networks.

Cl.39;Transport, packaging and storage of goods; transport, packaging and storage of printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; transport, packaging and 
storage of installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; transport, packaging and storage of 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
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installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; transport, packaging and 
storage of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; transport, 
packaging and storage of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment, being parts for devices for the transport and/or storage of printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; transport, packaging and storage of machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; transport, packaging and storage of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; transport, packaging and storage of machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; transport, packaging and 
storage of product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; transport, packaging and storage of consumables used for the operation of printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; 
transport, packaging and storage of consumables for operating installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; transport, packaging and storage of consumables for operating ventilation apparatus, air-conditioning, 
heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; transport, packaging and storage of consumables for operating drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas apparatus; transport, packaging and storage 
of consumables for the operation of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; transport, packaging and storage of 
consumables for the operation of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; transport, packaging and storage of consumables for the operation of 
machines for packaging mechanical product security means, mechanical identification features, mechanical security 
features, mechanical security labels and/or components therefor; transport, packaging and storage of material for the 
maintenance of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and 
transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, 
machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer 
machines and apparatus and parts therefor; transport, packaging and storage of materials for the maintenance of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; transport, packaging and storage of 
materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular 
ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
transport, packaging and storage of materials for the maintenance of drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
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installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; transport, packaging and storage of materials for the maintenance of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; transport, packaging and storage of materials for the maintenance of machines for applying 
product security means, identification features, security features, security labels and/or components therefor; transport, 
packaging and storage of materials for the maintenance of machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; rental of warehouse; 
vehicle hire; physical storage of electronically stored data.

Cl.40;Custom manufacture of metal parts for others; metal processing services; assembling of materials for others; 
millworking; soldering; grinding; sawing of materials; cutting; blacksmithing; metal casting; galvanizing; burnishing by 
abrasion; chromium plating; metal tempering; rental of printing machines, machines for the graphics industry, and 
machines for the further processing of printed matter.

Cl.41;Providing of electronic publications and publication of printed matter in electronic form, including on the internet 
and intranets, included in this class.

Cl.42;Design services; IT programming services; testing, authentication and quality control; scientific and 
technological services; provision of technical consultancy, computer software consultancy, computer systems design, 
creation of software in relation to planning of printing houses and installations for the further processing of printed matter
or printing materials or paper or plastics or metal or organic or inorganic materials; technological consultancy in relation 
to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; design and updating of software for the aforesaid machines; technological consultancy with 
regard to installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy with regard to 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy 
with regard to drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; technological 
consultancy relating to machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; technological consultancy relating to machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, management information, for interfaces and/or for data transfer, for 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; designing and updating 
of software for the aforesaid processes; technological consultancy in relation to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely 
for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
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checking, perforating, gluing, stapling, tying, bundling, bookbinding; creating and updating of software for the aforesaid 
goods; technological consultancy with regard to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the 
ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing 
machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and 
apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy 
with regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, being parts or accessories for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines of an/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy in relation to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy with regard to electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; technological consultancy with regard to electronic measuring
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; technological 
consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; technological consultancy relating to electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; technological consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of 
and/or for product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy regarding remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, devices 
for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, devices for the 
cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems, 
cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings in printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
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cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; creating and 
updating of software for the aforesaid goods; technological consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printing works cylinders in printing 
works, and/or for devices for tempering, for inking apparatus or damping units and/or cylinders and/or inkjet print heads 
and/or laser systems in printing works; creating and updating of software for the aforesaid goods; technological 
consultancy in relation to consumables used during the operation of printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
technological consultancy relating to consumables during the operation of installations, equipment, apparatus, filters, 
separators, suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and 
spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; technological consultancy with regard to consumables during the operation of ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with 
regard to consumables during the operation of drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; technological consultancy relating to consumables required during the operation of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; technological consultancy relating to consumables required during the operation of machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to consumables required during the operation of machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to material for the maintenance of printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; technological consultancy with regard to 
materials for the maintenance of installations, equipment, apparatus, filters, separators, exhausting and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological 
consultancy with regard to materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; technological consultancy with regard to materials for the maintenance of drying ovens,
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to 
materials for the maintenance of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to 
materials for the maintenance of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; technological consultancy relating to materials for the maintenance of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; construction drafting, in particular relating to metal structures; technical 
planning; conducting technical project studies; technical research; development, creation and/or maintenance of software
for apparatus for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by 
themselves, in particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless 
payment by debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or NFC (near field 
communication) apparatus, including in particular with return of change; development, creation and/or maintenance of 
software for money-dispensing apparatus; development, creation and/or maintenance of software for money-receiving 
apparatus; development, creation and/or maintenance of software for money-dispensing and -receiving apparatus; 
development, creation and/or maintenance of software for vending machines; development, creation and/or maintenance 
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of software for accessories for the aforesaid apparatus, in particular boxes for receiving payment means, in particular 
banknotes and/or coins and/or vouchers; technological process analysis, in particular of processes for receiving and/or 
processing payments for goods and/or services and/or bills; development, programming, installation and maintenance of 
software, and consultancy relating to the use of software; rental of software; developing of technical concepts for and 
technical consultancy relating to the securing of data against counterfeiting, forgery and unauthorised spying-out in 
electronic communications systems; services of a certifying authority (trust center), namely issuing and management of 
digital keys, encryption algorithms and/or digital signatures; digital storage of data on computer networks; configuration 
of telecommunications hardware through software and remote maintenance; electronic data back-up; configuration of 
software for telecommunications terminals; quality control consultancy in relation to pre-press printing, data preparation, 
including continuous data preparation, variable data printing, including from databases, printing of printed matter, further 
processing of printed matter, production control, production planning, interfaces, data transfer and/or in relation to 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls being parts or fittings for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, 
binding, scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; quality control consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus, being parts or accessories for installations, equipment, 
apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air separation 
from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for 
machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust 
and fibres separated from machines; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for air-technology installations, air-technology equipment, air conditioning, heating, 
refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment 
installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and 
nozzle chambers for humidification; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat stores, heat exchangers and parts 
therefor, in particular catalytically active coatings, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purification installations, thermal energy stores, 
solar collectors, solar modules for heat generation, regulation and safety accessories for gas appliances; quality control 
consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring 
apparatus being parts or accessories for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy in relation to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus and/or 
temperature monitoring apparatus, being parts or fittings for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy in relation to electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus and/or temperature monitoring apparatus, being parts or fittings of 
and/or for product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; quality control consultancy in relation to electric and electronic measuring and testing apparatus 
and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; quality control consultancy relating to 
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electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for 
subassemblies and parts of installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; quality control consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for
subassemblies and parts of air-technology installations, air-technology equipment, air conditioning, heating, refrigerating,
aeration and de-aeration, humidifying and dehumidifying installations and equipment, air treatment installations, air 
conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and nozzle chambers 
for humidification; quality control consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment for subassemblies and parts of drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; quality control consultancy relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
quality control consultancy in relation to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
authentication features, security features, security labels, securities, banknotes and/or components therefor; quality 
control consultancy relating to electric and electronic measuring and testing apparatus and instruments for adjustment 
and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, ink rollers, damping 
rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or 
cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, cutting equipment and/or 
cutting cylinders, registers and/or register marks, web tension settings and/or for quality control for and/or in printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; quality control consultancy regarding remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transport 
and/or storage of printing plates, inking apparatus and/or damping units and/or printer cylinders in printers and/or 
devices for tempering for inking apparatus or damping units and/or cylinders in printers and/or inkjet print heads and/or 
laser systems; quality control consultancy in relation to remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; quality control consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of 
particles, dust and fibres separated from machines; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation installations, ventilation 
equipment, air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular ventilators, blowing machines and 
compressors, air heaters, air coolers, air filters, and nozzle chambers for humidifying; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas equipment; quality control consultancy 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; quality control consultancy relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; quality control consultancy relating 
to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor.
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Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 20/07/2017; Application No. : 25424586 ;China 

3771693    11/12/2017
[International Registration No. : 1391125]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd. Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Fluorescent screens; video screens; smartglasses; smartwatches; wearable activity trackers; covers for 
smartphones; selfie sticks (hand-held monopods); digital photo frames; microphones; computer hardware; computer 
memories; integrated circuit cards (smart cards); transponders; cabinets for loudspeakers; network communication 
apparatus; modems; sleeves for laptops; smartphones; electric batteries; battery chargers; mobile power source 
(rechargeable batteries); tablet computers; laptop computers; notebook computers; bags adapted for laptops; 
headphones; loudspeakers; portable media players; sound transmitting apparatus; camcorders; cameras (photography); 
computer keyboards; mouse (computer peripheral); pedometers; electric monitoring apparatus; connected bracelets 
(measuring instruments); recorded computer programmes (programs); downloadable computer software applications; 
optical lenses; switches; transmitters of electronic signals; transmitters (telecommunication); gas testing instruments; 
scales; black boxes (data recorders); interactive touch screen terminals; humanoid robots with artificial intelligence; 
downloadable electronic sheet music; smart rings; audio interfaces; electric and electronic effects units for musical 
instruments; equalizers (audio apparatus); virtual reality headsets; automobile data recorders; set-top boxes; digital 
weather stations; biochips; infrared detectors; electronic key fobs being remote control apparatus; security tokens 
(encryption devices); fingerprint identifiers; human face recognition devices; stored program controlled telephone 
switching apparatus; radios; air analysis apparatus; materials for electricity mains (wires, cables); integrated circuits; 
electronic chips; thermal imaging cameras; bathroom scales.

Cl.38;Message sending; communications by cellular phones; providing telecommunications connections to a global 
computer network; teleconferencing services; providing Internet chatrooms; providing online forums; video-on-demand 
transmission; providing access to databases; transmission of digital files; videoconferencing services.

Cl.42;Computer programming; computer software design; updating of computer software; consultancy in the design 
and development of computer hardware; computer system design; software as a service [SaaS]; cloud computing; 
electronic data storage; computer security consultancy; data encryption services; web site design consultancy; 
unlocking of mobile phones; monitoring of computer systems to detect breakdowns.
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Priority claimed from 06/07/2017; Application No. : 30 2017 016 726 ;Germany 

3773464    18/12/2017
[International Registration No. : 1391795]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps as machine part, namely pump-motor assemblies, pump installations, pump diaphragms, fluid pumps, 
circulating pumps; valves as machine part, namely pump control valves, valves for pumps, motorised valves, 
pneumatically operable valves, actuators for valves, regulating valves, control valves, dosing valves, valves [mechanical] 
for regulating fluid flow, pressure regulating valves, valves operated automatically by pneumatic control.

Cl.9;Apparatus and instruments for scientific research in laboratories, mainly chromatography apparatus, 
chromatography columns, chromatography injectors, chromatography instruments chromatography plates, 
chromatography separation cartridges for scientific or laboratory use.

Cl.10;Apparatus and instruments for medical use, mainly chromatography apparatus, chromatography columns, 
chromatography injectors, chromatography instruments, chromatography plates, chromatography separation cartridges 
for medical use.

Cl.11;Chemical processing equipment, mainly chromatography apparatus, chromatography columns, chromatography 
injectors, chromatography instruments, chromatography plates, chromatography separation cartridges for industrial use.

9890



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

Priority claimed from 25/05/2017; Application No. : 1067652 ;New Zealand 

3773469    15/11/2017
[International Registration No. : 1391609]
RXONE TECHNOLOGIES LIMITED
10 Maheke Street, St Heliers Auckland 1071 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; downloadable software; computer software for use in respect of 
pharmacy, dispensary, veterinarian, medical, optometry and health services management; computer software for use by 
retailers and health product manufacturers; application software; application software for mobile and handheld 
computers, digital electronic devices, wireless devices, smart phones and devices connectable to a global computer 
network; metering apparatus for dispensing medicines in measured quantities; computer software and hardware for 
database management; computer software and telecommunications apparatus to enable connection to databases and the 
internet; downloadable electronic publications; downloadable image files; downloadable printable planners and 
organizers; downloadable software.

Cl.42;Software as a service (SAAS); computer software design, development and programming services; rental of 
computer software for use in communication; software as a service (SAAS) featuring software for recording, storing, 
managing, sharing, tracking and transmitting information for use in respect of pharmacy, dispensary, veterinarian, 
medical, optometry and health services management; software as a service (SAAS) featuring software for recording, 
storing, managing, sharing, tracking and transmitting information for use by retailers and health product manufacturers; 
designing and developing computer software including computer software applications for use on a global computer 
network; designing and developing databases including databases located on a global computer network; provision of 
information, advisory and consultancy services in respect of all of the foregoing.
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Priority claimed from 27/03/2017; Application No. : 30 2017 007 625 ;Germany 

3773501    25/09/2017
[International Registration No. : 1391603]
DHL International GmbH
Charles-de-Gaulle-Str. 20 53113 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.35;Promotional sponsorship; advertising, including promotion of goods and services of third parties through 
sponsoring arrangements and licensing agreements relating to fashion events and fashion fairs; arranging and 
conducting of fashion shows and fashion events as well as parties for advertising and sales promotion; sales promotion, 
in particular for the works of fashion designers by arranging for fashion designers to participate in fashion shows; career 
placement services of fashion designers to organizers of fashion events, in particular fashion fairs; business 
administration assistance services, in particular arranging of fashion events to fashion designers for commercial 
purposes; arranging of contracts, for others, for the buying and selling of fashion products and for services in the field of 
fashion, also online; presentation of fashion products and services in the field of fashion on the Internet and other media; 
marketing; arranging of commercial transactions for others, including within the framework of e-commerce; assistance in 
business operations; business management and administrative services; business administration; office functions; 
arranging of competitions for advertising purposes; talent agencies, namely selection of fashion designers for 
commercial, advertising and promotional purposes; talent agencies; consultancy and information services in relation to 
the aforementioned services, as far as included in this class.

Cl.36;Financial sponsorship; financial support; financial sponsorship for fashion shows as well as for fashion 
designers to enable their participation in fashion shows; financial affairs, in particular financing services; customs 
brokerage (clearance) for third parties; transport insurance brokerage; transport insurance services; monetary affairs; 
insurance services; real estate affairs; consultancy and information services in relation to the aforementioned services, 
as far as included in this class.

Cl.39;Transport, in particular transport of goods by motor vehicle, lorry, rail, ship and aeroplane; packaging and 
storage of goods; transport of goods, in particular packages, parcels, letters; transportation information; freight 
brokerage; transport brokerage; transportation logistics; courier services [messages or merchandise]; providing 
information about the storage of goods; tracking and tracing services for letters; tracking and tracing services for 
parcels; freight forwarding by land, air and sea.

Cl.41;Education; training; entertainment services; sporting and cultural activities; arranging and conducting of shows 
for cultural and entertainment purposes; arranging and conducting of competitions for cultural and entertainment 
purposes; coaching.

9892



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

Priority claimed from 26/04/2017; Application No. : 87426472 ;United States of America 

3773502    12/10/2017
[International Registration No. : 1391723]
INFORMATICA LLC
2100 Seaport Boulevard Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data integration, data transformation, data quality management, big data and data analytics, 
data security, data management, and data governance; computer software for integrating applications and databases 
across on-premise and internal and global computer networks; computer software for protecting sensitive and 
confidential information from unauthorized access and securely delivering data for processing; computer software for 
development and implementation of business rules and exception handling; computer software for creating visibility 
across data sources including identifying and creating a single view of critical data.

Cl.41;Educational services, namely, providing online training seminars in the field of computer software, computer 
systems and computer programming; providing resources, namely, non-downloadable, publications in the nature of white 
pages, booklets, academic periodicals and industry periodicals in the nature of magazines and journals, in the field of 
computer software, computer systems and computer programming, via a website.

Cl.42;Research and development of computer software; computer software design for others; consulting services in 
the field of hosting computer software applications; maintenance and upgrading of computer software; computer 
programming services; computer project management services; computer programming consultancy; providing 
information in the fields of computer software design, computer software installation, computer software development, 
computer systems design, computer systems software installation, computer systems development, computer 
programming and cloud computing, via a website; software as a service (SAAS) services featuring software for use in 
data integration, data transformation, data quality management, big data and data analytics, data security, data 
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management, and data governance, and technical consulting related thereto; providing temporary use of non-
downloadable cloud-based software for use in data integration, data transformation, data quality management, big data 
and data analytics, data security, data management, and data governance, and technical consulting related thereto.
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Priority claimed from 08/02/2017; Application No. : UK00003211647 ;United Kingdom 

3773510    03/08/2017
[International Registration No. : 1391171]
Softbox Systems Limited
Unit 1, Ridge Way, Drakes Drive Long Crendon, Bucks HP18 9BF United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Packaging materials primarily made of corrugated paperboard (single and double sided) and/or plastics used to 
package, protect, insulate, and/or absorb energy in consumer and industrial goods; shipping containers made of 
corrugated paperboard and/or plastics to package, protect, insulate, and/or absorb energy in food, medical or laboratory 
items, namely petri dishes, tubes and slides for medical and non-medical uses; packaging technology materials, included 
in this class; printed matter, including flexographic print labels, sleeves and embossed goods; materials for packaging 
and foils of plastic for packaging; plastic film for wrapping; filling materials of cellulose fibre materials, namely crushed, 
pulverised or unravelled waste paper or similar material, including cardboard, being an intermediate product for use in as 
panels or containers; bags, sacks, envelopes and pouches, all of plastics or mainly containing plastics materials; large-
scale packaging, covers, shrink covers, sleeves, box inserts, wide film.

Cl.17;Insulating materials and sheets and sleeves, insulating paper and insulating tapes, reflective sheets and panels, 
laminated polyethylene sheets, reflective sheeting, heat reflective barriers, vapour control layers, polyethylene laminates 
incorporating coated reflective film, aluminised barrier film, thermal insulating materials, radiant heat barrier systems, 
coated sheets and vapour barriers; shrink films for heavy goods, fine shrink film for use in automatic machines and 
stretch films, other than for wrapping; embossed films, other than for wrapping; insulating materials, insulating paper and 
insulating tape, polyethylene laminates incorporating coated reflective film, thermal insulating material, aluminised barrier 
films, coated sheets, insulating sheets, vapour control layers, radiant heat barrier systems, for use in boxes, packaging 
and transportation; textiles and textile goods, insulating; insulating bags for packaging, packing, stopping and insulating 
materials, in sheets and rolls; insulating materials included in this class.

Cl.20;Temperature control packaging and containers, non-electric; transport containers made of cellulose-based 
materials, wood or of plastics, or of a combination of cellulose-based materials, wood and plastics, all having thermal 
insulating properties, cases and containers of cellulose-based materials, wood and plastics and stoppers and closures 
therefor; closures of all types, of plastic materials or mainly containing plastic.

Cl.21;Reusable, re-freezable ice packs for shipping and packaging use; reusable insulated shipping containers for food 
and like products; reusable insulated delivery boxes for medicines, chemicals, food and like products; boxes for chilled 
and frozen foods; vacuum flasks, insulated containers, jugs, boxes, chests, insulated packs, insulated bottle bags, steel 
vacuum flasks; thermal bags for the transportation of chilled and frozen foods.
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3773523    25/10/2017
[International Registration No. : 1390924]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting 
at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
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connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding leads; plumb bobs; range 
finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; alarm bells, electric; electric door bells; signal 
bells; bells [warning devices]; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring 
apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical 
instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; mouth guards for sports; life-saving 
capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; 
video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; spools [photography]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; anti-glare visors; collectors, electric; loudspeakers; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; flashlights [photography]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; optical condensers; contact lenses; correcting lenses [optics]; optical lenses; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
close-up lenses; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; 
pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors;
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines 
for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; lenses for 
astrophotography; objectives [lenses] [optics]; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; 
semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; 
telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; 
distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of 
leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; measuring apparatus; measuring devices, electric; apparatus and instruments for 
astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
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for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; step-up transformers; transformers 
[electricity]; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; bar code readers; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; 
animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; signal lanterns; optical lamps; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; cases for stamps [seals]; boxes of paper or cardboard; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons; typewriter ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; self-adhesive 
tapes for stationery or household purposes; drawing rulers; square rulers; absorbent sheets of paper or plastic for 
foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; 
sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type [numerals 
and letters]; lithographs; paint trays; architects' models; postage stamps; plastics for modelling; graphic prints; 
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modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; bookbinding material; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; franking machines for office use; 
chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, pouches] of paper or plastics, for 
packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for painters; writing cases [stationery]; 
printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; cords for 
bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle envelopes of paper or cardboard; 
sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; 
conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper 
clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or 
cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for 
mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; 
paper coffee filters; flags of paper; flyers; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; 
numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning 
tops [toys]; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; surfboards; spring boards [sports articles]; 
skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; toys; toys for pets; stuffed toys; plush toys; mobiles 
[toys]; practical jokes [novelties]; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; seal skins 
[coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game consoles; paintball guns [sports 
apparatus]; confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; in-line roller skates; dice; ski 
bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut 
for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival masks; theatrical
masks; fencing masks; masts for sailboards; teddy bears; chalk for billiard cues; targets; electronic targets; scale model 
kits [toys]; scale model vehicles; balls for games; artificial fishing bait; billiard table cushions; knee guards [sports 
articles]; billiard cue tips; elbow guards [sports articles]; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; 
horseshoe games; candle holders for Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats 
for fishing; portable games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent lures for 
hunting or fishing; archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; billiard 
markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting 
belts [sports articles]; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; 
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; clay pigeon traps; billiard tables; 
coin-operated billiard tables; tables for table tennis; tables for table football; strings for rackets; gut for rackets; cricket 
bags; golf bags, with or without wheels; slides [playthings]; radio-controlled toy vehicles; body-building apparatus; 
machines for physical exercises; backgammon games; men's athletic supporters [sports articles]; rods for fishing; 
ornaments for Christmas trees, except illumination articles and confectionery; tennis ball throwing apparatus; conjuring 
apparatus; apparatus for games; bowling apparatus and machinery; counters [discs] for games; chips for gambling; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
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connections to a global computer network; providing telecommunication channels for teleshopping services; 
transmission of greeting cards online; message sending; computer aided transmission of messages and images; 
transmission of telegrams; transmission of digital files; providing online forums; videoconferencing services; rental of 
message sending apparatus; rental of access time to global computer networks; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; paging services 
[radio, telephone or other means of electronic communication]; teleconferencing services; telex services; voice mail 
services; telecommunications routing and junction services; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; discotheque services; animal training; dubbing; 
gambling services; publication of books; education information; recreation information; entertainment information; movie 
studio services; health club services [health and fitness training]; nightclub services [entertainment]; layout services, 
other than for advertising purposes; microfilming; videotape editing; production of radio and television programmes; 
presentation of variety shows; music composition services; game services provided on-line from a computer network; 
providing on-line electronic publications, not downloadable; religious education; gymnastic instruction; correspondence 
courses; practical training [demonstration]; organization of balls; organization of exhibitions for cultural or educational 
purposes; providing recreation facilities; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of concerts; arranging and conducting 
of workshops [training]; arranging and conducting of seminars; arranging and conducting of symposiums; organization 
of competitions [education or entertainment]; arranging of beauty contests; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of live performances; theatre productions; 
conducting fitness classes; educational examination; film production, other than advertising films; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of sound recordings; toy rental; rental of motion pictures; games equipment rental; rental of stadium facilities; 
rental of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; zoological garden services; news reporters services; party planning 
[entertainment]; subtitling; holiday camp services [entertainment]; disc jockey services; personal trainer services [fitness 
training]; providing casino facilities [gambling]; calligraphy services; club services [entertainment or education]; 
providing museum facilities [presentation, exhibitions]; teaching; orchestra services; translation; scriptwriting; ticket 
agency services [entertainment]; coaching [training]; sport camp services; recording studio services; language 
interpreter services; educational services provided by schools; nursery schools; photography; photographic reporting; 
presentation of circus performances; boarding school education; production of shows.
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Priority claimed from 27/07/2017; Application No. : 87546197 ;United States of America 

3773531    25/01/2018
[International Registration No. : 1391207]
CAPBRAN HOLDINGS, LLC
11601 WILSHIRE BLVD., SUITE 2300 LOS ANGELES CA 90025 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Electric food processors; electric food blenders.

Cl.9;Scales; weighing scales.
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3773574    11/09/2017
[International Registration No. : 1215059]
National Chemical Company, LLC
Chistova str., 4a, bld.2. RU-109390 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, namely floor cleaning and polishing pads, parts of cleaning machines; brushes [parts 
of machines]; brushes, electrically operated [parts of machines]; machines and apparatus for carpet shampooing, 
electric; machines and apparatus for cleaning, electric; degreasers [machines]; dust removing installations for cleaning 
purposes; finishing machines; machine tools; parquet wax-polishers, electric; machines and apparatus for polishing 
[electric]; rakes for raking machines; raking machines; satinizing machines; shoe polishers, electric; tools [parts of 
machines]; washing apparatus; washing installations for vehicles; machines and apparatus for wax-polishing, electric; 
machine wheelwork; whisks, electric, for household purposes; woodworking machines; abrasive wheels for cleaning 
machines.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; autoclaves [pressure cookers], non-
electric; indoor aquaria; buckets; china ornaments; dishes; paper plates; vegetable dishes; saucers; mugs; candy boxes; 
bottles; demijohns; busts of porcelain, ceramic, earthenware or glass; vases; epergnes; fruit cups; bird baths; baby 
baths, portable; plungers for clearing blocked drains; waffle irons, non-electric; coolers [ice pails]; buckets made of 
woven fabrics; whisks, non-electric, for household purposes; cooking skewers of metal; towel rails and rings; clothing 
stretchers; hair for brushes; birdcages; funnels; carpet beaters [hand instruments]; signboards of porcelain or glass; 
candle extinguishers; flower pots; chamber pots; glue-pots; cruets; decanters; large-toothed combs for the hair; combs 
for animals; tea cosies; abrasive sponges for scrubbing the skin; sponges for household purposes; toilet sponges; 
deodorising apparatus for personal use; sponge holders; toothpick holders; soap holders; napkin holders; holders for 
flowers and plants [flower arranging]; shaving brush stands; toilet paper holders; soap dispensers; ironing boards; 
cutting boards for the kitchen; bread boards; washing boards; strainers; smoke absorbers for household purposes; 
containers for household or kitchen use; kitchen containers; glass jars [carboys]; heat-insulated containers; heat-
insulated containers for beverages; thermally insulated containers for food; glass flasks [containers]; frying pans; 
closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for household purposes; majolica; works of art 
of porcelain, ceramic, earthenware or glass; brush goods; domestic grinders, non-electric; cleaning instruments, 
handoperated; cabarets [trays]; stew-pans; covers, not of paper, for flower pots; shaving brushes; cages for household 
pets; baking mats; polishing leather; hot pots, not electrically heated; glass bulbs [receptacles]; boot trees [stretchers]; 
shoe trees [stretchers]; napkin rings; poultry rings; rings for birds; piggy banks; bread baskets, domestic; baskets for 
domestic use; waste paper baskets; feeding troughs; mangers for animals; lunch boxes; cookie jars; tea caddies; 
washtubs; earthenware saucepans; mess-tins; cauldrons; coffee percolators, nonelectric; coffeepots, non-electric; coffee 
grinders, handoperated; fused silica [semi-worked product], other than for building; beer mugs; tankards; rat traps; pot 
lids; aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; buttonhooks; pitchers; perfume burners; non-
electric portable coldboxes; watering cans; insect traps; mixing spoons [kitchen utensils]; basting spoons, for kitchen 
use; scoops [tableware]; pie servers; spatulas [kitchen utensils]; butter dishes; material for brush-making; polishing 
materials for making shiny, except preparations, paper and stone; noodle machines, handoperated; polishing apparatus 
and machines, for household purposes, non-electric; pepper mills, hand-operated; mills for domestic purposes, hand-
operated; feather-dusters; brooms; isothermic bags; confectioners' decorating bags [pastry bags]; cocktail shakers; 
bowls [basins]; mosaics of glass, not for building; saucepan scourers of metal; soap boxes; mouse traps; cooking pot 
sets; nozzles for watering cans; spouts; nozzles for watering hoses; fitted picnic baskets, including dishes; toilet cases; 
floss for dental purposes; fiberglass thread, not for textile use; cookie [biscuit] cutters; pastry cutters; sprinklers; 
syringes for watering flowers and plants; cotton waste for cleaning; wool waste for cleaning; cleaning tow; chopsticks; 
cocktail stirrers; pepper pots; gloves for household purposes; polishing gloves; gardening gloves; plates to prevent milk 
boiling over; trays for domestic purposes; trays for domestic purposes, of paper; lazy susans; heaters for feeding bottles, 
non-electric; candelabra [candlesticks]; trivets [table utensils]; coasters, not of paper and other than table linen; menu 
card holders; knife rests for the table; flatiron stands; egg cups; gridiron supports; abrasive pads for kitchen purposes; 
scouring pads; drinking troughs; powdered glass for decoration; pottery; pots; cooking pots; painted glassware; 
tableware, other than knives, forks and spoons; porcelain ware; earthenware; crystal [glassware]; cosmetic utensils; toilet 
utensils; trouser presses; cruet sets for oil and vinegar; make-up removing appliances; spice sets; food cooling devices, 
containing heat exchange fluids, for household purposes; apparatus for wax-polishing, non-electric; bottle openers; glove
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stretchers; boot jacks; crumb trays; tie presses; clothes-pegs; glass stoppers; powder compacts; perfume vaporizers; 
powder puffs; dusting apparatus, non-electric; toilet paper dispensers; combs; electric combs; grills [cooking utensils]; 
sifters [household utensils]; drinking horns; shoe horns; candle rings; salad bowls; sugar bowls; beaters, nonelectric; 
services [dishes]; coffee services [tableware]; liqueur sets; tea services [tableware]; sieves [household utensils]; cinder 
sifters [household utensils]; tea strainers; pipettes [wine-tasters]; siphon bottles for carbonated water; rolling pins, 
domestic; steel wool for cleaning; currycombs; blenders, non-electric, for household purposes; fruit presses, nonelectric, 
for household purposes; drinking straws; salt cellars; drinking vessels; vessels of metal for making ices and iced drinks; 
refrigerating bottles; cups of paper or plastic; glasses [receptacles]; drinking glasses; statues of porcelain, ceramic, 
earthenware or glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; glass for vehicle windows [semi-
finished product]; plate glass [raw material]; opal glass; opaline glass; glass incorporating fine electrical conductors; 
enamelled glass; glass, unworked or semi-worked, except building glass; glass wool other than for insulation; vitreous 
silica fibers [fibres], not for textile use; fiberglass other than for insulation or textile use; racks for drying clothes; soup 
bowls; drying racks for laundry; basins [receptacles]; table plates; disposable table plates; graters for kitchen use; 
insulating flasks; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; cloth for washing floors; cloths for 
cleaning; dusting cloths [rags]; furniture dusters; litter boxes [trays] for pets; urns; aerosol dispensers, not for medical 
purposes; waxpolishing appliances, non-electric, for shoes; water apparatus for cleaning teeth and gums; electric devices
for attracting and killing insects; watering devices; utensils for household purposes; kitchen utensils; cooking utensils, 
non-electric; strainers for household purposes; coffee filters, non-electric; flasks; bottle gourds; molds [kitchen utensils]; 
cake molds [moulds]; ice cube molds [moulds]; cookery molds [moulds]; deep fryers, non-electric; comb cases; bread 
bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board covers, shaped; tea 
infusers; glass bowls; mops; mop wringers; corkscrews; animal bristles [brushware]; pig bristles; dishwashing brushes; 
brushes for cleaning tanks and containers; lamp-glass brushes; horse brushes; scrubbing brushes; toothbrushes; 
toothbrushes, electric; carpet sweepers; brushes for footwear; tar-brushes, long handled; toilet brushes; electric brushes, 
except parts of machines; brushes; eyebrow brushes; nail brushes; nest eggs, artificial; boxes for dispensing paper 
towels; dustbins; windowboxes; boxes of glass.

9903



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

3773588    22/11/2017
[International Registration No. : 1391182]
Silk Road Fund Co., Ltd.
F210-F211, Winland International Financial Center, No. 7 Financial Street, Xicheng District 100033 Beijing China

Proposed to be Used
IR DIVISION
Cl.35;Procurement services for others [purchasing goods and services for other businesses]; personnel management 
consultancy; advertising; business investigations; public relations; negotiation and conclusion of commercial 
transactions for third parties; economic forecasting; business management and organization consultancy; business 
auditing; systemization of information, into computer databases.

Cl.36;Trusteeship; lending against security; banking; brokerage; surety services; charitable fund raising; capital 
investment; hire-purchase financing; financial service; investment of funds; financial evaluation [insurance, banking, real 
estate]; mutual funds; art appraisal; insurance underwriting; jewellery appraisal; real estate management; financial 
analysis; financial management; fiscal valuation; loans [financing]; clearing, financial; arranging finance for construction 
projects; issuance of tokens of value; financial information; debt advisory services; providing financial information via a 
web site; mortgage banking.
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3773605    06/12/2017
[International Registration No. : 1391834]
SERHAT ITHALAT VE PAZARLAMA ANONIM SIRKETI
Evren Mh. Gülbahar Cd. No :9 K :6, Bagcilar ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof.

Cl.14;Horological and chronometric instruments.

9905



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

Priority claimed from 10/02/2017; Application No. : 016340705 ;European Union 

3773607    03/07/2017
[International Registration No. : 1391880]
Demp B.V.
Hagenweg 1F NL-4131 LX Vianen

Proposed to be Used
IR DIVISION
Cl.2;Dyestuffs; varnish; colorant dispersions for use in surface coating; wood mordants; paints for priming (coatings), 
protective coatings; thinners being coatings for plaster, paints and lacquers; paint dispersions, undercoatings and 
glazes, thinners, paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; 
mordants; raw natural resins; metals in foil and powder form for painters, decorators, printers and artists; parts, fittings 
and auxiliary agents for the aforesaid goods, not included in other classes.

Cl.19;Non-metallic building materials; coatings for walls, for interior and exterior use; sealing preparations for masonry 
(building material), in particular spackling compound; pargets, in particular dispersion plaster, asphalt, pitch and 
bitumen; cement, screed, plaster, gypsum, lime; mortar, adhesive mortar; concrete, flooring concrete, parts, fittings and 
auxiliary preparations for the aforesaid goods, not included in other classes; roofing cement.

Cl.27;Wall hangings (not of textile); textile wallpaper.

9906



Trade Marks Journal No: 1842 ,   26/03/2018           Class 99 
 

 

3773653    13/12/2017
[International Registration No. : 1391704]
Clinova Limited
International House, Southampton International, Business Park, George Curl Way Southampton SO18 2RZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Publications in electronic form supplied on-line from databases or from facilities provided on the Internet 
(including websites); computer software to enable searching of data; data stored in electronic, optical, magnetic or other 
machine readable form; databases of medical related information, including symptoms, diagnosis, medical treatment and 
preventative medical care; software for searching, navigating, displaying and printing the information within the database;
prerecorded audiotapes, videotapes, computer software, and multimedia programs in the fields of diagnosis, medical 
treatment, health education, health promotion, disease management and/or health care; compact discs and optical discs; 
CD-ROM's; software for medical and diagnosis purposes; scientific apparatus used for diagnosis; parts and fittings for all 
the aforesaid goods.

Cl.44;Medical services; medical analysis for the diagnosis and treatment of persons; pharmacy advice; health 
information services; provision of health information; information in the fields of diagnosis, medical treatment, health 
improvement, disease management and/or health care, provided on-line from a computer database or from the Internet; 
diagnosis services; medical analysis services.
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3773673    27/11/2017
[International Registration No. : 1391639]
GLOBAL PRODUCT PLANNING CO., LTD.
12-8, Nampeidai-cho, Shibuya-ku Tokyo 150-0036 Japan

Proposed to be Used
IR DIVISION
Cl.3;Essential oils; soaps and detergents; cosmetic kits; cosmetic lotions; massage oils; shampoos; hair conditioners; 
hand creams; body creams; bath salts; fragrances.

Cl.11;Electric fragrance diffusers for household purposes.
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Priority claimed from 04/05/2017; Application No. : 87437376 ;United States of America 

3773874    26/09/2017
[International Registration No. : 1391600]
International Finance Corporation
2121 Pennsylvania Avenue, N.W. Washington, DC 20433 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and publications in the fields of corporate governance, compliance with government regulation, 
manufacturing processes and infrastructure, public-private business partnerships, tourism, retail store services, social 
responsibility, tax planning and advice, importing and exporting, labor and human resources, and international trade, 
financial institutions, funds, public-private financial partnerships, insurance, financing, banking, financial services, 
investment and asset management services, consulting services, oil, gas, and mining exploration and extraction, 
educational services, infrastructure, telecommunications technology, environmental engineering and protection, and 
environmental sustainability, agribusiness, forestry, health, public safety, and workplace safety, real property acquisition 
and management, namely, financial reports, indexes, leaflets, brochures, pamphlets, catalogues, instruction sheets, 
manuals, booklets, magazines, newsletters, journals and instructional teaching materials.

Cl.35;Business consultation services in the fields of corporate governance, compliance with government regulation, 
manufacturing processes and infrastructure, public-private business partnerships, tourism, retail store services, social 
responsibility, tax planning and advice, importing and exporting, labor and human resources, and international trade; 
providing business information and business advice in the fields of corporate governance, compliance with government 
regulation, manufacturing processes and infrastructure, public-private business partnerships, tourism, retail store 
services, social responsibility, tax planning and advice, importing and exporting, labor and human resources, and 
international trade by means of a global computer network.

Cl.36;Financial services, namely, providing loans; financing services; investment services; financial services in the 
nature of a stock index, namely, determination and calculation of a stock index; providing development financing to the 
private sector in various countries; asset management services; advisory and consulting services in the fields of financial 
institutions, funds, public-private financial partnerships, insurance, financing, banking, financial services; providing 
financial, banking, economic and investment information and advisory services by means of a global computer network.

Cl.42;Advisory and consulting services in the fields of infrastructure, telecommunications technology, environmental 
engineering and protection, and environmental sustainability; providing information in the fields of infrastructure, 
telecommunications technology, environmental engineering and protection, and environmental sustainability by means of 
a global computer network.
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3773902    20/11/2017
[International Registration No. : 1390927]
China Triumph International Engineering Group Co., Ltd.
27, Zhongqi Building, No.2000 Zhongshan North Road, Putuo District Shanghai China

Proposed to be Used
IR DIVISION
Cl.6;Buildings of metal; frames of metal for building; pillars of metal for buildings; framework of metal for building; steel 
buildings; shuttering of metal for concrete; a metal roof board consisting of solar cells; bottles [metal containers] for 
compressed gas or liquid air; containers of metal [storage, transport]; containers of metal for compressed gas or liquid 
air; tanks of metal.

Cl.7;Glass working machines; machines for the glass industry (including domestic glass machines); suction machines 
for industrial purposes; air suction machines; blowing machines; machines and apparatus for cleaning, electric; 
machines for geological exploration, mining and ore concentration; ore treating machines; flotation machines; magnetic 
separators [machines]//magnetic concentrators [machines]; machines making for oxygen and nitrogen; glass polishing 
machines; glass cutting machines; hydrogen & oxygen generating apparatus by electrolyzing water; gas separating 
installations; gas liquefaction installations.
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Priority claimed from 28/03/2017; Application No. : 1351133 ;Benelux 

3774113    26/07/2017
[International Registration No. : 1390987]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.7;Electric cleaning devices for shavers, hair trimmers, hair clippers and beard trimmers.

Cl.8;Electric shavers; shavers; battery powered shavers and beard trimmers; razors; hair trimmers, beard trimmers, hair 
clippers; apparatus for shaving and trimming body hair; nose and ear trimmers; epilators; blades and shaving foils for 
electric shavers; hair clippers; replacement heads for shavers, hair trimmers, hair clippers and beard trimmers.
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Priority claimed from 20/10/2017; Application No. : 2017743577 ;Russian Federation 

3774133    25/10/2017
[International Registration No. : 1390958]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; 
directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter 
scales; weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
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pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
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photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating 
apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable image files; downloadable music files; animated cartoons; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; paper bows; table linen of paper; tickets; forms, printed; announcement 
cards [stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet paper; wrapping paper; 
filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; composing sticks; modelling wax, 
not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; 
hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley 
racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; 
cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching 
needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; 
index cards [stationery]; geographical maps; paper tapes and cards for the recordal of computer programmes; trading 
cards, other than for games; perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper 
for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household 
purposes; isinglass for stationery or household purposes; gluten [glue] for stationery or household purposes; starch 
paste [adhesive] for stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; 
drawing pins; cigar bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes 
[articles for use in school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; 
paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or 
household purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material 
made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags 
[envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste 
disposal; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers 
[stationery]; finger-stalls [office requisites]; writing cases [stationery]; cords for bookbinding; paper knives [cutters] 
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[office requisites]; printed sheet music; numbering apparatus; bottle envelopes of paper or cardboard; sealing wafers; 
covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs [patterns]; 
handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; conical 
paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; folders for 
papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens [office 
requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; letter trays; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' watercolor saucers; correcting 
ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; cabinets for stationery 
[office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels of 
paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; toys; parlor 
games; board games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for toys; confetti; explosive bonbons [Christmas crackers]; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; 
matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic 
targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing telecommunications connections to a global 
computer network; providing telecommunication channels for teleshopping services; video-on-demand transmission; 
message sending; computer aided transmission of messages and images; transmission of telegrams; transmission of 
digital files; providing online forums; videoconferencing services; rental of message sending apparatus; rental of access 
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time to global computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental 
of facsimile apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by 
fiber optic networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; streaming of 
data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows [impresario 
services]; organization of sports competitions; vocational guidance [education or training advice]; amusement park 
services; sign language interpretation; television entertainment; mobile library services; vocational retraining; providing 
on-line videos, not downloadable; providing on-line music, not downloadable; providing television programs, not 
downloadable, via video-on-demand transmission services; providing films, not downloadable, via video-on-demand 
transmission services; providing golf facilities; providing sports facilities; providing amusement arcade services; cinema 
presentations; presentation of circus performances; presentation of variety shows; presentation of live performances; 
theatre productions; conducting fitness classes; educational examination; film production, other than advertising films; 
rental of audio equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show 
scenery; rental of sound recordings; toy rental; rental of cinematographic apparatus; rental of motion pictures; games 
equipment rental; rental of stadium facilities; rental of lighting apparatus for theatrical sets or television studios; rental of 
radio and television sets; rental of skin diving equipment; rental of sports equipment, except vehicles; rental of stage 
scenery; electronic desktop publishing; on-line publication of electronic books and journals; publication of texts, other 
than publicity texts; radio entertainment; entertainer services; entertainment services; writing of texts; sado instruction 
[tea ceremony instruction]; zoological garden services; news reporters services; party planning [entertainment]; music 
composition services; subtitling; tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey 
services; personal trainer services [fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke 
services; club services [entertainment or education]; songwriting; providing museum facilities [presentation, exhibitions]; 
teaching; educational services provided by schools; orchestra services; translation; scriptwriting, other than for 
advertising purposes; ticket agency services [entertainment]; coaching [training]; sport camp services; recording studio 
services; language interpreter services; nursery schools; photography; photographic reporting; timing of sports events; 
boarding school education; production of shows.
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Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting 
at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
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video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding leads; plumb bobs; range 
finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; alarm bells, electric; electric door bells; signal 
bells; bells [warning devices]; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring 
apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical 
instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; mouth guards for sports; life-saving 
capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; 
video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; spools [photography]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; anti-glare visors; collectors, electric; loudspeakers; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; flashlights [photography]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; optical condensers; contact lenses; correcting lenses [optics]; optical lenses; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
close-up lenses; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; 
pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors;
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines 
for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; lenses for 
astrophotography; objectives [lenses] [optics]; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; 
semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; 
telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; 
distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of 
leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; measuring apparatus; measuring devices, electric; apparatus and instruments for 
astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
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protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; step-up transformers; transformers 
[electricity]; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; bar code readers; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; 
animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; signal lanterns; optical lamps; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; Drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; cases for stamps [seals]; boxes of paper or cardboard; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons; typewriter ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; self-adhesive 
tapes for stationery or household purposes; drawing rulers; square rulers; absorbent sheets of paper or plastic for 
foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; 
sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type [numerals 
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and letters]; lithographs; paint trays; architects' models; postage stamps; plastics for modelling; graphic prints; 
modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; bookbinding material; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; franking machines for office use; 
chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, pouches] of paper or plastics, for 
packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for painters; writing cases [stationery]; 
printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; cords for 
bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle envelopes of paper or cardboard; 
sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; 
conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper 
clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or 
cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for 
mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; 
paper coffee filters; flags of paper; flyers; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; 
numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning 
tops [toys]; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; surfboards; spring boards [sports articles]; 
skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; toys; toys for pets; stuffed toys; plush toys; mobiles 
[toys]; practical jokes [novelties]; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; seal skins 
[coverings for skis]; bells for Christmas trees; dolls' rooms; Controllers for game consoles; paintball guns [sports 
apparatus]; toy air pistols; confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; in-line roller 
skates; dice; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; 
fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival 
masks; theatrical masks; fencing masks; masts for sailboards; teddy bears; chalk for billiard cues; targets; electronic 
targets; scale model kits [toys]; scale model vehicles; balls for games; artificial fishing bait; billiard table cushions; knee 
guards [sports articles]; billiard cue tips; elbow guards [sports articles]; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; 
horseshoe games; candle holders for Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats 
for fishing; portable games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent lures for 
hunting or fishing; archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; billiard 
markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting 
belts [sports articles]; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; 
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; clay pigeon traps; billiard tables; 
coin-operated billiard tables; tables for table tennis; tables for table football; strings for rackets; gut for rackets; cricket 
bags; golf bags, with or without wheels; slides [playthings]; radio-controlled toy vehicles; body-building apparatus; 
machines for physical exercises; backgammon games; men's athletic supporters [sports articles]; rods for fishing; 
ornaments for Christmas trees, except illumination articles and confectionery; tennis ball throwing apparatus; conjuring 
apparatus; apparatus for games; bowling apparatus and machinery; counters [discs] for games; chips for gambling; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
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global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; 
transmission of greeting cards online; message sending; computer aided transmission of messages and images; 
transmission of telegrams; transmission of digital files; providing online forums; videoconferencing services; rental of 
message sending apparatus; rental of access time to global computer networks; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; paging services 
[radio, telephone or other means of electronic communication]; teleconferencing services; telex services; voice mail 
services; telecommunications routing and junction services; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; discotheque services; animal training; dubbing; 
gambling services; publication of books; education information; recreation information; entertainment information; movie 
studio services; health club services [health and fitness training]; Nightclub services [entertainment]; layout services, 
other than for advertising purposes; microfilming; videotape editing; production of radio and television programmes; 
presentation of variety shows; music composition services; game services provided on-line from a computer network; 
providing on-line electronic publications, not downloadable; religious education; gymnastic instruction; correspondence 
courses; practical training [demonstration]; organization of balls; organization of exhibitions for cultural or educational 
purposes; providing recreation facilities; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of concerts; arranging and conducting 
of workshops [training]; arranging and conducting of seminars; arranging and conducting of symposiums; organization 
of competitions [education or entertainment]; arranging of beauty contests; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of live performances; theatre productions; 
conducting fitness classes; educational examination; film production, other than advertising films; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of sound recordings; toy rental; rental of motion pictures; games equipment rental; rental of stadium facilities; 
rental of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; zoological garden services; news reporters services; party planning 
[entertainment]; subtitling; holiday camp services [entertainment]; disc jockey services; personal trainer services [fitness 
training]; providing casino facilities [gambling]; calligraphy services; club services [entertainment or education]; 
providing museum facilities [presentation, exhibitions]; teaching; orchestra services; translation; scriptwriting; ticket 
agency services [entertainment]; coaching [training]; sport camp services; recording studio services; language 
interpreter services; educational services provided by schools; nursery schools; photography; photographic reporting; 
presentation of circus performances; boarding school education; production of shows.
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3774152    12/12/2017
[International Registration No. : 1391678]
CytomX Therapeutics, Inc.
151 Oyster Point Blvd, Suite 400 South San Francisco CA 94080 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biochemicals for scientific, laboratory, and research use, namely, proteolytically-activatable, protease-activatable, 
or proteolytically activated or protease-activated immunoglobulin and antigen-binding fragments for binding to tissue, 
cells and antigens; diagnostic kits for scientific, laboratory, and research use comprising proteolytically-activatable or 
protease-activatable, proteolytically-activated or protease-activated immunoglobulin and antigen-binding fragments for 
binding to tissue, cells, and antigens; immunoglobulin and antigen-binding fragments for drug conjugation and targeted 
cell binding for laboratory and research use; assays and reagents for use in scientific, laboratory and research purposes; 
biochemical test kits comprising assays and reagents for scientific, laboratory and research purposes; assay kits 
comprising assays and reagents for measuring, monitoring, testing and analyzing proteolytic activation and antibody 
binding for scientific, laboratory and research use.

Cl.5;Biological drugs for use in treating cancer, infections, autoimmunity, and inflammation; therapeutic and medical 
diagnostic agents and preparations for use in therapies and diagnosis for cancer, infections, autoimmunity, and 
inflammation; biochemicals, immunoglobulins and antigen-binding fragments for use in therapies and medical diagnosis 
for cancer, infections, autoimmunity, and inflammation; engineered cell therapies for medical purposes, namely, for use in
treating cancer, infections, autoimmunity, and inflammation; therapeutic and diagnostic agents, preparations and 
substances for medical purposes for targeting application to immune system, cells, or genes; immune modulators, 
immunoglobulin drug conjugates, immunotherapies and therapeutic and diagnostic agents, preparations and substances 
in the field of dysregulated proteolytic activity for medical purposes; immunotherapies and therapeutic and medical 
diagnostic agents, preparations and substances in the field of cancer, infections, autoimmunity, and inflammation for 
medical purposes; assays and reagents for use in medical, medical diagnostic and therapeutic purposes for proteolytic 
activation and binding to tumor cells; biochemical test kits comprised of assays and reagents for medical, medical 
diagnostic and therapeutic purposes for proteolytic activation and binding to tumor cells; assay kits comprised of assays 
and reagents for measuring, monitoring, testing and analyzing proteolytic activation, antibody binding, therapeutic 
treatments and patient recovery for medical, medical diagnostic and therapeutic purposes; assay kits comprised of 
assays and reagents for use in identifying candidate patient populations for specific therapeutic treatments for medical 
purposes; therapeutic kits comprising proteolytically-activatable or protease-activatable, proteolytically-activated or 
protease-activated immunoglobulin and antigen-binding fragments for binding to tissue, cells, and antigens.

Cl.42;Scientific research and development in the field of therapeutic biochemicals, engineered cell therapies and 
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immunotherapy, oncology and dysregulated proteolytic activity; medical and scientific research and development for 
agents, preparations, products and technology in the field of dysregulated proteolytic activities; providing medical and 
scientific research information in the fields of biochemicals, engineered cell therapies, immunotherapy, oncology and 
dysregulated proteolytic activity; scientific investigations for medical purposes; medical research; providing scientific 
and medical research information and analysis relating to biochemicals, engineered cell therapies and immunotherapy; 
proteolytic activation, antibody binding, therapeutic treatments, patient recovery, and the identification of candidate 
patients for specific therapeutic treatments; testing, research, design and development services in the field of 
biochemicals for scientific and medical research purposes; research, design and development of assays for measuring, 
monitoring, testing and analyzing proteolytic activation, antibody binding, therapeutic treatments and patient recovery, 
and for identifying candidate patient populations for specific therapeutic treatments; providing technical support and 
consultation services relating to antibody selection and use, namely, providing technical scientific research consultation 
services; online computer services in the nature of providing a search engine for obtaining data, namely, searching, 
retrieving, and providing information on antibodies and research topics pertaining to antibodies on a global computer 
network.
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Priority claimed from 20/03/2017; Application No. : 016484537 ;European Union 

3774160    20/09/2017
[International Registration No. : 1390886]
ADMEDES GmbH
Rastatter Straße 15 75179 Pforzheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys and goods of common metals in particular of Nitinol alloys, namely plugs, tubes, 
wires, pipes, sheets and plates; cables and wires of common metals and their alloys; semi-manufactures of common 
metals; tubes and pipes of metal and their alloys; semi-finished goods and parts of super elastic, metallic materials and 
shape memory alloys not specified for use; metallic sheets and bands.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth and implants; 
stents; superficial femoral artery and peripheral stents; coronary and neuro stents; heart valve frames and devices; 
components for endovascular aneurysm repair (EVAR) and thoracic endovascular aneurysm repair (TEVAR) devices; 
pulmonary stents; gastroenterology stents; delivery system and catheter components for coronary heart valve frames; 
orthopedic devices especially for spine; devices for obesity, namely medical implants for weight loss, artificial implants, 
gastrointestinal liners, sleeves and anchors for gastrointestinal liners; ophthalmologic devices; distal protection devices; 
vena cava filters; surgical bypass devices (connectors); balloon- and self-expanding (BX and SX) stents; ventricular- 
assist components, namely ventricular-assist devices, artificial heart valves; implantable electrodes for neural 
stimulation, Cardiac Rhythm Management and for regenerative medicine.

Cl.39;Packing services within certified manufacturing clean rooms.

Cl.40;Material processing, namely laser precision cutting as well as laser processing of surfaces namely pulsed laser 
deposition, laser ablation, laser- beam removing; surface finishing namely electro polishing, micro blasting, mechanical 
polishing, passivation, plating, coating, covering application; heat treating; adjusting of material properties by heat 
treatment and plastic forming adapted to functional component behavior including shape memory effect, super elastic 
behavior and tensions; wire processing namely forming, braiding, weaving, coiling, winding, grinding, laser welding, 
soldering, crimping, shape setting, deburring, radiusing forming; additive manufacturing; selective laser melting; silicone 
coating, covering and custom assembling services within certified manufacturing clean rooms; services for the custom 
manufacturing of OEM Nitinol products and components; services for the custom manufacturing of medical engineering 
devices.

Cl.42;Scientific and technological services, in particular research, design, development, advisory, consultancy, testing 
and information services in the field of medical engineering, medical and surgical products and Nitinol alloys and 
components; design and material optimization of Nitinol alloys and components; industrial analysis and research 
services, namely medical and biomedical research, advisory, consultancy and information services relating thereto; 
computational FEM (Finite Element Method) analysis; engineering services in the field of medical engineering, advisory, 
consultancy and information services relating thereto; medical laboratory services; laboratory testing services; research 
regarding design, development and testing of Nitinol devices, medical devices, namely implants, stents and medical and 
surgical products, advisory, consultancy and information services relating thereto; process design consultation; quality 
testing, quality inspecting and validation.
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3774186    14/11/2017
[International Registration No. : 1391419]
Gen-Probe Incorporated
10210 Genetic Center Drive San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for diagnostic purposes, analytes and reagents for research use; chemical preparations for 
diagnostic purposes, analytes and reagents for research use sold in cartridge and container form.

Cl.5;Diagnostic preparations, analytes and reagents for medical diagnostic use; diagnostic preparations, analytes and 
reagents for medical diagnostic use sold in cartridge and container form.
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Priority claimed from 03/10/2017; Application No. : 86781 ;Cyprus 

3774204    02/11/2017
[International Registration No. : 1391258]
Solvingos Services Limited
Clarion Business Centre, 25 Aphroditis Street, 2nd floor, Office 203 CY-1060 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.37;Airplane maintenance and repair; building construction supervision.

Cl.42;Engineering; computer software design; computer software consultancy; computer programming; construction 
drafting; mechanical research; scientific research; technical research; quality control; information technology [IT] 
consultancy; surveying; scientific laboratory services; conducting technical project studies; maintenance of computer 
software.
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Priority claimed from 15/03/2017; Application No. : 016469918 ;European Union 

3774206    14/09/2017
[International Registration No. : 1391383]
Docomo Digital Ltd.
Scrutton Street no. 57-63 London EC2A 4PF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; databases (electronic); downloadable mobile phone content; downloadable media content; 
downloadable animated cartoons; downloadable music files; downloadable image files; downloadable publications; 
downloadable ring tones for mobile phones; encoded gift vouchers; computer software game programs; vehicle fleet 
management software; computer e-commerce software; speech recognition software; computer software for identification
and authentication; computer operating systems; information technology and audiovisual equipment; communications 
equipment; computer networking and data communications equipment; point-to-point communications equipment; 
mobile cellular telephones; smartphones; internet phones; automatic telephone exchange apparatus; cell phone straps; 
cases adapted for mobile phones; broadcasting equipment; antennas and aerials as communications apparatus; data 
storage devices; encoded magnetic cards; encoded credit cards; identity cards (encoded); magnetic payment cards; data 
processing equipment and accessories (electrical and mechanical); payment terminals, money dispensing and sorting 
devices; credit card terminals; peripherals adapted for use with computers; computers and computer hardware; computer 
components and parts; tablet computers; audio/visual and photographic devices; audio devices and radio receivers; 
display devices, television receivers and film and video devices; television decoders; image capturing and developing 
devices; digital cameras; signal cables for IT, AV and telecommunication; apparatus, instruments and cables for 
electricity; apparatus and instruments for accumulating and storing electricity; batteries; battery chargers for use with 
telephones; apparatus and instruments for controlling electricity; electric and electronic components; cables and wires; 
smart cards [integrated circuit cards]; chip cards; antennas and aerials as components; optical devices, enhancers and 
correctors; eyewear; safety, security, protection and signaling devices; radio-frequency controlled locks; electronic tags; 
electrical access control apparatus; access control systems (electric -); card operated electronic locks; signalling 
apparatus; navigation, guidance, tracking, targeting and map making devices; car navigation computers; global 
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positioning system apparatus; measuring, detecting and monitoring instruments, indicators and controllers; monitoring 
instruments; sensors and detectors; measuring, counting, alignment and calibrating instruments; instruments for 
measuring time (other than clocks and watches); weight measuring instruments; distance and dimension measuring 
instruments; speed measuring instruments; temperature measuring instruments; electricity measuring instruments; and 
parts and fittings of all the aforesaid goods, included in the class; programs for computers; transponders; 
instrumentation simulators.

Cl.35;Advertising, marketing and promotional services; public relations services; product demonstrations and shop 
window display arrangement services; organization of trade shows and exhibitions; management of loyalty programs with
bonuses; promoting the goods and services of others by distributing coupons; gaining of new customers and customer 
relationship management, in particular through mailings and through web sites, social networks, computer networks; 
provision of advertising space, time and media; distribution of advertising, marketing and promotional material; 
advertising, marketing and promotional consultancy, advisory and assistance services; commercial trading and 
consumer information services namely, retail and wholesale services in relation to telecommunication equipment and 
network, on-line wholesale and retail store services featuring downloadable text, sound, music, image, video and game 
files, on-line wholesale and retail store services featuring downloadable comic books and graphic novels; auctioneering 
services; procurement of contracts for others; providing business information via a web site, on-line advertising and mail 
order retail services in relation to telecommunication equipment and network as well as downloadable text, sound, music, 
image, video, game files, comic books and graphic novels; assistance to business management and administrative 
services; business management of transportation fleets; accountancy, book keeping and auditing; administrative data 
processing; human resources management and recruitment; clerical work; telephone answering for unavailable 
subscribers; business consultancy and advisory services; news clipping services; rental of office machines; business 
research and compilation and providing of business information; market research; collection and systematization of 
business data; computerised file management; office functions; rental and leasing in relation to all of the aforesaid 
services, included in this class.

Cl.36;Insurance underwriting; insurance underwriting, appraisals and assessment for insurance purposes; warranty 
services; warranty insurance services; real estate services; rent collection; lending against securities; issuance of 
prepaid cards and tokens of value; issue of tokens, coupons and vouchers of value; safe deposit services; financial and 
monetary services, and banking; emergency financial services for travelers; collection agencies; currency trading and 
exchange services; securities and commodities trading services; loan and credit, and lease-finance services; debt 
recovery and factoring services; financial investment; capital investment; financial underwriting and securities issuance 
(investment banking); financial transfers and transactions, and payment services; cash, check (cheque) and money order 
services; credit card and cash card services; bank card, credit card, debit card and electronic payment card services; tax 
and duty payment services; financial information, data, advice and consultancy services; providing financial rating and 
credit reporting and analysis; financial appraisal services; fundraising and sponsorship; charitable fund raising; valuation 
services; rental and leasing in relation to all of the aforesaid services, included in this class.

Cl.38;Telecommunication services; broadcasting services; telephone and mobile telephone services; wireless 
telephone services; local and long distance telephone services; providing video conferencing services; radio-paging 
services; pbx dialing services; computer communication and internet access; electronic transmission of messages, data 
and documents; electronic mail services for data and voice; access to content, websites and portals; electronic bulletin 
board services; chatroom services for social networking; internet portal services; communication by local area networks; 
telecommunication gateway services; streaming of audio material and video material on the internet; interactive 
broadcasting and communications services; information, consultancy and advisory services relating to 
telecommunications; provision and rental of telecommunications facilities and equipment; providing facilities and 
equipment for video conferencing; transmission of news and current affairs information; rental, hire and leasing in 
connection with the aforesaid services, included in the class.

Cl.41;Publishing and reporting; providing online non-downloadable comic books and graphic novels; publication of 
electronic books and journals on-line; education, entertainment and sports; providing an information and entertainment 
website in the field of entertainment, cultural and sports; amusement centers; organisation of conferences, exhibitions 
and competitions; organization of seminars, exhibition, competitions and conventions for cultural and educational 
purposes; gambling; audio and video production, and photography; digital music (not downloadable) provided from the 
internet; electronic games services provided via a global computer network; digital video [non downloadable] provided 
from the internet on demanded; sports and fitness; library services; education and instruction; ticket reservation and 
booking services for entertainment, sporting and cultural events; translation and interpretation; rental and leasing in 
relation to all of the aforesaid services, included in this class.

Cl.42;IT services, namely design of communication systems, research and development of telecommunications 
technologies, software development, programming and implementation, creation and maintenance of websites, hardware 
development; IT services, namely, hosting services and software as a service and rental of software, application service 
provider services, providing temporary use of non-downloadable computer software for tracking packages over computer 
networks, intranets and the internet; IT services, namely, providing back-up computer programs and facilities, rental of 
web servers, rental of software, rental of computer hardware and facilities, rental of a database server, rental of coding 
apparatus, rental of smart card readers; IT services, namely, IT consultancy, advisory and information services, technical 
advice in relation to testing, analysis and monitoring of telecommunication signals, IT security services in the nature of 
protection and recovery of computer data, provision of security services for computer networks, computer access and 
computerised transactions, data recovery services, data duplication and conversion services, data encryption and coding 
services, data mining services; IT services, namely, cross-platform conversion of digital content into other forms of digital
content, digital watermarking, IT programming services, administration of computer systems, technological services 
relating to computers, computer network services, updating of computer software for memory banks of computer 
systems, data migration services, updating websites for others, monitoring of computer systems by remote access; 
services in the field of science and technology and related research and development services; providing weather 
information; medical and pharmacological research services; engineering services; surveying and exploration; 
architectural and urban planning services; research in the field of natural science services; research in the field of earth 
science services; testing, authentication and quality control; providing electronic verification of on-line orders of digital 
content and generating electronic permission codes which then allow users to access said digital content; consumer 
product safety testing and consultation; developing quality control standards for information and communications; 
design services; design of mechanical, electromechanical and optoelectronic apparatus and instruments; rental and 
leasing in relation to all of the aforesaid services, included in this class. 
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Priority claimed from 01/09/2017; Application No. : 2017736018 ;Russian Federation 

3774208    17/10/2017
[International Registration No. : 1391612]
METAQUOTES SOFTWARE CORP
P.O. Box N-341, Charlotte House, Charlotte Street Nassau

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer programs [downloadable software]; computer game 
software; computer software applications, downloadable; electronic publications, downloadable; downloadable image 
files.

Cl.35;Advertising; on-line advertising on a computer network; business management assistance; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; 
computerized file management; demonstration of goods; business information; commercial information and advice for 
consumers [consumer advice shop]; layout services for advertising purposes; updating and maintenance of information 
in registries; updating and maintenance of data in computer databases; updating of advertising material; design of 
advertising materials; business inquiries; business investigations; business organization consultancy; marketing 
research; systemization of information into computer databases; compilation of statistics; production of advertising 
films; marketing; compiling indexes of information for commercial or advertising purposes; data search in computer files 
for others; providing business information via a web site; provision of commercial and business contact information; 
provision of an on-line marketplace for buyers and sellers of goods and services; web indexing for commercial or 
advertising purposes; presentation of goods on communication media, for retail purposes; sales promotion for others; 
rental of advertising time on communication media; publicity material rental; publication of publicity texts; dissemination 
of advertising matter; direct mail advertising; writing of publicity texts; compilation of information into computer 
databases; administration of consumer loyalty programs; administrative processing of purchase orders; web site traffic 
optimization; pay per click advertising.

Cl.42;Installation of computer software; web site design consultancy; updating of computer software; software as a 
service [SaaS]; maintenance of computer software; providing information on computer technology and programming via 
a web site; computer software design; creating and maintaining web sites for others; computer technology consultancy.
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Priority claimed from 30/01/2017; Application No. : 1347544 ;Benelux 

3774220    31/07/2017
[International Registration No. : 1388958]
DXC Technology Company
1775 Tysons Boulevard Tysons VA 22102 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed publications; printed matter.

Cl.35;Business consulting; business management consulting; business information; business strategy services; 
business research services; business management and business operation research services; outsourcing services 
(business assistance); business process management consultancy; business process outsourcing services; outsourcing 
in the field of information technology; outsourcing of telephone call centers and data center operations; business data 
analysis; business consulting in the field of big data; data processing; database management; auditing of legal bills; 
consulting to review business efficiency of legal service providers; consultancy relating to business efficiency; supply 
chain consulting and management services; business consultancy services relating to disaster planning and recovery; 
information, consultancy and advisory services relating to all the foregoing services.

Cl.36;Insurance services; reinsurance services; consulting and information concerning insurance and reinsurance; 
insurance claims processing; financial services; information services relating to banking; financial consultancy relating 
to loans; information, consultancy and advisory services relating to all the foregoing services.

Cl.37;Installation, maintenance and repair of computer hardware; installation, maintenance and repair of hardware for 
computer systems; installation, maintenance and repair of hardware for computer networks; installation, maintenance 
and repair of telecommunications hardware and telecommunications networks; information, consultancy and advisory 
services relating to all the foregoing services.

Cl.38;Telecommunications; voice and data transmission services; providing internet access; wireless communications 
services; unified communications as a service (UCaaS), namely, providing communications services such as instant 
messaging, voice transmission, data transmission, audio and video calling, and video conferencing; email services; 
transmission of messages; information, consultancy and advisory services relating to all the foregoing services.

Cl.41;Training; education; arranging and conducting conferences, classes and seminars; providing electronic 
publications; providing on-line publications; information, consultancy and advisory services relating to all the foregoing 
services.

Cl.44;Medical services; telemedicine services; healthcare consulting; medical information; information, consultancy 
and advisory services relating to all the foregoing services.

Cl.45;Security services; security consultancy; identification verification services, namely, providing authentication of 
personal identification information; advisory services relating to regulatory affairs; reviewing standards and practices to 
assure compliance with laws and regulations; information, consultancy and advisory services relating to all the foregoing 
services.
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Proposed to be Used
IR DIVISION
Cl.4;Fuel gas; liquefied natural gas.

Cl.7;Compressors for gas compression; valves; regulators; expansion turbines; fluid separators; machines and 
mechanical equipment dedicated to gas, petroleum, chemical or petrochemical industry installations; chemical product 
production apparatus, devices and installations.

Cl.11;Installations and apparatus (and components thereof) for fluid liquefaction, separation and evaporation; gas 
condensers; gas separation equipment; gas purification installations and equipment; heat exchangers for natural gas or 
hydrocarbon gas; apparatus, installations and equipment for the treatment and liquefaction of hydrocarbon gas and 
natural gas; gas production apparatus, devices and installations.

Cl.40;Treatment of products, namely liquefaction of gas and particularly of natural gas; gas production services.

Cl.42;Engineering work, technical consultations, plan preparation, technical project studies, industrial research and 
development services, studies and work provided by engineers namely appraisals, evaluations, estimates, research, 
preparation of reports in the fields production and liquefaction of gas, particularly natural gas.
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